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LOK SABHA DEBATES 
1 

LOKSABHA 

Thursday, March 17, 1988/Phalguna 27, 
1909 (SaICa) 

The Lok Sabha met at Eleven of the Oock. 

(MR. SPEAY.IR in the Chair] 

ORAL ANSWERS TO QUESTIONS 

[1 rans/ation] 

MR. SPEAKER: Why are you sitting 
alone? Where have you lett your friends? 

PRor. MADHU DANDAVATE: You have 
expelled them. 

.MR. SPEAKER: No. I have not done so 
yet. 

[fnglishi 

Shn Manik Reddy--absent 

Shri Prakash Chandra--absent 
'\ 

Shn T. Basheer. 

SHRI T. BASHEER: Q.No. 324. 

SH RIJAGOISH m l E R rose--

. PROF. P. J. KURIEN' The Minister 
wants to give an old answer. That is why 
he is answ~ring. 

AN HON. MlMB( R' It is the same an-
~wer. 

PROF. MADtiU DANDAVA1E: He ~ln 
answer as a Minister for "tuture portfolio" 
also. 

MR. SPEAKER: futuristic outlool. 

2 
Declaration of National AirportS as inter-

national Airports 
1-

·324. C;HRI T. BASHEER: 
SHKI A. CHARLES: 

Will the Minister of CIVIL AVIATION be 
pleased to stale: 

(~) whether ~ere is any proposal under 
Government's consideration to declare any 
airport as an international airport; and 

(b) if so, the names of the airports to be 
declared as international airports; and 

(c) whether Government are consider-
ing to declare Trivandrum Airport as an In-
tellllational Airport? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF LABOUR (SHRI JACDISH 
TYTLER): (a) to (c). There is no proposal 
p'resently under consideration to declare 
any airport as an international airport, in' 
addition to the existing four international 
airports at Delhi, Bombay, Calcutta, and 
Madras. 

SHRI T. BASHEER: Sir, this is a very old 
answer and the reply given by the hon. 
Minister is very dIStressing. 

SHRI JAGDISH mlER: How is it? 
(Interruptions) 

SHRI T. BASHEER: Sir, it is a long-
standjng, persistent and just demand of the 
people of Kerala and especially the Ker-
alites working abroad demand that the 
Civil Airport at T rivandrum should be de-
clated as an I ntemational Airport. Sir, 
about 22 international flights are operated 
from T rivandrum fvery week. Rough~' 800 
passeng~rs are either departing fronl or ar-
riving at the intenldtloncll tenninal at 
Tnvandrunl, e"el) d.1Y. Sir, I \\ould like to 
quote SOlll~ ligures. In 1986. the nUtllbe .. 
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of departed passengers from T rivandrum 
was 2.5 lakhs and the number of passen-
gers arrived at the above airport d.uring 
1986 was 2.3 lakhs. This shows how just 
their demand is. I would like to know from 
the hone Minister whether he will consider 
these facts and take steps to declare 
T rivandrum Airport as an International Air· 
port without any delay. 

SHRI JAGDISH TYfLER: Sir, I would like 
to infonn the Member about what figures 
he has quoted. It is true that the traffic is 
going up. I "!i" give you the exact figures. 
There are 8000 international passengers 
per week who are going from T rivandrum. 
You had asked if the T rivandrum Airport 
could be declared as an international air-
port. This is what I had replied before and 
what I am going to reply, even if Mr. Vohra 
is here, he would have given you the same 
answer that as per the requirement, there 
have been four international airports when 
the Act came into being in 1971, I mean, 
the International Airports Authority Act. 
Now we are giving all facilities which are 
required at the international airport in 
Trivandrum also. So, at present we do not 
consider to make any airport in the country 
as an international airport. But we will be 
happy if there are charted flights, if you are 
thinking of the flights of the .. foreign airtines 
company, J don't know, because we have 
no objection if our national airlines can 
come 500 times a week. Even if you were 
to have hundreds of charters coming to 
Trivandrunl, we have no objection, the 
Government would be very happy .lnd all 
the facilities which .are required to be given 
for the international airport already exist in 
T rivandrum. So, the qu~tion of declaring 
this as an international airport, wh~reas we 
are giving all the facilities to it, does not 
arise. 

SH RI T. BASH EER: Sir, actually I am 
sony to say that some lobbies are working 
against this idea especially, I do not want 
to mention their na(fles. 

AN HON. MEMBER: Don't take names .. 
(Interruptions) 

SHRI T. BASHEER: Sir, I would like to 
draw the attention of the hon. Minister to 
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another aspect connected with this. There 
has been a continuous complaint that Air 
India is charging exorbitant fare from the 
passengers from T rivandrum to Gulf coun-
tries and from Gulf countries to T rivan-
drum. The main reason is that this sector 
is a monopoly for Air India. No other in-
ternational airlines are operating in it. If 
the Govemment will allow certain other· 
few international airlines to operate in this 
sector, the passengers will be benefited 
and the passengers will get the benefit of 
the liberal fare schemes and Air India will 
be forced to reduce the fare which they are 
charging now. I would like to know what 
is the reaction by the hone Minister. . 

SHRI JAG DISH lYTLER: Sir, all interna-
tional fares are controlled by lATA. 

SHRI T. BASHEER: No. My point 
is ... (Interruptions) 

SHRI JAGDISH lYTLER: Ultimately the 
question is that passengers should benefit 
by travelling to Kerala and from Kerala to 
outsi.. But all fares are controlled by 
lATA So; even if you allow the interna-
tional flights to come to T rivandrum and 
declare T rivandrum as the international 
airport, they will have to be guided by the 
guidelines which have been given by the 
lATA who control the fares. So, the ques-
tion of allowing the foreign airlines to come 
will only arise once T rivandrum is dedared 
as the international airport and that also is 
done by talks, agreements etc. 
(Interruptions). 

SHRI T. BASHEER: That is why we want 
it as an international airport. 

SH RI A CHARLES: Sir, I am sorry to 
point out one thing. The answer given by 
the hone Minister is not totally true to the 
facts. The answer is, 'There is no proposal 
at ali'. But there are a number of times in 
the House where the answer has been 
given that the proposal for declaring a few 
airports is there and there is a Committee 
which goes into the representations. 

I am afraid, now the Government are 
backing out proposal. That is why they 
say, there is no proposal at all I am sony 
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to point out again that it is totally not true. 
to facts. There is a feeling in Kerala that 
very genuine interests of T rivandrum are 
being sacrificed just to give monopoly to 
Indian Airlines and Air India. 

May I know from the hone Minister 
whether this proposal was there earlier 
and whether the Minister is really con-
vinced of the need and right of T rivandrum 
to be declared as international airport. I 
know there is an Act but we are changing 
the Act several times. If there is need, it 
can be changed. In case he is convinced, 
will be reconsider the present stand and 
declare T rivandrum airport as international 
airport? 

SH RI JAGDISH mLER: I would like to· 
infonn the hone Member that there was a 
traffic survey conducted because we 
wanted to ease the congestion from Bom-
bay. If that is what the hone Member is 
referring to as proposal in that survey, it 
was indicated that to ease the Bombay air-
port congestion, one or two airports could 
be considered for international airport. I 
am not denying the fact. But there was no 
prop~1. There was a survey done how to 
ease the traffic in Bombay ... 

SHRI A CHARLES: I want your protec-
tion. My only request is, whether the 
Minister will reconsider it. I want a cate-
gorical answer. 

SHRI JAGDISH mLER: Everything can 
be considered in future. 

[Translation] 

SHRI G. BHOOPATHY: Liquor is com-
pulsorily served in the Air India flights. It 
forms essential part of the 'Menu'. This 
practice must be stopped. 

MR. SPEAKER: No, No. Shri Nawal 
Kishore Shanna. 

SHRI NAWAL KlSHORE SHARMA: 
Jaipur is an important tourist centre which 
a lot of foreip tourists visit. .. 
(Interruptions) 

(English) 

MR. SPEAKER: The hone Member is al-
ready on his regs. Don't interrupt him. 

[Translation] 

SHRI NAWAL KlSHORE SHARMA: 
Jaipur is an important international tourist 
centre and a major export centre of jewels 
and diamonds. Is there a proposal to 
make Jaipur airport an international airport 
and whether it is proposed to expand it 
and if so, the time by which it would be 
done? 

(English] 

SHRI JAGDISH TYTLER: What you have 
said of Jaipur important, nobody can deny 
that. About improving the airport, it is a 
constant endeavour of the National Airport 
Authority to see that all the airports are 
improved .. 

And in future, if need be, as I said, in fu-
ture, there is always expansion programme 
and it may be considered. 

[Translation] , 

·SHRI V. TULSIRAM: You have not al-
lowed me to speak. Please allow me. 

MR. SPEAKER: I have allowed. 

SHRI V. TULSIRAM: Mr. Speaker, Sir, 
Hyderabad is a central place ... 

MR. SPEAKER: No, please sit down. 

Ban on articles injurious to health 

·326. SHRI RAM PUjAN PATEli Will 
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state: 

(a) whether smoking causes Cancer, 
T .B. and such other diseases as is evidently 
recognised by the statutory waming indi-
cated on each packet of cigarettes; 

(b) if so, the reasons for- which 
cigarettes and such other articles are al-

-lowed to be sold in the market; 
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(c) whether Government are consider-
. ing any scheme to ban the sale of all such 
commodities as are injurious to the health 
and society; and 

(d) if so, the details thereof? 

[English] 

THE MINISTER OF HUMAN RESOURCE 
" DEVELOPMENT (SHRI P.V. f'tARASIMHA 

RAO): (a) Yes, Sir. According to experts, 
smoking carries a risk ... (Interruptions) 

MR. SPEAKER: Don't do like this. 

SHRI P.V. NARASIMHA RAO: I beg your 
pardon. 

MR. SPEAKER: I am asking the mem-
bers not to do what they are doing. 

SHRI P. V. NARASIMHA RAO: Not so 
smoke, you mean? 

MR. SPEAKER: That is also included in 
that. 

SHRI r.v. NARASIMHA RAO: I will 
have to find out if the hon, Member putting 
the question himself is a smoker! 

(a) Yes, Sir. According to experts, 
smoking carnes a risk for Cancer and is an 

. important cause for cor lary and respira-
tory diseases 

'(bJ to (dt. 1\ comprehensive plan of ac-
tion for regulating the use of all tobacco 
products is being coo$idered in consulta-
tion with the State Go " nments. As in 
other countries, Government has adopted 
a health education approach to warn the 
public against ·diseases caused by smoking. 

{Trans/ation 1. 

SHRI RM1 PUJAN PATEl: At the very 
outset, the hone Minister asked whether I 
am a smoker? 

MR. SPEAKER: ;_et it be known. 

SHRI RAM PUJAN PATEl: I never 
smoke. The hon. Mini:ster has admitted 
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that "according to experts, smoking carries 
a risk for cancer and is an important cause 
for coronary and respiratory diseases. " 
When it is a matter of such grave concern, 
why h~ the hon. Minister taken it lightly 
and why has he not made efforts to stop it? 
We observe that smoking is extensively ad-
vertised on radio and television. I think it 
fetches good income. But, is 'it proper to 
play with the lives of our countrymen in 
this. way? I would like to request that ... 

MR. SPEAKER: Don't make a request, 
but ask a question. 

SHRI RAM PUJAN PATEL: I would like 
to ask the hone Minister whether he will 
pay special attention to impose a ban on 
cigarette smoking and use of other intoxi-
cants? 

SH RI P. V~ NARASIMHA RAO: We can· 
not ban smoking completely in the nlodern 
times. We l:ould only advise the people 
about the. ill effects of smoking and tell 
them that it would cut short their lite. V\'e 
would try to convey this message as effec-
tively as possible, But ugarette smoking 
has not been totally banned III any counfry 
No country has talen such ~1 step so ta,. 
Every country is adopting an educat.onal 
approach so thclt people are warned of the 
ill effects and are convinced thc.lt sllIokmg is 
harrgtul. 

SHRI RAM PUJAN PATEL It is tn.e that 
educational approarh IU this regard i~ very 
essential. But the hon. Manister has ~Id 
that well educated persons ttlso smoke. I 
would- like to know as to whdt type ot edu-
cational .Ipproach is going to be adoptl·d 
for such educated peopl('? \Nhen cigarette 
smoking has reached such "mits, is if not 
the responsibility of the Government to 
check it and bring down its nil obne con-
tent? Is it not the responsibility of the 
Covemment to check it through educa-
. tional programnles? 

MR. SPEAKER: This question has al-
rpady been replied. You may ask solne 
other' question. 

SHRI RAM PUJAN PATEL: Hon. 
Speaker, Sir, the hon. Minister ot Hunlan 
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Resource Developnlent must think OVPf 

this matter because it is of nationailiupor-
tance. 

MR. SPI:AKER: Mr. Suresh, what do you 
want to say? You m~y speak. 

[English] 

SHRI SURESH KURUP: Nobody is ask-
ing for imposing a ban on smoking. But 
everyday advertisem~nts are appearing in 
newspapers about cigarettes and new 
brands of cigarettes. Actually, some new 
brands are conquering the market through 
advertisem~nt. I would like to know from 
the hon. Minister whether the Government 
would consider imposing a ban on 
cigarette advertisement, just like you im-
pose a ban on liquor advertisement. 

SHRI P.V. NARASIMHA RAO: So far as 
radio and televiSIon are concerned, this has 
already been done. On the cigarette pack-
ets and boxes etc., there is a warnmg. 
What is being considered now is whether 
the warning can be made so glaring that 
even educatpd persons who smoke can be 
told by impil(dtion that unless thev want to 
commit suiclc'e I,V shortenang their own 
life, they had bett{"!'" stop smokmg. 

There is another nlethod also, viz., ot 
bringing down the tar and nicotine content 
10 cigarettes. fhat &s also being experi-
mented on a very large scale in other c('un-
tries and I am told that the effect has been 
good. ThiS is the kind ot multi-pronged 
approach in the educational programme 
that is being adopted. Even last month 
when the Central Council of Health met 
tbey have recommended certaan measure~ 
and those measures are being pu~ued. 

PROF P.J. KURtEN: I agree with the' 
hon. Minister that education IS inlmensely 
useful to prevent evil of smoking. I hope 
you are aware that silloking, drinking and 
drug addiction is on the increase amonr 
t~ students in our country. So, I wou1d 
like to know from the hon. Minister 
whether he would like to include in the 
syllabus about the evils of smo,king, drink-
ing and drug ad~iction. 

SHRI A. CHARLES: He is a Professor 
and d Professor can set the eXdmple ... 
(Interruptions) 

PROF. P.J. KURIEN: Yes, I do not drink, 
not do I snloke ... (Interruptions) 

MR. SPEAKER: Nobody will dare say 
now he is a pro-smoker. 

(Interruptions) 

SHRI P.V. NARASIMHA RAO: Sir, I 
don't hold ~ny of the Professors responsi-" 
ble for smoking and dnnking among the 
students. It IS not a part of the educatiull 
Now, wheth~r the othpr dSpect of nor 
smoking, not drinking being healthy and 
smoking and dnnking not belllg he,ltth\ is 
to be made a part of the education IS a 
matter which we can consider. But I do 
not know .. So many things are asked to be 
included in the curr.rulum. I am really baf-
fl~r:f when I flf ad suggestions (Dilling In a 
torrent that this should be included and 
that shculd be in(' ·ded. Actualt\. the sub-
Ject matter gets ~;.)tally neglected III this. 
\\'e will see. It does not mean that stu-
dt-nts do not smoke ... flrterruph:Jns) 

SHRI M.R. SAIKI-\ Th~ society. as a 
whole, is responsible tor that. 

SHRI P.V. NARASI\\HA RA.O: In Indaa, 
the incidence of smoking and drlnkmg 
among students as not as alamling as in 
r{~any other countries. But whatever It is, 
W~ havt- to stop It, we have iO prevpnt jt 
to the e\.1ent possible. 

Locomotives 

·32~. SHRI BAIU BAN RIYAN: \\'tli th~ 
Minister of RAILWAYS ~l€' pleased to state: 

ta} the estmlated requirement or loco-
motives both electrical and diesel In ti Ie 
country by 1995: 

(b) whether Govemnlent have any. plan 
to expand capacitY of countrv's loco pro-
duction to nleet the inci easlIlg denland; 
and 

(c) if so, tht: details thereof l 
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(Translation) 

THE DEPUlY MINISTER IN THE MIN-
ISTRY OF RAlLWA~ (SHRI MAHABlR 
PRASAD); (a) An indepth study to assess 
the requirements of diesel and electric 10-
c:omotives, is in hand. 

(b) an(J (c). There is a plan to augment 
the capacity for produdion of electric 10-
comotives from 60 to 100 locomotives per 
annum at Chitlaranjan locomotive Works 
(C~W) in two phases. There is no proposal 
to ancrease the production capacity of the 
diesel locomotives at present. 

[English) 

SHRI BAjU BAN RlYAN: Sir, I would like 
to know from the hon. Minister whether it 
is a fact that the Railways an! contemplat-
ing Iarge-scaIe import of locomotives to re-
place the steam engines in a phased naan-
nerby 1995. 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRI MADHAVRAO 
SCI NDIA): Sir, I would like to infonn the 
hon. Member that an order has been 
placed for 18 high horse-power electric 10-
comotives-6000 horse-power Iocomotives-

which are thyristor type. They are being 
imported with technology transfer clause. 
The specific type will be chosen after trials 
on the Indian system and tater produced at 
Chittnnjan Locomotive Works. Similarly, 
40 three-phase 6000 horse-power locomo-
tives are also being contemplated for im-
port, again on technology transfer because 
the three-phase is the latest technolog) 
available abroad. 

SHRI BAjU BAN RlYAN: My second 
supplementary is: what wiH be the total 
replacement cost or estimated replKement 
cost and what will be die involvement of 
the.foreign exchange outgo? 

SHRI MAOHAVRAO SCINDIA: As far as 
the 40 three-phase locomotives are con-
cerned, the tender is stiR under evaluation. 
So, it is not possible, at present, to know 
what the- exact cost is, until the tender is 
opened. 

SHRI ANIL MSU: What is the antici-
pated expencfilurel 

SHRI MADHAVRAO SCINOIA: I cannot 
anticipate the expenditure until commercial 
tender is opened. It has not been done so 
far. As far as the 18, six-theusand horse-
power thyristor locomotives are cOn-
cerned, the purchase cost is approximately 
about Rs. 4 crores; the landed cost will be 
about Rs. 10.9 crores. This is realty on ac-
count of rustoms duties and various other 
things that we are facing. 

[Translation ] 

. SHRI MADAN PANDEY: Mr. Speaker, 
Sir, two things are clear from the hon. 
Minister's reply. First is that a heavy 
amount will be required for the import of 
locomotives and second is that the loco-
motive factories in the country are not able 
to meet the demand of locomotives in the 
country. I would like to know whether the 
hon. Minister would consider the need to 
set up locomotive works in the industrially 
backward regions of Gorakhpur on the 
lines of Chittaranjan? I would also like to 
know the opinion of Shri Madhavrao 
Scindia in this regard. 

MR. SPEAKER: You should ask Shn Ma-
habir Prasad about it. 

StlRl BAlKAVI BAIRACI: He is fit for 
Neemach. 

SHRI MADHAVRAO SCINDIA: We are 
not only fully utilising the capacity of the 
country's loco production, but also aug-
menting it. The total number of locomo-
tives to be manufactured during the Eighth 
Five Year Plan would be 620, out of which 
nearfy 130 woufd be electric locomotives. 
Besides, 98 electric locomotives would be 
imported during the Plan. The number of 
electric locomotives to be imported is not 
very large. The main aim of the import is 
not. only to meet our demands but also to 
adopt new technology for their production 
in our locomotive worb. 

SHRI NARAYAN CHOUBEY: I am told 
that in the· Railway Board, a section of 
people are playing havoc in the name of 
importing technolosY and in the name of 
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modernisation. Whereas, 4,000 herse-
power locos produced in CLW cost only 
Rs. 1.6 crores, you are imPorti"8 6,000 
Horse Power locos-as you just now said-
at an estimated cost of Rs. 10 crores or so. 
(Interruptions) 

MR. SPEAKER: Per loco? 

SHRI NARAYAN CHOUBEY: Yes, per 
locG. . 

PROF. MADHU DANDAVATE: Not Par-
lok. (Interruptions) 

SHRloNARAYAN CHOUBEY: It is a huge 
expenditure. And also, I would like to 
know why is this being done and what is 
the cost Of transfer of technology? We are 
bringing new technology. We will be pro-
ducing these locos here in India after some 
time. What is the cost of transfer of tech-
nology which the Railways would bear? . 

SHRI MADHAVRAO SCINDIA: Sir, the 
import is a completE package. As far as 
cost of transfer of technology is concerned, 
I will certainly inform the Member about 
the cost of it. But I wDUId like to point out 
that Rs. 10.9 crore is the landed cost and 
the FOB cost is about Rs. 4 aore5 ... 
(Interruptions) Let me just complete it. 

MR. SPEAKER: He is veJy impatient all 
the time. 

SHRI MADHAVRAO SCINDIA: My hQfl. 
friend is always generous to me but aIw¥ 
he is impatient. 
(Trans/ation1 

MR. SPEAICER: It seems Choubeyji wiI 
have to be served Bhang. 
(Enph] 

SHRI MADHAVRAO SCINDIA: M far as 
4,000 Horse Power locomotive is con-
cemed-that is the diesel fuel efficient 10-
motive-that we are int~ to pr0-
duce in ULW. As far as cost of that is c0n-
cerned, it is not ~ible as yet to be able 
to five this information because .... the 
tender evaluation is complete we wiD not 
be able to five it. We wiI not cuseIves be 

lcrMMing the precise information. But, it is 
a fact: that the locos produced at DLW 
costs approximately Is. 1.3 or Rs. 1.4 
aore5. But it is 2600 Horse Power 1oco-
motive ... (Interruptions) 

SHRI NARAYAN CHooBEY: 4,000 
Horse Power. 

SHRJ MADHAVRAO SCINDIA: No. 
Diesel locomotive is 2600 Horse Power as 
agai~ the 4,000 Horse Power that we are 
intending to produce after the transfer of 
technology. 

SHRI A.J.V.B. MAHESWARA RAO: 
would like to IcrMM from the Hon. Minister 
whether it is a fact that in some of the ex-
press trains, diesel engines are being re-
placed by steam engines because of leak of 
diesel engines? • 

MR. SPEAKER: That is why, they Me 

importing. 

Uteracy Rate 

+ 
·330. SHRI JlTENDRA PIlASAIlk 

SHRI MOHANBtW PATEL: 

Will the MinIster of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) the prognss made in raisinB literacy 
during forty years of independence State- 0 

wise and in the country as a whole; 

(b) whether the rate of literacy in India 
is the lowest in the world; and 

(c) the mea51ftS taken to increase the 
rate of literacy under the new education 
policy paItia.aIarIy in the backward areas of 
the country? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS Of EDUCATION AND CUl-
lURE IN THE MINISTIr Of HUMAN RE-
SOURCE DEVELOPMENT (SHII L P 
StWiI): (a) Statetnent-l is pen below. 

(b) No, Sir. 

(e) Statement-l. is pen below. 
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STATEMENT I 
SI State/Union Terntones Percentage of Lltt'rates to 
No. T ot«\l POlu'~lllon 

195. 1961 1981 

INDIA 16.67* 24.02 3(i~3 

1. Andhra Pradesh 13.11 21.19 29.9~ 

2. Assam 17...18 27.56 
3 .. Bihar 11...17 18,40 26.20 
4. Gujarat ** 30,45 43.70 
5. Haryana 111*111 19.93 -36.13 
6. HImachal Pradesh 4.86 21.26 42A7 
7. Jammu and KashmIr 11 03 26.66 
8. Kamataka lQ.34 25.40 38.46 
9. Kerala 40.33 46.85 70.42 

10. ~1adhya Pradesh 9.50 17.13 27.87 
1 I. Maharashtra • 21.39 29.82 47 17 
12. Mallipur 10.73 30,42 41.35 
13. Meghalaya 1 .... 29 18A7 34.07 
14 Nagaland 8.<)8 17 .Q1 42.56 
15 Onssa 10.98 21.66 34.23 
16. Punjab 13.66 26.7 ... 40.86 
17 Rajasthan 7.18 15.21 2438 
1 B. S.kkrm 6.59 N.A 3405 
1~ T ur~111 Nadu :'>0.88 31 ~1 .. 6 if) 
~O T nlJura 13.18 ~O 2-t 42 12 
21. Uttar Pradesh 10.77 '17.65 27 15 
22. \-\'est Bengal 21.54 29.28 .. 093 
23. A & N islands 2593 33.()3 51 56 
24. + Arunachal Pradesh 43 q8° 20. 7 8 
25. C!landlgarh ..'" ~1.0& 64.78 
26. Dadra & Nagar Haveh 9A8 26.67 
27. Delhi 30.19 52.75 61.54 
28. Goa, + Daman & DIU 30.75 56.66 
29. lakshadweep 16.14 23.27 5506 
30. ,VilzoraRl + 34.73 4-1.00 59.88 
31 Pondlcherry 37.43 55.85 

Notes:-
• The percentages o~ Dadra & Nagar Haveh, Goa, Daman & DIU and Pondlcherry which were 

not in India in 1951 (ensus ~imll~rl), It also excludes the figures of Jamnlu &. K.lshm.r and 
Arunachal Pradpsh where no census "as taken in 1951 . 

• * Included in Maharashtra . 
••• Included in Punjab. 

The percentages of Maharashtr d of 1951 tnclude GUJarat. Similarly the percentages ot 
Punjab for 1951 include Haryana, ltlmachal Pradesh and Chandlgam. 

Exdudes Assam (where census could I tot bt: held oWing to disturbed conditions 
prevailing therr,: at tlte till1f' ot ,qat C('n~lI~) and the population of drea under unlawful 
occupatioll of P.lki:;tan and China where (t'''~lI5t (.ould not be taken. . 

Relates to some selected areas in respe~t to which abridged family schf>dule was 
canvassed covering a population of only 38,705 persons against total poplJlation ot 
3,36,558 persons in Arunachal Prddesh. 

Arunachal Pradesh, Goa and Mizoram have Since berolnE- States. 
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STATEMENT ... 

(c) Following measures have been taken 
to increase the rate of literacy in general 
and particularty in backward areas of the 
:ountry: 

(i) National Policy on Education (NPE) 
gives an unqualified priority to Uni-
versal Elementary Education (UEE) to 
ensure that all children who attain 

. the age of about 11 years by 1990 
will have had 5 years of schooling or 
its equivalent through "'the N PE and 
likewise, by 1995 all children will be 
provided free and compulsory edu-
cation upto 14 years of age. 

(ii) The scheme of Non-Formal Educa-
tion (NPE) introduced during the 
Sixth Plan has been reorganised and 
expanded. The scheme covers edu-
cationally backward States, namely, 
Assam, Andhra Pradesh, Uttar 
Pradesh, Madhya Pradesh, Ra-
jasthan, Jammu & Kashmir, West 
Bengal, Bihar, Orissa and Arunachal 
Pradesh. In addition, children in ur-
ban slums, hilly, desert and tribal ar-
eas and projects for education of 
working chitdren will now be eligible 
for Central assistance. Assistance to 
Voluntary Agencies for running of 
Non-Formal Education will also con-
tinue to be given. 

(iii) Adult Education Programme will 
now be implemented as National 
Uteracy Mission with the objective of 
imparting functional literacy to 80 
million illiterate persons in 15-35 
age-group by 1995 with the focus on 
rural areas, particularly women and 
persons beloll8ing to SCs/ST s. 
Multi-pronged strategies have been 
designed to achieve this 9bject. 

"(Translation] 

SHRI JITENDRA PRASAD: The literacy 
rate was 47 per cent in 1981 while it was 
46 per cent in 1971. It means that we 
have succeeded in imparting education to 
only one per cent more population in ten 
years. If this is the. progress, nobody 

knows how many years will it take to 
achieve 100' per cent literacy under the 
New Education Policy. I would like to 
knoy the measures which are proposed to 
be taken to accelerate the rate of literacy. 
In States like Uttar Pradesh, Bihar and-
Madhya Pradesh, the literacy rate is very 
low and the resources are limited. You 
propose that all children who attain the 
age of about 11 years by 1990 will have 
had 5 years of schooling. How can this 
target be fulfilled in those villages which 
are lacking even primary school facility? I 
would like to know whether assistance will 
be provided to these States so that they 
may achieve the target? 

SHRI LP. SHAHI: Mr. Speaker, Sir, a 
statement giving state-wise literacy rate has 
been circulated. So far as All I ndia Literacy 
Rate is concerned, it has increased from 
16.67 per cent in 1951 to 36.23 per cent in 
1981. The number of literates in the coun-
try has increased from 70 million in 1951 to 
247 million in 1981. Three-pronged strat-
egy has been devised under New Educa-
tion Policy. Operation Blackboard has 
been planned for the backward States. 
Under Operation Black Board, primary 
schools having single teacher shall be pro-
vided with two teachers. The schools 
having only one small room shall be pro-
vided with two rooms. 

SHRI- JITENDRA PRASAD: But what 
about those places where there are no 
schools? 

SHRI LP. SHAHI: Facilities would also 
be provided for teaching. To attract the 
students towards the schools, toys and 
other teaching devices would be provided 
so that literacy rate may increase. It has 
~Iso been decided that 20 per cent blocks 
would be covered in 1987-88, another 30 
per cent next year and remaining 50 per 
cent blocks would be covered in the fol-
lowing year. In this way, all the blocks i~ 
the country would be covered till 1990. 

SHRI JITENDRA PRASAD: I\Ccording to 
the census report of 1981, literacy rate for 
males was 47 per cent and that for females 
was 2S per cent. I would like to know 
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what new programmes ~ goins to be 
launched to achieve-the tarpts7 

SHRI LP. SHAHI! TheIe is co-education 
as far as education in .. tal.y MhooIs is 
concemed. The schcJe'II;- tJlJe ... in-
structed that in ~ ntaIlt"tIaEhe, Is not 
available, female teacheP-'ihouId be ap-
pointed so that she couW attract the girl 
students. 

(Eng/ish] 

SHRI KHURSHfD AlAM KHAN: May I 
know from the han. Minia,wthat there ... 
been a slide back in the ab:atiDft- .1he 
minority community and, perhaps that was 
the r~ason that in the neweducation policy 
document the minority community was in-. 
eluded in the backward classes? I would 
like to know what has been the slide back 
during the last 10 years in the minority 
community education? 

(Translation) 

SHRI LP. SHAHI: I need some time to 
give this information. The hone Member 
may please give a separate notice for it. 

(English1 

SHRI ANANOA.c;AJAPATHI RAjU: The 
literacy rate is stiH one-thhd of the total 
population and this IS further being made 
prol:ematlC because of functional illiteracy. 
People though are educated find them-
selves difficult to absorb in the system. 
What is the Minister soinJ to do to in-
crease the literacy rate and to see that 
functional literacy is sWen and these. pe0-
ple join the mainsbaml There is lack d 
information and lack of sIciIs that are re-
quired to make themselves procIudive in 
current economy. 

SHit LP. SNtI: Sir, work .... on In 
tine cIrediotII: Unhenn.zattan t:I tie-
mentaIy education, ................ 
and era. cation d IIlwaty iR the ,. ... 
of15-35 ....... NaIianII........,Mltui ... 
At ,..Int 900 pnajeds in ............... 
GIllon ~ ... on in .. CObIUbt4wh1ch 
........ 1,74,744 Nfi ___ .. the 

20 

country. In that way we propose to cover 
all the areas. ~ 

[Translation) 

SHRI PRATAP BHANU SHARMA: Mr. 
Speaker, Sir, the Hon. Prime Minister had 
announced the settin&-UP of a 
'T echnolop3l Mission on Literacy' in 1986 
so that literacy prosramme could become a 
movement in the t:oamtry. • would like to 
know from the hone Minister, throop you, 
- .. hG.w far the eo.remment has BOlle in 
dair"edian? Has the Covemment drawn 
_ -adj •• ,lin so Ihat this Mission could 
eltttively fundioR in varioas States? Be-
_. how much provision has been-made 
for it in the 5eJcctth Five-Y~ Plan and 
whII\is ~ Co¥a.nntent's taIBet in this re-
..... the EIJhIh FWe-Year Plan? 

(&JIi.sh) 

SHRI LP. SHAH.: At die District level, 
the District Boards of EdlICaIion wiD be re-
sponsible for overall pIaMing and adminis-
tration of all educational programmes in-
cluding Adult Education. District Resource 
Units will be set up as part of DtETs. A 
computerised management infonnation 
system wiH be instituted to ensure reliable 
information needed for Improvement in 
~ at all levels. Institutions of 
Social Sciena5 Research will be requested 
to undertake evaluation 01 the adult educa-
tion prosramrne indudins impact studies. 

The foIIowins specific actMties have 
been under&aken for the _ of 
NationaIl:iteracy Mission: 

(1, On the ... of the study of past 
eyaIuatiara and after COIBIItatioI. 
with the StItes, the RanI functional 
Uteracy Projed pIIIem ... been re-
vised. In the nMied scheIne beIrer 
ptUViIion ... been ... for teMh-
......... lUleiial, ..... eI .. 
func:tien.tes, .......... GI 
.......· ... 30AtIIIt .. .. 
c..... .. ~ .. 10 C ...... '" I'd *",1,1.·. CIIIIIII ... ........ ....... .......... ..., ... 



21 OrM Answas PHALGUNA 27, 1909 (SAKA) Oral AnSwet'5 22 

quested to intruduc:e spatial plan-
ning for each cIstrid indicating area 
approach, dear time-targets agency 
identi&c.ation, acaxmtability and re-
source planning. 

MR. SPEAKER: Please lay it O!l the Table 
of the House. 

SHRI LP. SHAH I: I will lay it on the 
Table of the House. 

Increase in ~ 

·331. DR. KRUPASINDHU RHOI: Will 
the Minister of HEALTH AND FAMILY WEl-
FARE be pleased to state: 

(a) Lwhether-~ is still on the in 
crease in many parts of the country; 

(b) if so, the main reasons therefor, and 

(c) the details of steps taken to provide 
proper treatment, training and reha-
bilitation d leprosy patients? 

THE MINISTER Of HUMAN RESOURCE 
DEVELOPMENT (SHRI P.V. NARASIMHA 
lAO): (a) and (b). There is no eWtence to 
chow that leprosy prevalence rate is on the 
increase in the country. 

(c) The folowing steps have been 
taken: 

1. EarIy·detection and ...... treat-
ment.; 

. maaneI". 

3. 45 tepnJsy T ...... Cenms indud-
.. 14 in ~ sector hawe-been 
set up to pnMde ti'ainMB for YariotJs 
calepIies d Leprosy WOIkets. 

5. AdM invaIvemenI 01 voIuntaIy or-
pnisaIions in SlWW!Y, education, 
treatment and RhabiIitation of lep-
rosy patients. 

6. Establishment of Leprosy Rehabilita-
tion Promotion Units to provide re-
habilitation to rure leprosy patients. 

7. Supply of .Pruss free of cost to lep-
rosy patients. 

.... 
OR. KRUPASINOHU BHOI: Sir, I know 

that the hone Minister also is not happy 
with his answer. He knows much more 
than what is being done for the eradication 
of leprosy. He has said that there is no 
evidence to show that leprosy prevalence 
rate is increasing in the country. He has 
answered about endemic districts with 
muki-drug treatment. They have not taken 
cognisance of ~ survey conducted by the 
ICMR 2-3 years back in epidemiology of 
the leprosy prevalence. The ICMR had told 
that more than 75 million people in the 
country. are suffering from leprosy. In en-
demic area, only 20-30 million people were 
suffering. In the context, the Government 
is contemplating for the eradication of lep-
rosy for which drug for preventive treat-
ment is badly required.. There is no ques-
tion of eradication of this disease without 
any vaccine. 

I would like to know whether the De-
partment of Health and Family Planning 
has given permission to conduct clinical 
trial for production of vaccine in leRA, 
Bombay, and Institute - of Immunology, 
Delhi, and the Wortd Health Orpnisation. 
What is the present position? 

SHRt P.V. NARAStMHA lAO: t know 
what he wants. Sir, the figures given by 
me a'e facbaIy COI11!Ct. The prevalence 
rate per thousand population in 1961 was 
5.8; 1911, 5..8.-.; 1981, .5.7. So, there 
has not been...-y steep lise or fall in the 
prevalence. But what has happened is that 
~ we ~ taken recourse to the 
muIti-drus tre~, there has been a 
dramatic faI in the incidence and the re-
sults have been vety very encouraging in .. 
deed. Five distrids, nameIv, SriIcakuIum, 
Vijayanapram in Andhra Pradesh, Canjam 
in Orissa, Wardha in Maharashtra and Pu-
ruIia in West Bel. were taken up for ~ 
concentrated .,......... of muIlkIrus 
treatment. Then! was a sharp decline in 
the leprosy prevalence rate from 16..1"to 
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2.8 in diose five endemic districts after five 
years of multi-drus treatment. So, the 
mutti-drug treatment has been found to be 
the answer to this apart from vaccines. 

About vaccine, the situation is rather in 
a preliminary stage. There are four vac-
cines in the field: 

(i) ICRC vaccine is ooder field trial at 
Sholapur district in Maharashtra. 
Results are expected in .. to 5 years. 
It is in phase-Itl trial. 

(ii) Vaccine ~eloped 'r the Indian In-
stitute of hnmoooIosY, DeJhj. It is in 
phase-I t trial; restricted use in se-
lected humans. 

(iii) WHO vaccine. Trial in other cooo-
tries is beins arried. We have not 
cleared it for any trial in India. 

(iv) New vaccine recently claimed to be 
developed by CORI, Lucknow. We 
have not yet taken any steps in con-
nection with tfW; recently developed 
vaccine. But I think it in the pipeline 
and we will see as to what is to be 
done about it. This is the position. 
Meanwhile, for the next four or five 
years at least, we wiI not be able to 
have the vaccines ready. So, may be 
for six to seven years, we have to 
make do with the multi-drug treat-
ment and since it has been found 
effective, we would like to expand it. 

DR KRUPASINDHU BHOI: I am happy 
that in endemic districts, the treatment of 
multi-drug has been given. About epido-
moIogical survey by the ICMR, two years 
back, the result is that 75 million people in 
the country are suffering from leprosy. For 
that reason, the Depart •• .ent of Hulth and 
family Planning, under a Director, Sh. 
C.K. Rao, whether the Government is con-
templating to have this multiq treat-
ment Or not? Refamycin, clomopamazine 
and DOS, all the three drops are not in .. 
dipnous. Mostly these drops are bei"8 
imported by which we are Jiving maximum 
towards the foreip exchan&e. I would like 
to know whether this Department wil take 
up this matter with the Department of 
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ChemICals and Producer biotechnologi-
cally because all the ingredients are avail-
able in our country, so that all the people 
can be treated in a cheaper way. Will the 
hone Minister do these things so that more 
than 75 million people who are already 
suffering can be given cheaper treatment? 

SHIt P.V. NARASIMHA lAO: The sug-
gestion given by Dr. Bhoi is a very useful 
one. We will examine the feasibility of ad-
equate local manufacture because it is g0-
ing to be needed in a big way. 

SHRI THAMPAN THOMAS: Deforma-
tion is coming out of leprosy. That. is now 
considered only as a handicap and the in-
ternational organISations have suggested 
that they have to be rehabil~ed. kl my 
constituency, there is Nooranar leprosy 
Sanitorium which is one of the biggest lep-
rosy sanitoriums ana on which I have 
raised questions many times and have not 
got the real answer, there are about 1000 
patients. Some of them have got cured. 
Unfortunately, the Government is not ex .. 
tending help for rehabilitating them. In 
Madras, there is one under the Central 
Govemment directly. I woukllike to know 
whether the Government will take the help 
of intemational organisations In this matter 
and whether the Government have any 
sehe ... es for rehabilitating these persons 
and if it is so, what are they, esp«iatty in 
regard to the Noor.'1lar leprosy Sanito-
rium. 

SHRI P.V. NARASIMHA RAO: t could 
not say anything about any specific sanito-
rium but so far as rehabilitation is con-
cerned, we have a programme of rehabili-
tation. 75 recoAStructlVe su,!ery units and 
11 leprosy rehabilitation promotion units 
are functioning under the NlEP to cater the 
medical and vocational needs of the dis· 
abIed patients. I will certainly take the in-
formation in repro to the specific cases. I 
will pass it on to the hone Member. I un .. 
derstand that aI the three drup 1ft locally 
produced already. I do not know whether 
the production is adequate or not but the 
drup are indipnol.8ly manufactwed here. 

SHRI THAMPAN THOMAS: What 
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about the employment generation for the 
rehabilitation of these patients? 

SHRt P.V. NARASIMHA RAO: 1 hat is a 
part of the rehabilitation programme. 

S,HRI BASUDEB ACHARIA: A Commit-
tee was constituted by thfa f':ovemrnent of 
ndia some five years back to recommend 

the eradication of leprosy. They also sub-
mitted their recommendations. May I 
know from the hon. Minister as to what 
are those recommendations made by the 
Committee and what action has the Gov-
ernment taken to implement those rec-
omrr.~ndations? I don't remember the ex-
act year in which the Committee was con-
st:ituted but it was constituted by the Gov-
ernment of India. Sir, this multi-drug reg;. 
ment is a very successful programme be-
cause in Purulia, from where I come, the 
rate of leprosy patients has been drastically 
reduced, as also in his eonstituency: May I 
know whether there is any proposal to ex-
tend this prograrnrne to other disk:icts also. 

SHRI P.V. NARASIMHA RAO: The pro-
gramme of National Leprosy Eradication 
Control is the, resuk of the recommenda-
tions received from the Committee and this 
has been found to be very good. One of 
the recommendations is mutti-drug treat-
ment which has been found in the last five 
years to be very good and effective and 
now we are going to expand it. 

IT ranslation 1 

Oral Medicine for Rabies 

*332. SHRI PARASRAM BHARDWAJ: 
WiU the Minister of HEALTH AND F.~ILY 
WELFARE be pleased to state: 

(a) whether the Scientists of National 
Institute of Communicable Diseases have 
made any research to develop a oral 
lMdici~ instead of painful injection to 
treat rabies; and . 

(b) if so, the details thereof? 

(E""ish) 

THE MINISTER Of HUMAN RESOURCE 

·DEVELOPMENT (SHRt· P.V. NARASIMHA 
RAO): (a) and (b). The National tnstitute of 
Communicable Diseases has not under-
taken any research to develop an oral 
medicine for rabies. Hawe¥er, a claim re-
garding the discovery of an injectible 
medicine for prevention of Rabies in ani-
mals has been made by two scientists, one 
of them is presently working at the Na-
tionallnstitute of Communicable Diseases. 
The claim relates to the work done by 
them prior to 1982 ~hen neither of them 
was working at the National Institute of 
Communicable Diseases. The validity 0{ 
the claim has not been established, parti-
cularly in respect of humans. ' 

[1 ranslation] 

SHRI PARASRAM BHARDWAJ: Mr. 
Speaker, Sir, I would like to know from the 
hon. Minister, through you, whether there 
is any possibility of developing such a 
medicine? If so, when will the medicine 
come to the 'market? 

SHRI P.V. NARASIMHA RAO: There is 
no question of possibility. We have .not 
tested this medicine on human beings as 
yet. The research is still in its.infancy. 

SHRI KEYUR SHUSHAN: Mr. Speaker, 
Sir, it seems that research on treatment of 
rabies is not being undertaken in allopathic 
system of medicine. Is there a possibility 
of such a research in Ayurvedic system of 
medicine or in Naturopathy? 

SHRI P.V. NARASIMHA RAO: As far as I 
know, Cit present no such research is being 
conducted. Neither does the Government 
have any specific results ill this regard. 

(English] 

The most important thins is that with 
rabies we cannot take any risk. Once ra--
hies set in, death is the only result. 
Therefore, we cannot experiment with 
these patients and with other drup. We 
have to give the dRIB which is needed, that 
is vKqne. It is a very tricky matter. It is 
not easy to WKIertake lIII'Y reseMCh in ~ 
matter like this. 
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Corporate Plan 

*335. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of RAILWAYS 
be pleased to refer to the reply given on 24 
July, 1986 to Unstarred Question No. 1014 
reBarding Corporate Plan and state: 

(a) whether the Corporate Plan envis-
aging the construction of 3,000 kilometres 
of ne\\' lines during the period 1985-2000 
has now been chalked out in detail; 

(b) if so, the distribution of the 3,000 
kilometres for each one of the Zonal Rail-
way and other relevant details in this re-
gard; 

(c) whether the addition In track/ route 
kilometreage on account of the likely com-
pletion of the on-going projects has also 
been taken into account while finalising the 
Corporate Plan; and 

(d) If so, the net addition likely to accrue 
to the trad .. 1 route kilometreage conse-
quent upon all on-going· projects and 
wh~her the completion of such projects 
would be given priority In the execution of 
the Corporate Plan? 

[Translation 1 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) to (d). A statement is given 
below: 

STATEMENT 

A Corporate Plan for the Indian Rail-
ways - 1985-2000 has been framed and 
sent to the Planning Commission which 
states as under in respect of the subject of 
construction of new lines: 

"N the beginning of the 7th Plan, there 
were 40 new line projects on hand to-
talling 3776 route Kms. On an average, 
about 240 Kans. of new lines have been 
added to the network eveey year, since 
1951. Based on the above policy, about 
3,000 Kms. of new lines are likely to be 
commissioned during the next 15 years 
including those already sanctioned". 
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Details of lines to be completed as per 
the above estimation have not been 
worked out. These will fle dealt with in 
each Annual Plan sUbject to availabilitv of 
resources. Tht will include the on-gi,ing 
projects which may get commissioned. 
Priority for completion of the on-going 
projects will by and large be according to 
the policy stated in the Corporate Plan. 

PROF. NARAIN CHAND PARASHAR: 
Mr. Speaker, Sir, the statement laid on the 
table of the House reveals that a corporate 
plan has been framed and sent to the 
Planning CommisSion. further, it mentions 
that there were 40 new line pro;~ on 
hand totalling 3776 route kilometres. Also, 
about 3000 kilometres of new lines are 
likely to be commissioned during the next 
15 years including those already sanc-
tioned. This means that only 776 kilome-
tres of railway line will be left out. The 
statement mentions that--

[Eng/ish] 

"Priority for completion of the on-gOlng 
projects will by and large be according 
to the policy stated in the Corporate 
Plan. " 

[Translation ] 

Mr. ~peaker, Sir, I would, therefore, like 
to know from the hon. Minister the policy 
stateit in the Corporate Plan. 

THE MINISTER OF STATE OF THE MIN-
ISTRY Of RAILWAYS (SHRI MADHAVRAO 
SCIN DIA): The constructaon of new lanes 
has been Siven low priority in the Corpo-
rate Plan which has been sent to the Plan-
ning Commission. I said earlier also that 
special attention is bei"8 given to mod-
ernisation and rehabilitation. The C0rpo-
rate Plan, now before the Planning Com-
mission, envisaBes a projected irwesb,w;nt 
of Is. 1500 ~ for new lines. We wiU 
complete this project as per the directions 
of the PIaMing Commission. 

PROF. NARAlN CHAND PARASHAR: 
Mr. Speaker, Sir, on an averase about 240 
kilometres of new lines have been added 
to the networtc f!Ver( year since 1951. I 
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want to know why the figure is so small. 
Plenty of funds were aUacated for this wort< 
in the Second, Third and Fourth Five-Year 
Plans but in the Fifth, Sixth and Seventh 
Five-Year Plans, the funds allocated were 
slashed down. 1 do not think an average of 
all these figures would come to even 240 
kilometres. I n this context, how much pri-
ority will be given to on-going projects? 
Besides, I would also like to know whether 
special priority would be given to those 
states where railway line proje,cts have not 
been completed since Independence, for 
example, in States like Punjab, Himachal 
Pradesh, Jammu ~nd Kashmir and Haryana. 
Will the lion. Railway Minister give due 
priority to projects whose foundation was 
laid by the late Prime Minister, Shrimati 
Indira Candhi, or the then Railway Minis-
ter? 

SH RI MADHAVRAO SCINDIA: Sir, I 
have already mentioned that the Railways 
are givIng priority to modernisation and 
rehabilitation. The construction of new 
lines has been given low priority but the 
on-going projects within the new lines 
would be given priority. 

PROF. NARAIN CHAND PARASHAR: 
And what about North-Western India? . 

SHRI MADHAVRAO SCINDIA: In 
North-Western India, the railway line in 
which the hon. Member is particularly in-
terested is the Nangal-Talwara railway line. 
A section of this line upto Raimehatpur was 
completed in March, 1985. The construc-
tion between Raimehatpur and Una is go-
ing on and the approval for acquisition of 
land has been given from Una upto Am-
bandora. The State Government kept the 
mailer of land acquisitton and land han· 
dover pendilas for some time.. So, I seek 
the hon. Member's co-operation in this re-
gard. 

(bph) 

PROf. MMlHU ll\NMVATE: Sir, I 
would lice to know front~the Han. MiniIIer 
whether in .. corporate plan tor the new 
railway lines Md tracks, he will Ioeep .. 
...... the petspedive that especiaIy those 
....., lines which help ~ ....., of 

States, and provide a direct link to other 
states, for instance, a railway line like the 
West-coast railway which will benefit Ma-
harashtra, Goa, Kamataka and provide a 
direct link to Tamil Nadu and Kerala - it will 
be a source of national integration - will be 
given priority. Whether he will give prior-
ity to such railway lines and expedite the 
matter in the perspective of rail traffic 'as 
weli as defence as recommended by the 
Transport Policy Committee. 

SHRI TvtADHAVRAO SCINDIA: New 
railway lines are given priority mainly on 
operational basis or if they are linked to a 
particular project· or linked to any pro-
posed project. As far ~ the particular line 
the Hon. Dandavateji has referred to"the 
West-coast line - is concerned, as the hon. 
Member must be knowing, ~e have al-
rea~ completed the survey and it has 
been sent to the Planning Commission 
with a recommendation to even start the 
Mangalore-Udipi section. We are waiting 
for a response from the Planning Commis-
sion. I do agree with the Hon. ~1ember 
that It IS a very important line and as far as 
the Railway Ministry is concerned, we 
would like to take up this line. However, 
as the Hon. Member knows for the new 
line cOnstruction we have to get the clear-
ance from the Plannang Commission and 
act accordingl). 

PROF. ~v\DHU DANDAVATE: You 
must pressunse the Planning Commission 
to get the clearance. 

SHRI ~DHAVRAO SCINDIA: That will 
be done. 

(Translation 1 

MR. SPEAKER: What does Shri Sultan-
puri want to say? Once Shri SuItanpuri 
takes his tu~ nothing much is left in the 
matter. 

• 
lEIJ8Iish) 

SHII MADHAVRAO SCINOtk S0Me-
times, at the hone Manber kncMs, it be-
COIMS very .... cuIt ewn in spite « ree-
___ .dati ... Md ~ beciue 
.'canstaint 01 rescuas which IRIY.. pas-



31 Written Answers MARCH 17, 1988 

sibly be featuring in the Planning Commis-
sion's decision or it may be because of 
other· priorities. I am sure the Planning 
Commission will pay heed to our recom-
mendations but they have to keep tfle en-
tire perspective in mind. 

[Translation) 

SHRI K.D. SULTAN PURl: "Mr. Speaker, 
Sir, the hon. Minister has' asked us to con-
tact the Himachal Pradesh Government for 
the atquisition of land for the. Talwara 
Railway line. Speaking in this House, our 
former Railway Minister had said that pro-
vision ~ been made in the plan for exten-
sion of several railway lines like Kalka to 
Parwanoo and J~adhri to Paonta, but 
nothing has been done in this direction till 
today. It is ~nfortunate that the Govern-
ment has closed down the 50-year old 
railway line upto Shimla which was a 
tourist attractton. I want the hon. Minister 
to clarify whether the Government will re-
store the train service upto Shimla in order 
to promote tourism in Himachal Pradesh? 

SHRI MADHAVRAO SCINDIA: I will 
send a detailed reply to the hon. Member 
in this regard. 

WRITIEN ANSWERS TO QUESTIONS 

(English] 

Renovation of Air IndY OffICeS in Delhi 

*323. SHRI MANIK REDDY: 
SHRI PRAKASH CHANDRA: 

Will the Minister of CIVil AVIATION be 
pleased to state: 

(a) whether there is any proposal to 
decorate/renovate Delhi offices of Air India 
in Himalaya House, Scindia House and the 
Mega Centre; 

(b) if so, the amount involved and the 
head for this expenditure; and 

(c) the estimated value of the furnish-
inp, etc. likely to become surplus and the 
manner in which it will be utilized? 
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THE MINISTER OF STATE OF THE MIN-
ISTRY Of lABOUR (SHRI JAGDISH 
M1ER): (a) and (b). An amount of Rs. 
54.95 lakhs has been incurred on the new 
Booking Office opened by Air India in the 
Jeevan Sharti Building (Mega Centre). This 
amount has been incurred under the head 
"Maintenance of Buildi'1gs and Equipment" 
Renovation of Scindia House and Himalaya 
House is contemplated at an estimated 
cost of Rs. 37 lakhs to meet the changed 
requirements. 

(c) The major portion of the furniture 
will be used by other Departments of Air 
India. Only the old counters at Scindia 
House will have to be auctioned and their 
written down value is negligible. 

[Translation J 

Shortage of Teachers in Rural Delhi 
Schools 

·329. SHRI SHARAT SINGH: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether there is a shortage of 
teachers In schools running on 10 plus 2 
pattern in rural areas of Delhi; 

(b) if so, the steps proposed to be taken 
by Govemment in thIS regard; 

(c) whether there IS no college 10 NaJat-
garh Block of Delhi; and 

(d) if so, the time by which a college Will 

be opened in Najafgarh Block? 

THE MINISTER Of STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN R_E-
SOURCE DEVELOPMENT (SHRI l. P. 
SHAHI): (a) and (b). There is some short-
age, which is not unusually large, of teach-
ers in schools located in rural areas of 
Delhi. Delhi Administration is taking steps 
to fill up these va~ncies early. 

(c) There is no collese in Najafgarh 
Block. 

(d) There is no such proposal under 
consideration. 
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[English] 

Holidays in Educational Institutions 

·334. SHRI JAGANNATH PATINAIK: 
\tVili the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether any study has been con-
ducted regarding the closed holidays fof 
the educational institutions in other coun-
tries; 

(b) if so, the details thereof; 

(c) whether schools and colleges in In-
dia remain closed for long intervals during 
the year as compared to schools and col-
leges in other countries; and 

(d) if so, the reaction of Government in 
this regard? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINIS.TRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) to (d). Accordang to informa-
tion available, closed holidays are observed 
In the educational institutions of U. K. for 
about two ~eeks each during Easter and 
Chnsttnas and five weeks during Summer. 
Vocation intervals in India aggregate to 
about eleven weeks in a year. Considering 
the climatic conditions in the country this 
cannot be considered to be on the high 
side. The number of teaching days III edu-
cational institutions in most countries 
ranges between 160 and 220. Covernnlenl 
of 'ndia are fully conscious of the need tor 
maximising the number of effective days ot 
teaching in a year. The concenled agencies 
have also issued instructions to educ,ltlonal 
institutions In this regard .. Th~ number ot 
effective teaching days stipulated b~ these 
agencies in. their glildelllles com part) 
favourably v'.'lth thos~ obtdtlllllg In other 
countries. 

Biologic~1 Study of Yribals 

• 336. SHRI BRAJAMOt iAN ~'OHAN lY: 
Will tht' ~"Inistt'r ot H fAll H AN D f M\I n 
WELFARf be pletls('d to stclh.~· 

(a) whether any study ha~ been made to 
locate biological reasons of dwindling pop-
ulation of some of·tribals in Orissa and if 
so, the details thereot; 

(b) whether an)' steps have been taken 
to prevent extinction of such tribals' and . , 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI ~AROJ KHAPARDE): (a). No spe-
cific biological study has been made at the 
instance of the Mmistry of Health and 
Family Welfare. 

(b) and ((I. Do not arise. 

Ernakulam •. Alleppey and Alleppey •• 
Kayamkulam Railway tine 

·337. SHRIMATI GEETA MUKHERJEE: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether It IS a tact that due to 
paucity ot funds, the \\-ork on the Emaku-
lam-Alleppey and Alleppe},-Kayamkulam 
sectors of the Ra,I\\av hne under construe-, . 
tlon, IS progressing vel") slmp"I\'; 

(b) to \\ hat extent the work has pro-
gressed on these hnes; and 

(e) the likely time by which these lines 
would be completed and commissioned? 

THE DEPUn' MINISTER IN THE MIN-
ISTR'l' Of RAIL\\'AYS {SHRI ~1AHABIR 
PRASAD): (al The work on these lines is 
bellg progressed according to availability 
ot resources. I n the case of Alleppey-
K.l~c.lmkulam lane, there has also been 
SOIlU' dela~ on the p.1I1 of the State Gover-
llment III c.lcqulSltlOIl vi Ic.lnd required for 
the project 

lbllhe plesent progress is as under-

Ne\\ Line Cumulative Progress 

E rnaluldnl-Alleppey 47% 
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(c) Completion of these lines will 
depend on availability of resources in the 
coming years. 

[Translation] 

Vacant Railway Land at Yuhwanthapur 
(Bangalore) 

• 339. SHRI V.S. KRISHNA IYER: Will 
the MinISter of RAILWAYS be pleased to 
state: 

(a) whether there is some vacant land 
belonging to the Railways adjacent to the 
Railway Colony at Yashwanthapur, 
Bangalore, which is being used as a 
playground; 

(b) if so, whether the Railways are 
considering to construct a stadium on this 
land; and 

(c) if not, whether there is any proposal 
to hand over this land to the Bangalore 
City Corporation for the construction of a 
stadium? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir. 

(b) and (c) No, Sir. 

(English] 

Expenditure in Air India and Indian 
Airlines 

*340. SHRI G.M. BANAlWAlLA: Will 
the Minister of CIVIL AVIATION be pleased 
to state: 

(a) whether any studY has been 
conducted to identify areas of wasteful 
expenditure in Air India and Indian Airlines; 

(b) if so, the details thereof and the 
areas so identified; 

(c) the steps proposed to be taken in 
this regard; and 

(d) whether any monitoring naachinery 
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has been set up to reduce the said wasteful 
non-productive expenditure? 

THE MINISTER OF STATE OF THE 
MINISTRY OF lABOUR (SHRI JAGDISH 
lYTlER): (a) and (b). Whereas Air Ind~ has-
set up a Cost Control Committee to 
identify areas of controllable expenditure, 
Indian Airlines has not conducted any 
formal study. The Committee set up by Air 
India has identified areas like 
rationalisation of food upliftment, weight 
reduction in aircraft, reduction in 
communication (05ts, reduction in 
expenditure on temporary postings, 
curtailment on overtime expenditure, etc. 

(c) and (d). Control of expenditure is a 
continuous process which is achieved 
through measures like reviews of 
expenditure on regular iott-rvals, budgetary 
mechanism, etc. 

Establishment of University of Rural 
Development 

"'341. SHRI M. RACHUMA REDDY: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether there is any proposal to 
establish a UnIVersity on Rural 
Development; 

(b) if so, the time by which it is to be 
established; and 

(c) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHII lP. 
SHAHI): (a) to (c). The National Policy on 
lducation·1986, inter-alia, states that the 
new pattem of the rural university will be 
consolidated and developed on the lines of 
Mahatma Gandhi's revolutionary ideas on 
education so as to take up the challenges 
of micro-planning at grass root levels for 
the transfonnation of rural areas. For the 
implementation of the policy directive on 
rural universities/institutes the Programme 
of Action envisages the establishment of 
Central Council of Rural Institutes for the 
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fonnulation and implementation of a well-
coordinated programme of development of 
rural institutes. 

. Action has been initiated for the 
formulation of a detailed scheme for the 
development of rural institutes and the 
establishment of the proposed Central 
Council of Rural Institutes for the 
implementation of the programme. 

Karnataka Government's proposal for 
Conversion of four National Highways 

into Four-lane Carriageways 

*342. SHRI H.N. NANJE GOWDA: 
SHRI C.S. BASAVARAJU: 

Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether Government of Karnataka 
has urged the Union Government to 
include in the 8th Plan a project for 
converting the four National Highways 
passing through the city into four-lane 
carriageway; 

(b) if so, the details of the proposal 
submitted by the State Government 
including its cost, cost sharing between the 
Centre and State Governments and 
targetted date for its completion; and 

(c) the reaction of the Government 
thereto? 

THE MINISTER OF STATE OF THE 
MI N ISTRV OF SURFACE TRANSPORT 
(SHRI RAjESH PILOT): (a) No, Sir. 

(b) and (c). Do not arise. 

*343. SHRI TARIQ ANWAR: Will the 
Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether there is any proposal to 
raise the plan allocation for the 
deve~p~ntofP~;and 

(b) if so, the details thereof including 
the amount proposed to be raised? 

THE MINISTER OF STATf OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (a) and (b). 
Allocations consistent with resource 
availability have been made during the 
Seventh Plan period for the Port Sector. 
The allocations made in the first four years 
of the Plan have already exceeded the 
original outlay proposed in the Seventh 
Five Year Plan. 

District Science Centres in States 

3418. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether District SCience Centres 
have been opened in some States; 

(b) if so, the number of such centres set 
up in Orissa and other States; and 

(c) the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI l.P. 
SHAH I): (a) Yes, Sir. 

(b) District Science Centres have been 
set up, one each in Karnataka, Gujarat, 
Tamil Nadu and West Bengal. A Regional 
Science Centre at Bhubaneswar in Orissa 
which is larger in size, scope and status 
than a District Science Centre is in the 
process of being set up. 

(c) For setting up a Science Centre, the 
State Government concerned is required to 
give five acres of land free of cost at a 
central location and is also required to 
share fifty percent of the ~ost of setting up 
the Centre. 

IShifting Cultivation' 

3419. SHRI AjOY BISWAS: Will the 
Minister of ENVIRONMENT AND FORESTS 
be pleased to state the State-wise number 
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of families so far rehabilitated who were 
earlier engaged in shifting cultivation? 

THE MINISTER OF· STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI l.R. ANSARI); State-wise 

STATEMENT 
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details of number of families, proposecf for 
settlement, who were engaged in shifting 
cultivation are given in the statement 
below. The implementation of the 
programme has commenced in the current 
year and settlement is proposed over a 
time-frame of five years. 

S. No Name of State No of families to be taken up for settlement 
OVE'r 5 year's period starting from 1987-88 

1. Arunachal Pradesh 2200 

2. Andhra Pradesh 1486 

3. Meghalaya 2252 

4. ~\Iloram 1982 

5. ~1anapur 3000 

6. Nagaland 4800 

~ Onssa I • 
6323 

8 Tnpura 1800 

9. Assam 

Total 

• Reters to targete.. ,1S thf' complete schemes trom Assam cue ~tltI "l\r\dlh~d 

He venue Against Import of Cugo By Air 
Indi4i 

3420. SHRI RM\ASHRAY PARSAO 
SINGH: \1\'111 tht' 'vtmlster ot crVll AVIA-
TION be pleased to state 

(a) whether revenue againsl Import of 
cargo by Air I ndla has bepn dec hned dUring 
the last three years: and 

(bl ;f Sv, the details and rea..~ns 
thereof? 

mE MINISTER Of STATf Of Ttt£ MIN· 
ISTRY OF lABOUR (~HRI JAC()I~H 
TYTlfR): (a) No, Sir It will ~ SE'~n from 
the followIng flgure~ fll~d Ihen- I!) nu 
decline to revenllft . 

Pe-nod Rf.I'vpnut' (Rs mlakhs) 

1984-85 8883.66 

1986-87 11120.84 

1987·88 8850.75 
(April '~p(efl1ber '87) 

(bl D~ nor a~e. 

Reh.-bilit.-tion Progr.-mme for Widows 

'S4~ 1 PROf MADHU DAN DAVAT I 
'A'.II th ... ~1tfU~t~r of tilJMAN RlSQURCf 
Dt VI t OPf\.U NT bt- pleased to stale: 
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(a) whether any survey of un cared 
widows in Banaras, Mathura and Vrindavan 
has been undertaken; and 

(b) if so, whether there are any 
rehabilitation programmes for such widows 
spon$Ored by Umon Government/State 
Govemnlent or voluntary organasations 
together with any other action taken? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF THE YOUTH AFFAIRS 

• AND SPORTS AND WOMEN AND CHllD 
DEVELOPMENT IN THE MINISTRY OF 
HUf\.tAN RESOURCE DEV[lOPMENT 
(SHRIMATI MARGARET ALVA): (a) The 
Mintstry IS not aware of any survey having 
been undertaken by the State Government 
of Uttar Pradesh of the uncared widows In 
Banaras, Mathura and Bnndavan. 

(b) In so far as this MIOIst') 15> 
concenled the following schemes are being 
Implemented for the rehabihtatlon ot 
\\oldows --

t I) Sche.nes tor Setting lip \Vomen's 
T rauling (' entre~ or Institutions 
tor Rehablht.ltton ot 'v\'omen In 

Dlstr~~s 

1111 \\I)nll~n s Oe'velopment Corpora-
tions 

11U) S(he-nl~ tor Support to I raining 
"lnd E mploynlent Pogranlme for 
\\ onlen (51 [Pl. 

IIV) Scheme fOI T ralnlng-fum-Em-
plo} ment -CUIl)- Production C en-
tres tor \\'o.nen 

(V) ~(herne tor SOClo-[conomll Pro-
gralllnle5 tor \\-onlen 

Vayudoot Service Between Balurghat. 
Malda-ulcutta 

3-122. SHRI S'£O f\tASUDAl HOSSAIN 
SHRI '1ANI~ SAN),Al 
~.fRI "NANOA PATH-\K 

\\1111 th~ .~lIllSter 0' CIVIL .\ VIA liON bt" 
plt'clSed to stc\tt' 

(a) whether Vayudoot service between 
Balurghat-Malda-Calcutta has since been 
dosed; 

(b) if so, the reasons thereof; 

(c) whether there IS any proposal to 
restart this service; 

(d) if so, when and the details thereof; 
and 

(e) the steps so far taken in thiS regard? 

THE M!NISTER OF STATE OF THE 
MINISTRY Of LABOUR (SHRI JAGDISH 
'MlER): (a) and (b). Vayudoot operations 
to Maida and Balurghat have been 
suspended since November, 1987 due to 
certain deficiencies iii the ground 
infrastructure. 

(c) to (e). Vayudoot would commence 
operations to Maida and Balurghat shortlv. 

Procurement of Wooden Sleepers 

3423. SHRI~\ATI BIBHA GHOSH 
GOS\\M\I \\'111 the 1\\tntSter ot RAILWAYS 
be pleased to stdte: 

(a) the target ot procunng sleepers from 
different State Forest Departments or 
Corporat.ons dunng the last three years; 
vear-\\lSe and amount spent b) 
Covemment an procunng these \\ooden 
sleepers, and 

(b) the target fixed for 198--88 and 
amount to be spent tor thIS purpose' 

THE \lINIST£R OF ST~TE OF THE 
;\UNISTfrI OF RAll\\,-\YS (SHRI 
~~DHA.VR-\O ~CINDIA)' tal. The target 
procurement and cost ot wooden track 
sleepers procured dunng the Last three 
Sleeper Years (Sleeper )ear beang trom 1st 
November to 31 st October ot ne\t \ear) 
are appro\lrnatel\ as und~r 
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Qua~tity (in NOs.) APproximate cost Year 
(Rs. in crores) 

~ 

1984-85 33,02,000 69.40 

1985-86 27,67,000 73.80 

1986-87 21,66,000 59.48 

(b) The target procurement of wooden 
track sleepers for 1987-88 Sleeper Year is 
12 Iakh numbers. The cost of these track 
sleepers is around Rs.. 33.90 crores at the 
rates prevailing in 1986-87 Sleeper Year. 
This cost will go up depending upon the 
increase in prices of sleepers for the 
Sleeper Year 1987-88 which is awaited 
from the Ministry of Environment and 
forests 

SC/ST Offacers in IA and lA Head . 
Office 

3424. SHRI ANADI CHARAN DAS: WiN 
the Minister of CIVIL AVIATION be pleased 
to state: 

(a) the number of employees in Officers' 
grade jn the Ir.dian Airlines and Indian Air-
lines Head Office as on 29th February, 
1988; 

(b) the number ofSC/ST officers among 
them; and 

(c) the reasons for shortfall, if any, in the 
requisite number of these officers belong-
ing to SC/ST as per reservation rules? 

THE MINISTER OF STATE Of THE MIN-
ISTRY OF lABOUR (SHRI jAGDISH 
lYTLER): (a) to (c). The total number of 
employees in Officers' grade in Indian Air-
lines, as on 29.2.1988, is 1607, out of 
which 126 and 14 officers belong to . 
Scheduled Castes and Scheduled Tribes re-
spectively. The I'\Umber of officers at the 
Headquarters is 313 out of which 9 a.-u.I 2 
officen belong to Scheduled Castes and 
Scheduled Tribes respectively. 

Total: 202.68 crores 

The shortfall in the number of SC 1ST 
officers is due to implementation of reser-
vation policy for non-technical categories 
in 1968 whereas Indian Airlines came into 
existence in 1953 and also due to acute 
shortage of candidates belonging to these 
categories. 

The above figures do not include the 
technical categories of employees termed 
as Ilworkmen'under the Industrial Disputes 
Act, 1947. 

Impott of Coaches 

3425. SHRI AMARSINH RATHAWA: 
SHRI MOHANBHAI PATEL: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) the number of coaches imported 
during the last two years, year-wise; and 

(b) the design of such imported coaches 
and the names of the countries from where 
the same have been imported? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRI MADHAVRAO 
SCINOIA): (a) No, Sir. 

(b) Does not arise. 

Perfonunc::e of Railway Protection force 

3426. SHRI JITENDRA PRASADA: Will 
the Minister of RAILWAYS be pleased to 
state: • 
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(a) the present total strength of the 
Railway Protection Force and the total ex-
penditure incurred on this force during 
1987 -88 till date; 

(b) the total value of the Railway prop-
erty and the property of travelling public 
lost due to pilferage in the Railways during 
1987-88; 

(c) whether the performance of the 
R. P. F. is upto the expectation in protecting 
the Railway property; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRI MADHAVRAO 
SCINDIA): (a) The· present total sanc-
tioned strength of the R.P.F. is 69,472 and 
the total expenditure incurred on this force 
during 1987-88 (upto 31st January 1988) is 
Rs. 105.37 crores. 

(b) The total net value of the railway 
property lost due to pilferage/theft during 
1987-88 (upto January 1988) is ~. 
5,20,14.149/-. Since the complaints re-
garding thefts of passengers belongings are 
registered and investigated by state Police, 
the Railways do not maintain figures re-
garding the value of stolen property of pas-
sengers. 

(c) Yes. The performance of the R.P.F. 
in protecting the Railway property has 
been satisfactory. 

(d) Does not arise. 

Sm .... ing of Wood 

3427. SHRI C.I<. KUPPUSWAMY: Will 
the Minister. of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) the approximate cost of wood 
smuggled out of the forests during the last 
three years; 

(b) the approximate cost of wood cap-
tured; and 

(c) the expenditure incurred in checking 
the smuggling of wood? 

THE MINISTER OF STATE Of THE MIN-
ISTRY OF ENVIRONMENT AND fORESTS 
(SHRI Z.R. ANSARI): (a) to (c). The infor-
mation is being collected from the 
State/Union Territory Governments and 
will be placed on the Table of the House. 

Introduction of A New Mail/Superfast 
Train between Delhi/New Delhi and 

Howrah 

3428. SHRI MATltAl HANSDA: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether there is continuous increase 
in passenger traffic between Delhi/New 
Delhi and Howrah; 

(b) if so, whether a new mail or super-
fast train is proposed to be introduced; 

(c) if so, the details thereof, and 

(d) if not, the reasons therefor? 

fHE MINISTER OF STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRI MADHAVRAO 
SCI NOlA): (a) Yes, Sir. 

(b) Not at present. 

(c) Does not arise. 

(d) Introduction of any ada.tional train 
is not presently feasible due to lack of 
spare line capacity and paucity of terminal 
facilities at both ends. 

Railway Schools 

3429. SHRI NARAYAN CHOUBEY: Will 
the Minister of RAILWAYS be pleased to 
slate: 

(a) the number of Railway High Schools, 
Higher Secondary Schools and Colleges 
along with their location; 

(b) whether schools located in each 
State follow currirulum fixed by the respec-
tive State Governments Education Depart-
ments; 

(c) whether the appointment of quaIi .. 
fied teachers are also made on the p~-
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scnbed pattern of the State Governments, 
and 

(d) If not, the reasons therefor 1 

THE MINISTER OF STATE OF THE MIN· 
ISTRY OF RAILWAYS (SrlRI MADHAVRAO 
SCINDIA): (a) There are 51 High, 34 
'-flgher Secondary Schools, 7 Intermediate 
Colleges and One Degree College run b} 
the Rall\\ays locatIons are sho" n 111 the 
statement bela" 

(b). The Railway schools generally fol· 
low the curnculum prescnbed by the State 
Government, where they are located or 
C B.S.E., where affiliated 

. (c) and (d). The pattern prescnbed by 
Department of Education for Centrally Ad· 
ministered Schools IS adopted for Railway 
School Teachers, with regard to qualifica-
tions and pay scales. 

STATEMENT 

Names of High Schools Higher Secondary I ntermedlate Colleges 
Radwa}' Schools 
Un.t 

1 2 3 

Central Kurduwadl New Yard, Itarsl 
\ Daund New Katna In , 

Kalyan 
Bhusawal 

Eastern Andal Asansol Mughalsa:--a. 
JhaJha .SahlbganJ 
Danapur Janlalpur 
IJluah (Two)· 
Asansol 

Northern Bare tI Iy Jhanar 01 Tundla 

N.E. Gor;.~hpur Gorakhpur n:WO)· 
Garhara 

N.f. New Jalpalgun Slhgun In. 
Mahgaon Altpurduar J n. 

Pandu 
lumd,ng 
Badarpur 

Southern Arakkonam Perambur (Madras) 
Jolarpettal (Two)· Madura. 
Colden Rock Golden Rock 
Viliupuram 
Podanur 
Erode 
Palghat 
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1 2 3 4 COLUMNS 

S.c. ~;wI"WRaWl'ma 
Puma I 

Resolutior. Re: ~BIt~UlF~tIons •• 
Domakal 

St.W~?M:lHtel 
Rajahmundry 
Bitragunta (Two)· 
Satyanarayanapuram 
Guntakal (Two)· 
Hubli 
Guntupally 

S.E. Kharagpur 

Western 

C.LW. 

D.LW. 

Bhajudih 
Tatanagar 
Bondamunda 
Chakradharpur 
Sini/Chakradharpur 
Palasa (Khurda Road) 

Dohad 
Gangapur City 
Bhavnagar 
Sabarrnati 

Chittaranjan (Four)· 

Kharagpur (Three)· 
Adra (Two)· 
Nainpur (Nagpur) 
Bilaspur (Two)· 
Bhillai (BMy) 
Chakradharpur I 
Khurda Road 

Ratlam 
Abu Road 
Bandikui 

Chlttaranjan (Two)· 

Secunderabad 

tone Degree College .. 442 
also at 
Secunderabad ... 450 .. -452 

... 450 

lucknow 

• Where there are more than one school at one place, the number of schools at such 
places has been shown In bracket ( ) against each place. 

Compensation to nger Widows 

3430. SHRI SANAT KUMAR MANDAL: 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) the total amount paid by Govern-
ment under the "Project Tiger" to the tiger 
Wldo\\'S ;n the Sunderbans area of West 
Bengal during the years 1986-87 and 1987-
88; 

(b) whether the existing compensation 
amount payable per casualty is not ade-
quate; 

(c) .f so, whether Government will con-
sider the desirability of raising this limit; 
and 

(d) the steps taken to slnlphfy conlpen-
~tion procedure? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF ENVIRONMENT AND FORESTS 
(SHRI Z.R. AN SAKI): (a) Accorchng to the 
infonnation received from the State Gov-
ernment of west Bengal, sums of Rs. 
99,000/- and Rs. 96,000/- have been paid 
during 1986-87 and 1987-88 respectively, 
to the dependents of the people killed by 
tigers in the Sunderbans area. These 
grants will be shared on a 50 , basis by 
the Central Government under the Project 
Tiger schetlle. 

(b) to (d). The anlount pclad per casualty 
and the procedures that are to be tollowed, 
are d~tenllined by the State Govcmnlent. 
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If the State Government raises the quan-
tUm to be paid per casualty, the Central 
Government would bear the 50 % share of 
the enhanced amount. . 

Use of Restricted Airspaces by Civil 
Aircrafts 

3431. SHRI SHANTARAM NAIK: 
SH RI K.S. RAO: 

Will the Minister of CIVil AVIATION be 
pleased to state: 

(a) whether his Ministry has sought the 
permission of the Defence MiniStry to use 
restricted airspaces within the country by 
the civil aircrafts; 

(b) if so, the reaction of the Defence 
Ministry thereon; and 

(c) the expenditure that would be saved 
and the advantages that would be derived 
by the air services? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF LABOUR (SHRI JAGDISH 
TYTLER): (a) The National Airports Author-
ity had approached Air-Headquarters 
(Ministry of Defence) in this behalf. 

(b) Ministry of Defence has not agreed 
on grounds of national security and flIght 
safety. 

(c) It is likely to result In reduction in 
route mileage and flying tinle leading to 
savings to the civil airlines. 

MaintelWlCe of Punctuality by Airlines 

3432. SHRI P.R. KU~RAMANGAlAM: 
Will the Minister of CIVIL AVIATION be 
pleased to state: 

(a) whether the Airlines are maintaining 
high degree of punctuality and if so, the de-
tails of improvements made during the last· 
three years; 

(b) whether consunler satistactlon both 
amongst local and overseas customers ha5t 
been achieved; and 
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(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF lABOUR (SHRI JAGDISH 
mLER): (a) to (c). The information is be-
ing collected and will be laid on the table 
of the Sabha. 

Resumption of Services of 317/318 and 
37/38 Trains 

3433. SHRI CHINTAMANI JENA: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether operation of 317 /318 pas .. 
senger trains and 37/38 Express Trains on 
South Eastern Railway which were can· 
celled in 1987 has since been resumed; 

(b) if so, whether 317 and 318 trains artt 
running on their normal routes upto Puri; 
and 

(c) if not, the likely date by which these 
are to be resumed on their normal routesl 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRI MADHAVRAO 
SCINDIA): (a) Yes, Sir. 

(b) and (c). Reference seems to be to 
397 /398 Puri-Asansol Passenger which is 
now running between Kharagpur and 
Asansol. There is no proposal to extent it 
to Puri. 

Students in Primary Schools of Delhi 

3434. SHRI SYED SHAHABUDDIN: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) the number of primary schools in the 
Union Territory of Delhi; 

(b) the total number of students on the 
rolls for the current academic ycar; 

(c) the number of Urdu mcdiunl prinlc1ty 
schools induded in (a) above; 

(d) the total number of students en-
rolled in the Urdu medium schools; and 
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(e) the number of Hindi or English 
medium schools with facilities for teaching 
Urdu included in (a) above? 

THE M·,NISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUl-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPtvtENT (SHRI LP. 
SHAHI): (a) The number of primary schools 
run or aided by Municipal Corporation of 
Delhi, New Delhi Municipal Committee 
and Cantonment Board, Delhi is 1847. In 
addition, Directorate of Education, Delhi 
Administration have 16 Government and 
78 aided schools where primary classes are 
attached. 

(b) 7,13,618. 

(c) There are 74 Urdu medium primary 
schools. In addition, there is one Govern-
ment and four aided Urdu medium com-
posite schools. 

(d) 25,157. 

Railway Zone 

Central 

Eastern 

Northern 

North Eastern 

Northeast FrontIer 

Southern 

South Central 

South Eastern 

Western 

Coronary Hem Dise.e 

3436. SHR1 R.M. BHOVE: Will the 
Minister of HEALTH AND fAMilY WELFARE 
be pleased to state: 

(e) 20. 

Manning of Unmanned Railway Crossings 

3435. SHRI GADADHAR SAHA: Will the. 
Minister of RAILWAYS be pleased to slate: 

(al whether there is any proposal to 
man all the unmanned Railway level cross-
ings in the country to reduce the railway 
accidents; 

(b) if so, the number of such crossings 
manned during 1987-88, zone-wise; and 

(c) the number of such crossings pro-
posed to be manned during 1988-89 lone-
wise? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRI MADHAVRAO 
SCINDIA): (a) No, Sir. 

(b) and (c). 

Manned Uunng 
1987 -88 so far 

Nil 

13 

6 

13 

1 

5 

Nil 

8 

Nil 

Proposed tor 
1988-89 

Nil 

15 

11 

10 

3 

Nil 

Nil 

7 

6 

(a) whether any survey has been 
conducted regarding persons suffering 
from coronary heart d~ase Wi, '" high 
blood pressUre; 

(b) if so, the outCOMe of the sulVey; 
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(clwhether the importance of yoga and
.rneditation in the prevention of cardiac
diseases has now been recognised by the
developing countries;

(d)- if so, whether Government have
iaunched any rheumatic health care disease
control programme during the Seventh
Plan;arid '

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF 'HEAHH AND FAMILY.
WELFME (KUMARt SAROJKHAPARDE):(a)
No, Sir.

(b) The question does not arise.

(c) Yes,Sir.

(d) and (e). In the Seventh Five Year
Plan the Government have taken steps for

(i) Establishment of registeries of
RFjRH 0 in all parts of the country
at suitable location viz., medical
college & district hospital, other

.teaching institution. .

. Continuous collection of data on
the prevalence of RFjRH 0 in the
country.
Establishment and monitoring' of
adequate and efficient laboratory
services for identification of strep-
tococol infect'ion and for im-
munological investigations,
Transferring the improved labora-
tory technology, already available
for' the diagnosis and control of
RFjRH 0, secondary prophyloxis

. to 'peripheral and public health
laboratories. in'all States.

•. (ii)

(iii)

(iv)

New Railway Station at Kondaipur (E.R.)
3437. SHRI PURNA CHANDRA MALlK:

Will the Minister of RAILWAYSbe pleased
to state:

(a) whether there is any proposal -for
establishing a railway station at Village

, Kondaipur between Mankar and Paraj of
Eastern'Railway;and

(b) if not, the reasons therefor?
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THE MINISTER OF STATE OF THE
MINISTRY...? OF RAILWAYS . (SHRI
MADHAVRI\O SCINDIA): (a) and (b). The
proposal for opening of a halt station at
village Kondaipur between Mankar and
Paraj stations was examined but not found
financially justified.

Upgradation of Bangalore Airport

3438.. ' SHRI MULLAPPALLY
RAMACHANDRAN: Will the Minister of
CIVIL AVIATtON be pleased to state:

(a) the details of plan. for upgrading .the
Bangalore Airport; and .

(b) the allocation made for this
purpose?',

THE' MINISTER Of 'STATE IN THE
MINISTRY OF LABOUR (SHRI JAGDISH
TYTLER): (a) and (b). BangaJore airport
belongs to the Hindustan Aeronautics
Limited. The National Airports Authority is
maintaining a Civil Enclaye there. A semi-
permanent prefabricated structure is under
construction at an estimated cost of Rs.30
lakhs to meet the immediate requirements

• of the proposed international operations
from 8angalore. The work is expected to
be completed by the 31st of july, 1988.

Delay of lAflights due to fog in Northern
India

'3439. DR. B.L.· SHAILESH: Will the
Minister of CIVIL AVIATION be pleased to
state:

(a) the number of Indian Airlines ~Iights
delays due to dense fog at airports in the
Northern India during the first half of
january, 1988;

(b) the reasons thereof; and
j

(c) the remedial measures being taken
to meet this situation which arises in every
winter in the Northern India? .

THE MINISTER OF STATE OF THE
MINISJRY OF' LABOUR (SHRI jAGDI~H
TYTLER):(a) and (b). Indian Airlines does
not maintain separate statistical 'data



57 Written Answers PHALGUNA 27, 1909 (SAKA) 58

regarding delays due to fog: Delays due to
.fog are classified along with delays due to
bad weather, During the period 1.1.88 to

~ _'15,4. 88, 161 flights were delayed/ cancelled
due to bad weather in the Northern
Region.

(c) To minimise delays/cancellations
during winter season, effective 15.11.1987,
Indian Airlines has revised the timings of
some of the services from Delhi to stations
which are' generally fog bound during
morning hours.

r
Conversion of Veraval-Rajkot Railway

line

3440. SHRIMATI PATEL RAMABEN
RAMJIBHAI MAVANI: Will the Minister of
RAILWAYSbe pleased to state:

(a) whether the survey for conversion of
Rajkot-Veraval railway line has been
completed; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) No, Sir.

(b) Does not arise.

Electrification of Tenali-Repalle Railway
• Line

3441. SHRI C SAMBU: Will the Minister
of RAILWAYSbe pleased to state:

(a) whether there is any proposal for
electrification of Tenali-Repalle railway line;
and

(b) if, so, the details thereof?

THE' MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SClNDIA): (a) Yes,Sir.

(b) Th-eestimate is yet to be finalised for
consideration of the viability of the
proposal. !
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Funds for Homoeopathic System of
- Medicine

3442. SHRI VIjAY N. PATIL: Will the
Minister of HEALTHAND FAMILYWELFARE
be pleased to state:

(a) the funds allotted for the
development of homoeopathic system of
medicine in 1986-87 and 1987-88;

(b) whether Government have set up
laboratories during Seventh Five Year Plan
for ensuring production of quality
medicines; and

(c) if so, the derails of plans to
encourage the homoeopathic system of
medicines?

THE MINISTER OF STATE IN THE
MINISTRY OF' H~ALTH AND FAMILY
WELFARE(KUMARI SAROJKHAPARDE):(a)
The funds allotted to the various schemes
(Plan and Non-Plan) under the Ministry of
Health and Family Welfare during 1986-87
and 1987-88 for the promotion of
Homoeopathy are given in the statement
below. In addition, funds to the tune of Rs.
10.00 lakhs and Rs. 18.00 lakhs
respectively under the Man scheme
"Development of Undergraduate Colleges
of Indian Systems of Medicine and
Homoeopathy run by Voluntary Organisa-
tions" were allocated duri~ these.x.ears.

(b) and (c). No such laboratory has
been set up during the Seventh Plan period
(1985-90). The Homoeopathic Pharma-
copoeia Laboratory established, in
September 1975 at Ghaziabad is function-
.ing as a standard setting-cum-drug testing
laboratory at the National Level. Its
objectives include evolving of standards for
inclusion in Homoeopathic Pharmacopoeia
of India and Homeopathic Pharmacopoeial
Codex, drug testing for the purpose of
Drugs and Cosmetics Act in relation of
Homoeopathy, substitutes studies and
maintenance of plant garden.
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Written Answers 60 

SI. Name of the Scheme 1986-87 
No. Plan Non-Plan 

I. Central Council 
of Homoeopathy 

6.00 9.10 

2. Development of 
Homoeopathic System 
Strengthening of 
Homoeopathic ·Wing 

3. Other Items 
(including function-
ing of Homoeopathic 
Pharmacopoeia 
Committee) 

2.65 

2.02 

4. Central Council 
for Research in " 
1-tn moeopathy 

50.00 76.50 

5. Homoeopathlc 
Pharmacopoeia 
Laboratory, 
Ghaziabad 

6. Nationallnsti-
tute of Homoeo-
pathy, Calcuua 

*16.22 9.09 

59.00 15.00 

131.22 114.36 

·'ncluded Rs. 10.00 lakhs under Capital 
**Includes Rs. 25.00 lakhs under Capital 

[Trans/atiolt] 

Conversion of Katihar-Jogbani 
Darbhalp-Jay Nap and Supaul 

and Mansi-Saharsa SectionI in 
Bihar 

3443. SHRIMATI MADHUREE SINGH: 
Will the MInister ot 1U\IlWAYS be pleased 
to state: 

(a) whether there as a proposal for con-
version of metre ~~e hne toto broad 
~e on Katihar-Jogbani, Darbhanga-
Jaynagar sections and Supaul and Mansi to 
Saharsa sections in Bihar; and 

(Rs. in lakhs) 

1987-88 
Total Plan Non-ptan .. T otal-

15.10 4.00 10.50 14.50 

2.65 - 4.00 4.00 

2.02 3.15 3.1? 

126.50 70.00 73.00 14300 

25.31 **51.00 10.53 61.53 

74.00 60.00 18.60 78.60 

245.58 185.00 119.78 304.78 

Cb) the action being taken for the survey 
of these projects and the time likely to be 
taken en completing the aforesaid work 
keeping an view ot the strategic Importance 
and detence advantages of the said hnes? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF AAILWAYS (SHRI MADHAVRAO 
SeiNDIA): (a) and (b). Surveys have been 
eamed out \n the past tOf conversion oi 
Kat,har-Jogbani and Darbhanga-Jaynagar 
M.G. lines Into 8.G. and the projects were 
found to be finanCially unremunerative. No 
survey has been carried out for conversion 
of Supaul.Saharsa-Mansi M.C.line into B.C. 
I n view of acute constraint of resources 
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and heavy commitments in hand, there is 
no proposal for conversion of these M.C. 
lines inlo B.G. 

Adult Education Centres in 
Udaipur Division 

3444. SHRI PRABHU tAL RAWAT: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) the number of adult education cen-
tres in Udaipur division of Rajasthan, the 
total annual expenditure incurred thereon 
and the number of Scheduled Castes and 
Scheduled Tribes ;. nparted education in 
these centres; and 

S.No. DiStrict No. of 
centres 

1 2 3 

1. Bhilwara 600 

2. Chittorgarh 530 

3. Banswara 600 

4. Oungarpur 600 

S. Udaipur 800 

[Ens/ish] 

Halt between kesabpur and M .. UdaI 
on Panskura-HaIcfia section 

(Souih-ustem Railway) 

3445. SHRI SATYAGOPAI. MISHRA: Will 
the Minister of RAILWAYS be pleased to 
state: 

\a) whethet a Qec\sK)n has been taKen 
to set up a passenger halt station in 
between Kesabpur and Mahisadal stations 
of the Panskura-Haldia section of the South 
[astern Railway; 

(b) if so, the details thereof; and 

(b) the district-wise details thereof? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) The total number of adult edu-
cation centres in Udaipur division is 3130 
and the total expenditure likely to be in-
curred on these centres during 1987-88 is 
Rs. 71.67 lakhs approximately. The total 
number of Adult Scheduled Castes and 
Scheduled Tribes enrolled are 10,334 and 
39,987 respectively. 

(b) The district-wise details are as un-
der:--

Enrolment Total 
SC 51 Expenditure 

(Rs. in Iakhs) 

4 5 6 

3779 866 15.56 

1639 2269 10.43 

812 13021 12.80 

1931' 12735 16.00 

2173 11096 16.88 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRI MADHAVRAO 
SCINDIA): (a) No, Sir. 

(b) Does not arise. 

(e) The proposal was examined but not 
found to be financaaUy justified. Moreover, 
it wquld hinder the operations, as the line 
c.apad~ on the sec:\\on \s a\re~ saturated. 

Conservation of EnersY 
3446. SHRI SALASAHEB VIKHE PATIL: 

Will the Minister of RAILWAYS be pleased 
to state: . 
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(a) whether Railway have taken any
measures to conserve energy;

(b) if so, whether Railway were achiev-
ing greater heights in energy saving; and

(c) if so, the broad features thereof?

THE MINISTER OF STATEOF THE MIN-
ISTRYOF RAILWAYS(SHRI MADHAVRAO
SCINDIA): (a) Yes,Sir.

(b) and (c). The energy conservation
measures adopted or contemplated include
setting up of Energy Conservation Commit-
tees, better training of drivers, energy au-
dits, monitoring of fuel consumption of in-
dividual diesel locomotives through com-
puters, use of fuel efficient kits fitted to
diesel locomotives, changes in the design .
of sub-system of locomotivesylight weight
coaches, aerodynamic profiling of rolling
stock and manufacture of fuel efficient lo-
comotives. As a result of conservation
measures taken specific fuel consumption.
per 1060 gross tonne kilometres, ex-
pressed in terms of consumption of coal in
kgs., has come down from 43.1 in 198L!--85
to. 38.7 in 1986-87. ~

Dredging of Ilivers in Delhi, Haryana and
Punjab

3447. SHRI KAMAL CHAUDHRY: Will
the Minister of SURFACETRANSPORT be
pleased to state:

(a) whether Government have started
or propose to start dredging of rivers in
Delhi, Haryana and Punjab; and

(b) if so, the details thereof? .

THE MINISTER OF STATEOF THE MIN-
ISTRYOF SURFACETRANSPORT(SHRI RA-
J ESH PILOT): (a) N'o, Sir.

(b) Does not arise.

Forest Land required for Irrigation

3448. SHRI V" SOBHANADREESWARA
RAO: Will the Minister of ENVIRONMENT

,M-.JD FORESTSbe pleased to state:
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(a) the suggestions made by Sarkaria
Commission regarding the clearance of
forest area required for large irriga-
tion/power projects;..•.

(b) the 'reaction of Union Government
to these suggestions; and

(c) whether Government propose to as-
sociate central agencies from the beginning
of formulation of the project so that ade-
quate measures not only to compensate for
the loss of reserved forests but also to im-
prove forest resources, could be built into
them ab initio?

THE MINISTER OF STATEOF THE MIN-
ISTRYOF ENVIRONMENT AND FORESTS
(SHRI Z. R. ANSARI): (a) to (c). Report of
the Sarkaria Commission is being exam-
ined. View on the recommendations
would be taken after taking into considera-
tion 'the views of Parliament, State GOY'

ernments and Public. .

Grants made for Inland Waterways
Development Projects

3449. SHRI LAKSHMAN MALLlCK: Will
the Mit:tister' of SURFACETRANSPORTbe
pleased to state:

. (a) th~ -number and names of Cen-
tral/Centrally Sponsored inland waterways
development projects which were started
or are under operation since 1987, State-
wise along with the grants made in their
favour; and -.

(bjthe names of projects which are not
likely to be completed.as per schedule?

THE MINISTER OF STATEOF THE MIN-
ISTRYOF SURFACETRANSPORT(SHRIRA·
JESH PILOT): (a) Names of Cen-
tral/Centrally 'Sponsored inland waterways
development projects which were started
or are. under operation since 1987, state-
wise along with the funds released are
given below:-
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SI. Scheme
No.

State!
Organisation

Total Funds
released so far

(Rs, in lakhs)

Central Schemes

1. National Waterway No. 'I U.P., Bihar and
West Bengal

536.00

2. Hydrographic survey on
West Coast Canal

Kerala 19.80

3. Hydrographic survey
Codavari

Andhra Pradesh 10.00

4. Hydrographicsurvey
of Krishna

Andhra Pradesh 2.00

5. Hydrographic survey
on Ganga, Sunderbans •
and B,rahmapl,ltra

U:P., West Bengal,
Assam and Bihar

193.00

6. Setting up of IWAI,:

Centrally Sponsored Schemes

IWAI, Noida (U.P.) iso.oo

7. Construction of
slipway at Pandu

Assam 7.00

8. Provision of Navi-
gational Aids

Goa 9.84

9., Improvements of Neenda-
kara-Cheriyazheekal '
Waterway.

Kerala 56.30

10. Hydrographic survey on
river Gandak and Kosi

Bihar Nil

11. Improvements to Champakara
Canal stage - II

.Kerala > 10.125

12. Improvements to
Udyogmandal Canal

Kerala 9.00

Central loan assistance for Centrally
Sponsored Schemes is reimbursed ,to
States on the basis ofexpenditure incurred
and after receipt of request for funds from
State Govts. .

ISI Specifications of Pan Masalas.

(b) The completion of schemes at S.No.
1,5,7 to 12 may be delayed marginally.

3450.SHRI MOHD. MAHFOOZ All
KHAN: Will the Minister of HEALTH AND
fAMILY WELFARE be pleased to state:

(a) .whether various types .of Pan
Masalas produced and marketed in the
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country are according to 1St specifications; 
and 

(b) if not, what measures are contem~ 
plated by Govemment in this regard? 

THE MINISTER OF STATE IN THE MIN· 
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) Bureau of 
I ndian Standards has not formulated the 
standards of Pan Masala. 

(b) The samples of food articles includ-
ing Pan Masala are lifted by the enforce-
ment Staff of the States/Union Territories 
and legal action is taken against the of~ 
fenders if it is found adulterated. 

Fellowship in the name of late Shri M.G. 
Ramachandran 

3451. SHRI P. PENCHALlIAH: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether Union .Govemment pro-
pose to mstitute any fellowship in the 
name of late M.G. Ramachandran for T ech-
nical Education at national level; and 

(b) the details in this regard? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUl-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI l.P. 
SHAH I): (a) and (b). There is no such pro-
posal.n this Ministry at present. 

Railway nme Tables 

3452. SHRI RAMESHWAR NEEKHRA: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether Zonal Railways publish 
Time Tables with the abstract of Foreign 
Railways, selected Mail Express Trains for 
the convenience of public, tourists and 
selling the same at the rate of Rs. 5/- per 
copy; 

(b) whether Time Table Nos. 56 and 57 
published by the North East Frontier Rail-
way have omitted the important 
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Mail/Express Trains in their abstract, In· 
dore-Malwa etc.; if so,the reasons therefor; 
anr' 

(c) the rules and procedure laid down 
for publishing Time Tables? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRI MADHAVRAO 
SCINDIA): (a) Yes, Sir. 

(b) Abstract printed in the time table of 
a particular Zonal Railway mainly includes 
Mail/Express trains on cross country trunk 
routes and trains on adjacent Railways. Be-
sides, and all India abstract time table 
}1 rains at a Glance' is separately published 
by the Railway Board. . 

(c) Time Tables are brought out before 
the date of their coming into effect and 
made available for sale through station 
book stalls and Railway Enquiry/Booking 
Offices. 

Capacity to Manufacture Locomotives 

3453. SHRI AMAL DAnA: Will the 
Minister of RAILWAYS be pleased to state: 

(a) the total capacity ot the country for 
manufacturing both electnc and diesel lo-
comotives per year; and 

(b) the total expansion of locomotive 
production possible in locomotive manu-
facturing units of the country? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRI MADHAVRAO 
SCINDIA): (a) In the Railway Sector, the 
capacity of Chittaranjan Locomotive Works 
(CLW) and Diesel Locomotive Worb 
(DLW) for producing Electric and Diesel 
locomotives, per annum, ;s as under: 

Electric locos 

ClVV 80 
DLW 

Diesel locos 

44 
140 

In addition to this, Bharat Heavy Electrkals 
ltd., an undertaking of the Ministry of In-
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dustry, has embarked upon a programme 
for manufacture of Main Une Electric lo-
comotives and Diesel-Electric Shunti"l lo-
comotives. There are two other units in the 
Private Sedor which are capable of manu-
facturing Narrow Gauge Diesel Shunters, 
as required. 

(b) An in-depth study to assess the re-
quirements of diesel and electric locomo-
tives for the Corporate Plan upto 2000 A.D. 
is in hand. 

In principle, it will be possible to ex-
pand the capacity in the country to meet 
the requirements. 

Problems in Construction of Ships in 
Cochin Shipyard 

f 
3454. SHRI T.BALA GaUD: \\'iII the 

Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) whether the layout and facilities in-
stalled at Cochin Shipyard are based on the 
technical consultancy of Mis. I.H.I., Japan; 

(b) whether the technology and design 
for shipbuilding are sought from the United 
Kingdom: 

(c) if so, whether in view of this any 
problems are being faced in the construc-
tion of ships at the yard; and 

(d) the present tumover at the eochin 
Shipyard? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI RA-
JESH PILOT): (a) No, Sir. 

(b) Design and Technology for the first 
five 75000 DWT Bulk Carriers were ob-
tained from Mis. Scottlithgow ltd., U.K. 
However, for the present series of tankers, 
Japanese design and production consul-
tancy have been obtained. 

(c) No problem is faced by the Shipyard 
in the construction of ships arising from 
the choic~ ot U. K. design or Japanese 
desi.n. 

(d) The turnover of the Yard for the year 
1986-87 w~ Rs. 29.93 crores. 

(Translation] 

S.E. Meter-Cause lailway Une 

3455. SHRI M.L JHIKRAM: Will the 
Minister of RAILWAYS be pleased to state: 

(a) the details of the improvement 
works undertaken on South Eastern metre-
gause railway line this year, and 

(b) the details of the improvement 
works proposed to be undertaken on this 
line in future 1 · 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRt MAOHAVRAO 
SCINQIA): (a) and (b). There is no metre-
gauge line on South Eastern Railway. 

(fag/ish) 

3456. SHRIMATI PRABHAWATI GUPTA: 
Will the Minister of HEALTH AND fAMilY 
WELFARE be pleased to state: 

(a) whether due to unsafe drinking wa-
ter liver diseases are increasing in the 
country; 

(b) if so, the number of persons affected 
by this disease during the last two years, 
State-wise; and 

(c) the steps taken by Government to 
check the liver diseases and to supply safe 
drinking water to the people? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMilY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) and (b). 
There is no precise estimate of the liver 
diseases caused due to unsafe drinking wa-
ter. However, unsafe drinking water is a 
major cause of spread of infectious Hepati-
tis. As per the statement below there has 
been a decline of cases and deaths due to 
infectious hepatitis during 1987 as com-
pared to 1986. 
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(c) Steps taken by the Government to 
reduce the morbidity and mortality due to 
infectious hepatitis include supply of safe 
drinking water to problem villages in rural 
areas by 1990, provision of safe drinking 
water supply to 90% of the population and 

sanitation to 50% population in urban ar-
eas under the Decade Programme, Im-
provement of personal hygiene, augmenta-
tion of facilities for the safe disposal of hu-
man excreta in rural as well as urban areas 
and strengthening of health education. 

STATEMENT 

Reported cases and deaths in India due to Infectious Hepatitis during 1986 and 1987 

1986, 1987 
Cases deaths cases deaths Upto 

1 2 3 4 5 6 

Andhra Ptadesh 7182 68 4290 76 Nov. 

Auam 12429 36 6607 20 June 

Bihar 1717 90 421 26 Aug. 

Cujarat 9825 537 6321 262 Nov. 

Haryana 453 3 818 1 Oct. 

Himachal Pradesh 3638 18 743 1 July 

Jammu & Kashmir 23904 5006 1 Dec. 

Kamataka 4889 88 6213 59 July 

Kerala 13632 44 13919 20 Nov. 

Madhya Pradesh 20959 129 26226 70 Oct. 

Maharashtra 17055 466 16469 418 Dec. 

Manipur 246 1 169 June 

Meghalaya 175 348 3 Dec. 

Nagaland 138 1267 2 July 

Orissa 13196 273 8007 118 June 

Punjab 1928 9 2275 18 Dec. 

Rajasthan 5294 103 2552 131 Dec. 

SIckim 1084 2 946 b Oct. 

TamiNadu 2757 74 1655 22 July 
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1 2 3 4 5 6 

Tripura 465 5 111 1 Oct. 

Uttar Pradesh 1763 51 87 10 -Dec. 

West Bengal 506 70 + + 

A& N Islands 11 + + 

Arunachal Pradesh 1827 2 984 Nov. 

Chandigarh 1753 9 296 12 Sept. 

0& N Haveh 47 2 40 Nov. 

Delhi 5538 152 8349 241 Dec. 

Goa 261 'i21 Aug .• 

Lakshadweep 173 701 Oct. 

Mizoram 1425 6 723 3 Dec. 

Pondicherry 163 8 1183 2 Dec. 

M/D Defence 

MID Railways 

India Total = 154533 2246 116797 1323 

Source: CBH I 

.. = Nil 
+ = Not available 
Data provjsional and not comparable due to III defined coverage. 

Remote Control and Information System 
with UK Help 

3457. SHf\1 V. SREENIVASA P~D: 
SHRI BANWARILAl PUROHIT: 

Will the" Minister of RAILWAYS be 
pleased to state: 

(a) whether the Railways have recently 
made a pact with the UK ftrm Mis. General 
E\ectrit Company Genera\ S'gna\, UK for 
the installation of remote control and train 
information system for Delhi; 

(b) if so, the terms and conditions of the 
pact; 

(c) when the proposed system in likely 
to be introduced; and 

(d) the latest progress regarding the 
plan for the introduction of the system ~t 
other railway stations and by which time 
the same is likely to be effective? 

THE M1N1SlElOf SlATE Of tHE tAlN-
'STRY Of RAILWAYS (SHill MADHAVIAO 
SCINDIA): (a) Yes, Sir. 
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THE MINtSTER Of STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRI MADHAVRAO 
SCINDIA): 

(b) The contract provides for design, 
supply and installation of remote control, 
train information system and real time in .. 
fonnation display system'" in Delhi Area at a 
l.ost of Rs. 18.24 million and foreign ex-
change of £ 4.35 million. The agree-
ment stipul.ltes transfer of technology for 
manufacture of the equipment indige-
nously. 

---- ------------------------

(c) The proposed system is likely to be 
introduced by May 1990. 

(d) As yet there is no approved work for 
Introduction of this system at any other sta-
tion. 

Periodial Overhaul of Locos at Dahoci 

3458. SHRI SOMJIBHAI DAMOR: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether a proposal to provide alter-
native workload of periodical overhaul of 
Diesel locos to Western Railway Dahod 
Workshop has been submitted by the 
Western Railway; and 

(b) if so, the action taken thereon? 

THE MINISTER OF STATE OF THE MIN-
ISTRY Of IWlWAYS (SHRI MADHAVRAO 
SCINDIA): (a) and (b). A proposal ft)r pro-
viding facilities for carrying ouf periodic 
overhaul (POH) of Broad Gauge Diesel lo-
comotives at Dahod Workshop was re-
ceived. In view of the adequate capacity 
available on the Railways for POH of Broad 
Gauge Diesel locomotives, the proposal 
has not been considered justified for inclu-
sion at this stage .n Railways Works Pro-
gramme. 

Casual Worken 
3459. SHRI THAMPAN THOMAS: Will 

the Minister of RAILWAYS be pleased to 
state: 

(a) Zone-wise break-up of the number 
of railway employees; and 

(b) the reasons for continuing ttle sys-
tem of casual workers and employinl them 
as casual for a Ions period in Railways? 

(aJ Zonal Railways 

Central 

Eastern 

Northern 

North Eastern 

Northeast Frontier 

Southern 

South Central 

South Eastem 

Western 

Number of 
Railway employees 

as on 31.3.1987 

215,073 

227,342 

231,516 

109,096 

84,160 

142,202 

129,941 

206,012 

209,131 

(b) Casual labour are primarily engaged 
on Railways to supplement the regular staff 
for work of a seasonal, casual or sporadic 
nature like loading and unloading, special 
repairs and ~ntenance of track and other 
assets, to recoup loss of mandays in exces-
sive absenteeism and also for execution of 
various Railway projects etc. The engage-
ment of casual labour is subject to avail-
ability of work for which such labour is re-
qUired; they may be engaged on different 
works, requiring engagement of casual 
workers, in accordance with the instruc .. 
tlOns on the subject. Also casual labour 
engaged on such casual intennittent work 
is generally of lesser qualifiQtion and inad-
equate skills and experienCe. 

(Translation ) 

3460. SHRI RAM SINCH: WI the 
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Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) the percentage of seats reserved by 
the Central and State Governments for the 
students belonging to scheduled castes 
and scheduled tribes for admission in 
medical colleges; 

(b) whether there is no reservation for 
these students for admission in post-
graduate courses; and 

(c) If so, since when and the reasons 
therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND fAMilY 
WELFARE (KUMARI SAROJ KHAPARDE): (a) 
.mel (b). In accordance with the 
instructions issued by the Govemment of 
India to all State Governments and Union 
Territories having Medical Colleges, there 
should be reservation of 15% and 7.5% of 
the total seats for Scheduled Castes and 
Scheduled Tribes respectively. 

(c) Does not arise. 

Export of Condoms by Hindustan uteA 
limited 

3461. SH RI RAJ KUMAR RAI: Will the 
Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) the value ot export orders received 
by the Hindustan latex limited for fine 
quality of condoms; and 

(b) the time b\' which thiS export 
commitment is to be fulfilled and the 
amount ot foreign exchange to be earned 
out of it? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): ta} The Hin-
dustan latex Limited has received a trial 
order from Canada tor 3· 1/2 lakh pieces o~ 
fine quaHty of condo",s worth Rs. 
",00,000/-

(b) the commitment as expected to be 
fulfilled by 31st March, 1988. A sum of US 

$ 30,800 will be earned as foreign ex-
change out of this transaction. 

Restrictions on Cricket Players 

• 3462. SHRI JAGDISH AWASTHI: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the players of cricket and 
other games are required to sign any 
agreement which has the effect of puttinS 
certain restrictions on their freedom of 
expression; 

(b) if so, the nature of such dgreement; 

(c) whether Government propose to 
issue guidelines to the concerned Sports 
Organisations to do away with this 
practice; and 

(d) if so, the time by which this will be 
done; and if not, the reasons therefor? 

THE MINISTER OF STATE IN lHE 
DEPARTMENTS OF YOUTH AFFAIRS AND 
SPORTS .~ND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) to (d) 
This is a matter between Sport Federations 
and individual sports persons. Sport 
Federations are autonomous organisations 
and Government does not normally 
interfere in their internal matters. 

[English] 

Norms for International Airport 

3463. SHRI A. CHARLES: Will the 
Minister of CIVIL l\VIATION be pleased to 
state the norms fixed for declaring an 
airport as an international airport? 

THE MINISTER OF STATE Of THE MIN-
ISTRY OF lABOUR (SHRI JACDtSH 
lYTlER): An aerodrome where at interna-
tional air transport services are operated or 
are intended to be operated can be de-
dared by notification in Officia' Guette, as 
an international airport, in terms of the 
provisions of the Intemational AirpoI1s AAJ.. 
thority Act of 1971. The decision to declare 
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any such aerodrome as international air-
port is taken ordi~rily on the basis of loca-
tion, quantum of international traffic, avail-
ability of convenient international connec-
tions, etc. 

At present four airports viz., Delhi, 
Bombay, Calcutta and Madras, have been 
declared international airports. 

[Translation] 

Dysentery Deaths 

3464. SH RI KALI PRASAD PAN DEY: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the cases of deaths State-wise during 
the last one yeer due to bacillary dysentery; 
and 

(b) the steps taken by Government to 
control this disease? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FNv\ILY WELFARE 

(KUMARI SAROJ KHAPARDE): (a) 1 he req-
uisite information is given in the statement 
below. 

(b) The Central and State Governments 
are tc.king adequate steps for the control of 
diarroheal diseases. The Government of 
India also launched ORT Programme for 
the managel"1ent of acute diarroheal dis-
eases in the country which is being ex-
panded in a phased manner during 7th 
Plan to reduce the morbidity and mortality 
due to acute diarroheal diseases. Specific 
treatments are available in the Pnmary 
Health Centres, Dispensaries and HospI-
tals depending on the causative Organ-
isms. There IS no shortage of drugs re-
ported from any-where. EmphasiS has 
been laid for the supply of pure drinking 
water in the problem villages by the end of 
the 7th Plan period. Construction of sani-
tary privies is being encouraged in the rural 
areas by community participation. Health 
education efforts are being augmented. All 
outbreaks are being Investigated by the 
State Health Authorities and unsafe drank-
Ing water supphed are bemg chlOrinated. 

STATEMENT 

Reported cases and Deaths due to Dysentery durmg 1987 

States/U.Ts. Cases Deaths Period upto 

1 2 3 
""' 

Andhra Pradesh 585588 32 November 
Assam 412486 100 November 
Bihar 13801 17 August 
Gujarat 111666 41 October 
Haryana 251851 94 October 
Himachal Pradesh 273604 14 July 
Jammu & Kashmir 362718 14 December 
Kamataka 293335 22 July 
Kerala 668851 60 November 
Madhya Pradesh 706517 213 October 
Maharashtra 989989 164 November 
Manipur 3312 June 
Mepalaya 22723 23 September 
Napland 5546 1 July 
Orissa 584763 123 June 
Punjab 428935 16 November 
Rajasthan 100467 103 December 
Sikkim 12465 5 October 
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1 2 3 4 

Tamil Nadu 3491l 23 JLdy 
Tripura 22350 6 October 
Uttar Pradesh . 273835 266 December 
West Bengal + .+ 
Andaman and N icobar Islands + + 
AtunachalPradesh 86443 16 November 
Chandigarh 21898 September 
Dadra and Nagar Haveli 17013 November -
Delhi 190029 60 December 
Coa 4076 August 
lakshadweep 5513 ... October 
Mizoram 13401 9 December 
Pondicherry 55661 18 December 

INDIA TOTAL 6551808 1441 

-- = Nil 
+ = Not available 
1. Data is provisional and not comparable due to ill defined coverage. 

Source: CBH I 

(English] 

Impact of Boom Town Effect on Mining 
Project 

3465. SHRI HANNAN MOLlAH: Will 
the Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) whether the Government have made 
any survey to assess the impact of the 
boom-town effect, oftshoot of mining pro-
jects In the country, on the local popula .. 
tion resulting in income disparities be .. 
tween local population and migrated 
trained manpower in that area; and 

(b) if so, the outcome of the survey? 

THE MINISTER OF STATE OF THE MIN .. 
ISTRY OF ENVIRONMENT AND FORESTS 
(SHRI Z. R. ANSARI): (a) and (b). No, Sir. 
No specific survey has been conducted to 
assess the boom-town effect due to mining 
operations. It is, however, generally 0b-
served that mining projects are located in 

tar flung rural areas where the income level 
is low and, therefore, the influx of outsiders 
creates economic and social disparities. 

Development of Railway Stations in 
A leerala 

3466. SHRJ K. MOHANDAS: Will the 
Minister of RAILWAYS be pleased to state: 

(a) the names of raitway stations pro-
posed to be developed in KeraJa in 1988; 
and 

(b) the details of the works to be done 
on these stations 1 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF RAilWAYS (SHRt MADHAVRAO 
SCI NOlA): (a) 8 Stations viz., Quilon, AI-
waye, Trichur, lravipuram, Punalur, Kat-
tarakara, Payyanur and PaIghat, in ICeraIa 
are proposed to be developed in 1988. 

(b) The details of the works to be done 
at these stations are as follows: 
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1. Quilon Construction of a New Booking-cum-Reservation Office and 
proposed Parcel Office complex. 

2.Alwaye Construction of Station buildin& Retiring Room and cover 
over the platform. 

3. Trichur Construction of New Booking-rum-Reservation Office. 

4.lravipuram Waiting Shed. 

S. PunaIur Secot'd Class Waiting Hall with new Concourse, provision of 
modem Booking and Reservation arrangements. 

6. Kottarakara Second class Waiting Hall with new Concourse and 
extension of Parcel Office and raising of rail level platfonn. 

7.Payyanur New Station building and extension of platform for 2-bosie 
length. 

8.P~at Additional double-bedded Retiring Room. 

fiBibiIity datp (0, All India Entrance 
&anIination for Admilsion to Post-

.aduate Courses 

3467. PROF. P.J. KURIEN: Will the Min-
ister of HEAlTH AND FAMilY WELFARE be 
pleased to state: . 

(a) whether the All India Entrance Ex-
amination for admission to Post--graduate 
courses in medidne is held in October 
every year, 

(b) whether the eligibility date for com-
pletion of house surgery has been fixed as 
31 March, 1988 for appearing in this year 
examination: 

(c) whether Government are aware that 
the students from Kerala will be complet-
ing their house surgery only in April and 
July, and 

(d) if so, the steps being taken to enable 
the students from Kerala to appear for this 
year examination? 

. THE MINISTER Of STATE IN THE MIN· 
ISTIr Of HEAlTH AND FAMilY WELFARE 
(ICUMAIU SAIOJ KHAPAttDE): (a) In com-
pliance with the d,rettions of the .Supreme 

Court, the hrst All India Entrance Examina-
tion for admission to the Post-graduate 
Medial/Dental CotJrse-1988 was con-
ducted by the All India 4 nstitute of Medicat 
Scien(es on the 10th January, 1988. 

(b) to (d). On an application filed by the 
Govemment of Kerala before the Supreme 
Court, the Honourable Court had agreed 
to shift the eligibility date for completion of 
House Surgeonship (Junior Residency) 
from31st March, 1988 to the 15th April, 
1988. 

[Translation] 

Survey on AIDS 

3468. SHRI MADAN PANDEY: 
SHR! V. lULSIRAM: 

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state: 

(a) whether any survey or. the dreaded 
disease AIDS has been conducted in Delhi 
by the "octors of the All India Institute of 
Medical Sciences; and 

lb) if so, the deta,,, thereotl 
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THE MINISTER Of STATf IN THE MIN-
ISTRY OF HEAlTH AND fAMILY WEL-
FARE (KUMARI SAROJ KHAPARDE): Ca) and 
(b): All India Institute of Medical Sciences is 
a'reference centre for AIDS. So far, 3739 
persons from high risk group have been 
screened of which 20 have been confinned 
to have AIDS infection. The Surveillance 
centre has been able to isolate the virus 

"-
from 3 prostitutes of Tamil Nadu who are 
confirmed cases of AI OS infection and 

~efforts are on to characterise the virus. 

Ifng/ish] 

Utilisation of Private Sector Shipyards by 
Public Sector Companies 

3469. PROF. SAIF-UD-DI'N Sal: Will 
the Minister of SURFACE TRANSPORT be 
'pleased to state: 

(a) whether Indian Shipyards in the pri-
vate sector can compete internationally; 

(b) whether these shipyards are in a po-
sition to deliver ships within the scheduled 
time; and 

(c) .f so, whether public sector compa-
nies utilise private sector shipyards? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT(SHRI RA-
JESH PILOT): (a) There is no emba'lo on 
Indian Shipyards in the private sector 
competing internationally. However, due 
mainly to factors such as higher indigenous 
input cost, absence of modem ship build-
ing facilities, etc., the prices of indigenously 
built crafts are found to be comparatively 
higher. 

(b) In most of the cases, the Indian pri-
vate shipyards are not in a position to de-
liver ships / crafts within the scheduled 
time. 

{c) However, _ and when found neces-
sary public sector companies utilise private 
sector shipyards for their requirements. 

CenItnIdIon of .... Airports 

3470. SHI' V.S. V'JAYAIACHAVAN: 

Will the Minister of CIVIL AV~ rlON be 
pleased to state: 

(a) whether Government propose to 
construct a few more airports in the oom-
ing years; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF LABOUR (SHRI JAGDISH 
lYTLER): (a) and (b). The National Airports 
Authority proposes to construct new aero-
dromes at Kishtwar, T ura and Pondicherry 
subject to availability of resources. Be-
sides, construction of new aerodromes at 
Agatti, Shinila and Calicut is in progress. 

Utilisation of UCC Grants by Col. in 
West llensal 

3471. DR. PHULRENU GUHA: Will the 
Minister of HUMAN RESOURCE DMl· 
OPMENT be pleased to state: 

(a) whether all the colleges in West 
Bensal, which were given. grants by the 
University Grants Commission during the 
Ias( three years, have utilised the grants 
according to the schemes; and 

(b) if not, the action taken by the Uni-
versity Grants Commission? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRt LP. 
SHAHI): (a) and (b). J\ccording to practice 
follwed by the UGC, development pro-
grammt!s· of colleges are nonnally ap-
proved for a plan period and grants are 
paid in instalments. The subsequent in-
stalments of grants are released only on Fe-. 
ceipt of a report ot the propss of ~ 
diture incurred from the previous srants. 
Duri", the last three yurs, the UCC had 
provided assistance to 199 colleps in 
West Benpl. The KCOWds of &ranis 
payable to all these coI.es have not yet 
been setded. ' 
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tJnder.c:uttinB in Economy Class Fares by 
Various Airlines 

3472. SHRr P. M. SAYEED: Will the 
Minister of CIVil AVIATION be pleased to 
~m: • 

(a) whether the international airlines 
have given assurance to be fair and clean 
as regards the passenger fares; 

(b) the elate from which the assurance 
would be implemented; 

(c) the existing position in respect of the 
under-cutting on eel I tomy class fares in-
dulged into by various airlines; and 

(d) the permissible percentage to which 
the approved travel agents are entitled as 
discount? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF lABOUR (SHRt JAGDISH 
lYT1ER): (a) to (d). On the platfonn of BAR 
(Board· of Airlines Representatives), 
International Airlines have decided to 
implement and abide by Tariff Integrity 
Programme from July, 1987. A commission 
of 9% is payable to lATA approved travel 
agents and 12% to General Sales Agents. 

Setting up of NatiorYllnstitute of Yoga 

3473. SHRI MUKUl WASNIK: Will the 
Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether Government propose to es-
tablish a National Institute of Yoga on the 
lines of the two national institutes viz. 
(i) for sports (ii) physical education' 

(b) whether the proposal for such an in· 
slitute has been worked out; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRV OF HEAlTH AND F,tMllY WElfARE . 
~KUMARI SAIOJ KHAPARDE): (a) to (c). 
The Governing Body of Central Research 
Instib.lte ~ Yap (CRIY) had decided to up-
gade the existing institute as the National 
Instilutf cI Yoga. 
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The Ministry of Urban Development 
have allotted about 2.75 acres of land to 
the CRIV. A provision of Rs. 1.00 crore had 
been made in the 7th Plan for the construe- . 
tion of the building. The land has, how-
ever, not yet been transferred to the Insti-
tute. The detailed plans for the National 
Institute of Yoga have not been drawn. 

Expansion of Aviation Services 

3474. SHRI K.S. RAO: Will the Minister 
of CIVil AVIATION be pleased to state: 

(a) whether Government are going 
ahead with massive expansion of the avia~ 
tion services in the country; 

(b) if so, tve broad details of expansion 
plans including the names of cities/towns 
to be I!nked by the air services by 1990 and 
1995; and 

(c) whether it is proposed to set up 
production facilities of various types of air-
craft and if so, the details thereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF LABOUR (SHRI JAG DISH 
nTlER: (a) to (() It may be difficult to 
affirm that the Covernn ltnt IS going ahead 
with a massive expansion of the Civil Avia-
tion Services in the country. As ~gainst the 
average annual growth of 10% registered 
by domestic air traffic and 12.4~'(1 achieved 
by Air-India during the period 196['·85. the 
VII Plan Document provides for growth at 
a modest rate of 8% and 4% respectively. 

Air-India will induct 2 Boeing 747 
Combi aircraft into its fleet during 1988 
and Indian Airlines has placed an order for 
19 A320 Airbus aircraft scheduled for deliv-
eries in 1989-90. Vayudoot also proposes 
to buy more aircraft. With a view to 
meeting the requirements of pilots Indira 
Gandhi Rashtriya Uran Akademi has been 
set up. Setting up of production facilities is 
not envisaged at this stage. 

Since the Civil Aviation Sector is invest· 
ment intensive and since the expansion ac· 
tivities especially those related to the de-
velopment of ground infra-structure .. 
dependent on the annual plan outlays 
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pennitted and the internal resources gen-
erated by the National Airports Authority, it 
would be difficult to give firm indications 
regarding the services to be introduced. 
The expansion activities during 1990-95 
will be dependent on the outlays provided 
under the Eighth Five Year Plan. 

Increase in Growth Rate for Domestic Air 
Service 

3475. SHRI SHARAD DIGHE: Will the 
Minister of CIVil AVIATION be pleased to 
state: 

(a) whether the I ndian Airlines has 
recorded a growth of 1 0 per cent in traffic 
against the growth of 8 per cent suggested 
in the Plan; 

(b) if so, whether Government are con-
templating need to moderate domestic air 
services by appt"opriate pricing policy to 
reduce import of aircraft and equipments 
from abroad and also to reduce fuel con-
sumption; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF LABOUR (SHRI JAGDISH 
'MlER): (a) Yes, Sir. 

(b) and (c). Against the actual average 
annual growth rate of 10.38 % during the 
last five years, Govemm,. t have, while 
considering proposals for augmentation of 
the fleet of Indian Airlines during the Sev-
enth Plan period, allowed aircraft capacity 
to the extent of 8% only. Even this ceiling 
of 8% on the capacity of Indian Airlines is 
resulting in distress load factor on Indian 
Airlines flights. 

Conservation of Historical Buildings 

3476. ~HRI BANWARt LAl PUROHIT: 
SHRI M.V. CHANDR4SEKHARA 

MURTHY; 

Well the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the conservation experts 
have stressed the need to conserve histori-
cal buildings in the country so as to main-
tain architectural heritage; 

(b) whether the present steps taken by 
Government to conserve the historical 
buildings in the country are inadequate; 

(c) whether Government • propose to 
take the help of fOrE!ign conservation ex-
perts in this regard; and 

(d) if so, the details thereof and the ac-
tion of Government in this regard? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL· 
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI L P. 
SHAHI): (a) Yes, Sir. 

(b) The Archaeological Survey of India 
conserves the historical buildings declared 
protected under Ancient Monuments and 
Archaeological Sites and Remains Act of 
1958 as national monuments for which the 
steps taken by the Central Government are 
adequate. The States and Union Territories 
look after the monuments which are not 
under the protection of the Central Gov-
ernment. 

(c) and (d). No, Sir. Assistance and ex-
pertise of foreign experts is sought as and 
when considered absolutely necessary. 

[Translation] 

Condition of First Class C~ on &ina-
Katni Section 

3477. SHRI OAt CHANO~R JAIN: W.a 
the Minster of RAllWAYS"be pleased to , 
state: 

(a) whether the first class coaches at-
tached to trains running between Bina and 
Katni Section clre in a dilapidated condi-
tion; anCl 

(b) if so, the .:emedial action propcMd 
to be taken in this regard? 

THE MINISTER Of STATE Of THE MlN-
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Ism OF RAILWAYS (SHRI MAOHAVRAO 
SCINDIA): (a) No, Sir. 

(b) To further improve the condition of 
first class, the manufacture of which has 
been discontinued from 1977, the railways 
have drawn up a planned rehabilitation 
programme fer the first class coaches likely 
to be retained in service. 

[English] 

lleYampins of Primary Health Care 
S,stem 

3478. SHRI AKHTAR HASAN: Will the 
Minister of HEALTH AND FN.-tILY WELFARE 
be pleased to state: 

(a) whether Government propose to 
take steps to revamp the primary health 
care system to make it more responsive to 
the needs of the poor and the common 
man; and 

(b) if so, the nature of the steps pro-
posed to be taken in this direction? 

THE MINISTER Of STATE IN THE MIN· 
ISTRV OF HEALTH AND FAMilY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) and (b) 
Primary Health care delivery system has 
been accepted as a strategy for effective 
delivery of health care services to the 
community in the rural areas responsive to 
the needs of the poor and common man 
through the operationalized heakh infra-
structure, viz., through the services of a VII· 
lage Health Guide and a trained (Mi for ev-
ery village and establishment of health in· 
~tructural facilities in the form of one-sub 
centre for f!!Very 5,000 rural population in 
seneral and 3,000 population in hilly and 
tribal areas, one primary health centre for 
30,000 rural population in general and 
20,000 rural population in tribal and hilly 
areas and one community· health centre 
with four specialists for about one Iakh 
population which will be covef'ins the en- . 
tire community by the end of the 7th Plan. 
Job related basic training of the medical 
Md para-medical staff is imparted to the 
mMpOWer posted in health institutioAs 
and drugs & medicines and diapostic 
equipment are supplied to such institu-
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tions. All possible me-..res are beins 
taken by the State Government to improve 
the quality of the primary health care sys-
tem in the rural Mea. No additional steps 
are, therefore, bei,. contemplated at pre-
sent; however, the existi"l prosramme 
and policies are beins effectively and ell-
cien"tly implemented. 

Sub-standard Orup 

3-479. SHRI"KAMlA PRASAD SINCH: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) the number of dlUl samples lifted 
during the last 12 months and the number 
out of them found to be .tulterated/su~ 
standard State-wise and drug-wise; 

(b) the details of action taken apinst 
the erring manufacturers; 

(c) the details of cases pending against 
them; and 

(d) the steps taken to ensure that no 
adulterated/sub-standard drug enters the 
market, Government run hospital and dis-
pensaries? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND fAMilY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) to (d). 
Duri. the year 1986-87, 26082 samples 
drawn by the Drug Inspectors of various 
States were tested, out of which 4030 
samples were found sub-standard. State. 
wise information is given in the StatelJ'eOt 
below. 

Under the provisions of the Drugs and 
Cosmetics Rules whenever any sample of 
drug is found to be sub-standard actions 
like withdrawal of batch from the market 
etc., cancellation/suspension of licences 
and prosecution of the firm depending 
upon the nature of test reports are taken 
by the State Orup Controllers who are the 
Ucensins Authorities. 
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STATEMENT 
Showing the Details of Samples Tested and Sub-standard during 1986-87 

Name of No. of No. of samples No. of Samples 
State samples found standard found sub-

tested quality -;tandard quality 

1 2 3 4 

1. Andhra Pradesh 1390 1247 143 

2. Assam 288 269 19 

3. Bihar 320 290 30 

4. G uja rat 5450 4657 793 

5. Haryana 2415 1657 758 

6. Himachal Pradesh 497 409 88 

7. Jammu & Kashmir N.A. N.A. N.A. 

a. Kerala N.A. N.A. N.A. 

9. Madhya Pradesh 1825 1641 184 

10. Maharashtra 4568 3760 808 

11. Karnataka 3356 3037 319 

12. Orissa 582 521 61 

13. Punjab 1723 1183 S40 

14. Rajasthan N.A. N.A. N.A. 

15. Tamil Nadu 2648 2454 194 

16. Tr;pura 43 24 19 

17. Uttar Pradesh N.A. NA. N.A. 

18. West Bengal N.A. N.A. NA. 

19. Chandigarh N.A. N.A. N.A. 

20. Delhi 89-1 831 63 

21. 0& N Haveli 

22. Goa 50 41 9 

23. Pondicheny N.A. N.A. N.A. 
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1 

24. Manipur 

25. Meghalaya 

26. Mizoram 

27. A& Nisland 

28. ~nachal Pradesh 

29. Nagaland 

N.A.: Information not available. -. Information NIL 

University Grants Commission Coaching 
Centres for Minorities 

3480. SHRI C. JANCA REDDY: 
DR. A.I<. PATEL: 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the University Grants 
Commission has sanctioned some coach-
ing centres in some Universities and de-
gree colleges to enable the minorities stu-
dents to prepare and compete for different 
recruitment examinations; 

(b) if so, the names of such universities 
and colleges, their locations and also the 
names of the examinations covered; 

(c) whether simi\ar arrangements and 
incentives have been provided for the stu-
dents of other educationally deprived sec-
tions of the SOCiety; 

(d) if not, the reasons therefor; and 

(e) the estimated annual expenditure on 
the scheme? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUl-
TUIE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRt LP. 
SHAH.): (a) and (b). The University Grants 

2 3 4 
33 31 2 

NA. N.A. N.A. 

Commission IS providing tinancial support 
to the selected universities/colleges for or-
ganising appropriate coaching classes etc: 
to prepare persons belonging to minority 
communities so as to enable them to com-
pete in various competitive examinations 
for (a) recruitment to servi~es under the 
Central and State Governments, public and 
private undertakings, banks, etc.; (b) for 
admissions to engineering, medical, agri-
cultural and management courses etc.; and 
(c) for acquiring proficiency in typing 
shorthand and secretarial courses, etc. The 
names of universities and colleges along 
with their locations which have been sanc-
tioned financial assistance by the UGC for 
organising such coaching classes are indi-
cated In the list gIVen to the Statement 
below. 

(c) and (d). Under the centra"y spon-
sored programme of "Coaching and Allied 
Scheme" administered by the Ministry of 
Welfare pre-examination facilities are pro-
vided to the SC /ST candidates who intend 
to appear for the various competitive ex-
aminations/selections held by the UPSC, 
Staff Selection Commission, State Public 
Service Commissions and other recruiting 
agencies. 

(e) The expenditure incurred by the 
UCC on the scheme cIurtna the last three 
years is given below~ 
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1985-86 RI. 8.15 lakhs 

1986-87 Rs. 7. 981akhs 

1987-88 Rs. 10.30 lakhs 
(Upto 29.2.1988) 

STATEMENT 

LIST OF UNMRSrrIES/COlliGES 

1. Agra University, 
Agra (UP) 

2. Aligarh Muslim University, 
Aligarh U.P. 

3. Allahabad University, 
Allahabad (U.P.) 

4. Bangalore University, 
Bangalore, (Kamataka) 

s. Bhopal University, 
Bhopal (MP) 

6. Calicut University, 
Calicut, Kerala. 

7. Devi Milya Vishwavidyalaya, 
Indore (MP) 

• 
8. Gauhati University, 

Gauhati (Assam) 

9. Gorakhpur University, 
Gorakhpur (UP) 

10. Jamia Millia Islamia, 
New Delhi 

11. Jammu University, 
Jammu 0 & k) 

12.. Kashmir University, 
Srinapr (J & Ie) 

13. LN. Mithila University, 
Dharbhanp (Bihar State) 

14. l.ucknow University, 
l.ucknow (UP) 

15. M.D. UnivetSity, 
Jtohtak (Haryana) 

16. Meerut University, 
MeetUt (UP) 

17. Nagpur University, 
Nagpur (Maharashtra) 

18. . Osmania University, 
Hyderabad (AP.J 

19. Patna University, 
Patna (Bihar) 

20. South. Cujarat University, 
Surat (Gujarat) 

COLLEGES 

1. B.N.K.B.P.C. Degree College, 
Akbarpur, Faizabad (UP) 

2. Gandhi Faizan (P.C.) Col., 
Shahjahanpur (UP) 

3. Covt. College, Kasaragod; 
Distt. Kasaragod (Kerala) 

4. Hamidia Girts Degree College, 
Allahabad 

5. Karamat Hussain Muslim Girl's 
Degree College, Lucknow (UP) 

6. lal Bahadur Shastri Degree 
College, Gonda, (UP) 

7. M.E.S. Kalladi College, 
Mannarghat (Keraia) 

8. N.S. College, Manjeri, • 
Distt. Mallapuram (Keraia) 

9. Lucknow Christian Degree 
College, Lucknow (UP) 

10. N.P. Arts and Commerce 
College, Keshed Distt. Junaprh 
(Gujarat) 

11. Rajah Seiferji Covt. CoIIe&e, 
Thanjawr (Tamil Nadu) 
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12. St. Mary's College, 
Saultan Battery, 
Distt. Calicut (Kerala) 

MARCH 17, 1988 

13. Zamoris Guruvayurappan 
College, Calicut (Keraia) 

14. Shri Narayana College, 
Natika, Distt. T richur (Keraja) 

15. Saifia College, 
Bhopal, (MP) 

r.ticipation of Women in Development 
Processes 

.3481. SHRIMATI BASAVARAjESWARI: 
Wall the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Union Govemment have 
appointed a committee to recommend 
more effective participation of women in 
the development processes; 

(b) if so, the other functions of this 
committee; 

(c) the time by which the committee is 
likely to submit its report; and 

(d) whether any interim repOr1 has been 
submitted by the Committee to' 
Govemment? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS Of YOUTH AffAIRS AND 
SPORTS AND WOMEN AND C'HILD DE-
VELOPMENT IN THE MINISTRY Of HU-
MAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) Yes, Sir. 

(b) The main task before the Committee 
will be to advise the Central and State 
Gov.emments on how the Constitutional 
provisions reprdins the status of women 
can be effectively implemented. The 
Committee will also review the implemen-
tation of prosrammes, which have already 
been taken up to remove the social and 
economic inecpJalities affectiYe women. 

(c) and (d). The National Comm.ttee on 
~omen, is part of the National Machinety 

to advise the Central and Stat~ Covern-
ments from time to time on the policy, 
legislative and administrative measures 
necessary for removing economic and s0-
cial inequalities affecting I ndian women 
and to sugest ways and means to enable 
women to achieve their inhe~t potential 
and to utilise their capacity to contribute to 
the development process. The Committee 
has not been entrusted, so far, with the 
preparation of any report. 

Optic Fibre CaNes 

3482. DR. G. VIJAYA RAMA RAO: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) the details of the scheme of the 
Railways for introducing the optic fibre ca-
bles for railway telecommunication system; 
and 

(b) how the commuters are likely to be 
benefitted by this scheme? 

THE MINISTER Of STATE Of THE MIN-
ISTRY OF RAILWAYS (SHIt MADHAVRAO 
SCINDIA): (a) As a replacement of worn-
out copper conductor cables, the optic 
fibre cables will be laid on the following 
sections. 

1. Churchgate - Virar (60 Kms.)--West~. 
Railway. 

2. BombayVT - Kalyan (54 Kms.) 
Central Railway. 

3. Chakradharpur - T atanagar - Roul'i<ela 
(164.5 Kms.) fastem Railway. 

As an ,nitial provision, optic fibre cable 
is being laid in the Railway Electrification 
Projects given below: 

1. Nagpur - ltarsi (298 Kms.}-'Central 
Railway. 

2. Bhusawal • ltarsi (301 Kms.)-Central 
Railway. 

3. Nagpur. 0urJ (263 Kms.)-6outh 
Eastern Railway. 
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(b)' the improvement jn quality of an es-
tential infrastructure like railway telecom-
munication' will result in better system 
performance for the benefit of the com-
muters. 

Construction of load Project . 

3483. SHRI BHADRESWAR TANTt: Will 
the Minister of ENVIRONMENT AND 
FORESTS be pleased to--state: , 

(a) whether Assam Government has 
sought pennission for construction of a 
pennanent road on Indo-Bangladesh 
border within Patharia Hills 4> R. F. of 
Karimganj Division in March, 1987; 

(b) if so, whether Union Government 
had sought some clarifications from the 
Assam Govemment in May, 1987; 

(c) whether the clarifications were 
ilmished by the Assam Government; and 

Cd) if so, whether any decision has been 
communicated to Assam Government? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) Yes, Sir. 

(b) IJnion Govemment had sought 
clarification from the Assam Government 
on 22.4.1987. 

(c) Yes, Sir. 

(d) Approval of the Union Govemment 
has been communicated to the Assam 
Govemment vide this MiniStry letter No. 8-
73/87 ·Fe dated 11.12.1987 for diversion of 
90.3 hectares of forest land for this project. 

ealedion of letters, Momentos of 
NationaII.eaden with aharat 

KalaBhawan 

3484. SHRI RAM DHAN: Will the 
Minister . of HUMAN RfSOURCf 
DEVELOPMENT be pleased to state: 

ta) the number of letters and other 
momentos of Pt. Moti la' Nehru, 
......... Nehna, )a, Shankar PraYCi and 

Rashtra Kavi MaiIhiIisharan Gupta. In' the 
collection of tile Sharat Kala Bhawan, 
Banaras Hindu University; 

(b) whether any physical verifteation has 
been made of all the articles mentioned 
above since 1980; 

(c) if so, when and how many times and 
by whom it has been done; and 

(d) whether any article has been found 
missing or in excess of the number 
recorded in the register ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) to (d). The iQformation is being 
collected and will be laid on the Table of 
the Sabha. 

Container Specials from Madras to New 
Delhi 

3485. SHRI K. RAMAMURTHY: WiD the 
Minister of RAILWAYS be pleased to state: 

(a) whether the container specials from 
Madras to New Delhi have been cancelled 
by Railways; 

(b) if so, the reasons therefor; and 

(c) the steps being taken to revive these 
container specials in the context of 
commitments made by the shipping lines 
to several exporters by issuing combined 
transport documents to carry containers to 
Delhi via Madras? 

THf MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) to (c). At 
present Inland Container Depot (leO) at 
Delhi is linked only to Bombay Port and 
not to any other port because of its limited 
capacity. Movements of ISO containeIS 
from Madras Port to ,CD/Delhi are, 
however, arranged on adhoc basis as and 
when consKlered necessaty from 
operational angle. It has been decided to 
set up a fully equipped ICD at T ughlakabad 



103 Written Answm MARCH 17, 1988 

to meet the &'Owing demand of container 
traffic by 1990. . 

Vayudoot Service between Tlftlpati and 
IanpIore 

3486. SHRI BHATTAM SRI RAf.M 
MURTY: Will the Minister of CIVIL 
AVIATION be pleased to state: 

(a) whether there is any proposal to 
start Vayudoot service between Tirupati 
and Bangalore; and 

(b) .if so. the details thereof? 

THE MINISTER OF STATE OF THE 
MINISTRY OF lABOUR (SHRI JAGDISH 
lYTLER): (a) No, Sir. 

(b) Does not arise. 

Vayucloot/Helicopter Serke for 
Saurashtra 

3487. SHRI RANJITSINGH GAEKWAD: 
SHRI C. MADHAV REDDI: 

Will the Minister of CIVI L AVIATION be 
pleased to state: 

(a) the number of Helicopters acquired 
~ Pawan Hans Ud. since its inception; the 
number of helicopters in Operation and 
the purpose and plans to increase the 
operations; 

(b) the number of stations on which the 
service operated, passengers carried and 
revenue earned as on 31 December, 1987; 

(c) whether Government would 
propose for operating Pawan Hans and 
Vayudoot services between the different 
places in Saurashtra and Vadodara, 
Ahmedabad, Surat and Bombay, 

(d) if so, the t.letails thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER Of STATE OF THE MIN-
ISTRY OF lABOUR (SHRI JACDISH 
mtER): (a) Of the 42 helicopters ac-
quinKI by Pawan HaM Ltd., 34 helicoptetS 
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are required to be marketed retain" 8 
helicOpters fer usual mandatory checks, 
maintenance and certification of airworthi-
ness etc. Out of the 34 helicopters the· 
number of helicopters presently deployed 
for providins air transport support to Oil 
Sector and on lease with the State Covts is 
26 and 2 helicopters are being used for 
charter mission and training. Of the re-
maining 6 helicopters 2 helicopters are to 
be deployed with the Coal India lJd. very 
shortly and the requisite contract for the 
same has already been signed. 

(b) Pawan Hans Ltd. on its own oper-
ates helicopter services on Jammu-San-
jichat-Katra sedor. The Corporation has 
canied 3620 passengers on these services 
from 11th October, 1987 upto 31st De-
cember, 1987. The revenue earned duri .. 
this period was Rs. 10.1 lacs. 

(c) to (e). Vayudoot is operating services 
through Saurashtra, Ahmedabad and Surat 
from Bombay. Due to shOftaSe of aircraft 
capacity it has no plans to provide addi-
tional airlinks in the State of Gujarat and 
Maharashtra for the present. Pawan Hans 
ltd. may, however, provide intra-city heli-
copter services in Bombay subject to via-
bility and availability of a suitable helipad. 

Externally Aided Social forestry Scheme 

3488. SHRI K. RAMACHANDRA REDDY: 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) whether members of an appraisal 
team of Canadian International Develop-
f"ient Apncy (CIDA) were impressed with 
the social forestry programme being im-
plemented in Andhra Pradesh with its as-
sistance; 

(b) the total amount spent and the aru 
covered under this programme; 

(c) whether Union Government have 
received request from ~ State Govern-
ment of Andhra Pradesh for the extension 
of the scheme upto 1990; and 

(d) if 50, the decision of Union 
Covemment thereto? 
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11iE MINISTER Of STATE Of THE 
MINISTRY OF ENVIRONMENT AND 
fORESTS (SHRt z.R. ANSARI): (a) Yes, Sir. 

(b) An amount of Rs. 19.3 crores has 
been .pent and about 80,000 hal areas has 
been covered under this programme upto 
Sept., 1987. 

(c) Yes, Sir. 

(d) The Covemrnent of India have 
agreed with the proposal of the State 
Govemment and have requested CIDA for 
extension of the project upto 1990. 

[Translation] 

Ian on Industrial Projects 

3489. SHRI HARISH RAWAT: Will the 
Minister of ENVIRONMENT AND fORESTS 
be pleased to state: 

(a) whether hill areas of Uttar Pradesh 
have been declared protected areas from 
environment point of view and a ban has 
been imposed on setting up of certain 
types of industries and enterprises there; 
and 

(b) if so, the reasons for imposing such 
a ban? 

THE MINISTER Of STATE Of THE MIN-
ISTRY Of ENVIRONMENT AND fORESTS 
(SHRt Z.R. ANSARI): (a) and (b). No, Sir. 
There is no ban on setting up of industries 
or enterprises in the hill areas of Uttar 
Pradesh. Each project is, however, exam-
ined for its environmental impact before a 
decision on siting is taken. 

lEngl;sh] 

Overbridp at Vdhalvadi Railway Station 

3490. SHII S.C. CHOlAP: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether there is a demand to widen 
the road overbridge near Vithalvadi Station 
of Central Railway, 

(b) if so, the adion liken thereon; 

• 
,(c) whether it IS a tact mat TOOt over 

bridge at Vithalvadi is to be extended; and 
• 

(d) if so, the details thereof? 

THE MINISTER OF. STATE OF THE 
MINISTRY Of RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, Sir. 

(b) The widening of the bridge wi. be 
undertaken by the Railway on 'deposit 
terms' at the cost of UlhasnaPr Munici-
pality. The plan for the work .prepared by 
the Railway has been sent to the Munici-
pality for approval. Further action ~I be 
taken after the plan is approved and esti-
mated cost deposited with the Railway. 

(c) and (d). The Railway is processing a 
proposal for the extension of the existing 
foot-over-bridge at Vithalvadi aIonpith an 

. over-head booking office for inclusion in 
the future Railways' Works Programme. • 

(T rans/ation] 

Private Buses Under Ole to Operate on 
40% Routes in Delli 

3491. SHRI IW.WANT SINGH 
RAMOOWALIA: WiH the Minister of 
SURFACE TRANSPORT be pleased to state: 

(a) whether there is any proposal to 
allow private buses under DIC to operate 
on 40 percent routes in Delhi; 

(b) if so, the details thereof; and 

(c) the reasons therefor? 

THE MINISTER OF SlATE OF THE 
MINISTRY OF SURfACE TRANSPORJ 
(SHRI RAjESH PilOn: (a) to (c). The 
existing arrangements already provide for 
plying of private operators' buses under 
OTC operation upto a limit of 40 percent of 
its own Reet. 

[English] 

M.I. T.5. Madr. 

3492. SHRt P. KOlANOAIVELU: W. 
the Minister of RAILWAYS be pIeaIed to 
state: 
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(a) whether the State Covemment of 
Tamil Nadu has requested the Railway 
Ministry to aHot more funds to complete 
the Mass Rapid Transport system at 
Madras for the year 1988-89; 

(b) the funds allocated for 1988-89 for 
this project; 

(c) the percentage of work completed 
sofM; and 

(d) when the projed is likely to be 
completed? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SClNDIA): (a) Yes, Sir. 

(b) Rs. 9 crores. 

(c) 16.14% till 31-1-88. 

(d) This would depend upon the 
availability of funds in the coming years. 

Astronomy in School Curriculum 
• 

3493. DR. A.K. PATEl: Will the Minister 
of HUMAN ResoURCE DEVELOPMENT be 
pleased to state: 

(a) whether Government prop~ to 
include teaching of astronomy in the 
school curriculum; and 

(b) if so, the arrangements made for it in 
Central educational institutions and also 
the advice given to the States in this 
reprd? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS Of EDUCATION AND CUL-
TURE IN THE MINISTRY Of HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) and (b). School Education is 
looked after primarily by the State Cov-
ernments. It is for the State agencies to 
frame and prescribe the scheme of studies, 
syllabi, curricula, textbooks etc., at the 
school .. e. At the national level NCERT 
has framed model curriculum, syllabi and tetbo_ which the State Governments 
"f'e encourapcI to adopt/lIJapt. 

While astronomy is not recommended 
to be taught as a separate subject at school 
stase, topics in the field of astronomy have 
been included in the syIIabuI recom-
mended for the upper prinwy and sec· 
ondary stages of school etIucation b¥ 
NCERT. 

AIDS free Certificate 

3494. SHRI SOMNATH RATH: Will the 
Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: . 

(a) whether Covernment have 
approa«::hed the Wortd Health 
Organisation to make it mandatory for all 
foreign tourists to carry AIDS free 
certificate; 

(b) if so, what had been the response 
from WHO; and 

(c) the State-wise number of AIOS cases 
detected in the country so far? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) ~ (b) . 
During the World Summit of Ministers of 
Health Programmes for AI OS prevention 
held in London from 26th to 28th January, 
1988, the then Minister of Health and 
Family Welfare in his speech had-proposed 
that it would be helpful if national govern-
ments could ~cept H IV·free status health 
c~ ~jhe country of ori-
gin. This would avoid inconvenience to 
foreign tourists and that in due course, the 
H IV -free status certificate be made part of 
the travel documents earned by all forei&n 
visitors. The views of the w.A.6.- have 
not been received. ._ ... 

(c) So far, 9 (Indian) cases of AIDS have 
• been reported as under. 

Maharfshtra 2 

Andhra Pradesh - 1 

Punjab 2 

- 1 
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1 

Delhi - 1 

Uttar Pradesh 1 

9 

The fNldence suggests that all these 
cases contacted the infection during their 
stay abroad. 

W.,. ManufadurinB 6y Private 
Com • I . parnes 

3495. SHRI RAM BHAGAT PASWAN: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) the details of orders placed to 
Wagon Manufacturers by the Railways 
company-wise for the year 1988-89 and 
1989-90; and 

(b~the details re: the procedure 
folloWed for placing of orders for supply of 
wagons to different wagon manufacturers? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF RAILWAYS (SHRI MAOHAVRAO 
SCI NOlA): (~) No orders of allocation for 
off-take of wagons during 1988-89 and 
1989-90 have been placed on wagon 
builders so far. 

(b) The distribution of numbers as well 
as the type of wagons among wagon 
manufacturers is done taking inter-alia their 
installed capacity and past performance 
into consideration. 

Medical CoIIeps in Tamil Nadu 

3496. SHRI R. JEEVARATHINAM: Will 
the Minister of HEALTH AND FAMilY 
WELFARE be pleased to state: . 

(a) the total number of medical coI1eses 
in Tamil Nadu; 

(b) how many are under Covemment 
control IIICI how many are private Nn 
coIIepI; 

(c) how many colleges are. having hostel 
faalities; and 

(d) the total number of seats in eadl 
coIIese and the policy adopted so far fOr 
admission in medical col. in T ami 
NDi1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WElfARE (KUMARI ~ROJ KHAPARDE): 
(a) and (b). There are 14 medical colleges 
in Tamil Nadu with 9 under the control of 
State Government and 5 ~ orivate 
management. However, only 8 Govem-
ment medical colleges and 1 private 
medical college are recognised by the 
Medical Council of India. 

(c) All Govemment medical colleges, 
except Salem Medical College, Salem, have 
hostel facilities. The Christaan Medica,. 
College, which is a private medical col~ 
has also hostel facilities whereas the 
Government of India do not have the· 
infonnation about the other medical 
colleges. 

(d) The total number of seats in 
Government medical colleges is 1092 
Including 75 seats in Salem Medical 
College, 20 seats 'in Institute of Road 
Transport Medical College, and 60 seats in 
Christian Medical College, Vellore. 
Government have no information in 
respect of three other private medical 
colleges. The medical colleges make 
admissions according to the rules framed 
by the State Government and by the 
private medical colleges, keeping in view 
the recommen~tions of the Medical 
Council of India on Undergraduate Medical 
Education. 

Eve-leasins and Entry of Passengers front 
.11ft Gates of Ole Buses 

" 3497. SHRI Ie. KUNJAMBU: Will the 
Minister of SURFACE TRANSPORT be 

--p1eaed to state: 

(a) whether any steps have been taken 
to prevent eve-testins &I well as entry of 
passenprs thRM.wh exit .,. of the o.IM 
Transport Corporation buses; MMI 
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(t) if so, the details thereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRY Of SURFACE TRANSPORT (SHRI ItA-
JESH PILOT): (a) aaid (b). DlC's standing 
instructions to the Conductors and Drivers 
provide that they should take the bus to 
the nearest police station in case of inci-
dence of eve-teasins enroute. These in-
structions are repeMed from time to time. 
DT~ also allows two police personnel in 
unfonn to travel free in each bus with the 
object to chedt such undesirable activities. 
Besides, spot checkina of buses by police 
personnel thfouSh police control vehides 
stationed at wlnerable points have also 
been introduced to check such incidents. 

The standing instNctions to ~ Drivers 
also provide that entry of passengers 
through the exit pte should not be al-
~ed. With this intention, provision has 
been made for a control barrier ~11y 
operated by the Driver to regulate the 
mcwement of passengers. 

Battery Powered locomotives 

3498. SHRI Y.S. MAHAJAN: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether BHEL built battery powered 
locomotive has been found suitable and 
economical for narrow gauge sKtions of 
the Railways in preference to the steam 10-
comotives; 

(b) the per kilometre cost of running 
steam locomotives and that of battery 
powered locomotives; and 

(c) in case the steam locomotives in 
narrow sause railway lines are replaced by 
blUety powered locomotives how much 
coal can be saved annuallyl 

THE MINISTER Of STATE OF THE MIN-
ISTRY OF RAltWA~ (SHRI MADHAVRAO 
SClNDIA): (a) Prototype BHEL built bat-..y powered locomotives for taarrow 
... ale under trials on one of the sec-
110M to ... their suitability. 

(It) and (e). PredIe. savinp in operation 
........ COlt per ton IdIometer will be 
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known after completion of trials. Thel"flfln 
total savinp in coal can not be determined 
at this Slap. 

[Translation] 

Shortap of Docton.it Ciovernment 
HoIpitaIs in Stat_ 

3499. SHRI KAMlA PRASAD RAWAT: 
WiD the Minister of HEALTH AND FN.4ILY 
WElfARE be pleased to state: 

(a) whether Government are aware that 
in various States of the country the trained 
doctors are not willing to .serve in 
Government hospitals; 

(b) if so, whether there is a shortage of 
doctors in the hospitals on this account 
and adequate medical service is not 
available to the poor people; aAd 

(c) if so, the details of the action beins 
taken by Union Government in this regard? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEAlTH AND FAMILY WELFARE 
(KUMARI SAKOJ KHAPARDE): (a) No, Sir. 

(b~and (c). Do not arise. 

LaIitpur-Sinsrauli Railway Une 

3500. SHRI MOTllAL SINGH: Will the 
Minister of RAt LWAYS be pleased to state: 

(a) the number of coal mines in Madhya 
Pradesh provided with railway link for the 
movement of the passengers; 

(b) whether a proposal for construction 
of Lalitpur-Singrauli railway line is wnder 
consideration of the Government; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MIN· 
ISTRY Of RAILWAYS (SHit MADHAVRAO 
SCI N DIA): (~ Passenser train services run 
on existiAl railway lines which IeIYe the 
areal in Madhya Pradesh where about 21 
main coal mines are located. 

(b) No, Sir. 
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(c) Survey for this line was conducted 
and project assessed to be financially un· 

. remunerative. Railways are also facing see 
Vtft constraint of resources for New Unes. 

[Engiish] 

VayucIoot Service from ~ 10 Rajouri, 
Poonch, ICishatwar 

350'. SHRI JANAK RAJ GUPTA: Will the 
Minister of CIVIL AVIATION be pleased to 
state: 

(a) whether there is any proposal to 
start Vayudoot service from Jammu to Ra-
jouri, Jammu to Poonch, Jammu to Kishat-
war in J & K State; and 

(b) if so, the likely dates of starting the 
services? 

THE MINISTER OF STATE IN THE MIN-
ISTRY Of lABOUR (SHRI JACDISH 
'MLER): (a) and (b). Vayudoot has .. plans 
to airlink Rajouri during the current plan 
period as the airport there require minimal 
improvements. At Kishatwar an airport has 
to be constructed for which the Govt.· of 
Jammu and Kashmir has to develop and 
hand over the site to the National Airport 
AuthOrity. 

The proposal to operate Vayudoot 
services to Poonch has been dropped. 

[Translation] 

Sub-Centres Opened in Maharashlra 

3502. SHRI VILAS MUlTEMWAR: Will 
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to refer to the reply given 
on 26 ..wember, 1987 to Unstarred Ques-
tion No. 2911 regarding grant to Maha-
rashtra for Health Schemes and slate: 

(a) the total number of sub-centres 
opened In Carh Chiroli, Bhandara and 
Chandrapur districts in Maharashtra; 

(b) the number of doctors and other 
. ... strenath there; 

(c) the total amount sanction by Union 
Covemment for thole sub-centres; and 

(d) whether the number d sub-centtes 
is adequate in view of die population of 
those districts? 

THE MINISTER OF STATE IN THE MIN· 
ISTRY Of HEAlTH AND fAMilY WElfARE 
(KUMARI SAROJ KHAPARDE): (a) to (d). 
The infonnation is being coIected and will 
be laid on the Table of the House. 

Third Railway LiRe on 5.E. Railway 

3503. DR. PRABHAT KUMAR MISHRA: 
Will the Minister of RAILWAYS be plea:ed 
.to state: 

(a) whether South Eastern Railway is the 
most revenue earning zone; and 

(b) whether there is any proposal for 
laying a third railway line on South Eastern 
Railway in view of heavy congestion of 
traffic on present routes on this zone? . 

THE MINISTER OF STATE OF THE 
M!NISTRY OF RAILWAYS (SHRI MADHAV-
RAO SCINDIA): (a) No, Sir. 

(b) Survey has been carried out for 
augmentation of line capacity of Jharsu-
guda-Biiaspur-DuIJ Section, including pro-
vision of a third line. 

Survey hai alSO been taken up for a 
fourth line between Santrapchi-Pansicura 
and third line between Panskura-1CharasPur 
Kharagpur. 

[English] 

Indo-US Workshop on Generic Drup 

3504. SHRI S.B. SIDNAL: w. the 
Minister of HEAlTH AND FAMILY WElfARE 
be pleased to state: 

(a) whether a 3-diIy Indo-U.s. 
workshop on aeneric dtup ~ held in the 
Capital iri febnary; 

(b) if so, the Ihiin pwpase m the 
worIcshop; 

(c),!whether IIrV recomntendIIion hive 
been made; ..d 
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(d) 'if so,. to what extent these have been 
examined and the action taken to 
implement them? 

THE MINISTER Of STATE IN THE 
MINISTRY OF HEALTH AND FAMilY 
WElfARE (KUMARI SAROJ KHAPAROE): 
(a) A 3-day Indo-US symposium was 
orpnised by University College of Medical 
Sciences, University of Delhi on February, 
18-20, 1988. 

. (~) Senior Officials of Food & Drug Ad-
ministration Us.\ ~Ionswith some 01 the 
JeMins Scienti5ts of Int~ apr'''-4n 
~ Sden&s dei .. ered leduis 
10 ill to fiNe fint"hanC1 information on US-
fD\ regulations on generic drugs, biO" 
equivalence of pharmacokinetics. The 
symposium was aimed at having discus-
~ ~ US-FOft officials on dte potential 
~ expett -of Indian formulations and even 
for starting manufacture of generic drugs in 
U.S. 

(c) Government has not received any 
recom~dation. 

(d) Does not arise. 

Central Assistance to KamaUb for 
Medial Facilities 

3505. DR. V. VENKA TESH: Will the 

Minister of HEALTH AND FAMilY WELfARE 
be pleased to state: 

(a) whether Union Government have 
given any financial assistance for schemes 
unctirtaken by Kamataka Govemment for 
improvement of medical facilities and 
provision made in the Seventh Five Year 
Plan; and 

(b) if so, the details thereon 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) Yes, Sir. 

However, no Statewise allocation of 
outlays for the Seventh Five Year Plan pe-
riod against the Centrally Sponsored 
Schemes is made. Funds to the States un-
der these schemes are allocated on year to 
year basis depending upon the availability 
of funds for that year as well as perlor-
rnance and necessity of a particular State 
against a particular Scheme. 

(b) A Statement is gIVen below. 

STATEMENT 

Central Assistance leleasedl Allocated to the GeM. of Kamatab Under the Centrally 
Sponsored Schemes 

(Rs. in iakhs) 

S . 
.No. 

,,...111: UI UIII: ~::i::aeI=me~-----C;;'e':""'n:-:tra"""l Auistance:--:'~----~AI:::-Ioca-t~ion-o~f--

1 2 

1. Reorientation of Medical 
Education 

2. 

3. 

School Health SeMces 

T raini"l of Employment 
oIMPWI . 

Released . Central AfStstance 
1985·86 1986·87 1987-88 
345 

0.66 4.32 1.50 

3.90 1.14 3.72 
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... 
1 2 3 4 5 

4. T rainins of Specialists 
Para-Medical 1.75 4.00 
W",""ers 

5. laboratory Fadlities of PHCs 0.19 0.37 
It Rural Dispensaries 

6. N.M.E.P. (Rural) 
(National Malaria 
Eradication Propamme, 260.03 428.19] 621.90 

Rural. 
7. N.M.E.P (Urban)(-do-) 18.82 37.41 Urban 

8. N.f.C.P. (~fillria 
aantrol Programme) .. 6.35- 7.16 ~ 

9. N.LE.P. (NattOnal Leprosy 
EradicatIOn Programme) 70.00 100.00 95.00 

10. T.B. 50.10 68.18 73.00 

11. Control of Blindness 52.09 41.41 42.20 

12. Cuineaworm 
(EradicatIOn Programme) 0.40 0.08 3.55 

13. Upgrading of Deptt. of Post -
Graduate T rg. & Research In 

10.501 I.S.M. 7.00 8A2 

14. Development of Phannacaes including 
0.68J Herbal Faram & Drugs testings. 

e'"et of Hish "'ant Mortality Rate mel 
Early Marriap 

3506. SHit H.B. MTIL: Wiltthe Minis-
ter of HEALTH AND fAMILY WElfARE be 
pJNsed to state: 

(a) whether any survey has been con-
ducted by Union Govemment regarding 
the earty rnarriaBe and preanancy before 18 
years which is common amana the poor, 

(b) if 50, the details thereof, State-wise; 

(c) whether there .. hiah infant mortality 
rate ...... the poor, 

0.50 

(d) the details regarding the critical fH.. 
tors responsible for the same; and 

(e) the steps Govemment have taken in 
this regard to educate the common peop~ 
p-rnlidy tribal inhabRnts in rural areas? 

THE MINISTHt OF STATE IN tHE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) and (b). 
No survey has beeft condUcted by the 
Ministry of Health and Family Welfatt 
about the early marriap and Prepanty 
before 18 years. However, Family ........ 
Foundation of India, a voluntary non-p-
emmental orpnisation, has carried out • 
study to investipte the critical fadOIs ... 
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sponsibIe for hip Infant Mortality amonpt 
the more wInerabIe sections of the society. 
The study WM conducted in 800 villages 
faIIin& in 33 districts in U.P., Madhya 
Pradesh, Orissa, Kamataka ana slums of 
Bombay. The Statement below shows the 
percentage of married women in the re-
productive age group by age at marriage 
~ ase at first pregnancy in the Five 
,States. 

(c) The study sugests that there is a 
high infant mortality arnonpt the poor. 

(d) According to the study pregnancy 
before 18 and poverty have been identified 
as two major critical factors responsible for 
high infant mortality. The study also sbows 
that infant mortality is two to three times 
higher among dlose women who had not 

completed the term of pregnancy altd de-
liver low we.t babies due to mal-nutri-
tion and poverty. Infant mortality is two 
ti.,.. higher amana low income group 
famil~eamin8 less than ·Rs. 500/ - per 
month. 

(e) The inter-personal medium of com-
munication like Directorate of Field Public-
ity which reaches remotest rural-cum-tribaJ 
backward areas of communities conduct 
large number of film shows, oral communi-
cation programmes and group discussion 
on various aspects of Family Planning and 
M.e.H. Programme. The Song and Drama 
Division throush folk media covers rural 
and hilly, backward and tribal areas of the 
country by presenting the programmes on 
these themes. 

STATEMENT 

Percentage of Married Women in the Reproductive"«e Croup by ~ at Marriage and ~ 
at RlSt Prfwnancy in me States 

ChaliCteristics Uttar pradesh Madhya Orissa Kamafaka Bombay 
----------P~5h -----------

Hilly Rural 

.at......n.ae= 
Upto18years 71.50 89.03 

Above 18 years 28.95 10.97 

• at1st .........-r-
Upto 18 years 26.01 37.50 

Above 18 years 73.99 62.50 

(T""tion) 

3507. SHIIIC.D. SULTANkJRI: will the 
MInIster tI MlLWAYS be pleased to state: 

(al whether there is any scheme for ex-
pIIIIion ~ I1IiIways in ...... 01 vMouI 
_iand 

Tribal Rural Urban Slums 

94.31 57.20 77.09 57.94 76.25 

5.69 42.80 22.80 42.06 23.75 

58.99 28.51 48.07 33.16 47.11 

41.01 71.49 51.93 66.84 52.89 

(b) the criteria laid down for spencll .. 
money on railway propmmes in the 
country? 

THE MINISTER OF STATE Of THE 
MINISTRY Of RAILWAYS (SHRI MAD-
HAVRAO SCINDIA): (a) and (b) .. A nwnber 
01 new rail tines in hill areas of vMouI 
States have ... ..., up. The criteria for 
canstruc:tion of new ..... per accepted 
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rec:ornanendations of National Transport 
Policy Committee are as under: 

i) Project oriented lines to serve new 
industries or tap mineral and other 
resources. 

ii) to seNe as missing links which can 
form alternative routes to relieve 
congestion on existing busy rail 
routes. 

iii) on strategic considerations; and 

iv) as developmental lines to establish 
new growth centres or give access to 
remote areas. 

(Eng/ish] 

W.H.O. Collaboration with National In-
dilute of Mental Health and Neuro 

Sciences 

3508. SHRI NARSING SURYAWANSHI: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether the World Health Organisa-
tion is collaborating with National Institute 
of Mental Health and Neuro Sciences 
(NIMHANS) in research activities in various 
fields; and 

(b) it so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPARDE): (a) 
and (b). The National Institute of Mental 
Health and Neuro Sciences (NIMHANS), 
Bangalore .. been designated as the 
WHO Collaborating Centre for Research 
and Training in Mental Health for a period 
of 4 years with elect from December, 
1986. This collaboration will be mainly in 
the following fields: 

i) Psycholoskal features in the promo-
tion of Health and Human De-
velopment; 

Ii) PreYention and Control of Alcohol and",,; 

iii) Preventicn and treatment d mental 
and Neurological disorders. 

5hiftins of CoInpoIM!IIt _ 
Units from Punjab 

3509. SHRI CHARANJIT SINGH WALIA: 
Will the Minister of RAILWAYS be pleased 
to stale: 

(a) whether component manufacturin& 
units for railways, in Punjab, i.e. "Rubber 
Shop", "Crank Shaft Shop" and "Cylinder 
Unking Shop" are proposed to be $hifted 
from Punjab (Patiala) to some other places· 
and 

(b) if so, the reasons thereof? 

THE MINISTER OF STATE OF THE MlN~ 
STRY OF RAILWAYS (SHRI MADHAVRAO 
SCINDIA): (a) No, Sir. 

(b) Does not arise. 

3510. SHRI KHURSHID AI.AM KI1AN: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Covemment are aware that 
there is acute shortage of class rooms and 
staff residential accommodation in .lamia-
Millia Isiamia University, Delhi; 

(b) whether some of the buiIcIirwI 
housing the Jamia Milia Isiamia Campus 
need urgent repairs and renovations iIIso; 
and 

(c) if so, the steps taken to meet the 
genuine requirement of funds of this insti-
tution? 

THE MINISTER OF STATE IN THE DE-
'ARTMENTS Of EDUCATION AND CUL-
TURE IN THE MINISTRY Of HUMAN RE. 
SOURCE DEVELOPMENT (SHit LP. 
SHAHI): (a) to (e). Acmrdins to the 1ft. 
formation furnished by the .lamia ~ .. 
lamia, there is acute shottap • .... 
rooms .ct residential acc:onnadIItIon in 
the )amia and some .. the' buiIcIirwI need 
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urpnt repairs and renovations. It has 
been stated by the University Grants 
Commission that for the Seventh Plan pe-
riod they have accepted proposals from 
the Jamia Millia Islamia for the construction 
of various buildings to meet the require-
ments of class rooms and teaching ac-
commodation and other facilities. The 
Commission has also approved, in princi-
ple, the proposal of Jamia Millia Islamia for 
utilising an amount of Rs. 30 lakhs available 
with the Jamia on accouilt of the change 
over from C.P.F. to G.P:F. by the staff 
members along with a loan of Rs. 90 lakhs 
to be taken from the provident fund sav-
ings for construction of staff quarters. 

SeHing up of Fleet Planning Committee 

3511. SHRI YASHWANTRAO GADAKH 
PATIl: Will the MinISter of CIVIL AVIA-
nON be pleased to state: 

(a) whether a fleet planning committee 
has been set up by Air India to study the 
requirement of the airline for the fleet ex-
pansion; and 

(b) if so, the details thereof and the 
main recommendations of the committee? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF lABOUR (SHRI JAGDISH 
M1ER): (a) and (b). Air India has set up 
an internal committee with the task of 
recommending the selection of AIr India 
fleet in 1990s. The committee comprises 
of the Director of Engineering, Director of 
Finance, Commercial Director, Director of 
Operations, New Delhi, Dy Director-
Planning and International ~lations. The 
Committee is expected to finalise Its report 
soon. 
(Translation) 

Allotment of W..,.. in the Office of 
Director movement, Calcutta 

3512. SHRI SHRIPATI MISHRA: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether irregularities have been no-
ticed in the office of the Director, Railway 

• Movement, Calcutta in respect of allotment 
of railway wagons for transportation of 
coal; 

(b) whether it is a fact that though the 
allotment of w.ons under the prosramme 
prepared for 1987 has not been fully 
cleared whereas one rake has been aUo_eeI 
to some agent under the programme for 
1988; and 

. (c) if so, the action taken against per-
sons responsible for this irregularity and to 
check the recurrence of such cases? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) No, Sir. 

(b) Yes, Sir. 

(c) Does not arise for this interchange is 
in conformity with the practice being fol-
lowed at the instance of consumers and/or 
their authorised agents. 

(English) 

Restoration of Draksharama Bhimesw ... 
Temple, A.P. 

3513. SHRI N. VENKATA RATNAM: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

\ 

(a) whether 'Draksharama Bhimeswara 
Temple' is under the protection of Arch-
aeological Department; 

(b) whether it is in dilapidated condi-
tion; 

(c) the steps being taken to restore it to 
its Original condition; 

(d) whether there is any proposal under 
consideration of the Archaeological De-
partment to leave it to the Endowments 
Department of Andhra Pradesh Govem-
ment for renovation; and 

(e) if so, the details thereof? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS Of EDUCATION AND CUL-
TURE IN THE MINISTRY Of HUMAN 1£-
'SOURCE DEVELOPMENT (SHRt LP. 
SHAHI): (a) Yes Sir. 
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(b) No, Sir~ The four principal entrances 
of the temple, however, require repairs. 

(c) Besides attending to day to day 
~intenance and upkeep of the temple, 
repairs are carried out from time to time 
according to the requ;refgents. Presently 
repairs of sunken and damaged courtyard 
by providing flooring to prevent stagnation 
of water is in progress. 

Cd} No, Sir. 

(e) Does not arise. 

Implementation of Health Guide Scheme 
in Orissa 

3514. SHRI SRIBAlLAV PANIGRAHI: 
Will the Minister of HEALTH AND FAMilY 
WELFARE be pleased to state: 

(a) whether the Centrally sponsored 
Health Guide Scheme is under implemen-
Qtion in Orissa. 

(b) if so, the main object of this scheme; 

(c) the districts of the State which have 
been covered under the scheme; and 

(d) the achievement made in the im-
plementation of the scheme in Orissa dur-
ing 1986-877 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMilY 

Year 

1984-85 

1985-86 

1986-87 

(b) Due to difficulties in land Acquisi. 
tion non...vailability of essential materials 
and problems encountered during execu-

WELFARE (KUMARI SAROJ KHAPARDE): (a) 
and (b). Yes, Sir. The Village Health Guide 
Scheme was started with 100% Central 
ass~tance with the main objective of 
training a local person selected by the 
Committee in Primary Health Care to 
promote health education, family welfare 
and community's linkage with health 
system. 

(c) and (d). All districts of Orissa Stale 
have been covered under the Scheme and 
according to information received from the 
State Government 23297 Village Health 
Guides were on the rolls during 1986-87. 

Utilisation of Amount Alloated to Kefala 
for National tfishways 

3515. PROF. K.V. THOMAS: Will the 
Ministef of SURFACE TRANSPORT be 
pleased to state: 

(a) whether the amount allocated to 
Kerala for development and maintenance 
of National Highways during the last three 
years has been fully utilised; and 

(b) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PilOT): (a) Details of funds 
allotted and expenditure reported by the 
Govt. of Kerala on the development and 
maintenance of National Highways during 
1984·85 to 1986-87 IS Indicated below: 

Funds 
allotted 

953.15 

1117.82 

1169.63 

fRs 10 lakhs) 

Expenditure 
reported 

1063.44 

1096.72 

1348.76 

lion of works, the State Covt. could not 
fully utilise the funds provided to them 
during 1985~. 
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Youth Hallet at tWnchi, SiIddan 

3516. SHRIMATI D.K. BHANDARI: Win 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state· 

(a) whether the Youth Hostels con-
structed at Namchi, Silddm are ready for 
use' 

(b) if not, the reasons therefor; 

(c) whether an intimation about the site 
where one more Youth Hostel is to be con-
structed during the Seven Five Year Plan 
has since been received from Sikkim Cov" 
emment; and 

(d) If so, the details thereof? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF YOUTH AFFAIRS AND 
SPORTS AND WOMEN AND CHILD DE-
VELOPMENT IN THE MINIS 1 RY OF HU-
MAN , RESOURCE DEVELOP-
MENT (SHRIMATI MARGARET ALVA): (a) 
The youth hostel at Namchi is ready for 
use. 

(bl Does not arise. 

(c) and (d). The State Govemment of 
Sikkim was requested to provide suitable 
developed piece of land measuring 2 to 3 
a<HS free of cost, but the State Govern-
ment instead of providing suitable land has 
proposed to the Government of India to 
purchase the State Government's existing 
tourist lodge complex at Cangtok. 

3517. SHRI V. TULSIRAM: Will the Min-
ister of HUMAN RESOURCE DEVELOP· 
MENT be pleased to state: 

(a) whether Government have decided 
to set up a National Commission to be 
headed by the P.rime Minister for the wel-
fare of women; 

(b) if so, whether the Commission will 
~ function at State level, if so, who will 
head the commissions at State-levet; and 

(c) the tenns of reference and other 
details of the Commission? 

THE MINISTER OF STATE IN THE "oE-
PARTMENTS OF YOUTH AFFAIRS AND 
SPORTS AND WOMEN AND CHILD DE· 
VELOPMENT IN THE MINISTRY OF HU· 
MAN RESOURCE DEVELOP-
MENT(SHRIMATI MARGARET ALVA): (a) A 
29-member National Committee on 
Women headed by the Prime Minister has 
been set up to recommend measure$ to 
ensure . more, effective partiCipation 01 
women in the development processes. 

(b) and (c). The main task before the 
Committee will be to advise the Central 
and State Governments on how the consti-
tutional provisions regarding the status of 
women can be effectively implemented. 
The Committee will also review the im-
plementation of programmes, which have 
already been taken up to remove the social 
and economic inequalities affecting 
women. 

3518. SHRI HARIHAR SOREN: Will the 
Minister of ENVIRONMENT AND FORESTS 
be pleased to state: 

(a) whether Union Government have 
been assisting State Governments in con-
serving plant resources and eco-system in 
the States; 

(b) if so,' the financial assistance pro-
vided to the State of Orissa during the last 
two years for the purpose; and 

(c) the details -of developmental mea-
sures undertaken by the State Government 
during these years? 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z. R. ANSARI): ia) Yes, Sir. 

(b) and (c). An amount of Is. 2,66,500/-
. was released duri,. the last 2 yurs to the 

Rep»naI Plant Resource Centre fA the 
Orissa Government tow_' a research 
projec1 sponsored under Man and Bi0-
sphere (MAl) Prosramme of the Ministry 
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of Environment & forests. One of the ob-
jectives of the project is introduction, con-
servation and documentation of plants. 

The w~ ecosystem of Chilka Lake 
and the mangrove ecosystems of Bhee-
tarlcanika and Mahanadi Delta have been 
selected for conservation. Details have not 
yet been worked out. 

(Translation 1 

Navodaya V.tyalaya at Kalukhera. 
District Ratlam 

3519. SHRI MAHENDRA SINGH: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to slate: 

(a) whether the officials of the Regional 
Office, Bhopal of Navodaya Vidyalaya 
Samiti have conducted a survey of 
Kalukhera, Bhuteda and Silpok villages of 
Ratlam District for opening Navodaya 
Vidyalayas and in Kalukhera village where 
not only the best and sufficient Govern-
ment land tS available but the facility of 
new building and rooms of Madhya 
Pradesh Text Books Corporation for start-
ing the classes and the hostels for boys and 
girts and provIsion of building for the office 
and residence of the Pnncipal are also 
available which is not available at other 
place; and 

(b) if so, the time by which a Navodaya 
Vidyalaya would be started at the aforesatd 
placel 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) and (b). Yes, Sir The survey of 
the three sites namely Kalukhera, Bhuteda 
and -Bilpok in Oestrict Radam has been 
conducted. A final decision about the 
location of tht! Navo<iaya Vidyalaya would, 
however, be made on the basis of the 
SUlVey report which is yet to be received. 

(E,.,ish) 
Wway.idps 

• 
3520. SHRIMATI USliA CHOUDHARY: 

Will the Minister of RAILWAYS be pleased 
to state: 

(a) the State-wise break-up of the num-
ber of railway bridges proposed to be con-
structed during 1988-89 and 1989-90; and 

(b) the amount to be spent on these 
bridges during the aforesaid vearsl 

THE MINISTER Of STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) The State-
wise bre~k-up of the 2J road aver/under 
bridges in replacement of busy level 
crossings, proposed during 1988-89 is as 
under.-

Andhra Pradesh 1 

Madhya Pradesh 3 

Bihar 1 

Orissa 3 

Gujarat 2 

Raiasthan 2 

Haryana 3 

Uttar Pradesh 3 

Maharashtra 3 

West Bengal 2 
, 

Besides, the Railways also provide new I 
bridges across rivers, canals etc., wherever 
necessary, while ~ new lines. 
Such bridges are not santtiont\d Stale-
wise. 

The road over lunder blidps to be pr0-
posed for inclusion in the Budpt lor 19& 
90 are yet to be ~. 

(b) An outlay of ., 21 aures has been 
proposed for the ~ and new wadcst 
of road aver lunder bridps '" the yeat\ 
1988-89. Suitable provision of ... ~ 
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also be made for such works in the Budget 
for '989·90. 

[Translation] 

luildinss/ Articles Conneded with Free-
dom 5trugle 

3521. SHRI KUNWAR RMi: Will the 
Minister of HUMAN R£SOURCE DEVE-
LOPMENT be pleased to state: 

(a) t1le number of buildings/articles 
connected with freedom struggle declared 
as important from archaeological point of 
view as national monuments in Bihar; and 

(b) the arrangements made for their 
maintenance and protectiQn? 

THl: MINISTtR OF STATE IN THE DE· 
PARTMENTS Of EDUCATION AND CUl-
rURE IN· THE MINISTRY OF HU.MAN 
RESOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) No building/article in Bihar 
connected with freedom struggle has been 
declared as protected monument of 
national importance under the Ancient 
Monuments and Archaeological States and 
Remains Act, 1958. 

(b) Does not arise. 

[E"B/ish] 

Removal of Employees Working in AlIMS 
New Delhi 

3522. SHRI HAFIZ MOHO. SIDDlQ: 
Will the Minister of HEAlTH AND fAMilY 
WELFARE be pleased to state: 

(a) whether a large number of employ-
ees working in the post-morte~ unit of the 
All India Institute of Medical Sciences, New 
Delhi have been removed from service; 

(b) if so, the details thereof and steps 
taken to rehabilitate them elsewhere and 
reasons for' closing down the post-mortem 
unit in AIIMS; 

(c) whether the employees removed 
were also not given the belefits of the 
recommendations of the fourth Pay 
Commission; and 
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(d) if so, the reasons therefor? . 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMilY 
WELFARE (KUMARI SAROJ KHAPARDE): (a) 
and (b). The All India Institute of Medical 
Sciences had been rendering poSt-mortem 
services since 1978 on behalf of Delhi 
Administration and, for meeting the 
expenditure on the staff engaged for these 
services iri AIIMS on purely temporary 
basis, the Delhi Administration had been 
giving _grant-in-aid to the. institute on year· 
to-year basis . Consequent on the decision 
taken by the Government to relieve the 
work load of the AIIMS and transfer a part 
of this work to Safdarjang HOspital. the 
services of staff viz., (Lecturer·1 laboratory 
T echnician-2 and Sweepers-4) engaged in 
AIIMS on purely temporary basis were 
terminated on 16.12.1987 according to the 
terms and conC:titions of their appointment. 
It has not been possible to offer them any 
alternate employment. 

(c) and (d). Since the staff engaged in a 
research project are not in whole time em-
ployment / regular service they cannot be 
granted the benefit of revised pay scales as 
recommended by the fourth Pay Commis· 
sion. 

Incentive to Non-Hindi Speakins 
Scholars 

3523, SHRI SANTOSH KUMAR SINGH: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether there is ~ny scheme of 
Government to promote Hindi by way of 
giving incentive/reward to non-Hindi 
speaking scholars for their literary work in 
Hindi or their contribution for spread of 
Hindi in non-Hindi speaking areas; and 

(b) if so, the details of such scholars 
state-wise to' whom rewards have been 
given under the scheme? 

THE MIr\USTER Of STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURf IN THE MINISTRY Of HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) Yes, Sir. A scheme is being 
operated for award of prizes to Hindi writ-
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ell of non-~indi .eaki~l areas for .Iite~rary 
work done by them in 'Hindi, by the Cen-
tral Hinde Directorate, a subordinate office 
of this Ministry. 

(b) Under the above scheme, every year 
upto a maximum of 16, prizes are awarded 

to the scholars from non-Hindi speaIdns 
areas for writing boob in Hindi. These 
awa~ are given Ia~e-wise. The de-
tails of schola~, as also their language, to 
whom these, awards have been.given dur-
ing the last six years are given in the 
statement below, 

STATEMENT 
Incentive to' Non .. Hindi Speaking Scholars 

• < 

SlNo. Name of Scholar Language of the Scholar 
12 3 

1981-82 and 1982-83 

1. Shri Rakesh VatJ Punjabi 

2. Smt. Sutakshana Sharma -do-

3. Dr.Chander Shekar -do-

AI. Dr. Pratap Sehgal -do-

S. Sh. S\Jdarshan Majithia ·do-

6. Chdnderkanta Kashmiri 

7. Sh. Harikrishan Kaul -do-

8. Dr. K.A. Satyanarayan Te'ugu 

9. Shn M.LNtsani Paddan -do-

lO. Shn Chhaterpal Oogri 

11. Chanderkantbandi Wadekar Marathi 

12. Shri Tutsi Dass -do-

13. Dr. Sunil Kumari S. Lavate -do-

14. Dr.Damodar Khdese -do-

15. Dr. T. Srinivas Vardan Tamil 

16. Shri K.T. Kalaivanan -do-

17. Shri C.P. Rajgopalan Nair Malayalam 

18. Shri K.S.Somanathan Nair -do. 
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1 2 3 

19. \ Dr. h. Chandershekharan Nair Malayalam 

20. Dr. Bhikshu Kaundmaya Assamiya 

21. Shri Prem Chand Shajwala Sindhi 

22. Sh: Nilmani Mishra Oriya 

23. Shri Van mali Dass -do-

24. Shri Manhar Chauhan Cujrati 

25. Shri Abdul Rauph Sahib Ansari Urdu 

26. Kumari Madhumati Chowks. GUJarati 

'983-84 ~ntl1984-85 

1. Smt. Lalita Raj Asnani Marathi 

2. Shri Suryanarayan Ransubhai -do-

3. Dr. Durga Oikshit -do-

4. Dr. Krishan Oivakar -do-

5. Dr. V.V. Dravldha -do-

6. Dr. Bhimsain ~irmal Telugu 

7. Dr. Suryanarayan Bhanu -da-

B. Dr. P.A. Rajoo -do-

9. Shn K. Mallikarjun Rao -do-

lO. Or. G. Jaishima Reddy -do-

11. Shri Vaimoori Radhakrishna Moorti -do-

12. Shri Sutikshana Kumar Sharma Dogri 

13. Dr. Baldev Vanshi Punjab. 

14. Dr. Harmahendra Singh Bed; -do-

15. Dr. Ram Sahay Saras ·do-
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16. Dr. N. Raman Nair ,\ialayalam 

17. Dr. N. P. Kuttan Pillai -do-

18. Shri Matmari Upendera Kannada 

1985-86 
1. Smt. N ila Satyanarayan Marathi 

2. Shri Sadanand Mahadev Pethe -do-

3. Dr. N.E. Viswanath Ayyar Tamil 

4. Smt. Saraswati Ramnath -do-

5. Kumari R Y. Lalitanba Telugu 

6. Dr. G GoplOath Malayalam 

7. Shri K.Gopinath -do-

8. Dr. l'arookant DflSal Gujarao 

9. Shri Emmanua' E. Jame!l Kannada 

10. Shn Suresh Pethe PunJabt 

11. Shn Suresh Chander -do-

12. Dr. Om Prakash Gupta Dogn 

13. Dr. Baldev Raj Gupta -do-

14. Dr.ShashiShekharToshkhani Kashmiri 

15. Dr. Ajay Kumari Pattanayak Oriya 

1986-87 

1. Dr.(Sister) Clement Mary Malayalam 

2. Dr. T. Ie. Narayan Pillai -do-

3. Dr.(Smt.) Shaveni Punlcaj Pandya Cujarati 

4. Dr. Ram Shanker Naaar -do-

5. Kumari Raziya Tehseen Urdu 
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6. Dr. Dangal J~lte 

7. Dr. Sunil kumar lovete 

8. Shri Bhagwan Vaidya Prakhar 

9. Smt. Shakuntala Srivastava 

10. Shri Krishan Bhavuk 

11. Dr. M.S. Krishnamoorti 

12. Shri B.R. Narayan 

13. Dr. Ra;endra Prasad Mishra 

14. Shri D. Satyanarayan 

15. Shri Balsho" Reddy 

16. Dr. I. Pandurang Rao 

Excavation at Tala Temple in M.P. 

3524. SHRI HAROOBHAI MEHTA: 
SHRI RAM DHAN: 

WiH the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pJeased to 
state: 

(a) whether excavation has been carried 
out recently at Tala Temple site in Bilaspur 
District in Madhya Pradesh; 

(b) whether the excavation was carried 
out under the authorisation or permission 
of the Central or State Archaeological De-
partments; 

(c) if not, the reasons therefor; and 

(d) the steps beins t.1ken to repair the 
damaged monument? 

THE MINISTEI Of STATf IN THE DE-
PARTMENTS Of EDUCATION AND CUl-
TURE IN THf MINISTIrI' Of HUMAN RE-
SOURCE DEVELOPMENT (SHRI L P. 
SHAH I): (I) and (b). M per informatton 
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3 

Marathi 

-do-

-do-

Punjabi 

-do-

Kannada 

-do-

Oriya 

Telugu 

-do-

-do-

received from the Directorate of 
Acchaeology and Museuills, Madhya 
Pradesh, it under-took the debris clearance 
work at the State protected Jathani and 
Deorani temples at Tala Gaod in district 
Bilaspur, Madhya Pradesh. No permission 
for the work was obtained from Central 
Government. 

(c) Question does not anse. 

(d) The State Directorate of Archaeology 
and Museums, Madhya Pradesh has 
already undertaken conservation measures 
to repair the temples at 1 ala Gaon. 

Vayudoot Stations in M ... ashtra 

3525. SHRI PRAKASH V. PATll: Will the 
~iojster of CIVIL I\VIATION be pleased to. 
state: 

(a) the number of representations 
received for sett;n, up more Vayudoot 
.. tions in Mlharashtra during the last two 
years and the details thereof; 
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and the final decision taken in these cases; 
and 

(c) the details of the plan for expansion 
of Vayudoot services in 1988 and 19897 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRI JACDISH 
TYTLER): (a) Requests were received from 
Members of Partiament, Central and State 
Ministers and others for ~eveloping aero-
dromes in the State of Maharashtra for 
Vayudoot operations at the follo\\'ing sta-
tions: 

1. Shirdi 

2. Sangli 

3. Sindhudurg 

4. Sholap\Jr 

5. Latur 

6. Kolhapur 

7. Akola 

8. Jalgaon 

9. Navrangpura Kandhar 

10. Belora 

11. Purbham 

(b) Whereas Sholapur has already been 
airlinked by Vayudoot, State Government 
of Maharashtra has taken steps to develop 

No. of Months 
cancp.Hations 

aerodromes at Kolhapur and Latur. The 
airpprt at Akola owned b1 National Air· 
ports Authority is also reported to be fit for 
Domier operations. 

(c) Subject to development of infrastruc-
ture, economic viability of operations and 
availability of aircraft capacity, Vayudoot 
has plan! to airtink Akola, Chandrapur, 
Jalgaon and Kolhapur in the State of Maha-
rashtra during the rurrent plan period. 

Landins of Delhi-BhopaI-NapJr "ish' at 
Bhopal 

3526. SHRI SUBHASH YADAV: Will the 
Minister of CIVil AVIATION be pleased to 
state: 

(a) whether Flight No. IC-419, Delhi-
Bhopal-Nagpur did not land at Bhopal a 
number of times; 

(b) if so, the number of times .the flight 
did not land at Bhopal during the last six 
months; and 

(c) the reasons thereof? 

THE MINISTER OF STATE Of THE 
MINISTRY OF LABOUR (SHRI JACDISH 
1YTil R): (a) and (b). During the last six 
months from August 87 to jan'lCl'Y 88, In-

dian Auiines' Right lC-I19 on Delhl/Sho-
pal/Nagpur Sector did not land at Bhopal 
on 25 occasions. 

(c) The reasons for such over-flight 
were:-

Reasons 

4 Aus·87 Bad weather 

10 Aug. and 
Sep.87 Non-availability-of night landi"l facilities at Bhopal. At 

Bhopal, however, night landin, facilities have since 
been made fully operational by end Sept. 1987. 

10 Od. and 
Nov.87 Shortage of aircraft. 

1 Jan. 88 Technical. 
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Dewlopment of Inland Waterways 

3527. PROf. NARAIN CHAND 
PARASHAR: Will the Minister of SURFAGE 
TRANSPORT be pleased to state: 

(a) whether Govemment are aware of 
the rich potential Md the cheap cost of the 
water transport in the country in artificial 
lakes fonned by impounding of water, after 
the erection of hup ~ms in the country; 

(b) if so, the steps taken by Govemment 
in States like Himachal Pradesh, Jammu 
and Kashmir, Uttar Pradesh and Madhya 
Pradesh for the development of inland wa-
terways; and 

Cc) the steps propu:ted to be taken 
during the remaining years of the Seventh 
Plan? 

THE MINISTER OF STATE OF THE 
MINISTRV OF SURFACE TRANSPORT 
(SHRI RAjESH PILOT): (a) to (c) . Except 
the National Water ways, the responsibility 
for development of inland waterways rests 
with the State Governments . No proposal 
has been received from any State Govern-
ment, about the scheme for inland naviga-
tion in artificial lakes. 

No study to assess the potential of wa-
ter transport in artificial lakes formed by 
construction of dams has been carried out. 

On.Going Railway Projects . 

3528. PROf. NARAIN CHAND 
PARASHAR: Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether any of the on-goins projects 
had to be slowed down on account/non-
acquisition/delay in acquisition of land 
durin, the Sixth and the Seventh Plans; 

(b) if so, the names of the proJedl 
zone..wise, along with the impaCt of the 
delay in terms of time and cost over nm; 

(c) whether in some cases even the . 
tenders for the construction work had to 
be canceled on account of the failures of 
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the State Covernments to provide land 
well in time; and . 

(d) if so, the details thereof and the 
steps taken to overcome the delays? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): (a) Yes, Sir. 

(b) Names of on-going New Une Pro-
jects, Zone-wise, are given in the Railway 
Budget, with details of cost, expenditure 
and allotments of funds. Action for acquisi-
tion of land for these projects is initiated 
according to ~llotment of funds made for 
each project. 

Acquisition of land for various projects 
is in different stages of progress. It is not 
possible to estimate the cost and time 
over-runs of the projects on account of 
delay .n land acquisition alone. 

(c) and (d). At times it becomes neces-
sary to terminate the contracts due to non-
availability of the requisite land in time. U-
aison is maintained with the State Gov-
ernments so as to minamlSe delay In the 
acquisition of land. 

Conversion prOjects 

3529. PROF. NARAIN CHAND 
PARASHAR: Will the MinISter of RAILWAYS 
be pleased to state: 

(a) whether the foundation stones of a 
number of conversion projects from Nar-
row Gauge/Metre Gauge to Broad Gauge 
were laid by the Prime Minister /Railway 
Minister during the tat 15 years; and 

(b) if so, the details thereof alonswitli 
the present progress on each one of these 
projects and the likely dates for their com· 
pletion? 

THE DEPUTY MINJSTER IN THE 
MINISTRY Of RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir. 

(b) The ~Is are as under:· 
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SI.No Cauge Conversion

of MC into BC
Foundation
~tone

Progress
taidon (

1. Barabanki-Samastipur 21.4.73 Prime
Ministel

2. Moradabad-Ramnagar 10.1.74 Prime
Mini$ter

3 Barauni-Katihar 19.10.78 Railway
Minister'

4. Bhatni-Varanasi 5.4.80 l<ailway
Minister

5. Samastipur- 19.4.81 'Railway
Darbhanga~ Minister'

6. Mysore-Bangalore 19.5.79 t<ailway
Minister

7. Manm.acl-Parbhani- 3.11.78 Railw~y
"arfi'Vaijnath , Minister

8. Nadiad:Ka~anj 5.4.78 Railway---....... Minister
)

Since opened ~ ,
to traffic in July, -1981. ~,
75% Target for
commissioning is
June 1988,
Since completed
••nd opened to traffic ir
October 1984.
39%

Survey for
a parallel BC line,
instead of

,originally-approved
conversion from MC to
BC, is in progress.

, Further decision' on this
project would be taken
after receipt and
examination of the
Survey Report,
16%

37%

8%

Thecompleti:n of the ilbove onsoi"l projecis-wiU-depend,oQ~ ofresources in the--cominSyears.

Non.lmplementation of Merit.........., ,
ScheIne in Delhi University

(b) if so, the main contents of the me.
moranrlutn as also the action taken on the
demands; and

(3530. PROF. NARAIN CHAND
PARASHAR:Will the Minister. of HUMAN
RESOURCEDEVElOPMENT be pleased to
state:

(c) if no action has been taken so far the
likely date by which a decision would be
taken and implemented?

(a) Whether Ccwetnment-and#ttie-Uni~---- THE MINISTER OF STATEIN iHEDE-
versity Grants Commission have received PAIITMENTSOF EDUCATION AND cui.
any memorandum from the Delhi Univer- TURE IN THE MINISTRYOF HUMAN RE-
sity Teachers' Association highlighting the SOURCE DEVELOPMENT (SHRI LP.
defective implementation or non-imple- SHAHI):(a) and (b). The DUTA has been
mentation (in some cases) of 'the Merit' sugestins that the option given to teach-
Promotion Scheme; ers to choose between the Merit Prome-
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Cion Scheme introduced in 1983 with the 
replacement scales and the career ad-
vancement scheme accompanyin~ the re-
vised scales of pay announced in June, 
1987 should be reviewed. According to 
them, the 1983 promotion scheme should 
be continued with the improved scales of 
pay. They have also sugested ~t this 
benefit should be available at least to the 
incumbents appointed till 1.1.1988. 

(c) The Govemment has no proposal to 
review the condition relating to the option 
between the two promotion schemes 
given to teachers. However, the Govern-
ment is considering certain modifications in 
the scheme by which anomalies in the im-
plementation of the promotion scheme, 
vis-a-vis, the existing incumbents are re-
duced. These modifications are expected 
to be finalised shortly. 

Conversion of Trunk Routes 

3531. SHRIMATI BIBHA GHOSH 
OOSWAMI: Will the Minister of RAILWAYS 
be p~ to state: 

(a) whether any State Government has 
requested for conversion of trunk routes 
into broad gauge and for construction of 
new lines in their respective States; 

(b) if so, details thereof, and 

(c) the response of Unlen Government 
thireto? 

THE DEPUlY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) to (c). Yes, Sir. Th*e are a 
larse n.mber of such projects being de-
manded by various State Govemments, 
from time to time. However, on account'of 
the prevailing constraint of reSources, it 
has not been found practicable to take up 
any more of new line or Gauge conversion 
projects, for the present. 

3532. DR. KRUPASINDHU BHOI: Will 

the Minister of CIVI L AVIATION be pleased 
to state: 

(a) whether the Indian Airlines has re-
laxed the Airbus Baggage Rules; and 

(b) if so, since when and the details of 
thel relaxation made 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI JACDISH 
M1ER): (a) Yes, Sir. 

(b) Effective 7th August, 1987, Indian 
Airlines has, on its airbus services, ac-
cepted piece concept of baggage, allowing 
upto 2 pieces of baggage (of specified 
weight and dimensions) to international 
passengers, holding through tickets and 
connecting Indian Airlines' flights to/from 
U.S.A./Canada Without any stop-over and 
with connecting time of less than 24 hours. 

Allocation to Orissa for Medical md 
Public Health 

3533. DR. KRUPASINDHU SHOI: win 
the MIOIster of HEALTH AND FAtMILY WEL· 
FARE be pleased to state 

(a) the Seventh Plan outlay for Medical 
and Pubhc Health Programme In the coun-
try; and 

(b) the amount alloCdted to Orissa for 
Medical and Public Health In the above 
plan period so far, year-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY WEL-
FARE (KUMARI SAROJ KHAPARDE): (a) The 
Seventh Plan outlay for the Health as well 
as Family Welfare sectors is Rs. 3392.89 
crores for the country, This includes Rs. 
897.34 crores in the Central sector. 

(b) A Statement is liven below: 
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STATEMENT 

State Sector 

7th Pian allocation 

1985-86 allocation 
expendibJre 

1986-87 allocation 
expenditure 

1987-88 allocation 
anticipated • 
expenditure 

Central Sector: 

Allocation/Expenditure 
to the State of Orissa 

(Rs. in Jalchs) 

5450.00 

1010.00 
1048.61 

1265.00 
1276.86 

1602.00 
1602.00 

Central AssisWlce released uncler the Centrally Sponsored Schemes 

1985·86 

1986·87 

1987·88 Allocation 
of central 
assistance 

Increasins Demand for FueI·wood 

3534. SHRI AMARSINH RATHAWA: Will 
the MInister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) whether the demand for fuel wood 
and other forestry products is incre.ing 
day by day; 

(b) the approximate requirement of fuel 
wood anl1l.YJly ~t present ~nd the tot1l re-
quirement by the end of 1990; 

(c) the steps tHen to meet the demand; 
and 

(d) the special measures taken to de-
~ foNsIry in the country to provide 
wood, fCIcIcIer and other forestry products? 

551.46 

396.33 

573.78 

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) Yes, Sir. 

(b) Based on the pOPUlatIOn projections 
and the per capita fuelwood consumption 
nonns the fuelwood requirement estimates 
in the country In 1985 and 1990 are 140 
and 1 S3 million tOQne5 respectively. 

(c) and (d). More fuNk are be ... do-
.ated for afforestation in the Seventh Plan 
period. National Wastelands Development 
Board tYS been set up in 1985 to develop 
and monitor afforestation with the partici-
pation 01 the people. 
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Incentives to Students of non-Hindi 
States for leamins Hindi· 

3535. SHRI AMARSINH RATHAWA: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) whether Hindi is picking up in the 
South Indian States and more and more 
people are turning up for the study of the 
language in these states; 

(b) if so, the details of incentives being 
given to the students who study Hindi in 
Southern States and other non-Hindi 
States to attract them to team Hindi; and 

(c) the details of assistance being given 
by Government to each non-Hindi States 
to meet their expenditure to popularise 
Hindi 10 those States annually? 

THE MINISTER Of STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUl-
TURE IN THE MINISTRY OF HUMAN Rf-

a) Pre-University, Intermediate, 
First Yea'r of Three Year Degree 
Course and eqUivalent 
courses. 

b) B.A. (Pass and Honours), 
Second and Third 
Year of Three years 
Degree Course. 

c) MA,M lit.and equivalent 
rou~ and Hind. Teachers 
Training Course. 

d) Ph.D 

ii) Under the correspondence courses 
conducted by the Central Hindi Di-
rectorate, Cash awards ranging from 
Rs. SO to b. 300 are given to first 
three position holders in Hindi Cer-
tificate/prav'esh and Diploma/Pari-
chaya Courses. AI, those students 
who pass the certificate course with 
distinction are ren books worth RI. 
20/· each and similarly the first ten 
students in Diploma/Parichaya 
course are l!Ven boob worth RI. 
40/- each(exdudl"S fil'lt three ~. 
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SOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) Yes, Sir. 

(b) and (c). A statement is given below. 

STATEMENT 

As regards part (b) of the question, it 
may be stated that the follOWing incentives 
are being given to the students who study 
Hindi in Southern States and other non-
Hindi States to attract them to leam 
Hindi:-

i) Under the "Grant-in-aid Scheme of 
Scholarships to students from non-
Hindi speaking States for post-matric 
studies in Hind;", the Department of 
Education of this Ministry awards 
scholarships at the following rates to 
ttle students from all non-Hindi 
speaking States JUTs for study of 
Hindi as one' of the subjects in vari-
ous recognised full time courses of 
education from post matric stage 
upwards In Southern States and 
other non-Hindi States:-

Rs. 50/- p.m. 

Rs. 75/- p.m. 

is. 100/- p.m. 

Rs.l00j·p.m. 

tion holders), There is a provision of 
cash awards for first three po..ition 
holders in the Civil Service Hindi 
Course also. In Diploma/Parichaya 
Course the first 10 students 
(exc:ludinl first three position hol-
ders) are liven book awards worth 
RI. 50/· each. 

iii) Under another scheme of Centrat 
Hindi Directorate, Rs. 400/-. lump-
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SI. 

sum grant ;s given to each of 100 
students of B.A/M.A in Hindi se-
lected to participate in the con-
ducted tour of 3 cities (in (wo 
batches). 

iv) A sum of Rs. 450/- is given ~ travel 
grant to each of M.Phil/Ph.D Re-
search Students selected on merit for 
consulting 3 libraries situated in 
Hind. speaking areas. 

v) Hindi books and Hindi magazines 
worth about Rs. 10.00 lakhs are dis-
tributed free of cost to various Vol· 
untary Hindi Organisations, Univer. 

Name of 
No. States/UTs 

sities, Colleges, Central Schools and 
important public libraries situated in 
non-Hindi speaking States/UTs. 

2. In reply to part (c; of the question it 
may be stated that 100% central assistance 
is given to non-Hindi speaking states/UTs 
to meet their expenditure on appointment 
of Hindi teachers, establishment of Hindi 
Teachers Training Colleges in non-Hindi 
speaking States/UTs and to award scholar-
ships to students from non-Hindi speaking 
States/UTs for study of Hindi from post 
matric stage upwards. Details of central 
assistance given during 1987 -88 to the 
concemed non-Hindi speaking States/UTs 
for these purposes are as under: 

r Ms. in lakhs) 

Central assistance given 
during 87-88 for 

Appointment Hindi Scholarships 
Teachers of Hindi to non-

Teachers Training Hindi Students 
Colleges for study 

of Hindi ~ 

1 2 3 4 5 

1. Andhra Pradesh 3.91 

2. Assam 11.15 

3. Cujarat 2.11 

4. Jammu & Kashmir 0.11 

5. Karnataka 72.50 4.48 1.70 

6. Kerala 1.76 

7. Maharashtra 3.00 

8. Manapur 0.16 

9. Meghalaya 0. 7 1 

10. Orissa 52.88 1.08 1.22 

11. Punjab 0.86 
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1 2 3 .. 5 

12. Tripura 0.21 

13. West Bengal 0.58 

14. Arunachal Pradesh 25.00 • 
15. Mizoram 15.00 0.02 

16. Dadra and Napr Haveli 2.85 

17. Goa 0.06 

18. Lalcshadweep 0.41 0.04 

19. Pondicherry 0.07 

Note 1. 100% central assiStance w. provided to the concerned Non-Hindi 
speaking States/UTs as per their demands which Me admissible under the 
schemes. Hence quantum of central grant varies from year to year. 

2. In addition to the above amount given to State Governments, during 1987· 
88 financial assistance has been given to Voluntary OrganISations working for 
development of Hindi in: 

I i) Southern States 

Oi) Other non-Hindi 
speaking States 

3536. SHRI C.K. KUPPUSWAMY: WiD 
the Minister of HEALTH AND FAMilY 
WElfARE be pleased to state: 

(a) the number of children died due to 
brain fever, State-wise durin& ~ three 
years; and 

States 

1 

1. Assam 

Rs.74.00 lakhs 

Rs.16.00 lakhs 

(b) the steps taken to prevent and to 
control this disease r 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY WEL-
FARE (KUMARI SAROJ KHAPARDE): (a) No 
data reprding the number of children died 
due to Japanese Encephalitis is available. 
However, the number of deaths due to 
Japanese Encephalitis reported by various 
States/U.Ts. during the last three years is 
• under.-

Deaths (All ABe Groups) 
1985 1986 1987 - -

2 3 14 

12 311 123 
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1 

2. Andhra Pradesh 

3. Bihar 

4. Goa 

5. Kamataka 

6. Manipur 

7. Nagaland 

8. Tamil Nadu 

9. Pondicherry 

10. Uttar Pradesh 

11. West Bengal 

Total 

(b) The following measures are being 
taken to control the spread of Japanese 
Encephalitis: -

1. Insecticidal spray with DDT /BHC in 
an area of 2-3 Kms. around a case 
wherever reported. 

2. National Institute of Virology, Pune, 
All India Institute of Hygiene and 
Public Health, Calcutta, School of 
T ropical ~ed;cine, Calcutta and Na-
tional Institute of Communicable 
Diseases, Delhi are invotved in the 
programme for advice/diagnosis of 
cases. 

3. BHC/DDT and Malathton are sup-
plied by NMEP for control of 
Japanese Encephalitis. 

4. fogging/Ul V machines are supplied 
by NMEP to the affected States. 

S. Health education on Japanese En-
cephalitis ha been intensified and 
necessary guidelines have been is-
sued to all States/Union Territories 
to contain the disease. 

. 2 3 4 

116 640 27 

112 87 145 

1 Nil Nil 

57 185 43 

2 9 Nil 

21 Nil Nil 

32 432 296 

Nil 2 Nil 

409 616 75 

154 345 487 

916 2627 1196 

Programme of festival of USSR in Well 
Bengal 

3537. SHRI NARAYAN CHOUBEY: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) whether any programme was held in 
West ~engal as a part of the Festival of 
USSR in India; 

(b) if so, the details of the programmes 
held and who were responsible for con-
ducting these programmes; 

(c) whether there had been .complalnts 
about the sale of the ticketS; and 

(d) if so, the details thereof and action 
taken thereon? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF fDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRt LP. 
SHAHI): (a) ¥es, Sir. 

(b) Details are siven in the sQtement 
given below. 
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. (c) and (d). No formal complaints have 
been received as the local sponsors w~re 
responsible for the sale of tickets. How-
ever, in the case of the Bolshoi Ballet pro-
grammes, the State Government inter-

Written Answers 160 

vened and directed the sponsors to sell 
tickets only after authentication by the 
State Covemment in order to prevent 
unauthorised sale of tickets. 

STATEMENT 

Festival of the USSR in India 1987-88 

Programmes held in West Bengal 

Programme Details 

Inauguration of the festival 

A Performing Arts 

1. Bolshoi Ballet 

2. Moisseve Dance Ensemble 

3. Orchestra of Wind 
Instruments 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

B. Exhibitions 

1. 

Circus 

Chorea Miniatures Makarov 
Ballet 

Gorky Bolshoi Drama 
Theatre 

Dolls Theatre of 
UzbekSSR 

Prize Winner Ballet 

leonteiv Pop Music 

Maygi & Red Poppy 
Pop Music 

Alia Pugachova 
Pop Music 

Nazarov Folklore 
Ensemble 

Art Bom-October 
Revolution 

Handled by 
State Government 

Indian Council of 
Cultural Relations 

-do-

-do-

-do-

-do-

-do-

-do-

State Covernment 

--do-

-<10-. 

National Callery of Modem Art 
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2. Soviet Sculpture 

3. India Thru Eyes 
of Soviet 

4. V.1. Lenin Art & Photo 
Exposition 

5. Youth Exhibition 

6. Soviet litera~ure 
Exhibition 

DiversifICation of Activities of Hindustan 
Shipyard Umited 

3538. SHRI SANAT KUMAR MANDAl: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) the cumulative loss sustained by the 
Hindustan Shipyard limited, Visakhapat-
nam during 1987-88; 

(b) whether the Hindustan Shipyard li-
mited is diversifying its activities to new 
lines for viability in view of the present re-
cession in shipping industry; and 

(c) if so, the details thereof and whether 
these new ventures will involve any further 
investment? 

THE MINISTER OF STATE OF THE 
MINISTRY Of SURFACE TRANSPORT 
(SHRI RAJESH PILOT): (al The cumulative 
loss sustained by the H industan Shipyard 
limited upto 31st March, 1987 i.e. upto 
which accounts have been audited, is Rs. 
110.98 crores. The provasionalloss for the 
year 1987-88 has been estimated to be Rs. 
35.00 crores~ 

(b) Yes, Sir. 

(c) Areas to which the Shipyard has di-
versified or has plans to d~ersify its activity 
comprise .... (i) Offshore platforms for oil in-
dustry; (ii) Hig~ technologyJhigh value 
vessels for Indian Navy, (iii) Small crafts; 

National Gallery of 
Modem Art 

-do-

National Archives 

Department of Youth & Spc;>rts 

National Book Trust of India 

and (iv) Steel fabrication for general Indus-
trial sector. 

An investment of Rs. 10.25 crores has 
already been made for Offshor~ Platforms 
Project. No further investment for other 
diversification activities is under considera-
tion of Government. 

Re-organisation of Shipping Corporation 
of India 

3539. SHRI SANAT KUMAR MANDA!.; 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether there is any proposal to re-
organase the Shipping Corporation of India 
and set up a second shipping corporation 
in the Public Sector to handlE: the shipping 
operations; and 

(b) if so, the genesis of this proposal 
from the operational and fina'1cial angles? 

THE MINISTER Of STATE Of THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI RA-
J ESH PILOT): (a) No, Sir. 

(b) Does not arise. 

Appointment of Junior and Senior Urolo-
gists in Dr. Ram Manohar lohia and 

Safdarjung Hospitals 
3540. SHRI SANAT KUMAR MANIW.: 

Will the Minister of HEALTH AND fAMILY 
WELFARE be pleased to state: 
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(a) ~ some posts of Junior and 
SenIor Urologists are lying vacant in Dr. 
Ram Manohar Lohia and Safdarjung Hospi-
tals in Delhi; 

(b) if so, since when and the reasons tor 
not filling them so far; and 

(c) the steps taken to fill up the vacan-
cies of Urologists in these hospitals? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI SAROJ KHAPARDE): (a) 
to (c). There is only one post of Senior 
Urologist lying vacant in Safdarjung 
Hospital since 6th May, 1986. The post 
has been referred to Union Public Service 
Commission for direct recruitment and It 
has been advertised by them. Their 
recommendations are awaited. 

Drugs Testing laboratories 

3541. SHRI MOHANBHAI PATEl: Will 
the Minister of HEALTH AND FAMilY WEL-
FARE be pleased to state: 

(a) the number of drug manufacturers 
who do not have drug testing and quality 
control fadlrties With them; 

(b) whether Government have testang 
laboratories where the drugs can be tested 
before they are formulated by such compa-
nies; 

(c) if so, the details thereof; 

(d) whether there is any proposal to es-
tablish more laboratories in the country; 
and 

(e) if so, the details thereof? 

THE MINISTER OF STAl E IN THE 
MINISTRY OF HEALTH AND FAMILY 
WElfARE (KUMAR' ~ROJ KH1\PARDE): (a) 
According to the provIsions of the Drugs 
and Cosmetics law, every manufacturer IS 
required to have in· house testing 
laboratory. This is one of the conditions of 
licence. licences are granted by the State 
~ Controllers. 
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(b) and (c). The State and Central Gov-
ernment Drug Testing Laboratories under 
the Drugs & Cosmetics Act test statutory 
samples sent to them by the Drug Inspec-
tors. These laboratories are not required 
to test samples of drugs, before they are 
fonnulated by the manufactUring compa-
nies. 

(d) and (e). A Sub Committee of Drugs 
Consultative Committee has been consti-
tuted to examine and recommend the fea-
sibility of establishIng testing laboratories 
at national, regional or state level. 

Helicopter Service to Vaishnodevi Shrine 

3542. SH RI SHANTAIWv\ NAI K: 
SHRIMATI KISHORI SINHA: 
SHRI BALWANT SINGH 

RAMOOWAlIA: 

Will the Minister of CIVil AVIATION be 
pleased to state: 

(a) whether the heli,opter service to 
Vaishnodevi shrine was stopped recently; 

(b) If so, the reasons thereo( 

(c) whether the service was also 
stopped once before and if so, the reasons 
thereof; 

(d) the arrangements the 'Helicopter 
Corporation of India has with the Army in 
the matter; and 

(e) the .teps taken to restore the ser-
vice? 

THE MINIS-TER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI JAGDISH 
ffllER): (a) to (c). This servICe had 
interruptions in the past because of non-
availability of permission to use Defence 
helipads at Saniichhat and katra. 

(d) and (e). The Defence authorities 
have permitted u~! of their hehpads for 
rhree months and the service has been re-
stored with effect from 1.3.1988. The 
Government of J & K has commenced work 
to develop another helipad for this service. 
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Delay of fliBht Not. 1C-467 Md 461 

3543. SHRI SHANTARAM NAIK: Will 
the Minister of CIVil AVIATION be pleased 
to state: 

(a) the number of times Indian Airlines 
flight IC-467 (Delhi-Trivandrum) and IC-
468 (T rivandrum-Delhi) were delayed dur-
ing the last one year, 

(b) the reasons in respect of those 

Reasons for Delay 

Group A 

For reasons with.n the control of 
Indian Airlines, viz., commercial, 
operations. Air-craft maintenance, Ground 
Support etc. 

Croup B 

Reasons beyond the control of I.A. 
viz., bad weather, airport facilities etc. 

Group (. 

Consequential delays 

TarAL 

(c) All fhght delays are ~ing monitored 
regularly with a VIew to minimize delays, 
Technical snags resulting in delays are also 
being investiSated and remedial measures 
taken to avoid their recurrence. 

[Translation] 

Non·Resident Indian Doctor's Advice for 
Medical Education 

3544. SHRt PARAS RAM BHARDWAJ: 
Will the Minister of HEALTH AND fAMilY 
WELFARE be pleased to state: 

ftights which were deIaved for more than 
half-an-hour; and 

(c) the measures proposed to be taken 
to avoid these delays? 

THE MINISTI:R OF STATE OF THE 
MINISTRY OF LABOUR (SHRI JAGDISH 
TYTlER): (a) and (b) During the period 
Feb. '87 to Jan. '88, the number of delays by 
more than half-an-hour and reasons 
therefor were as under: -, 

Flight No., 
IC-467 IC-468 

(T rivandrum/Delhi) 
(ex-T rivandrum) 

(Delhi/T rivandrum) 
(ex-Delhi) 

9 5 

15 3 

43 

28 Sl 

(a) whether Union Government have 
held talks with the doctors of Indian Of'isin 
In USA about improvement in medical ed-
ucation, standard of hospiQls in India and 
to seek their assistance in other fields; and 

(b) if so, th~ outcome of the talks so 
held? 

THE MINISTER OF STATE IN THE 
MINISTRY Of HEALTH AND fAMILY ~VEl. 
FARE (KUMARI SAROJ KHAPARDE): (a) and 
(b). On the request of American ~socia. 
lion of Physicans from India in U.s.A. the 
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Government have agreed to utilise their 
services in continuing Medical Education 
Programme in this country. The Medical 
Council of India has been made the nodal 
agency for olBanising these programmes. 
The Association has also offered to donate 
used medical equipment with a shelf life of 
4 to 5 years for utilisation by hospitals in 
India. Under this scheme, the receiving 
institutions should arrange for 
transhipment of equipments from U.S.A. 
and other formalities like customs 
clearance, import licence, installation and 
maintenance including spare parts. 

[Eng/ish] 

Terminal at Sandra (Bombay) 

3545. SHRI C.M. BAN ATWAlLA: Will 
the Minister of RAilWAYS be pleased to 
state: 

(a) whether the construction of terminal 
at Sandra (Bombay) would Involve removal 
of any hutments, structures, etc.; 

(b) if so. which land would need to be 
so cleared, the number of people who 
would be affected or rendered homeless 
and arrangements for altenlc1tlve 
accommodation to them; and 

(c) whether the project also mcludes 
construdlOJ. of staff quarters and If so, the 
details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY Of RAILWAYS (SHRJ MAHABIR 
PRASAD): (a) Yes, Sir. 

(b) For extension of Anant Kanekar 
Marg, to provide approach to the new 
tenninal at Sandra, 200 to 300 hutments, 
OCCUpied by about 1000 persons will have 
to be <.'Ieared. Since all these are unautho. 
rised occupants, the Railway adminIStration 

Location Area 
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has no responsibility of providing alterna-
tive accommodation for them. 

(c) The estimate for the approved works 
provides for 8 units of quarters. 

Delhi Offices of Air India 

3546. SHRI SYEO SHAHABUDDIN: Will 
the Minister of CIVil AVIATION be pleased 
to state: 

(a) the expenditure incurred by Air India 
in re-furnishing and re-decorating the Ex-
ecutive and Reservation Offices in Jeevan 
Bharati building in Con naught Circus dur-
ing the current financial year, 

(b) the expenditure incurred by Air India 
on the maintenance of its existing offices 
on Himalaya House and Scindia House on 
New Delhi; and 

(c) the area of office space rented in 
these three places, building-Wise, with cor-
responding annual rent? 

THE MINISTER OF STATE OF THE 
MINISTRY OF lABOUR (SHRI JACDISH 
mlER): (a) During this financial year, an 
expenditure of approxirllately Rs. S4. 95 
lakhs has been incurred on 
furnIshing/decorating of the offices of Air-
!ndaa In Jeevan Bharatl BuildIng In 

Connaught Place. 

(b) Ouring thiS financial year, approxI-
mately Rs. 3.89 lakhs have been spent on 
maintenance of Air-India Offices in Hi-
malaya Housf.l No expenditure has been 
incurred in respect of Scindia House. 

(c) The area of space rented and the 
annual rent of Air-India Offices in Delhi is 
as under.-

Annual Rent 

Himalaya House 17276 Sq.ft. Rs. 18,69,864 

Sdndia House 9031 Sq.Ft. Rs. 1,74,504 

Jeevan Bharati 14643 Sq. Ft. Rs.70,28,616 -
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Central Scheme of Vocationalisation o{ 
Secondary Education 

3547. SHRI SYED SHAHABUDDIN: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) whether the centrally sponsored 
scheme of vocationalisation of secondary 
education is under implementation; 

(b) if so, the targets and allocations of 
Central financial assistance, Statt:-wise, for 
the current financial year, 

(c) the number of vocational courses for 
which curriculum and instruction material 
has been developed so far; and 

(d) whether the proposed JOint Council 
of Vocational Education has been set up at 
the national level and the names of States 
in which the counterpart organisations 
have been established? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP 
SHAHI): (a) Yes, Sir. 

(b) No State-wise targets and allocation 
of Central financial ~istance for the cur-
rent financial year have been faxed. The 
proposals of the States/UTs are examined 
on merits and necessary financial assis-
tance sanctioned in accordance with the 
norm.:; of the scheme. 

(c) The NCERT has prepared instruc-
tional materials for 14 vocational courses 
and minimum competency based cumcu-
lum for 52 courses. I n addition, the devel-
opment of curriculum and instructional ma-
terials for various vocational courses is also 
taken up by the State-level institutions. 

(d) Necessary action to set up the Joint 
Council of Vocational Education at the na-
tionallevel has been initiated. According 
to the information available, the State 
Councils of Vocational Education have 
been established in Himachal Pradesh. 
Kamataka, Haryana and Delhi. 

Konkan Railway Project 

3548. PROF .. MADHU DANDAVATE: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that after tht. 
construction of the West Coast Konkan 
railway upto Roha in the Raigadn district of 
the backward region of Maharashtra, a 
number of industries have come up at 
Roha prOViding employment potential for 
the local population; and 

(b) if so, whether the Konkan railWa) 
will be expeditiously extended further to 
provide infrastructure for development of 
the backward Konkan region? /' 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir. 

(b) Survey for the full line from Roha to 
Mangalore has been completed recently 
and the detailed report is awatted. No fur-
ther action can be taken till the detailed 
Survey Report is examined in consultation 
With the Planning Commission. 

Agati Airport 

3549. SHRI MUUAPPAlLY RA-
"""CHANDRAN. V\.II the Mani.;ter of CIVIL 
AVIATION be pleased to state: 

(a) the hkely date of commissioning the 
Agati airport In Lakshadweep; 

(b) the types of aircraft scheduled to 
operate from this airport; and 

(c) the total cost involved in the con-
struction of the airport? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRI JACDISH 
TYTLER): (a) The runway strip is likely to 
be made ready for trial operations by 
15..1.1988, subject to fair weather condi-
tions. The grading of side strips & fencing 
is expected to be cpmpleted by 31.5.1988. 

(b) Air strip is designed for HS-748 type 
of aircraft operations. However, Domier 
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type of aircraft is likely to be operated in 
the initial stages. 

(c) Rs. 7.20 crores. 

Passenprs Carried by Air India in 
1986 and 1987 

3550. SJJRI MUlLAPPAllY RA-
MACHANDRAN: Will the Minister of CIVIL 
AVIATION be pleased to state: 

(a) whether the number of passengers 
carried by Air India during 1987 were 
higher than that of 1986; and 

(b) if so, the passengers carried each 
year? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF LABOUR (SHRI JACDISH 
TYT1ER): (a) Yes, Sir. The number of pas-
sengers carried by Air India during the Cal-
endar year 1987 was higher than in the 
Calendar year 1986. The incre~ was a lit-
tle over 13%. 

(b) The number of passengers carried 
was-

January .. December 1986 

January .. December 1987 

17,90,444 

20,35,801 

Decline in TraffIC to Gulf Countries 

3551. DR. 8. L SHAIlESH: Will tt, t 
Minister of CIVIL AVIATION be pleased tt, 
state: 

(a) whether there has been a decline re-
cently in the traffic to the Gulf both ways; if 
so, the reasons therefor, 

(b) the steps taken to survey the eco-
"'"nomics of working of the various stations 
of Air-India ill the Gulf, Bahrain and 
Dhahran in Saudt Arabia and' whether the 
expenditure incurred thereon is commen .. 
surate with the traffic procured by them; 
and 

(c) if so, the outcome thereof and the 
steps taken to CUI down the expenditure 
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on the maintenance of non-revenue yield-
ing and un-economical Stations? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF lABOUR (SHRI JACDISH 
TYT1ER): (a) No, Sir. There has been an 
increase of 35.4% in Air-India's carriage on 
the Gulf routes during the period April, 
87/February, 88 compared to April, 
86/February 87. 

(b) Continuous review is' made of the 
economics of all stations. The ratio of cost 
to revenue of Bahrain was 24.5% and that 
of Dhahran was 16.5% during April-
September, 87. The ratio in respect of all 
stations in Gulf combined was 19.7% for 
the same period. These ratio levels are 
considered satisfactory. 

(c) All controllable expenditure is being 
constantly reviewed by various Depart-
ments and outstations. Profit committees 
have been set up at the regional level to re· 
view all costs and find out ways and means 
to reduce costs. 

Dtsert 8io-sphere Reserve 

3552. DR. B.l. SHAILESH: Will the 
Minister of ENVIRONMENT AND FORESTS 
be pleased to state: 

(a) whether Union Government's pro-
posal to establish the first desert bio-
sphere reserve of its kind in the world in 
the Thar Desert has run into rough 
weather; 

(b) if so, the reasons therefor, and 

(c) how Union Government propose to 
proceed with the plan? 

THE MINISTER OF STATE OF THE MIN· 
ISTRY OF ENVIRONMENT AND FORESTS 
(SHII Z.R. ANSARI): (a) No, Sir. 

(b) Does not arise. 

(c) The project is for setting up of a bio-
sphere reset'Ve in about 3,100 sq. km., with 
a core area of approximately 600 sq. km. in 
Jaisalmer and Barmer districts of RIjasthan. 



173 Written Answers PHALCUNA 27, 1909 (~KA) Written Answers 174 

Further details will be available only after 
the project details are drawn up. 

Criteria for New Railway Stations 

3~'53. DR. SUDHIR ROV: Will the Min-
ister of RAILWAYS be pleased to state the 
details regarding the crite~ followed for 
establishing a new railway station? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): A new railway station may be 
provided on an existing railway hne, or on 
a new line under construction, either to 
serve major population or andustnal cen-
tres, or on operational considerations, like 
providing the requIsite line capacity to run 
the required number of trainS 

Air Servid for bjkot from 4hmedabad 
and Delhi 

3554. SHRIMATI PATEL IWMBEN 
RAMJIBHAI MAVANI: Will the MinISter of 
CIVil AVIATION be pleased to state: 

(a) whether Government are consider-
ing to connect RaJkot With Ahmedabad and 
Deihl by air; If so, when It IS likely to be 
matenahsed; 

(b) the other stations with which Ra;kot 
IS proposed to be air -hnked; 

(c) whether Government are consider-
Ing to increase facilities at Rajkot Airport to 
enable it to handle Increase facilities at Ra-
jkot Airport to enable It to handle increased 
traffic; if so, when the proposal IS likely to 
be undertaken; and 

(d) whether the HaJkot Urban Devel-
opment Authority (RUOA) and Rajkot Mu-
nicipal' Corporation have requested the 
Union Government to construct Airport 
Terminal at a new location; if so, the details 
thereof and Government's reaction 
thereto? 

THE MINISTER OF STATE OF THE MIN· 
ISTRY OF lABOUR (SHRI JAGDISH 
lYTLER): (a) and (b). After the induction of 
additional aircraft capacity, Indian Airlines 
plans to conned Delhi with Rajkot via. 

Udaipur or Ahmedabad on limited fre-
quency basis. Indian Airtines has no plans 
to connect Rajkot with any other station in 
the near future. 

(c) The existing facilities at Rajkot air-
port are adequate to cater to operations by 
8-737 aircraft. 

(d) No, Sir. Government have not re-
ceived request fOi· constructi9n of airport 
tenninal building at a new location. 

Turtle Conservation Project 

3555. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) whether Government propose to 
undertake a "turtle conservation project" as 
a part of Its programme to check pollution 
in river Ganga under the Ganga Action Plan 
In Bihar and West Bengal; 

(b) If so, the cost of thIS proJect; 

(c) whether the concerned State Gov-
ernments have submitted proposal for the 
approval by Union Government an this re-
gard; and 

,d) If so, the action taken by Govern-
ment thereto? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF ENVIRONMENT AND FORESTS 
(SHRI Z. R. ANSARI): (a) There is no pro-
posal to undertake a turtle cOn5elVation 
project under the Ganga Action Plan in 
Bihar and West Bengal. However, one such 
project has been taken up in U.P. under 
which the Wildlife Wing of the Forest De-
partment of the U. P .• is implementing a 
scheme for captive breeding of fresh water 
turtles and releasing them in those 
stretches of Ganga where their natural 
population has been depleted significantly 
in recent years. 

(b) to (d). Do not arise. 
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• 
Cut in Allocation for Inland Water 
Transport Development Projects 

3556. SHRI MAN I K REDDY: 
SHRI PRAKASH CHANDRA: 
SHRI JACANNATH PATNAIK: 
SHRI DHARAM PAL SINGH 

MALIK: 
SHRI M. RAGHUMA REDDY: 
SHRI SUBHASH YADAV: 
SHRI LAKSHMAN MALLICK: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

.(a) whether there has been a cut in the 
allocation of funds for 1988-89 for the in-
land water transport developtnent 
projects; 

(b) if so, the reasons for drastic cut in 
allocation of funds; 

(c) whether the cut would delay the on-
going projects and stall the fresh ones 
awaiting clearance; and 

(d) if so, the details thereof and how 
Government propose to meet the resultant 
situation? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SH RI RA-
JESH PilOT): (a) Allocation of funds for 
1988-89 for the projects planned for Inland 
Water Transport Development has been 
increased as compared to prevIous years. 
Plan provision for 1988-89 IS Rs. 43.89 
crores as compared to Rs. 32 crores in 
1987-88. 

(b) to (d). Do not arise. 

Man-eater of Sunderbanl 

3557. SHRI SANAT KUMAR MANDAl: 
Will the Minister of l:NVIRONMENT AND 
FORESTS be pleased to state: 

(a) whether Government's attention has 
beM drawn to the recent killings by tigers 
(man-eaters) in the Sunderbans area of 
west Bengal; and 

(b) what assistance does Union Gov-

ernment propose to render to State Gov-
ernment in meeting this renewed menace 
of the local people 1 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF ENVIRONMENT AND FORESTS 
(SHRI Z. R. ANSARI): (a) The State Gov-
ernment of West Bengal has infonned that 
during 1988, only one person is reported 
to have been killed by tiger in the Sunder-
bans area of West Bengal. 

(b) The administration and management 
ot the Sunderbans Tiger Reserve and the 
forests outside it is the responsibility of the 
State Government. The Central Govern-
ment provides financial assistance to the 
State Government of West 'Bengal for the 
management of the Sunderbans Tiger Re-
serve. The Central Government will pro-
vide financial ac;sistance to 41leasures 
adopted by the State Government to coun-
teract and prevent man-eating by tigers, 
and which include capture or killing of 
man-eaters, setting up of dummies in hu-
man fonns to give electric shocks when the 
dummies are attacked, and other preven-
tive measures. 

Book Industry 

3558. SHRI MUllAPPALlY RAMA-
CHAN DRAN: Will the Minister of HUMAN' 
RESOURCE DEVElOIMENT be pleased to 
state: 

(a) whether India once ranked among 
the top ten countries with regard to the 
book industry; 

(b) the main reasons for the Indian 
book industry losing its position; 

(c) the facUities sought by the federa-
tion of I ndia Publishers to help improve 
the situation; and 

(d) the reaction of Govemment to the 
suggestions of the Federation 7 

THE MINISTER OF STATE IN THE DE· 
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI L P. 
SHAH.): (a) Yes, Sir. 
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(b) to (d). The Federation of Indian Pub-
lishers have suggested that in order to im-
prove the book production in the country, 
paper for printing of books at reasonable 
rates may be made available; a Book Fi-
nance Corporation may be set up to pro-
vide credit at cheaper rates; postal rates 
may be reduced; import of remainders 
should be stopped and more restrictions 
on import of books may be imposed etc. 

In order to study the various problems 
relating to book publishing in the country, 
Government set up a Working Group to 
frame a National Book Policy. The Said 
Working Group has since submitted its Re-
port. The Working Group further has 
taken into account the suggestions made 
by the Federation of Indian Publishers. 
Government is examining these recom-
mendations in consultation With the other 
Departments/Agencies. An Empowered 
Committee has also been constituted to 
examine these recommendations. 

Imported ScientifIC Equipment Lying in 
Delhi University 

3559. SHRIMATI GEETA MUKHERJEE: 
Will the Mmister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether sCientific equipment worth 
about Rs. 3 crores which has been im-
ported from Japan is lying idle in a comdor 
in Delhi University; and 

(b) if so, the details thereof and reasons 
therefor? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE 'N THE M'N'STRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHR' LP. 
SHAH I): (a) and (b). According to the in-
formation fumlShed by the University of 
Delhi, five out of 17 equipments received 
from Japan in February 1986, have already 
been installed in the premises of the Uni-
versity's Scientific Instrumentation Centre. 
Two more equlpments are beins installed 
in the Centre. The installation of the 
remainins equipment will be taken up after 
airconditionina of the N~ Instru-
mentation build ... Is completed. 

3560. SHRI MANIK REDDY: Will the 
Minister of CIVil AVIATION be pleased to 
state: 

(a) whether Government have received 
requests from some Members of Parlia-
ment to introduce Vayudoot service from 
Hyderabad -to Nagarjunasagar; 

(b) if so, the decision taken in the 
matter; 

(c) the time by which Vayudoot service 
from Hyderabad to Nagarjunasagar will 
start functioning; and 

(d) if not, the reasons thereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF LABOUR (SHRI JACDISH 
"MLER): (a) to (d). While requests for op-
erating Vayudoot service between Hyder-
abMt and Nagarjunasagar have been re-
ceived, in view of the paucity of aircraft ca-
pa~ty, the poor condition of the existing 
air-strip and the absence of other infrastru-
cture at Nagarjunasagar, there is no pro-
posal to introduce this service at ttlis stage. 

[Translation) 

Provision of Periodic_/Newspapers in 
Flights 

3561. SHRI RAM PUjAN PATEL: Will 
the Minister of CIVIL AVIATION be pleased 
to state: 

(a) the newspapers and journals of dif-
ferent languages of the country which are 
provided in the planes by Indian Airlines; 

(b) the number of the newspapers in 
Hindi and English provided to passengers 
daily; 

(c) whether Hindi newspapers are not 
provided to the passengers even on 
request; and 

(d) if so, the reasons therefor? 

THE MINISTER OF STATE OF THE MIN· 
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ISTRV OF lABOUR (SHRI JAGDISH 
TYTLfR): (a) A statement showing Region-
wise details of new5tpapers and journals of 
different Ia ..... es of the country provided 
on board IA flights is given below. 

vided on board IA flights are in Hindi and 
other regionallansuageS and the remaini,. 
SO per cent are in EnJlish. 

(b) SO per c~t of the newspapers pro- (c) and (d). 00 not arise. 

STATEMENT 

NEWSPAPERS 

Westem ..... , Iombay 

English 

Narthem .... , Delhi 

E"ish 

LMtguage 

Ens/ish 

Times of India, Economic Times, Indian Express, Financial Express, 
Daily, Free Press Journal. 

Navbharat Times (Hindi), Maharashtra Times (Marathi), lok Satta 
(Marathi), Bombay Samachar (Gujarati), Pravasi (Cuprati). 

Hindustan Times, Times of India, HIndu, Patnot, Statesman, Indtan 
Express, Economic Times, Financial Express, Tribune, National 
Herald. · 

Hlndustan (Hindi), Navbharat Times (Hindi), Milap (Urdu), Awaml 
Awaz (Urdu). 

Statesman, Arnnt Bazar Patrika, Telegraph, BuSIness Standard, 
Economic Times. 

Jugantar (Bengali), Anand Bazar Patnka (Bengali), AaJ Kal, 
Vishwamitra & Sanmarg (Hindi). 

Southern ..... ' Madr. 

E",lish Hindu, Indian Express, financial Express. 

Dinamani (Tamil), Daily Ttynt. (Tamil). 

&.Hyderabad 

English Hindu, Indian Express, Newstime, Deccan Chronicle. 

Eenadu Andhra Patrika, Andhra Prabha (Telup), Siasat (Urdu). 
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MAGAZINES 

Western lesion, Bombay 

English Reader's Digest, Business India, Business World, Eve's Weekly, 
Stardust, Sports Star and Filmbre. 

Language Madhuri (Hindi), Kadambini (Hindi~ Dharamyus (Hindi), Parag 
(Hindi), and Shama (Urdu). 

Northern lesion, Delhi 

English Reader'S Digest, Business India, Business World, Eve's Weekly, 
Stardust, Sports Star and Filmfare. 

Madhuri (Hindi), Kadambini (Hindi), Dharamyug (Hindi), Paras 
(Hindi) and Shama (Urdu). 

Eastern Resion, Calcutta • 
Reader's Digest, Business India, Business World, Eve's Weekly, 
Stardust and Sports Star. 

Madhuri (Hindi), Kadambini (Hindi), Dharamyug (Hindi), Parag 
(Hindi) and Desh (Bengali). 

Southern ilepon, Madr. 

f!'ig/ish Reader's Digest, Business India, Business World, Eve's Weekly, 
Stardust, Sports Star and Filmfare. 

Language Madhun (Hindi), Kadambtni (Hindi), Dharamyug (Hindi), Parag 
(Hindi), Shama (Urdu) and Kumudam (Tamil). 

Improvement in Air Indy Services 

3562. DR. CHANDRA SHEKHAR TRI· 
PATHI: WiU the Minister of CIVIL AVIA· 
TION be pte.ed to state: 

(a) whether the services of Air India are 
considered inferior to the other air services 
of the wortd; and 

. (b) if so, the steps proposed to be Qken 
to brins about improvements in its 
setvices? 

THE MINISTER OF STATE IN THE MIN· 
ISTRY OF lABOUR (SHRI JACDISH 
M1ER): (a) No, Sir. The services of Air In-
dia ~ ~vourably with other ~rfines 
of the wortd. 

(b) Does not arise. However, there is 
always scope for further improvements in 
the services and Air Indaa have taken the 
following steps in this regard: 

1. Improve the product with faster .nd 
more point t~ point services. 

2. Increase frequency of operations 
providing larger choice of flights to 
passengers. 

3. Improvement in customer services at 
booking offices and airports by im-
parting trainins, refresher C0Uf5e5 to 
employees. 

.... Computensation in ~ key MUS like 
reservations, enchanced md auto-
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mated airport check-in by introduc-
tion of automated baggage labelling 
and boarding pass to speed up han-
dling and improve on time departure 
of flights. 

S. Improved services in cargo area and 
more intensified sales calling pattern 
to commercial houses and travel 
agents to provide better services and 
facilities. 

[English] 
Hot Food for Railway Passengers 

3563. OR. CHANDRA SHEKHAR TRI-
PATH I: Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether there are complaints that 
the food supplied to the passengers by 
base kitchens is neither hot nor fresh; 

(b) if so, whether the Railways propose 
to introduce hot cases so as to provide hot 
and fresh meals to the passengers; 

(c) if so, when and if not, the reasons 
therefor? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) There are some such com-
plaints. However, extensive opinion polls 
conducted have revealed that overwhelm-
ing majority of passengers have apprecI-
ated the meals served from base kitchens. 

(b) and (c). InstructiOns already exist 
for prOVISion of Hot cases in the pantry 
cars, which pick up meals from base 
kitchens. 

I.e. Railway Une to Veraval (CujMat) 

3564. SHRI MOHANBHAI PATEl: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether there is any proposal to 
connect Veraval in Gujarat with broad 
suase rail line; and 

(b) if so, with which route and by 
when? 
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THE DEPUlY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) and (b). A survey for conver-
sion of Rajkot-Jetafsar-Veraval M.G. line 
into B.C. has been taken up to determine 
its financial and operational implications. 
The question of taking up this conversion 
cannot be considered until the survey is 
completed and the report duly examined. 

Neglect of Delhi Monuments 

3565. DR. KRUPASINDHU SHO.: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) whether the monuments of Delhi are 
not being maintained properly and these 
are being neglected since long; 

(b) if so, the reasons therefor; and 

(c) the steps taken for the proper 
preservation of these monuments 1 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) All the Centrally Protected 
Monuments of Deihl are being properly 
maintained. 

(b) Does not anse. 

(c) Besides annual maintenance, struc-
tural repairs, chemical preservation and 
horticultural operations are being carried 
out for proper preseIVatlon of the centrally 
protected monuments, as and when 
necessary. 

Unprofitable Routes of Indian Airlines 

3566. DR. KRUPASINDHU SHot: Will 
the Minister of CIVIL AVIATION be pleased 
to state: 

(a) whether some Indian Airtines routes 
are incurring losses though they are oper-
ating to full capacity, 

(b) if 10, the names of such routes and 
the reasons for losses; 
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(c) the extent of loss suffered in those ISTRY OF lABOUR (SHRI JACDISH 
routes in 1987; and lYTLER): (a) Yes, ~r. 

(d) the details thereof? 

THE MIN~STER OF STATE OF THE MIN-

Flight No. Sector 

IC-151/152 Bombay-8elgaum 

IC-155/156 Bombay-Pune 

IC-239/24G Guwahati-Dimapur 

(b) to (d). During 1986-87, the services 
with load factor of 80% or more which in-
rurred losses and: based on the cost of op-
eration, the extent of loss suffered are as 
under. 

loss 
(Rs. an Iakhs) 

65.66 

12.47 

41.54 

IC.255/256 Calcutta-Silchar -I mphal 81.06 

IC-101/102 Bombay-Puoe 31.11 

IC·111/112 Bombay-Pune 0.59 

IC.133/134 Bombay-Indore-Bhopal 106.24 

IC-139/140 Bombay-Keshod 

IC-429/430 Srinagar -leh 

Total 

The losses on the above routes were 
due to these routes having short sector 
operation where the operating cost per 
seat km. of the aircraft is higher than on 
the long sector. 

Recruitment of Teachers in North 
Eastern Region by Kendriya Vedymya 

Sais,tiwl 

3567. DR. SUDHIR ROY: Will the Mm-
ister of HUMAN RESOURCE DEVELOP-
MENT be pleased to refer to the reply 
given on 10 December, 1987 to Starred 
Question No. 50S regarding Teachers re-
cruited in North-Eastern region by Kendriya 
Vidyalaya Sangathan and state. 

(a) the total number of teachers, cate-
SO'Y-wise, re<".ruited in North-Eastern re-
SiGn durin8 the last three years besides 
those recruited specially in 1984; and 

9.00 

5.85 

353.52 

(b) the total number of those. who be-
longed to Scheduled Caste and Scheduled 
Tribe, category-wISe? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS Of EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHII LP. 
SHAHI): (a) and (b). Information is being 
collected and will be laid on the Table of 
the Sabha. 

Control of Uver Diseases in Rural Areas 

3568. SHRI JACANNATH PATNAIK: 
Will the MinISter of HEAlTH AND FAMILY 
WELFARE be pleased to state the Stapes 
proposed to be taken for the control and 
management of parasitic liver diseae 
under primary health care programme to 
save the rural population and socio-
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economically poor communities from these 
diseases? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): Primary 
Health Care is a State subject. For control 
and management of diseases including that 
of parasitic liver diseases under primary 
health care, medicines are supplied by 
health institutions comprising sub-centres, 
primary health centres and community 
health centres to the rural population in-
cluding the socio-economically poor 
communities.", 

(T rans/ation] 

lIiteracy amonpt Women 

3569. SHR1 VIRDHI CHANDER JAIN: 
\\rlll the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether there is widespread iIIiter-
IiC'f amongst women in the country; 

(b) whether Government have made 
any study in this regard; 

(c) if so, the details thereof, 

(d) the details of specaal programmes 
adopted under the new education policy to 
eradicate illiteracy amongst women; and 

(e) the ach.evements so far .n respect of 
each programme? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI l.P. 
SHAH I): (a) to (c). The literacy data 10 the 
country is collected through decennial 
census. The number of illiterate women 10 
the country according to 1981 census in 
each State is given in the statement below. 

(d) and (e). National Policy on Educa-
tion .. ·1986 gives an unqualified priority to 
anversalisation of elementary education 
Md universal retention of children upto 14 
years of ase; and a substantial improve-
ment in the quality of education. free and 
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compulsory education to an children upto 
14 years of age will be ensured by 1995. 
'Operation Black Board' has been envis-
aged to ensure provision of minimum es· 
sential facilities in primary schools. It· is 
proposed to cover 20 per cent of the 
blocks and municipal areas in 1987-88, 30 
per cent in 1988-89 and 50% in 1989·90. In 
most Stat6', the survey has been 
completed. 1166 Blocks and 253 Municipal 
Areas have been covered in 24 States/UTs 
and a grant of Rs. 91.93 crores has been 
sanctioned so far during 1987-88. 

A large and systematic programme of 
Non-formal Education for school drop-
outs, for children from habitations without 
schools, working children and girls who 
cannot attend whole-day school has been 
envisaged. Under Non-formal Education, 
following Schemes are in operation in ten 
educationally backward States of Andhra 
Pradesh, Arunachal Pradesh, Assam, Bihar, 
Jammu & Kashmir, Madhya Pradesh, 
Orissa, Rajasthan, Uttar Pradesh and west 
Bengal: 

(a) Assistance to State Governments for 
setting up and running non-fonna~ centres 
(boys and girts both on 50: 50 basIS); 

(b) AssIStance to State Government for 
setting up and running non-formal educa-
tion centres exclUSively for girts on 90.10 
basis; 

(c) Assistance to voluntary agencies for 
setti.,g up and running non-formal educa-
tion centres on 100% basiS. 

(d) Assistance to academic institutions 
for taking up innovative projects and 
research and evaluation activities in the 
field of non-fonnal education on 100% 
basis. 

So far 909 Non-formal Education pro-
jects have been sanctioned for operating 
1,74,744 centres. 

Promotion of literacy has been .denti-
fied as a National literacy Mission with the 
objective of imparting functional literacy to 
80 million iHiterate persons in 15-35 ale-
group by 1995 with foaas on rural areas 
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particularly women and persons belonging 
to SCs/STs. 

Adult Education Programme since the 
Seventh Five Year Plan is as follows:--

The enrolment of women under the 

YEAR 

1985-86 

1986-87 

1987-88 

INDIA-

STATE/UNION TERRITORY 

I. Andhra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

5. Haryana 

6. H iraachal Pradesh 

7. Jammu & Kashmir 

8. Kamataka 

9. Kerala 

10. Madhya Pradesh 

11. Maharashtra 

12. Manipur 

13. Meghalaya 

14. Nagaland 

15. Orissa 

16. Punjab 

17. Rajasthan 

Enrolment 
(in lakhs) 

Percentage to the. 
total enrolment 

39.92 

42.32 

43.30 
(upto December, 1qa7) 

STATEMENT 

54.97 

54.94 

53.67 

241,61','45 

21,048,310 

29, 354,6..J2 

11,192,584 

4,673,440 

1,446,881 

2,374,522 

13,166,646 

4,429,273 

21,365,273 

19,804,742 

496,56G 

455,942 

237,337 

10,301,923 

5.206,234 

14,534,747 
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18. Sikkim 111,986 

19. Tamil Nadu 15,550,125 

20. Tripura 678,814 

21. Uttar Pradesh 44,735,928 

22. West Bengal 18,148,638 

23. A& N Islands 47,142 

24. Arunachal Pradesh 259,395 

25. Chandigarh 79,882 

26. Dadra & Nagar Haveli 42,578 

27. Delhi "304,882 

28. Goa, Daman & Diu 282,259 

29. lakshadweep 11,000 

30. Mizoram 106,645 

31. Pondicherry 162,815 

• Excludes the population of Assam where the census could not be held oWing to 
disturbed conditions prevailing there at that time. 

[English] 

Overstaffing in Air India 

3570. SHRI V.S. KRISHNA IVER: Will 
the Minister of CIVIL AVIATION be pleased 
to state: 

(a)' the total number of staff working in 
Air India; 

(b) the total number of planes with Air 
India; 

(c) whether Au India is overstaffed as 
compared to the staffing pattern in other 
airlines in the world; and 

(d) if so, whether there is any proposal 
to give retirement incentives to the staff to 
encourase them to take retirement? 

THE MINISTER OF STATE ·OF THE 
MINISTRY OF LABOUR (SHRI JAGDISH 
ruLER): (a) As on 31st March, 1987, there 
was 17,443 persons employed In Air India. 

(b) At present Air India has 19 aircraft, 
ten Boeing 7475, SIX A310-300 and three A-
300 84 aircraft. 

(c) and (d). Compared to several inter-
national carriers, staff strength of Air India 
is more because unlike other international 
carriers, Air India does not give certain jobs 
on contract to outside parties. In fact there 
has been a gradual reduction in the total 
staff strength of Air India in the last few 
years in spite of increased operations. The 
staff strength of Air India durina the last 
three years is indicated below: •• 
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1984-85 

Staff Strength 17,636 

Kannada Translation of Boards Exhibited 
at TippU Sultan Palace 

3571. SHRI V. S. KRISHNA IVER: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the boards mentioning the 
story of Tippu Sultan exhibited inside the 
Tippu Sultan Palace, Bangalore are in En· 
glish only and there are no Kannada trans-
lations thereof; and 

(b) if so, whether in view of the fact that 
there are large number of rural people vis-
itins this Palace every day and to facilitate 
them to know the details of Tippu Sultan, 
Government propose to take steps to ex-
hibit kannada translations of the boards? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI L.P. 
SHAH I): (a) and (b). Action has already 
been taken by the Archaeological Survey of 
India to provide Cultural Notice Boards in 
English, H Ind. and regional languages. 

Conversion of Dr. Ambedkar's Home into 
a Museum 

3572. SHRI V. S. KRISHNA IYER: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether there IS a proposal to con-
vert Dr. Ambedkar's Honle at Bombay into 
a national museum to preserve his writings 
and other belongings; and 

(b) if so, the details thereof? 

THE MINISTER Of STATE IN THE DE-
PARTMENTS Of EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) and (b). The infonnation is be-

1985·86 1986-87 

17,458 17,443 

ing obtained from Government of Maha-
rashtra and will be' laid on the table of the 
Sabha as soon as it is received from them. 

Uterature on Experiments at 
VlSvesvaraya Industrial and 

Technological Museum 

3573. SHRI V. S. KRISHNA IVER: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that there are no 
~ochures, guides or pamphlets explaini. 
~n depth the w~rking of experiments at 
Vtsvesvaraya Industnal and Technological 
Museum, Bangalore: 

(b) if so, the reasons therefor; and 

(c) when it IS proposed to bring about 
such literature ? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) No, Sir. There are enough 
trained persons to explain the exhibits and 
a mobile exhibition unit for those inter-
ested in detailed infonnation. There are also 
printed information pamphlets on each 
gallery. 

(b) and (c). Do not anse. 

Indo-US Co-Operation for Health (Me 

,3574. $HRI H.N.NANJE GOWDA: 
DR.G.~. RAJHANS: 

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state: 

(a) whether the United States have 
shown their keen interest in cooperati6n in 
the field of Health Family Plannins aNt 
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Medicines especially sharing ot important 
and sensitive information on AIDS etc.; 

(b) if so, whether the United States pro-
pose to provide help to curb such dIsas-
trous diseases; and 

(c) if so, the details thereof? 

THE MINISTER Of STATE IN THE MIN-
ISTRY Of HEALTH AND fAMILY WELfARE 

(KUMARI SAROJ KHAPARDE): (a) to (c). 
The Government of India and United 
States have agreed to the continued health 
research and effective disease surveillance 
to provide essential information on how 
diseases are transmitted, their distribution 
in populations, and their prevention. 
Important areas of cooperation to be 
continued and enhanced include those of 
medical aid for infectiOUS and parasitic 
diseases, cancer, AI OS etc. 

Air-conditioned Coaches on Metre-
Gause Unes in Katlam 

3575. SHRI H.N. NANJE GOWDA: Will 
the MinISter of RAILWAYS be pleased to 
state: 

(a) whether there IS any proposal to In-
troduce air-condItioned coaches on metre-
gauge hnes in Ratlam; 

(b) if so, by what time it will be possible 
to start the same; ;tnd 

(c) the amount allocated for thIS 
purpose ? 

THE DEPUlY MINISTER IN THE 
MINISTRY Of RAILWAYS (SHRI MAHABIR 
PRASAD): (a) There is a proposal to provide 
an air-conditioned sleeper coach on 69/70 
Secunderabad-AJmer Express. 

(b) As soon as suffiCient AC. coaches 
become available from the production 
units. 

(c) There is no separate allocation of 
expenditure for the naanufacture of coaches 
route wise. 
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[Translation] 

Appointment by Muzaffarpur Railway 
Recruitment Board 

3576. SHRI TARIQ ANWAR: 
ort. C.P.THAKUR: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether written examination and in-
terviews were held in the year 1980-81 for 
some categories of posts by the Muzaf-
farpur Railway Recruitment Board; 

(b) whether appointment of the candi-
dates declared. successful has not been 
made so far, and 

(c) the reasons for delay In making ap-
pointment of these candidates? 

THE DEPUTY MINISTER IN THE 
MINI~TRY Of RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir, 

(b) 968 candidates were appointed. 
However, complaints of Irreguiantle5 en 
selectton were receIVed and dISputing can-
didates have been claiming appointment. 

(c) As many Irregulantles wert' alleged, 
protracted investigation had to be 
lostltuted. 

(EnglIsh) 

Uncer Detection 

3577. SHRI BAlASAHEB VIKHE PATll 
Will the MinISter of HEALTH AND fAMIL' 
\VE Lf ARE be pleased to state' 

(a) whether the Indaan Cancer SOCiety l!t 

launching a major awareness and screenang 
campaign in Delhi for earfy C3(\Cer 
ddection; 

(b) if so, the details thereof; 

(c) whether the Society will extend Its 
operation to other places In the country; 

(d) if so, the details thereof; and 
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(e) if not, the reasons therefor? 

THE MINISTER Of STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) and (b). 
The I ndian Cancer Society is launching a 
major awareness and screening campaign 
in Delhi for early cancer detection through 
its cancer detection centres located in 
Sabar Road and in Seemapuri in Delhi. 
The Society will be opening two more 
Cancer Detection Centres at Prashant Vi-
har and in Janakpuri during the year 1988. 

(c) and (d). The Society has got five 
cancer detection centres in Bombay and 
one Centre each in Calcutta, Hyderabad, 
and Bhubaneshwar. The Society has plans 
to establish more cancer detection centres, 
in the countl')'. 

(e) Does not arise. 

MedYnisation of Loading and Unloadins 
Operations at Ports 

3578. SHRI BAlASAHEB VIKHE PATIL: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether high costs are Involved In 
stevedoring at the major ports in the 
country, 

(b) if so, whether any steps have been 
taken to mechanise the entire s)'Stem of 
loading and unloading; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SH RI RA-
JESH PILOT): (a) Stevedonng cost IS de-
tennined by the nature and extent of ser-
vices rendered by the stevedores, cost of 
labour drawn from the Dock labour Board 
and/or other asencies, cost of labour and 
staff employed by them directly, the' over-
head expenditure, etc. As such stevedonng 
cost vary from port to port, cargo to cargo 
and stevedore to stevedore. 

(b) and (C). There is at present no pro--
posal to mechanise tM entire system of 
1000ins and unloadinB operations. Mecha· 

nisation of loading and unloadIng opera-
tions is considered on a selective basis 
wherever the nature of operations are sus-
ceptible to mechanisation, depending on 
the availability of funds. 

Over-Bridge at Itarsi 

3579. SHRI RAMESHWAR NEEKHRA: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether a railway over-bridge IS un-
der construction on level crossing at I tarsi; 
and 

(b) the time by which this over-bridge \s 
likely to be completed? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir. 

(b) Railway's portion of the bridge 
proper IS programmed for completion by 
December, 1988. CommlSSlonang of the 
road-over-bndge will. however, depend on 
the completion of approaches by the State 
Government. 

Passenger Amenities at Banapura Railway 
Station on Central Railway 

3580. SHRI RAMESHWAR NEEKHRA: 
Will the MinIster of RAILWAYS be pleased 
to state' 

(al whether the passenger anleOities at 
Banapura Railway Statton (Central Railway) 
are adequate to the need of comnluters 
catered b) thIS Station, 

(b) If so, the details thereof. and 

(c) if not. the details regarding the steps 
taken by t"'e Railways in this regard? 

THE DEPUTY MINISTER IN THE ~"IN· 
ISTRY OF RAILWAYS (SHRI M~HABIR 
PRASAD): (a) The amenities proVtded at 
Banapura Railway Station are considered to 
be adequate except for the platform cover. 
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(b) The following amenities are available 
II the Station: 

1. Booking Window; 

2. Lavatory; 

3. Bath Room; 

4. Benches; 

S. Waiting Room; 

6. Waiting Hall; 

7. Drinking Water; and 

8. Foot-over-bridge. 

(c) The work relating to the provision of 
platform cover has been proposed in the 
Railway's Works Programme 1988-89 and 
will be taken up subject to availability of 
funds. 

Over-Bridp at Hoshanpbad 

3581. SHRI RAMESHWAR NEEKHgA: 
Will the Minister of RAI LWAYS be pleased 
to state: 

(a) whether there is any proposal for 
the construction of a railway over-bridge at 
Hoshangabad; and 

(b) if so, the details thereof and the ac· 
don taken thereon? 

THE DEPUTY MINISTER IN THE MIN· 
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) and (b). The Railway has ap-
proached the State Government to spon-
sor a proposal for the construction of a 
road-over-bridge at a suitable location at 
H~~angabad. The State Covernment has 
nut yet taken a final view in the matter. 

lemodeIins of ...... of Hoshanpbad 
Railway Station 

3582. SHRI RAMESHWAR NEEKHRk w. the Minister of RAILWAYS be pleased 
tolllte: 

(a) whether remodeIli", of the station 

building of Hoshanpbad Railway Station is 
being undertaken; and 

(b) if so, the time by which the same is 
likely to be completed? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY Of RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir. The Work is in 
progress. 

(b) The work is expected to be com-
pleted by 1990 subject to availability of 
funds. 

Railway Division at Guntur 

3583. SHRI T. BALA GOUD: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether it is a fact that the Adminis-
trative Reforms Commission had recom-
mended for establishment of a separate 
Railway division with headquarters at 
Cuntur; 

(b) whether Government propose to 
give effect to the same; and 

(c) if not, the reasons therefor? 

THE DEPUTY MINISTER IN THE MIN· 
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) No, Sir. 

(b) and (c). Do not arise. 

lnordina\e delay' in Collecting ... at 
Indira Gandhi International Airport 

3584. SHRI T. BALA GOUD: 
SHRIMATI N.P. JHANSI LAKSHMt 

Will the Minister of CIVIL AVIATION be 
pleased to state: 

(a) whether the incoming passengers at 
the Indira Gandhi International Airport 
have to spend a great deal of time to col· 
lect their baggage; 

(b) if so, the reasons thereof; 

(c) whether this is pdy because of the 
inordinately Ions time taken by the loaders 
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add the slow pace of drivers to carry the 
Saggage to the baggage lifting counters; 
and 

(d) if so, the action Government are 
taking so that tourists and passengers are 
not put to inconvenience 1 

THE MINISTER OF STATE OF THE MIN-
ISTRY Of lABOUR (SH RI JAGOISH 
lYTLER): (a) to (c). The baggage clearance 
at I.G.I. Airport is usually effected within 
reasonable time. However, on a few occa-
sions when the number of disembarking 
passengers and the quantum of luggase 
delivered by the flights are significantly 
hish, the clearance takes a little extra time. 

(d) Additional conveyor belts have been 
provided in X-ray cabins for speedy deliv-
ery of baggage. Random X-ray checks have 
been introduced from December 1987 for 
scanning baggage, in place of 100% checks 
\lOne earlier. 

(Translation] 

Development of Nainpur Railway Station 

3585. SHRI M.L JHIKRAM: Will the 
Minister of RAllWAYS be pleased to state: 

(a) when office, waiting room and plat-
form were constructed at Nainpur Junction 
of metre-gauge line on South-Eastern 
Railway; 

(b) whether the present condition of 
the same is satISfactory and if not, whether 
proposal for the reconstruction of the sta- ' 
tion building has been sent for approval; 

(e) if so, the details thereof and the ac-
tion taken thereon; and 

(d) whether there is any proposal to de-
velop Nainpur Station as a model railway 
station? 

THE DEPUlY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) The old station building 
aIonawith waitins room and platform was 
constructed in 1905. A booki ... of6ce was 
Added In 1944-45. A new retirin& room has 

been constructed in 1983-84. Nainpur 
Railway Station is on the Gondia-Jabalpur 
(NG) Section of the South Eastern Railway. 

(b) and (c). The present condition of 
the Booking Office, Waiting Room and Plat ... 
fonn are satisfactory. There is no proposal 
for reconstruction of the station building at 
present. 

(d) No, Sir. 

[Eng/ish] 

New Strategy to fight AIDS 

3586. SHRI V. SREENIV~ PRAS\D: 
SHRI BANWARllAL PUROHIT: 
DR. D.N. REDDY: 

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state: 

(a) whether Government propose to 
adopt a new strategy to fight AI OS; 

(b) if so, the details thereof, and 

(c) the further steps taken by Govern-
ment to make the proposed strategy more 
eftectNel 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUtv\ARI SAROJ KHAPARDE): (a) to (c). 
The hne of action being pursued at pre-
sent is prevention through public educa-
tion coupled with effective surveillance. 
The Government proposes to intensify pu-
bite education through mass media and ex-
pansion of surveillance activities and 
training of workers to build up capabilities 
for detection, diagnosis and tt:eatment of 
AIDS cases. 

Construction and Maintenance by • 
Contractors • 

3587. SHRI THAMPAN THOMAS: Will 
the Minister of RAILWAYS be pleased to • 
state: 

(a) whether Raitways are aMnI work on 
contract to private parties for tonSIrUdion 
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and maintenance and other related works 
in the Railways; and 

(b) the approximate amount involved in 
the contract work in I ndian Railways and 
the main types of contracts given to 
Contractors ? 

"tHE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir. 

(b) The information is being collected 
and will be laid on the Table of the Sabha. 

Nilampur-Mysore IWI Link 

3588. SHRI THAMPAN THOMAS: Will 
the Minister of RAILWAYS be pleased to 
state: 

(al whether Govemment have received 
a proposal to connect N ilampur in Kerala 
with Mysore by railway line; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAIL\A.'AYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir. 

lb) Length of the proposed line will be 
about 180 Km. Its construction is not pro-
grammed. 

Overcrowding in T ~ Express 

3589. SH RI ANADI CHARAN DAS: Will 
the Manister of RAILWAYS be pleased te 
state' 

(a) whether a number of persons travel 
daily without reservation in T aJ Express 
causang overcrowding in compartments 
and inconvenience to passengers holding 
confirmed tickets; 

• (b) if so, the remedial steps proposed to 
~ taken in thIS regard; and 

(c) whether Government propose to in .. 
crease the number of coaches in the uid 
train in view of overcrowding? 

THE DEPUTY MINISTER IN THE .MJN-
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ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Some cases have come to 
notice. 

(b) The following steps are taken to 
curb the problem of entry of unauthorised 
passengers in reserved coaches: 

(i) Short distance passengers including 
MST holders have been debarred 
from travelling in reserved coaches; 

(ii) ConductorsfTTEs who man the 
reserved coaches have been given 
strict directives not to permit short 
distance passengers to enter long 
distance Mail/Express trains at the 
originating stations and also at 
statIons enroute; 

(Iii) Ticket Checking has been intensified 
on sections which are worst affected 
and where the nuisance of MST 
Holders entering long distance 
Mail/Express trains has become 
serious. Persons detected tr dvelling 
in reserved coaches without valid 
reservations are punished according 
to the provisIons of the Indian 
Rclll"a~ Act; 

{iv} SUitable action IS also taken against 
the railway staff who are found 
wanting in discharge of their duties 
in this regard 

(c) The load of the train has already 
been augmented to 18 coaches by adding 
one AC Chair Car dUring October, 1987 
Due to operational reasons, any further in-
crease in the load of this train is not teasi· 
ble for the present. 

Increase in frequency of wrib 
, Nawaz/Pink City Express 

3590. SHRI ANADI CHARAN DAS: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether there is always heavy n.h 
of passengers travelling from Delhi to 
Ajmer by Ahmedabad Mail and hundreds of 
persons are waitlisted daily, 



20S Written Answers PHAlCUNA27, 1909 (SAKA) Written AnswetS 206 

(b) whether there is any proposal to in-
crease the frequency of Carib Nawaz/Pink 
City Express from Delhi to Ajmer from 
thrice a week to seven days a week to ease 
the continued flow of pilgrims to Ajmer, 
and 

(c) if so, the details thereofl 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) No, Sir. The daily average 
number of passengers on the waiting list at 
Delhi for Ajmer by 201 Ahmedabad Mail 
during December, 1987 to February 1988 
was 1 in the First Class and 12 in the Sec-
ond Class. 

(b) No, Sir. However, following its 
dieselisation, the load of Chetak Express 
was augmented in October, 1987. 

(c) Does not arise. 

[Translation] 

Indian Railway Construction Company 
Ltd. 

3591. SHRI RAI KUMAR RAI: 
SHRI HARIHAR SOREN: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) the names of the countries where 
Indian Rail Construction Company limited 
(IRCON) has got the contracts to construct 
rail projects; 

(b) the total number of persons em-
ployed in the foreign countri~ by the 
company for the completion of the said 
work; and 

(c) the total amount of the contracts 
and the names of the countries where the 
work has been completed? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY Of RAILWAYS (SHRI MAHABIR 
PRASAD): (a) IReON has got on-going 
Railway Projects in Iraq, Alpria, Saudi Ara· 
bia, Jordan and Banpdesh. 

(b) 365 personnel of IReON are em-
ployed in the said projects. 

(c) The countries where the works have 
been completed are Iran, Nigeria, Iraq and 
Algeria. amounting to nearly Rs: 526 crares. 

[Eng/ish) 

3592. SHRI RAJ KUMAR RAI: WiD the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether there is a provision for con-
stituting a staff council under the Joint 
Consultative Machinery Scheme for em-
ployees of Kendriya Vidyalaya Sangathan; 

(b) the details of its composition; 

(c) whether representation to different 
de jure recognised associations is to be 
given on the basis of proportionate mem-
bership /strength of different associations 
or more th 1n one association 1JOrporting 
to represent Identical categories of emplo-
fees of Kendnya Vidyalaya Sangathan are. 
to be allowed; 

(d) the details of methods of such 
representation; 

(e) whether nominations from different 
associations of KVS have been asked for 
recently; and 

(t) the details of number of nominations 
from different associations of Kendriya 
Vidyalaya Sangathan and basis therefor? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) Yes, Sir. 

(b) As given in the Statement below. 

(c) to (f). Seven (7) seals on the stat 
side of Joint Consultative Machinery are to 
be distributed according to the numerical 
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strength of members represented by these 
'associations in the following manner: 

(i) Teachers Association: 4 

( ii) Non-Teaching Staff Association: 2 

(iii) Headquarters Staff Association: 1 

7 

The Sangathan constituted Staff Council 
under the Joint Consultative Machinery on 
2.2.1988. 

On this Council the Sangathan gave 
representation to the various associations 
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allocating seats as per approved 
Constitution and accordingly allocated 4 
seats to the two teachers' associations. 
Since the respective strength of these two 
associations is not known for certain, they 
were given 2 seats each provisionally for 2 
months. during which period the 
associations are required to give 
documentary evidence of their relative 
strength. 

The All India Kendriya Vidyalaya 
Teachers' Association has represented 
against this provisional representation and 
have suggested that the Staff Council 
should not be constituted until relative 
strength of the two teachers association is 
available. 

STATEMENT 

1M CouncIl shall consIst of the tollowmg 

A 

B. 

Vice Chalnnan, 
Kendriya Vidyalaya Sanghathan Chairman of the Council. 

Representatives of the Official Side: 

1. Finance Member, Kendriya 
Vidyalaya Sangathan Member 

2. Two members of the Board of Member(s) 
Governors, Kendriya Vidyalaya 
Sangathan (to be nominated 
by the Chairman, Kendriya 
Vidyalaya Sangathan) 

3. Commess.oner, Kendnya Member 
Vidyalaya Sangathan 

4. Joint Commissioner (Admn.) Member 
Kendriya Vidyalaya Sangathan 

S. Deputy Commissioner (Admn.) M.mber 
Kendriya Vidyalaya Sangathan 

Representatives on the staff side: 

There shall not be more than 7 members on the staff side to be nominated by the 
Associations recognised for the purpose of representation on the staff council. The 7 
seats may be distributed according to the numerial stren&th of members represented 
by these associations in the following,manner. 
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(i) Teachers' Association 

(ii) Non Teaching Staff Association 

(iii) Headquarters Staff Association 

Teaching Allowance to Teachers of 
ICendriya VNlyalay_ 

3593. SHRt RAJ KUMAR RAt: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether Government have an· 
nounced grant of Teaching Allowance @ 
Rs. 100 per month to teachers serving in 
Kendriya Vidyalayas and Union Territories; 

(b) if so, whether this Teaching Al-
lowance had been recommended by the 
Chattopadhyaya CommISSion; 

(c) whether the All India Kendriya 
Vidyalaya Teachers' Association has re-
jected the said allowance; and 

(d) if so, the reaction of Govemment 
thereto? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL· 
TURE IN THE MINISTRY Of HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) Yes, Sir. 

(b) to (d). While the Chattopadhyaya 
Commission did not specifically recom-
mend introduction of Teaching Allowance, 
it had recommended that each Secondaty 
Teacher and Pnmary Teacher should 8et a 
benefit of at least Rs. 100/- per month and 
RI. 150/. per month respectively. The new 
pIy-sa1es for school teachers announced 
on 12.8.1987 which have introduced the 
-teachins allowance" for tochers and 
-special allowance" for Vi(e.Princi· 
p*/Principals would ensure the above 
benefit. 

The All India Kendriya Vidyalaya Teach-
ers' Association in its memorandum cated 

04 

02 

01 

07 

13.10.1987 has, inter alia, protested 
against the new pay-scales. 

While announcing the new pay-scales, 
the recommendations of the Chattopad-
hyaya Commission as also the postulates of 
NatioflCll Education Policy, 1986, were kept 
in view. There is no proposal to further re-
vise these pay-scales. 

Yop Teachers in lCendriya Vldyalay_ 

3594. SHRI RAJ KUMAR RAt: Wallhe 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(al whether following introduction II 
scheme of Yoga Teaching, a number • 
Yoga teachers were recruited by the 
Kendriya Vidyalaya Sangathan about 5-6 
years back; 

(b) whether some terms of service were 
laid down for these teachers; 

(c) if so, the details thereof; 

(d) the reasons for asking the Yoga 
Teachers to undertake Bachelor of Physical 
Education degree; 

(e) whether Govemment have received 
any representation by any of the service 
associations of Kendriya Vidyalaya San-
gathan against this unilateral step; 

(t) if so, the details thereof; and 

(g) the reaction of Government thereto? 

THE MINISTER Of STATE IN THE DE· 
PARTMENTS OF EDUCATION AND CUl. 
TURE IN THE MINISTRY Of HUMAN •• 
SPURCE DEVELOPMENT (SHRI LP. 
SHAH.): (a) About 465 Yap T eachets were 
recnaitecI by the Kendriya V~ SIn-
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pthan on ad-hoc basis for one year initially 
WKler the experimental programme for in-
troducing yoga in Kendriya Vidyalayas. 

(b) to (d). The scheme of yoga educa-
tion was introduced in Kendriya Vidyalayas 
on experimental basis for one year. Ac-
cordingly, yoga teachers were appointed 
on ad.l.Oc basis for one year. Since the 
scheme was extended on yearty basis, the 
ad-hoc appointment of yoga teachers Wc)5 

also exter.ded accordingly. Consequent on 
the decision of the Board of Governors of 
Kendriya Vidyalaya Sangathan in Septem-
ber, 1986 to integrate the scheme of yoga 
education with the physical education pro-
gramme, yoga teachers possessing the 
requisite qualifications were put in the reg-
ular post and grade of Physical Education 
Teachers. ThOse yoga teachers not pas-
sessins the requisite qualification were re-
quired to obtain the same within a period 
of4years. 

(e) to (g). A representation has been 
received from an Association of Teachers 
~ns for replarisation of services of yoga 
teachers. In the light of the decision taken 
in September 1986, the Kendriya Vidyalaya 
Sanpthan has regularised the services of 
those yoga teachers who possessed requi-
site qualifications. for others who wish to 
acquire requisite qualifications, the 
Kendriya Vidyalaya Sanpthan has ammged 
an in service course at LNCPE, Gwalior. 

New lIT. 

3596. SHRIMATI JAVANTI PATNAlK: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Govemment propose to es-
tablish new Indian Institutes of TechnolosY 
in different parts of the country; 

(b) if so, the details and the considera-
tions on which these institutes are set up; 
and 

(c) whether Covemment propose to set 
up an Indian Institute of Technology in 
Orissa in view of the backwardness of the 
State in respect d technical education? 

. 
THE MINISTER Of STATE IN THE DE .. 

PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) to (c). Except for the Indian 
Institute of Technology in Assam, which is 
being established as per the "Assam 
Accord", there is no proposal under 
consideration to set up any other Indian 
I nstitutes of Technology elsewhere ;n the 
country. 

New Indian Institutes of Management 

3597. SHRIMATI JAYANTI PATNAIK: 
Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Govemment propose to set 
up new Indian Institutes of Management in 
different parts of the country, 

(b) the considerations on which loca-
tion for these I nstitutes are finalised; and 

(c) whether Govemment propose to 
open such an Institute at Bhubaneshwar in 
Orissa an VIew of the backwardness of the 
State in the sphere of techmcal and profes-
sional education? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS Of EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI l P 
SHAHI): (a) No, Sir. 

(b) and (c). Do not anse. 

Delhi Administration's Demand for 
Dodon 

3598. SHRI C.S. BASAVARAIU: 
SHit S.B. SIDNAl: 

WiD the Minister of HEALTH AND FAM· 
ILY WElfARE be pleased to slate: 

(a) whether Delhi Administration has 
&Sked the Union Covernment to provide 
600 more doctors to further streamline 
medical services in the Union T enitory, 
and 
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(b) if so, the reasons for shortage of 
doctors and steps taken to meet the 
demand? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) The Delhi 
Administration has reported that no re-
quest for providing more doctors has been 
made to the Government of India. 

(b) Does not anse. 

Report of One Man Committee on Idle 
Machines in Government Hospitals 

3599. SHRI G.S. BASAVARAJU: 
SHRI BALWANT SING .. I 

RAMOOWAUA: 
SHRI S.B. SIDNAl: 

Will the Ministtr of HEALTH AND FAM-
ILY WELFARE be pleased to state: 

(a) whether Government have received 
the report of One Man Committee, consti-
tuted to go into the matter of Idle machines 
in Government hospitals, their mainte-
nance and to put them In daily use; 

(b) if so, the salient features of the 
Report; 

(c) whether all the recommendatIons 
have been accepted by Government; and 

(d) at so, what steps have been taken to 
Implement the same? 

THE MINISTER OF STATE IN THE MIN .. 
ISTRY Of HEALTH AND fAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) Yes, Sir. 

(b) to (d). The Report has hlShlighted 
the lack of correct demand forecasting by 
the .,.er departments, improper scrutiny of 
indents by the AdminIStration, lack of 
trained manpower in the purchase and 
Store bepartment, lack of planning regard-ins accessories, spares, reagents etc., lack 
of pre-plannins regWing supportive in-
frastNcture, and rudim~ta'Y facilities for 
repairs of equipment, and has recom-
mended formulation of a proper Purchae 

Requisition Protonna, constitution of a Pur-
chase Committee, simultaneous action re-
garding procurement of accessories, spares 
and repairs, and inter-Hospital Coordina-
tion. These will be implemented to the ex-
tent possible within the resources 
available. 

M .. ufacturins of Locomotives at C.LW. 

3600. SHRI C.S. BASAVARAJU: 
SHRI S.B. SIDNAl: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether Railways are considering to 
nufacture three-phase electric Iocomo-

les at the Chittaranjan locomotive 
Works; 

(b) if so, by what bme the manufacture 
of these locomotives will start; and 

(c) what will be annual production 
thereat; 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir. 

(b) and (c). A limited number of 1oco-
motives for tnals and evaluation are likely 
to be available In 1991-1993. Decision re-
garding tIme and number of these locomo-
tIVes to be manufactured in the country can 
be taken only after successful operation 
and evaluation of these locomotIVes. 

~tionallntegration throush Core 
Curriculum 

3601. PROF. P.J. KURIEN: 
. SHRt SHANT ARAM NAlK: 

Will the Minister of HUMAN 'RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether Govemment have a pro-
posal to revise the core curriculum in 
schools with a view to introducing ale-
mentsforptomotingnationalinteption 
and sense of ~triotism; and 
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(b) f so, the details thereof? 

THE MINISTER OF STATE IN THE DE· 
PArTMENTS OF EDUCATION AND CUL· 
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELQPMENT (SHRI L P. 
SHAH I): (a) and (b). The National Policy 
on Education already specifies that the . 
common core in the rurriculum will include 
History of India's freedom movement, 
constitutional obligations, India's common 
cultural heritage, egalitarianism, democracy 
and secularism etc. The National Policy on 
Education 1986 has also provided 
guidelines for the reorientation of the 
content and process of school education. 
A Framework of National Curriculum for 
Elementary and Secondary Schools 
incorporating these values has been 
evolved by the NCERT and forwarded to 
the States/Union Territories for 
adoption/adaptation. With the develop-
ment of syllabi and textbooks by the 
NCERT and the States/Union Territories in 
this manner, national integration and sense 
of patriotism are sought to be promoted 
among students. 

Replacement of Rollins Stock 
and Track Renewal 

3602. PROf. P. J. KURIEN: Will the 
Minister of RAILWAYS be pleased to state: 

(a) the percentage of replacement 
rolling stock as well as track renewal dur-
ing the past three years; 

(b) whether Govemment have a plan to 
speed up this work; and 

(c) if so, the details thereof? 

THE DEPUTY MINIST£R IN THE 
MINISTRY Of RAILWAYS (SHRt MAHABIR 
PRASAD): (a) The percentage of Rolling 

Stock and track replaced during the past 3 
years as comp'ared with the annual arising 
is as per the Statement below. 

(b) and (c). Yes, Sir. The details for liq-
uidating the past accumulative arrears are 
as under. 

(i) Coaches - To overcome the pre-
sent country wide shortage of coach 
manufacturing capacity, which in the 
first year of the VII Plan (85-86) was 
1422 units/annum shall be raised to 
2622 units/annum when -the new 
coach factory at Kapurthala is in full 
production. 

(ii) Wagons - 96000 of wagons in 
terms of 4 wheeler units are 
proposed to be manufactured during 
7th Plan, subject to availability of 
funds, which is considered ~ 
adequate. 

(iii) Locomotives - Diesel & Electric 
locomotives are manufactured at the 
Diesel loco Works, Varanasi and the 
Chittaranjan loco Works, Chlttaran-
jan. The annual manufacturing ca-
pacity at Dl W is for 1 ,",0 diesel locos. 
Chittaranjan loco Works capacity is 
being stepped to build 100 electric & 
44 diesel locos from 1988-89 on-
wards. A limited number of electric 
Locos are proposed to be procured 
from BHEL. 

(iv) Track - The Vllth Five Year Plan 
envisages renewal of 21000 kms. of 
track. It is proposed to wipe off the 
arrears of track renewals by the end 
of 8th Plan subject to availability of 
fu .... 

STATEMENT 

Year 

1984-85 
1985-86 
1986-87 

All cOaches 
including 

E.M.U 
"-

114 
81.5 

100.5 

Wagons 
% 

965.6 
376.3 
283.9 

All 
Loco Track 
~ ~ 

86.66 119 
346.34 115 

152.5 113 
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8ectrification of Railway Unes In Ker. 

3603. PROF. P. J. KURIEN: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether the economic viability of 
electrification of railway lines in Kerala has 
been established through any stu<m 

(b) if so, the facts thereof; and 

(c) when Government plan to start elec-
trification in Kerala? 

THE DEPUlY MINISTER IN THE MINI-
STRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) No, Sir. 

(b) Does not arise. 

(c) There is, at present, no plans for 
taking up electrification of any of the sec-
tions falling in the State of Kerala. 

Conversion of Cuntur·Macheria Railway 
Une 

3604. SHRI V SOBHANADREESWARA 
RAO: Will the MInister of RAILWAYS be 
pleased to state' 

(a) the date on which the work tor con-
version ot Guntur-Macherfa metre gauge 
hne into broad gauge was sanctioned; 

(b) the length of the line proposed, the 
estimated cost of the scheme at the time of 
sanction; 

(c) the length of the bne whIch IS con-
verted .nto broad gauge, the total amount 
spentupto 31st March, 1987; and 

(d) the likely date by whIch the schemf' 
IS likely to be completed and the present 
estimated cost of the scheme? 

THE DEPUTY MINISTER IN THE MINI-
STRY Of RAILWAYS (SHRI MAHABIR 
PRASAD). (a) 197 .. -75. 

(b) Its length IS 130 Km. Estimated cost 
of the conversion at the time of approval 
was RI. 8.15 crore. 

(c) No portion of the line has been c0n-
verted into Be so far. Expenditure upto 
31-3-87 is Rs. 5.45 crore. 

(d) Its completion will depend on avail-
ability of resources in the coming years. Its 
present estimated cost is Rs. 60.07 crore. 

Telapur.'atanchervu Railway line 

3605. SHRI V. SOBHANADREESWAM 
RAO: Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether th~ work viz. Tetapur-
Patanchervu broad gauge line was sur-
veyed and sanctioned; 

(b) the estimated cost of the scheme; 

(c) the total amount that has been spent 
on this schemes as on 31st March, 1987; 
and 

(d) the likely date by which the project 
would be completed? 

THE DEPUTY MINISTER IN THE MINI· 
STRY Of RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir. 

(b) Rs. 7 crore. 

(c) Rs. 2.97 crore. 

(d) Its completion will depend on the 
availability of resources for New Lines in 
the coming years. 

Nidubrolu-Nizampatnam Railway Une 

3606. SHRI V. SOBHANADREESWARA 
RAO: 
SHRIC.~BU: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether the work for Nidubroka to 
Nazampatnam new broad puge line was 
surveyed in 1985; 

(b) the Ienath of the line proposed ... 
its estimated cost; 
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(c) whether the Railways have sanc-
tioned this scheme; and 

Cd) if so, when the work is likely to 
start? 

THE DEPUlY MINISTER IN THE MINI-
STRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir. 

(b) Cost of this 21.5 Ian long rail line 
was estimated at Rs.12.S7 crores in 1985. 

(c) No, Sir. 

Cd) Does not arise. 

Projection Trends in literacy 

3607. SHRI V. SOBHANADREESWARA 
RAO: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the Registrar General, India 
Md the Population Institute of the East-
West Centre of the United States of 
America have conducted research study 
about the projection trends in literacy rates 
In India; and 

(b) if so, the projections made in regard 
to achieving full literacy rate in different 
States in the country7 

THE MINISTER OF STATE IN THE DE-
PARTMENTS Of EDUCATION AND CUl-
TURE IN THE MINISTRY Of HUMAN RE-
SOURCE DEVELOPMENT (SHRI L P. 
SHAHI): Ca) Yes, Sir. This study was under-
taken as a part of the collaborative re-
search study under the Demographic Anal-
ysis component of the agreement on Fam-
ily ftanning Communications and Market-
ins between Government of India and the 
United States of America through the 
Agency for International Development. 
The study on Recent Uteracy Trends in 
India' was taken up Shri a.p. Shanna, 
Deputy Director of Census Operations of 
the Office of the Reptrar General, India 
and Dr. Robert D. Retherford, Assistant Di-
rector, East·West Population Institute, 
United States of America. 
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(b) A statement showing the projection 
made in the study is given below. The 
projections of literacy rates furnished in 
this study report are not the views of the 
office of the Registrar General, India or the 
Government of India but are purely results 
of the study arried out by the authors. 
The authors have admitted that these are 
projections and not a certainty and that 
goal of full literacy could be achieved 
sooner if National Policy on Education--
1986 is implemented successfully. The 
Government has commenced implementa-
tion of various schemes regarding Univer .. 
salisation of Elementary Education, Non 
Fonnal Education and National Ute racy 
Mission. 

STATEMENT 

The projections are based on the trend 
in literacy rate observed. between 1971 and 
1981 and the authors have assumed that 
during each future decade the literacy rate 
will increase by an amount equal to the 
amount by which it increased between 
1971 and 1981. They have admitted that 
"the method used to project literacy rates 
is crude". The authors also state that this is 
only a projection and not a certainty and 
clarify that the goaJ of full literacy could be 
achieved sooner if current efforts to accel-
erate the pace of educational improvement 
through the National Policy on Education-
1986, are successful. 

India/State/ 
Union Territory 

1 

INDIA • 

STATES 

1. Andhra Pradesh 

2. Bihar 

3. Gujarat 

No. of 
decades required 

to achieve full 
literacy (excluding 

0-5 ase group) 

2 

7.2 

10.3 

9.4 

5.2 
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1 

4. Haryana 

5. Himachal Pradesh 

6. Jammu & Kashmir 

7. Kamataka 

8. Kerala 

9. Madhya Pradesh 

10. Maharashtra 

11. Mampur 

12. Meghalaya 

13. Nagaland 

14.0nssa 

15. Punjab 

16. Rajasthan 

17. Sikklm 

18. Tamil Nadu 

1~. Tnpura 

20. Uttar Pradesh 

21. West Bengal 

UNION TERRffORIES 

1. A & N Islands 

2. Arunachal Pradesh @ 

3. Chandiaarh 

4. 0 & N Haveli 

S. Delhi 

6. eoa@, Daman & Diu 

7. LIIcshadweep 
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2 

5.3 

4.0 

7.2 . 

6.7 

1.S 

10.0 

4.7 

5.2 

11.1 

2.8 

6.3 

6.1 

11.4 

3.1 

5.2 

3.8 

10.6 

5.7. 

4.2 

6.8 

6.3 

5.0 

4.8 

24 

2.6 

1 1 

8. Mizoram@ 4.1 

9. Pondicherry 3.0 

• Excludes Assam. 

@ Arunachal Pradesh, Goa & MlZoram 
have since become States. 

Procurement of Fabricated Points and 
Crossings 

3608. PROF. MADHU DANDAVATE: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) what have been the quantities of 
different types of fabricated points and 
crossings procured by the Railways dunng 
the last three financsal years; 

(b) what were the pnces quoted by dif-
ferent manufacturers in these three finan-
caal years; and 

(c) which were the manufacturers that 
receIVed orders from the Railways, the 
quantity of orders received by each manu-
facturer and the actual supplies made by 
them? 

THE DEPUTY MINISTER IN THE MINI-
STRY Of RAILWAYS (SHRI MAHABIR 
P~D): (a) The total number of fabri-
cated pOints and crossings procured during 
th~ last 3 financaal years I.e: 1984-85 to 
198&-87, was 48,188. This represents the 
sum of the number of pairS of SWitches and 
the number of crossings supplied during 
the period by the different manufacturers, 
other than railway woricshops (the type-
wise break-up of the aforesaid quantities is 
not obtainable). The corresponding figure 
In respect of manufacture in railway work-
shops is being collected and will be fur-
nished later on. 

(b) As per Annexure 1. (Placed In the li-
brary. See No. IT /5760/88.1 
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(c) As per Annexure II. 

Demands of Transport Ownen 

3609. SHRI V.S. VIJAYARAGHAVAN: 
WiI the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether the transport owners all 
over the country have decided to go on 
strike from March 31, 1988; 

(b) if so, their main demands; and 

(ct the reaction of Govemment thereto? 

THE MINISTER Of STATE Of THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI RA-
JESH PILOn: (a) A press release has been 
naived from Secretary General, All India 
Motor Transport Congress, New Delhi 
.... _ that Commercial road transport ve-
.... will be withdrawn from roads from 
the mid-night of 31st March, 1988. 

(b) The demands of the Transport Op-
..aot's are import of tyres under Open 
CeneraI Ucence, roll-back of lyre prices 
and making mandatory the embossing of 
retail selling price on tyres/tubes. (ii) ra-
tionalisation and unifonnity of price of 
Hip Speed Diesel in the country. (iii) re-
duction of OJmulative burden of Central 
and State duties & taxes on road transport. 

(c) The demands have been brought to 
the notice of Ministry of Industry and Fi-
nance which are the concerned Ministries 
with repro to pricing and taxation in tyre 
Industry. 

forest Cover 

3610. SHRI P.M. SAYEEO; Will the 
Minister of ENVIRONMENT be pleased to 
state: 

(a) whether experts from 25 countries 
held a meeting orpnised by food and 
~ Orpnisation at BanpIore in 
february, 1988 and they expressed the 
... that tIopic3I forests and woodIanck 
.. bema deJboted at an aIannins rate in 
the deY"" auttries includin& India; 

(b) if so, the steps proposed to be ...... 
to increase forest cover, save the exiItIns 
forests and to minimise the use of forests; 
and 

(c) whether an action plan was drawn 
up and if so, the salient features thereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF ENVIRONMENT AND FORESTS 
(SHRI Z.R. ANSARI): (a) An fAO Expert 
Consultation on Forestry and Food produc-
tion/security was held in Trivandrum and 
!Jangalore between 7th to 20th February, 
1988. 

The proceedings of the consultation 
have not been received. 

(b) and (c). A statement is given below. 

STATEMENT 

1. National Wastelands Development 
Board set JOUp in 1985 with the object of 
bringing 5 million hectares of land every 
year under fuelwood and fodder planta-
tion. 

2. Projects for soil, water and tree con-
servation in the Himalayas (Operation 
Soilwatch) and other afforestation pro-
grammes in operation. 

3. Guidelines issued to the State Gov-
ernments 

(;) to avoid clear telling of natural. 
forests and where such fellinp 
are inevitable for restoration of 
crop or other silvicultural consid-
erations, it should be restricted to 
areas not exceeding 10 hectares 
in the hills and 25 hectares in the 
plains. 

(ii) to consider banning of fellings in 
the hills above 1000 metres, at 
least for some years. 

(iii) to identity critical areas in the hills 
and mountains which require pro-
tection from felhns of forests and 
need immediate vigorous af· 
forestation. 
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(iv) to set apart 4" of the geographi-
cal area as protection areas like 
wildlife sanctuaries, national 
parks, biosphere reserves etc. 

4. Development of infrastructure and 
enforcement of legal provisions for the 
protection of forests. 

5- Enactment of the Forest (Conser-
vation) Act, 1980, to check diversion of 
forest land to non-forest purposes. 

6. Development of alternative sources 
of energy to replace fuelwood in domestic 
and commercial sectors. 

7. SubstitUtion of wood by alternative 
materials in packaging, railway sleepers 
and building construction. 

8. Uberalised import policy for forest 
products. 

9. Fiscal incentives to industry which 
lead to wood substitution. 

10. Use of preservative treatment 
stressed to prolong timber life, leading to 
reduction in demand. 

11. Control of shifting cultivation. 

Settins up Nehru Yuva Kendra in each 
DiItrict 

3611. SHRI MUKUL WASNIK: Will the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state: 

(a) whether Government have decided 
to provide enlarged opportunities to the 
rural young people through the Nehru Yuva 
~ by covering each distnct in the 
country by Such a Kendra during the cur-
rent Five Yur PWl; and 

(b) if so, the number of district in India 
which have been covered by the Nehru 
Ywa Kendras and their performance ap-
praisal? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF YOUTH AfFAIRS AND 

SPORTS AND WOMEN AND CHILD DE-
V.ELOPMENT IN THE MINISTRY OF HU-
MAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) Yes, Sir. 

(b) At present Nehru Yuva Kendras are 
functioning in 290 districts in the country. 
The progress of the scheme of Nehru Yuva 
Kendras has been under review and the 
general assessment is that the programmes 
of the Nehru Yuva Kendras were useful for 
providing better opportunities to rural 
youth and needed to be continued. 

Shifting of R.M.S. Office, Malbpur 
(Buldana District) 

3612. SHRI MUKUL WASNIK: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether it is a fact that an office of 
Railway Mail Service (RMS) was in opera-
tion till recently from Malkapur in Buldana 
district and has now been shifted to Akola; 

(b) if so, whether Govemment are 
aware that the shifttng of the RMS Office 
has resulted 10 considerable delay in the 
mail service to large areas of the Buldana 
district; and 

(c) If so, the action proposed by Cov-
ernment to speed up the mail service in 
Buldana dIStrict? 

THE DEPUlY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
P~D): (a) Yes, Sir. 

(b) and (e). Information is being col-
lected from the Ministry of Communica-
tions and will be placed on the Table of the 
Sabha. 

One Utility Stadium for each District 

3613. SHRI MUKUL WASNIK: Wall the 
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to Slate: 

(a) whether Government are plannins 
to provide at least one utility stadium. in 
each district headquarters in the country; 
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(b) if so, how many district headquar-
ters in the country presently have one or 
more such stadia; and 

(c) the district headquarters likely to be 
provided by at least one utility stadium 
during the years 1988-89 and 1989-907 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF YOUTH AFFAIRS AND 
SPORTS AND WOMEN AND CHILD DE-
VELOPMENT IN THE MINISTRY OF HU-
MAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) to (c). 
Sports is a State subject. Therefore, the 
responsibility, for cievelopment of sports 
and games and creation of infrastructure 
facilities, rests with the State Governments. 
The Central Government however, oper-
ates a scheme entitled 'Grants to State 
Sports Councils, etc.', under which the ef-
forts of the State Governments are sup-
plemented in the construction of sports fa-
dUties like, sports stadia, gymnasia, swim-
ming pools, etc. in accordance with the 
approved pattern. The applications for fi-
nancial assistance are invited from State 
Covts. every year and on receipt of com-
plete proposals, financial assistance is pro-
vided, as admissible under the scheme. 
The budget provision under the scheme 
has been enhanced manifold in recent 
years. It is hoped that State Govts. will 
take advantage of the scheme to the 
maximum extent, so that such facility is 
made available in all District Headquarters. 

No survey, on the availability or other-
wise of utility stadia in the 1>istricts Head-
quarters of the country, has been under-
taken by the Department. Hence the dis-
trict headquarters, likely to be provided 
with at least one utility stadium during 
1988-89 and 1989-90, is not known. 

Khampon-)alna Railway Une 

3614. SHRI MUKUl WASNIK: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whethf.r Government have started 
the engineering - cum - traffic survey for 
construction of a new railway line from 
Khamgaon to Jalna via Sinkhedraja; and 
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(b) if so, the progress made thereof? 

THE DEPUlY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Yes, Sir. 

(b) 30%. 

Survey on Uver Diseases 

3615. SHRI MULlAPPALLY RA-
MACHANDRAN: Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased 
to state: 

(a) whether an increase in mortality due 
to liver diseases has been reported in the 
country; 

(b) whether any survey is being con-
ducted to detennine the extent/prevalence 
of liver diseases in the country; 

(c) the provisions made by Government 
for tke research and treatment of liver dis-
eases; and 

(d) whether Government propose to 
import vaccines that prevent several types 
of liver diseases; if so, the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMilY WELfARE 
(KUMARI SAROJ KHAPARDE): (a) During 
1987, 1323 deaths due to infectious Hep-
atitis were reported from various 
States/Union Temtories as against 2246 
deaths reported during 1986. There is no 
evidence of increase in mortality due to 
this disease. 

(b). No survey has been conducted by 
the Ministry of Health and family Welfare. 

(c) There is no central plan/scheme for 
control of liver diseases. However, treat-
ment of liver diseases is available in medi-
cal college hospitals, other civil and district 
~pitals. The I.C.M.R. is also canying out 
extensive research on epidemiolOSYI 
pathology, immunology and vaccine devel· 
opment studies on hepatitis. 

(d) Vaccine is available only for Hepati. 
tis-B infection. Import of vaccine is re-
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sorted to in epidemic situations to take 
care of high risk groups like medical and 
para-medical personnel. 

Decline in TraffIC of Air India 

3616. SHRI SHARAD DIGHE: Will the 
Minister of CIVil AVIATION be pleased to 
state: 

(a) whether the share of international 
traffic of Air India is gradually declining; 

(b) whether Vayudoot has recorded 
losses; and 

(c) if so, the measures Govemment 
propose to take in each casel 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF lABOUR (SHRI JAGDISH 
lvrlER): (a) No, Sir. There was an in-
crease of over 3% in the share of Air India 
of the total international market from and 
into In~ia in the financial year 1986-87 as 
compared to financial year 1985-86. 

(b) Vayudoot suffered a loss of Rs. 
160.50 lakhs during 1985-86 and recorded 
a profit of Rs" 6.00 lakhs during 1986-87. 
In 1987-88, it is likely to incur losses. 

(c) Vayudoot haS taken the following 
steps to improve the economics of the ser-
vices: 

1. Rationalisation of routes, 

2. Eff~ive marketing; 

3. Monitoring of routewise perfor-
mance; 

4. Change in timings to suit the conve-
nience of the commuters, etc. 

laRguaps offered by Students "f caSE 
. Examination, 1987 

3617. SHRI SYED SHAHABUDDIN: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) the total number of candidates who 
appeared in the Central Board of Sec-
ondary Education Final Examination, 1987; 

(b) the number of students who offered 
English (A or B) and Hindi (A or B) as the 
two compulsory languages; 

(c) the number of candidates who of-
fered a third language as additional subject 
for their final examination; and 

(d) the break-up of the above by 
language? 

THE MINISTER OF STATE IN THE DE .. 
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) The total number of students 
who appeared in the All India Secondary 
Examination, 1987 and Delhi Secondary 
Examination, 1987 are 86744 and 75825 
respectively. 

(b) The number of students who offered 
English (A or B) and Hindi (A or B) as two 
compulsory languages is as under: 

All India Secondary Delhi Secondary 
Examination, 1987 Examination, 1987 

English-A 71049 6104 

English-B 14952 60824 

Hindi-A 54249 64511 

Hindi-B 18194 1565 
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(c) The number of candidates who of-
fered a third lansuage as additional subject 
for their final examination in the All India 
Secondary Examination and Delhi Sec-

English-A 

English-8 

Hindi-A 

Hindi-8 

Urdu 

Punjabi 

Bengali 

Tamil 

Manipuri 

Malayalarr 

Kannada 

Arabic 

French 

Russian 

Sanskrit 
• Persian 

Sindhi 

Expenditure on 0ffic.iaI TGUn 

3618. SHRI KAMlA PRASAD SINGH: 
Will the ,\4inister of RAt LWAYS be pleased 
to state: 

(a) the amount spent on tours by rail-
WIt( of6ciaIs within and outside the country 
during 1987 and how does this compare 
with the amounts spent each year in 1984, 
1985 and 1986; ,. 

ondary Examination is 1905 and 4575 
respectively. 

(d) The break-up of &.e candidates by 
languages is as under: 

All India Secondary 
Examination, 1987 

32 

52 

374 

111 

970 

6 

69 

3 

16 

17 

30 

1 

222 

2 

Delhi Secondary 
Examination, 1987 

3 . 

2530 

170 

31 

26 

10 

68 

1672 

63 

2 

(b) the details of the savings accrued, in 
1987 on official tours consequent to the in-
structions issued by Government in view of 
the severe drought and floods in 1987; 

(c) whether the savings are in tune with 
the instructions and, if not, the reasons for 
not effecting the desired savings; and 

(d) the steps taken to achieve the tar· 
Betted savinp7 
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THE DEPUlY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) to (d). The information is 
being collected and will be laid on the 
Table of the Sabha shortly. 

Residual Tolerance-Limits of Insecticides 

- 3619. SHRI C. JANCA REDDY: Will the 
Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) whether residual tolerance-limits of 
insecticides being used in India, have been 
laid down for common items of food in-
cluding farm products; 

(b) if so, whether the Food contamina-
tion monitoring project has found the 
presence of some insecticides to be more 
than thiS limit In some products; 

(c) if so, the details thereof and action 
taken in this regard; and 

(d) whether the Food contamination 
monitoring project is a continuing one and 
if not, the reasons therefor? 

THE MINISTER Of STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) The 
residual tolerance lamit of 31 commonly 
used insecticides have been laid down for 
common items of foods including farm 
products, under the provisions of the Pre-
vention of Food Adulteration Rules, 1955. 

(b) to (d). A food Contamination MoOl-
tOring Project ~as undertaken by Direc- . 
torate General of Health Services in collab-
oration with national institutes during the 
year 1979-1984. A total of 1298.samples of 
commonly used food articles were anal-
ysed for the presence of insecticide. The 
level of contamination in majority of sam-
ples was found to be quite low except in 
case of dairy products where excessive 
residues of both DDT and HCH were de-
tected. A small portion of cereals also con-
tained hish level of HCH residue. The 
project is now being continued under the 
auspices of Indian CouncH of Medical 
Researdl. 

Additionally, the State Governments 
have been requested time and again to 
keep vigil on the presence of insecticide 
residue in food. Training for Analysts in 
Allalysis of insecticide Residues are also 
arranged. 

Upgradation of MangaJore Airport 

3620. SHRIMATI BASAVARAJESWARI: 
Will the Minister of CIVil AVIATION be 
pleased to state: 

(a} whether Government have taken a 
deCision to upgrade the Mangalore Airport; 

(b) whether airbuses would be able tc 
land at the Mangalore Airport; 

(c) if so, the details thereof; and 

(d) to what extent the upgradation will 
be beneficia; to the people of Kamataka? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF lABOUR- (SHRI JAGDISH 
lYTLER): (a) to (c). Yes, Sir. A new runway 
is proposed to be constructed at Manga-
lore aiQ>ort at an estimated cost of Rs. 
13.00 crores for operation of Air Bus-300 
tyfe of aircraft. The work is planned for 
execution during the Seventh and Eighth 
Plans, in two phases, subject to availability 
of funds. Airbus-320 would be able to 0p-
erate after completion of the first phase. In 
the second phase, the runway would be 
further extended to permit operation of 
Airbus-300 aircraft. 

(d) It is expected to offer enhanced pas-
senger transportation facilities for travel 
to/from Mangalore. 

Asian Development a-k Loan for 
Development of ~tiotul and 

State Highwap 

3621. SHRIMATI BASAVARAjESWARI: 
Will the Minister of SURFACE TRANSPORT 
be pleased to state: 

(a) whether the Asian Development 
Bank has offered a credit of Rs. 100 crores 
for the development of the National and 
State Highways; 



235 Written Answers MARCH 17, 1988 

(b) whether high level Asia Develop-
ment Bank team visited I ndia during 
Fe~ry, 1988; and 

(c) if so, the main National and State 
Highways that are going to be developed 
under this loan? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT IN 
THE MINISTRY Of HUMAN RESOURCE 
DEVELOPMENT (SHRI RAJESH PilOT): (a) 
No firm commitment has been made by 
the Asian Development Bank. 

(b) Yes, Sir. 

(c) The final decision about the projects 
to be financed under the loan assistance 
from the Asian Development Bank is yet to 
be taken. 

Educational Television Programmes by 
UGC 

3622. SHRI SHANTAIWvt NAIK: Will the 
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state: 

(a) whether the Umverslty Grants 
Commission produces/renders assistance 
in producing any television programmes of 
educational nature; 

(b) if so, the nature and scope of the 
programmes; 

(c) the details of the arrangements 
made by the University Grants CommISsion 
with Doordarshan for the telecasting of 
these programmes; 

(d) the total amount spent on these 
programmes so far; and 

(e) the cost of telecasting. per day's pro-
gramme borne by the Commission and 
other asencies respectively? 

THE, MINISTER Of STATE IN THE DE-
PARTMENTS OF fDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) to (c). The University Crants 

'" Commission has been utiliSing the trans· 
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mission time available through INSAT 18 
for teleViSing programmes on higher edu-
cation for two hours daily (except on Sun-
days and other notified holidays). Under 
its country-wide classroom programmes, 
the Commission supplements formal in-
struction ~iven by the Universities through 
awareness and enrichment programmes. 
These programmes are not linked with the 
curricula for any courses. For the purpose 
of production of TV programmes, the 
Commission is supporting 4 Education 
Media Research Centre (EMRCs) and 7 Au-
dio Visual Research Centres (AVRCs) lo-
cated in different Universities. The UCC 
INSAT TV project unit located at the Mass 
Communication Research Centre, Jamia 
Milha Islamia, New Delhi, receives pro-
grammes from these Centres and other 
sources and prepares one hour capsules 
which are passed on to Doordarshan for 
telecast. 

(d) A total grants of Rs. 8.29 crores re-
curring and non-recurring have been sane-
1ioned by the Commission so far to the 
various Media Centres for production of TV 
programmes and training. 

(e) The UCC country-Wide classroom 
programmes are telecast by Ooordarshan 
free of cost. 

Stadium for Guwahati 

3623. SHRI BHADRESWAR TANTI: Will 
the Minister of HUMAN RESOURCE DE-
VELOPMENT be pleased to state: 

(a) whether on 10 June, 1987 Assam 
Government requested for help for the 
construction of a project with an indoor 
stadium of 5500 capacity in Guwahati; 

(b) If so, the details thereof; 

(c) whether Centre has given any help 
for this project; and 

(d) if not, the reasons therefor? 

THE MINISTER Of STATE IN THE DE· 
PARTMENT Of YOUTH AFfAIRS AND 
SPORTS AND WOMEN AND CHILD DE· 
VELOPMENT IN THE MINISTRY OF HU· 
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MAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA): (a) to (d). 
Government of I ndia had received a pro-
posal from the Government of Assam for 
financial assista'lce for construction of a 
Sports Complex with an I ndoor Stadium at 
Guwahati with a capacity of 5500 specta-
tors. The project is estimated to cost Rs. 
6.50 crores. The central assistance of Rs. 
20 lakhs, the maximum admissible for the 
project, has been approved. The first in-
stalment of Rs. 10.00 lakhs will be released 
after the State Government has released 
Rs. 30 lakhs towards the proJect. The State 
Government has been Informed of deci-
sion. 

Spread of Herpes Simplex Disease 

3624. SH RI R. M. BHOYE: 
SHRI PARASRAM BHARDWAJ: 

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to slate: 

(a) whether over 2 million people in ur-
ban areas are suffering from trouble-some 
Herpes Simplex dISease which spreads 
through sexual contact; 

(b) whether rapid increase In its inCI-
dence in the elite socIety is due to import 
of the diseases by promiscuous business-
men executives and tourists visiting sex 
shops in foreign countries; and 

(c) if so, the steps taken by Government 
in this regard to educate the people 1 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) and (b). 
During 1986, 5800 cases of herpes have 
been reported by vanous s~ates against 
8717 (".ases in 1985. 

There appears to be no eVidence of any 
increase in the incidence of genital herpes 
in the recent years. The disease had been 
reported in India even prior to the recent 
increase in foreign travel, therefore it is 'un-
likely that the disease might have been im-
ported into India. 

(c) There are more than ",00 SrD clinics 

functioning in the country, which provide 
diagnostic and therapeutic services to the 
patients. Treatment facilities are also avail-
able in the Skin and STD Departments of 
the Medical College, Hospitals and other 
Civil and District hospitals. 

Research, Design and Standards 
Organisation Techn~ Plan 

3625. SHRI K RAMAMURTHY: Will the 
Minister of RAILWAYS be pleased to state: 

(a) the details of the Blue Sky projects In 

which the Engine Development D,rectorate 
of the Research, Design and Standards Or-
ganisation is involved; and 

(b) the steps being. taken by the Re-
search, Design and Standards Organisation 
of the Railways to Improve the manpower 
quality and the thinker -to-worker ratio for 
achieving the objectiVes of the ten year 
Technological Plan? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) The specific projects have not 
been identified. 

(b) It IS proposed to effect quality im-
provement in R.D.S.O. by prescribing 
higher recruitment qualifications for techni-
cal categories, improving staff to officers ra-
tio, phasing out technically non-qualified 
staff, introduction of assessment-based 
promotion, engagement of scientists in 
different areas of specialisation, streamlin-
ing the procedures etc. 

Import of Equipment for Replacement 

3626. SHRI K. RAMAMURTHY: Will the 
Minister of RAILWAYS be pleased to state: 

(a) the target set for track renewal dur-
ing the Seventh Five Year Plan artd how far 
this has been achieved; 

(b) the total value of rails and raillayins 
equipment imported during the last three 
years for track renewal for making good ar-
rears of replacement; 
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(e) the extent of tracks renewed by the 
use.of such imported equipment and rails; 
and 

(d) the extent to which indigenous 
equipment and rails were used for the 
purpose 1 

THE DEPUTY MINISTER IN THE MIN-
ISTRY Of RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Target for track renewals 
during Seventh Plan is envisaged as 21,000 
km. During first two years of Seventh Plan 
(1985-86 and 1986-87) renewals of 3578 
km. and 3978 km. were undertaken. In 
1987-88, 3995 km. of track renewal has 
been done up till February, 1988. 

(b) In the last three years (1984-85 to 
1986-87) rails aggregating to Rs. 97.32 
crores (approx.) were imported for carrying 
out track renewals. There was no import 
of rail-laying equipment during this period. 

(c) and (d). About 1700 km. of rail re-
newals were carried out with imported 
rails during this period. Balance rails re-
newals were undertaken with indigenous 
rails. The equipment used for track re-
newals was mainly indigenous. 

Schemes of Technical Education 
• 

3627. SHRI K. ~URTHY: 
DR. V. VENKATESH: 

Will the Minister of HUMAN Rf-
SOURCE DEVELOPMENT be pleased to 
state: 

(a, th~ details of forty schemes of tech-
nical education to be implemented ir. the 
current Five Year Plan period; 

(bl tne details of the twenty-three 
schemes launched during this year, and 

(c) the reasons for not implementi"l 
any of the forty schemes during the first 
two years of the current flan period? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL· 
TURE IN THE MINISTRY OF HUMAN RE· 
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SOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) The list of the forty new 
schemes/programmes of technical educa-
tion proposed to be implemented is given 
in Statement-I below. 

(b) The list of the twenty-three new 
schemes/programmes which were to be 
launched during the current year is given in 
Statement-II below. Some of these 
schemes have been combined to ensure 
better coordination. 

(c) The National Policy on Education 
and its Programme of Action were finalised 
only in 1986. Since the schemes based on 
these documents could be formulated only 
subsequently, the question of implement-
ing them during the ~.r.:;t two years of the 
current Plan does not arise. 

STATEMENT I 

Ust of 40 Schemes/Programmes of 
Technical Education proposed to be 
implemented in pursuance of National 
Policy on Education and its Programme of 
Action 

1. Strengthening Boards of Studies. 

2. Creating New Boards. 

3. Restructuring the Coordinating 
Committee. 

4. Integration of Craftsman Training 

5. Statutory Authority to AICTE. 

6 Accreditation and Promotion of 
Excellence. 

7. Strengthening of Administrative 
Bodies. 

8. State Boards and Directorates of 
Technical Education. 

9. Computerised Information System. 

10. National Manpower Information 
System. 
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11. Autonomy to T echnir=tl / 
Management Institutions. 

12. Inter-Regional Mobility Gf Students. 

13. Computer Education. 

14. ~ntrepreneurship Development. . 
15. Management Programmes for Non-

Corporate and Unorganised Sectors. 

16. Curriculum Development Cells. 

17. Strengthemng Existing Cells. 

18. Programme In New/Improved 
Technologies. 

19. Flexibility in Course Offerings. 

20. Technical Education for Women. 

21. Technical Education for the 
Handicapped. 

22. Continuing Education. 

23. DIstance Learning. 

24. Resource Development Centres. 

25. Interaction and Networks. 

26. Planning for Development. 

27. Integrated Rural Development 
ProJects. 

28. Promotion of Progranlmes and 
Projects. 

29. Industry-Institute Interaction. 

30. Linkages between Sectors ot 
Education. 

31. Un. with R&D O'1anisations 
and Industty. 

32. Infrastructure Development. 

33. Modemisation and Removal of 
Obsolescence. 

34. Utilising Capacity for Generating 
Resources. 

35. Maintenance. 

36. Learning Resource Centres. 

37. Hostel Accommodation. 

38. Amenities. 

39. Staff Development. 

40. InnOvations, Research and 
Development. 

STATEMENT II 
List of 23 Schemes of T echnicaJ Education 

which were to be launched in 1987-88 

1. Reorganising, restructuring and 
strengthening AlCTE, its committees and 
h"'fds of Studies and Bureau of Technical 
EduGtion. 

2. Grant of autonomy to selected 
institutions. 

3. Strengthening existing institutions 
and establishment of new instibJtions -
Non.corporate and Unorganised Sectors. 

4. Restructuring courses/programmes. 

5. Programmes in new and/or im-
proved technologies. 

6. Offering new courses in specialised 
"ields. 

7. Promoting Technical Education for 
Women--Setting up residential 
polytechnics. 

8. Promoting training of handicapped. 

9. Research and Development in se-
6ected higher technical institutions. 

10. Special Institutes for Rural and 
Appropriate Technology for rural 
Development. 
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11. Experimental Pilot Projects for inte-
pted Rural Development. 

12. Hostel accommodation to more 
students. 

13. Providing staff quarters. 

14. Providing leave training reserve. 

1 S. Establishment/strengthening of 
state level curriculum development cells. 

16. Strengthening of existlng curriculum 
development cells. 

17. Establishing resource development 
centres at the existing curriculum education 
cells. 

18. Setting up continuing education 
cells. 

19. Setting up Departments of continu-
ing education and distance learning at se-
lected institutions. 

20. Offering continuing education pro-
grammes In selected institutions. 

21. Institutions-Industry Interaction and 
formulation and implementation of pro-
jects/schemes. 

22. Indian Institute of Technology in 
Assam. 

23. Longowallnst;tute of Engineering & 
Technology. 

Note:- A number' of these schemes have 
been combined to ensure bener coordina-
tion. 

field Testins of I.eproIy Vaccine 

3628. SHRI P. R. KUMARAMANGAlAM: 
Will the Minister of HEALTH AND FMtILY 
WElfARE be pleased to state: 

(a) the present status of field testina of 
aepn.y vaccine in the country, and 

(b) when the leprosy vaccine is likely to 
be mass-produced for use in the country? 

THE MINISTER'OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) There are 
three candidates anti-leprosy v~ccines 
which are in the pipeline. Out of these 
three only the vaccine developed by Can-
cer, Research Centre, Bombay has been 
cleared for clinical field trials in the Shola-
pur District of Maharashtra. The tribals 
are still continuing. 

(b) The vaccine will be introduced in 
leprosy prone areas only if lhe present trial 
shows it effecbve in preventing Leprosy. 

Participants in World Book Fair 

3629. SHRI MOHO. MAHFOOZ AU 
KHAN: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether majority of the participants 
in the World Book Fair did not qualify to be 
called pUblishers or distributors but were 
only book sellers selling dIScarded, out-
dated and remaindered books at a substan-
tial discount; 

(b) whether a number of items had 
been put on dISplay and sale which had 
nothing to do with the book fair; and 

te) if so, the reasons theretor? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY Of HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) No, Sir. Participation in the 8th 
New Delhi World Book Fair was open to 
pUblishers, booksellers and distributors. 
Out of 660 participants, 510 were pub-
lishers and only" 50 were the distributots 
and booksellers. According to the terms 
and conditions participants were allowed 
to sell books & readin8 materials at a uni· 
fonn discount of 10%. Sale of reruinders or 
any kind was totally prohibited. Some o. 
the booksellers were, however, sellin, 
imported book but it would not be correct 
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to call them discarded outdated or 
rernaindered books. 

(b) and (c). According to the rules, ill 
the Book Fair, no partiapant could display 
and sell any item other than books, read eng 
material, magazines and teaching aids. A 
special Committee consisting of represen-
tatives of various Book Trade Associations 
& Federations of Publishers was formed by 
the National Book Trust to ensure that the 
Participants did not violate the rules. How-
ever, it is not feasible to keep a strict vigil 
in a fair of this magnitude and a few of the 
participants were caught selling greeting 
cards, stationery items, picture frames etc. 
in violation of the rules and they were 
stopped by this Committee from doing 
this. 

Grants to Universities and Colleges for 
Purchase of Books 

3630. SHRI MOHO. MAHFOOZ ALI 
KHAN: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the speCial grants due to 
the Universities and Colleges In the coun-
try as part of the New Education Pohey 
were sanctioned by the University Grants 
CommISsIon COinCIding With the World 
Book fair wlth.an atlvlce to the Institutional 
Heads to utilise the grants for purchasing 
books at the fair sold at a very low price 
being out-dated and unsold stock; and 

(b) If so, the reasons for delay in re-
leasing the speCial grants to the various 
unlVerstt~ and colleges tn the country and 
also for advising them to purchase out-
dated and unsold books to ut,l~ the 
grants? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI LP. 
SHAHI): (a) As a part of its programme for 
consolidation of universities and colleges 
and strengthening their infrastructure, the 
UCC had approved, in November 1987, a 
scheme of special assisQnce to universities 
and colleges. According to this scheme, 

universities are eligible for a total grant of 
Rs. 7 to Rs. 10 lakhs each, and colleges 
Rs.25,000/- each during the VII Plan for 
purchase of books, journals, etc. These 
grants are being released to ·universities 
and colleges since December 1987. 

In January 1988, the UCC had infonned 
the Vice-Chancellors of universities that the 
8th New Delhi World Book Fair was being 
organized by the National Book Trust from 
5-15 Feb.1988 in which Publishers and Dis-
tributors of books in many languages were 
expected to participate with their latest 
books. The Fair would therefore be an ap-
propriate forum for acquiring publications 
by the universities and colleges for their li-
braries. The Commission did not advise 
that the grant should be utilised for pur-
chasing out-dated and unsold stock sold at 
the fair at a low price. 

(b) Dose not arise. 

Vayudoot Service for Anantapur, AIdwa 
Pradesh 

3631. SHRI K. RAMACHANDRA 
REDDY: Will the Minister of CIVIL 
AVIATION be pleased to state: 

• (a) whether the State Government of 
Andhra Pradesh has forwarded any plan to 
include Anantapur in Andhra Pradesh un-
der the Vayudoot service; and 

(b) if so, the likely date by which it will 
be connected by Vayudoot service? ' 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF lABOUR (SHRI jAGDISH 
TVTlER): (a) No, Sir. Not in the recent past. 

(b) Does not anse. 

[Translation] 

3632. SHRI HARISH RAWAT: Will the 
Minister of ENVIRONMENT AND FORESTS 
be pleased to state: 
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(a) whether Government have received 
proposals for clearance under the Forest 
Ad in regard to the construction of college 
buildings in hilly areas of Uttar Pradesh 
during the last two years; 

(b) if so, the details thereof; and 

(c) the action taken in each case? 

THE MINISTER OF STATE OF THE MIN .. 
ISTRY OF ENVIRONMENT AND FORESTS: 
(SHRI Z.R. ANSARI):(a) Yes, Sir. 

(b) and (c). The details are given in the 
Statement below: 

STATEMENT 

S.No. Name of the 
proposal 
(Date of receipt) 

,. Construction of Govt. 
Polytechnic Building 
at Gauchar. 
(20-03-1986). 

2. Construction of 
Residential QuarterS 
of Rajkiya I nter College 

~ at Khetikhan 
(26-02-1988) 

Enviror.ment Clearance of Road project 

3633. SHRI HARISH RAWAT: Will the 
Minister of ENVIRONMENT AND FORESTS 
be pleased to state: 

(a) whether Covernment have received 
any proposal for construction of the re-
maining part of Ganiyachholi Thana 
Vishalkot motor road which is under con-
struction in Almora district of Uttar 
Pradesh; and 

(b) If so, the date on which the proposal 
was received and the steps taken for earty 
durance? 

THE MJNISTER OF STATE Of THE MIN-
tSTIV OF ENVIRONMENT AND fORESTS 
(SHRI ZR. ANSARI): (a) Yes, Sir. 

District 

Chamoli 

Pithoragarh 

Area Remarks 
(in Ha.) 

3.451 The Proposal has 
been rejected by 
the Central Govt. 
vi<te No.8-50/86. 
FC dated 25-9-86. 

0.466 Essential details 
have been sought 
from the State 
Govt. vide No. 
8-47/88-FC dated 
10-03-88. Reply of 
the State Govt.is 
awaited. 

(b) The proposal was received on 
4.12.1987. Approval for diversion of 0.4806 
hectare of forest land for construction of 
the Ganiyadeoli-Thana-Vishalkot Motor 
road has been sent to the State Govern-
ment of Uttar Pradesh on 25-1-88. 

[English] 

Encroachment of Forest UncI 

3634. SHRI S.C. CHOLAP: Will the 
Minister of ENVIRONMENT AND fORESTS 
be pleased to state: 

(a) the total forest land encroachfd for 
.tgriculture purpose in the country, State-
wise; 
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(b) whether the Supreme Court has is-
sued general stay orders to the collectors
and District Officers 'of Thana District in
Maharashtra not to secure or destroy crop
in the f~rest land encroached by adivasis;
and

(c) the guidelines issued by Government
in case of encroachment? .

THE MINISTER OF STATE OF THE MIN-
ISTRYOF ENVIRONMENT AND FORESTS
(SHRIZ,R. ANSARI): (a) and (b). The infor-
mation is. being collected from the
State/UT Governments and will be placed
on the Table of the House.

(c) As there are clear legal provisions to
deal with encroachrnents., guidelines are
not required. '

Closure of Taj to Visitors Once a Week

363.5. ' DR. B. L. SHAILESH:. Will the
.• Minister of HUMAN RESOURCE

DEV~LOPMEN! be p~eased to state:

(a) whether during his recent visit to the
TajMahal and Agra Fort, he indicated that·
Government might keep historic m0nu-
ments at Agra, including Taj Mahal, closed
to visitors for one day in .a week to carry
out essential maintenance work;

(b) if so, whether the day for closure has
been determined;

(.cj if not, whether 'Friday' is being con-
sidered as the appropriate day for' closure
inview of this being the pr<;lyer day for the'
Muslims; and

(d) what other improvernent-environ-
mental, anti-pollutioa upkeep and mainte-
nance of these historical monuments - he
propo eel to make?

THE MINISTER OF STATE IN THE DE-
PARTMENTSOF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT (SHRI ~.P
SHAHI): (a) It has been suggested that the
TajMahal Agra should be closed to public
once in a week.

Written Answers

.tb) No-Sir,
(c) No, Sir.
(d) A comprehensive Action Plan for the

whole of Taj Mahal, apart from a time
bound major programme of renova-
tion,'has been ~uggested. . .

Average Heightof Indians

3636~ SHRI G. BHOOPATHY: Wili the
Minister of HEALTH AN D FAMILYWELFARE
be pleased to state:. .

(a) whether it is a fact that the ave.rage
height of the Indians is either stand~stlll or
it is decreasing by 1 cm. (Centlmerre)
during the recent time;

(b) whether a survey disclosed t~at the
average height of· the foreigners Ill. the
same period has increased by 1 Centime-
tre; and

(c) if so, what steps are being taken by
Government to prevent decrease in the av-
erage height of the Indians?

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILy WELFARE
(KUMARI SAROJ KHAPARDE): (a) No. The
data collected by National Nutrition Moni-
toring Bureau in 9 States in India-between
1974 and 1982 indicates that there is no
decrease in height in adults (25-30 years).
In fact, there is a slight increase in the
height. .

(b) Studies carried out in USA have indi-
. cared that there are secular trend among

adults in height that there is improvement
in height in succeeding generation.

(c) Does not arise.

Population in Slum Areas

3637. DR. T. KALPANA DEVI: Will the
Minister of HEALTH AND FAMILVWELFARE
be pleased to state:

(a) whether population -in slums is in-
creasing in the recent years; and

(b) if so, the steps being taken to
achieve the desired birth rate in slum
areas bY-2000 A.D.?

THE MINISTER OF STATE IN THE MIN-
ISTRY,OF HEALTH AND FAMILY WELFARE
(kUMARI SAROJ KHAPARDE): (a) Yes.
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(b) I n accordance with the National 
Health Policy, the urban infrastructure for 
providing Family Welfare, M.C.H. and Pri-
mary Health Care in urban areas including 
slums is being re-organized. To reach the 
goal of birth-rate of 21 per thousand pop-
ulation by 2000 A.D., a net work of out-
reach services is proposed to be set up in 
urban areas with special emphasis on slum 
areas. 

Expansion of Transport Facilities in 
Assam 

3638. SHRI BHADRESWAR TANTI: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state: 

(a) the transport facilities provided in 
Assam during the Seventh Five Year Plan so 
far; 

(b) whether during the remaining pe-
riod of the Seventh Plan, transport facilitIes 
will be expanded further; and 

(c) if so, the detaIls thereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT(SHRI RA-
JESH PilOT): (a) to (C). Information, an 
respect of various sub-sectors of transport, 
is being collected and will be laid on the 
Table of the House. 

CuIt .. aI Exchange Prosramme with 
Hungary 

3639. SHRI T. BALA GOUD: Will the 
Minister of HUMAN RESOURCE DEVEL· 
OPME NT be pleased to state: 

(a) whether a cultural exchange pro-
gramme has recently been signed with 
Hungary, and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE DE .. 
PARTMfNTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI 
LP.SHAHI): (a) and (b). A Cultural 
Exchange Programme between the 

Government of the Republic of India and 
the Govemment of the Hungarian People's 
Republic for the years 1988-1990 was 
Signed in Budapest on 4.11.1987. The Pro-
gramme broadly provides for exchange of 
specialists and interaction including devel-
opment of institutional linkages in the 
fields of science and education. It includes 
provision of placement of a teacher of 
Hungarian language and literature in India 
and of a Hindi language teacher in Hun-
gary, Publication of the Hindi-Hungarian 
and the Hungarian-Hindi conversational 
guides; exchange of information on each 
other's education system. It provides for 
joint researches in the field of Sociology, 
offer of scholarships; exchange of art exhi-
bitions, exchange of cultural personalities, 
perfonning troupes; and participation in 
each other's Art Triennial. It seeks to pro-
mote exchange of persons for training in 
museum techniques; translation of each 
other's literary work and interaction in the 
field ot archaeology.-Other clauses relate to 
organization of one film week in each 
other's country; interaction between the 
Hungarian Television and the Doordar-
shan; cooperation in the field of sports, in-
cluding exchangfl of sports teams, coaches 
and experts. 

ICMR Report Ie. Functioning of Primary 
Health Service facilities 

3640. SHRI P.R. KUMARAMANGALAM: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether studies conducted by the 
ICMR reveal a most unsatisfactory situation 
in respect of functioning of primary health 
servic.e facilities; 

(b) whether a State-wise study / 
evaluation has been conducted and if so, 
the details thereof and corrective steps 
taken during the last three years; and 

(c) whether voluntary health organisa-
tions will be more actively involved in 
these projects both for regular running and 
evaluation? 

THE MINISTER OF STATE IN THE MIN· 
ISTRY OF HEALTH AND FAMILY WELFARE 
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(KUMAR. SAROJ KHAPARDE): (a) to (c). At 
the instance of the Ministry of Health and 
Family Welfare, the Indian Council of 
Medical Research initiated a programme on 
evaluation of quality of family planning and 
MCH se(Vices offered through Primary 
Health Centres. The evaluation is being 
carried out in 14 States and the report 
based on first round of survey covering 
34 PHCs are deficient in medical and 
paramedical manpower, minor operation 
theatre and labour room which are either 
poorly equipped or not available. Sftuation 
regard;n~ cold chain facilities, transp(lrt, 
water and power supply has been found to 
be satisfactory and adequate supply of 
medicines, vaccines and contraceptives has 
been reported These Interim findings have 
been discussed with the State Government 
officials and their attention has been drawn 
to the urgent need for removing the defi-
ciencies. The MlOistt) proposes to cont.nue 
the process of evaluation by involVing .n-
dependent organizataon mcludang voluntary 
hodies. 

Agro-forestry Programme 

3641. SHRIMATI JAYANTI PATNA~I(: 
Will tbe Minister of ENVIRONMENT AND 
FORESTS be pleased to state: 

(a) the total Investment made for agro-
forestry programme In last three years and 
when it was launched; 

(b) the State-wise Investment made for 
agro-forestry works undertaken during 
those years; and 

(c) the details thereof? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF ENVIRONMENT AND FORESTS 
(SHRI Z.R. ANSARI): (a) to (c). The Infonna-
tion is being collected and the same will be 
laid on the Table of the House. 

Deaths due to family Planning 
Operations 

3642. SHRI KAMLA PRASAD KAWAT: 
SHRI K.D. SULTANPURI: 

Will the Minister of HEAl. TH AND 
FAMilY Wl:lf~KE be pleased to state: 

(a) the number of deaths reported in 
the country as a result of family planning 
operations during 1987-88 and the places 
where such deaths occurred, State-wise; 

(b) whether any study has been made 
to determin~ the exact cause of these 
deaths and if so, the details thereof along 
with the action taken against guilty per-
sons; and 

(c) whether any compensation has been 
given to the dependents/families of these 
deceased persons? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF t-jEALTH AND FAtviILY WElfARE 
(KUMARI SAROJ KHAPAROE): (a) Number 
of deaths during 1987-88 as a result of 
family planning operations is 107. 

(b) Every death ~ is investigated by 
the State Government to determine the 
cause of death, and appropriate action is 
taken to minimise such deaths. 

(c) It is a policy matter of this Ministry 
to pay ex-gratia compensation limited to 
Rs.l0,OOO/- to the legal heirs of the accep-
tor in case of her/his death. 

Appointment of Governing Bodies of 
Delhi Administration Run CoIJeses 

3&43. SHRI MOHO. MAHfOOZ AU 
KHAN: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the Governing bodies of the 
colleges run by Delhi Administration are 
being appointed under old guidelines to 
the detriment of the functioning of the col-
leges and the Delhi University has not 
brought any ordinance on the nominations 
to such bodies; and 

(b) if so, the reasons therefor and the 
reaction of Government thereto? 

THE MINISTER OF STATE IN THE DE-
PARTMENTS OF EDUCATION AND CUL-
TURE IN THE MINISTRY OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI LP. 
SHAH I): (a) and (b). The University of 
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Delhi had appointed a Committee to frame 
new pidelines for the nomination of 
members by the Delhi Administration on 
the Governing Bodies of its colleges. These 
were to be finalized in consultation with 
the Delhi Administration. Accordingly, the 
iecommendations of the Committee were 
sent to the Delhi Administration for con-
currence which have not yet been re-
ceived. In the meantime the Delhi Adminis-
tration has sugested that the tenns of the 
present members of the G~erning Bodies 
of its colleges be extended for a period of 3 
months w.eJ. 21.2.88 as provided in the 
",levant Ordinance of the University. 

Technical Know·How for Coaches 

3644. SHRI GURUDAS KAMAl: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether necessary technical know-
how for the manufacture of high speed 
coaches has been developed in the country 
with indigenOtlS technology; and 

(b) if so, the reasons for ""going in for 
such technical collaboration with foreign 
ftnns? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY Of RAILWAYS (SHRI MAHABIR 
PRASAD): (a) Know-how has been devel-
oped in the country with indigenous tech-
nology for manufacture of coaches for only 
a limited increase in speeds. 

(b) It is proposed to go in for transfer of 
technology from foreign finns not merely 
for manufacturing high speed coaches but 
also to acquire state-of-the-art technology 
in all aspects, such as light weight designs, 
advanced braking systems, better corrosion 
prtNe.!'tion and improved passenger 
comfort. 

(1 ram/ation J 

PtoWetM at 0rWen at Private IuIes 
underD1C 

3645. DR. CHANDRA SHEKHAR TRI-
PATHI: Wall the Minister of SURfACE 
TRANSPORT be pleased to state: 

(a) whether a delegation of the drivers 
of private buses under DTC operation has 
presented their problems to Government; 

(b) if so, whether their problems have 
been considered by Government; and 

(c) what action has been taken to solve 
their grievances? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI RA-
JESH PILOn: (a) No delegation of drivers 
of private buses has presented their 
problems to Government. 

(b) and (c). Do not arise. 

[Eng/ish] 

Railway projects in Kamataka 

3646. SHRIMATI BASAVARAjESWARI: 
SHRI NARSINC SURYAWANSHI: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) the new railways projects in 
Kamataka to be taken up in the current 
financial year; 

(b) the stages of works of old projects 
and on-pns Railway Projects iQ Kamataka 
at the beginning of the current financial 
year, project-wise details; and 

(cl the reasons for delay in completion 
of old and on-going projects with project-
wise details? 

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) No new project of New Rail 
tine or Cauge Conversion tn Kamataka has 
been approved \n the tunent tinancia\ '/G( 
1987-88. 

(b) and (e). Partiaalars for on-loi"l New 
Une & Caup Conversion projects are as 
under.-
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Rs.in crore 

S.No. Work Cost Exp. Outlay Progress 
upto In 87- as on 

. 3/87 88. 1-4-87 

1. Bangalore- 58.76 7.96 3.00 14.50% 
Mysore Conver-
sion from MG to 
BG (138Km.) 

2. Chitradurg- 35 3.80 0.72 11% 
Rayadurg New 
MG line (100 Km.) 

The works are being progressed according to availability of resources. 

Master Plan to Control Mosquito Menace 
in Bangalore 

3647. SHRI H.N.NANJE GOWDA: 
SHRI G.S. BASAVARAJU: 
SH RI S.B. SIDNAL: 

Will the Minister of HEALTH AN 0 
FAMILY WELFARE be p1eased to state: 

(a) whether a master plan for the con-
trol of mosquito in Bangalore City has been 
submitted by Vector Control Research Cen-
tre to the State Government of Karnataka; 

(b) if so, the details thereof; and 

(c) whether any assistance would be 
provIded by Unton Govemnlent to the 
State Govemment for Implementing ~e 
plan? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPAROE): (a) Yes, Sir. 

(b) At the request of the Government of 
Kamataka, the Director, Vector Control Re-
search Centre,· Pondicherry has submitted 
a master plan for control of mosquito nUI-
sance in Banga\ore city, to the Mayor ot 
Bangalore Municipal Corporabon on 5th 
February, 1988. The suggestions made in 
the master-plan include optimum use of 
eXisting staff and finances for mosquito 
control and th~ measures to be taken to 

maintain a clean environment with better 
management of men and material. All the . 
suggestions that have been made are pos-
sible to incorporate and implement in the 
existing infrastructure. 

(c) The Vector Control Research Centre, 
Pondlcherry will provide the expertISe and 
guidance. 

Permission to Photograph Goa Dockyard 

3648. SHRI C.M. BANAlWALLA: Will 
the Minister of CIVil AVIATION be pleased 
to state: 

(a) whether the Amencan producer or 
documentary 'Golden Goa' has pho--
tographed the Dabolim (Goa) airport and 
the dockyards; 

(b) whether permISSion had been duly 
granted for such photography and filming; 

(c) the measures, if any taken to ensure 
that security considerations were not 
compromised; 

(d) whether Government cOflSK)er that 
such photography by a toreign concern is a 
serious threat to secunty; 

(e) if so, whether any check was carried 
out of the exposed film before it was tak~ 
out of the country and if not, what action 
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was taken against those responsible for the 
serious case; and 

(f) the measures taken to avoid such In-
stances in future? 

THE MINISTER OF STATE OF THE M~­
ISTRY Of LABOUR (SHRI JAGDISH 
TYTlER): (a) to (f). The Indian and foreign 
cameramen and the associated personnel 
were given permission to film some of the 
nom-sensitive features of the airport, 10-

-cated in the unrestricted area. This shoot-
ing was in connection with a film spon-
sored by the State Government to encour-
age tourism. The teams \\oere constantl} 
escorted and all ,ecunty measures were 
taken to ensure that there was no secunt) 
lapse. 

Medical Aid to T ribals 

3649. SHRI RADHAKANTA DIGAL: Will 
the Minister of HEALTH AND FM11lY WEL-
FARE be pleased to st~te: 

(a) whether the tribals living an the re-
Inote and inaccess1ble areas III the count') 
are not getting proper medical aid; 

(b) if so, whether GoverOillent propose 
to introduce any scheme to provide cheap 
medicines for these tribals; and 

(C) If so, the details thereof? 

THE MINISTER OF SlATE IN THf MIN-
ISTRY OF HEALTH AND FAMILY WELFARE 
(KUMARI SAROJ KHAPARDE): (a) Con-
certed efforts are being made to provide 
preventive, promotive and curative health 
and family welfare services to the tribal 
population including those living in remote 
and inaccessible areas in the country 
through a network of Community Health 
Centres, Primary Health Centres, Sub· 
sidiary Health Centres and Sub·Centres. A 
Sub-.centre is sanctioned for a poputation 
of 3,000 instead of 5,000 and Prirnary 
Health Centre for every 20,000 iustpad of 
30,000 in the tribal, remote and inaccessl· 
bIe areas. In addition, the national pro· 
grammes for control of communicable and 
non-communicable diseases, research, 
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opening of dispensaries/hospitals of ISM 
and Homeopathy also cover tribal areas. 

(b) and (c). All the health institutions, 
i.e., Commcnity Health Centres, Primary 
Health Centres, Subsidiary Health Centres, 
Sub-Centres, Dispensaries and Hospitals 
etc. established by the Govenlment in 
Tribal area prOVide free medicin.es. 

12.00 tars. 

[Engltsh] 

PROF. MADHU DANDAVATE (RaJapur): 
Mr. Speaker, Sir, Will you allow me to make 
a submissiOn about the Motion which you 
have already adlnitted? -

MR. SPEAK[ R: I have only admitted. 
There is no question of permission. 

PROF. MADHU DANDAVATE: We are 
requesting you. 

MR. SPEAKER: There IS no question of 
requesting me. You do it. You have to de· 
cide. 

PROF. fvtADHU DANDAVATE: Regard-
109 lad Sangh's allegations killdly find out 
as early as possible. 

~MR. SPEAKER: You have to do it your-
selt. You elfe the masters. I have done Ill) 
joL. It l!:t lIpla you. 

SHRI BASUDEB ACHARIA ,Bankura)' 
We want that a House Comnllttee should 
be constituted. (/nterrupClons) 

MR. SPEAKER: No question. Not al-
lowed. 

(Interruptions) 

PKQ)F. MADHU DANDAVATE: let the 
P d.-halnE-nta')' MaIrs Minaster say somt'· 
thing dbout it. (Interruptions) 

• MR. SPEAKE R: No question. 
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SHRI 'Po KOlANDAIVElU (GobI· 
chettipalayam): I have given a Privilege 
Notice against Shri Thangaraju on 11th. 
What happened to it? 

MR. SPEAKER: I will see to it. I will let 
you know. You stand in your seat. I will 
let you know. 

SHRI THAMPAN THOMAS (Mave-
likaral: I have given a Priviiege .Notice for 
deletion of the tenns "Joker" and 
"Groucho" used by th~ Prime Minister. 

MR. SPEAKER: They are not Unparlia-
mentary. You come to me. . 

SHRI HAROOBHAI. MEHTA (Ahm-
edabad): We have given a written request 
for a discussion on textile problem 
(Interruptions) 

MR. SPEAKER: It is going on. We will 
take it up. 

(Interruptions) 

SHRI N.V.N. SOMU (Madras North): 
Shri Vellaichamy, a DMK worker died due 
to suffocation in Tiruchchirappalli jail. 

MR. SPEAKER: You give me, I will find 
out. 

(Interruptions) 

SHRI N.V.N. SOMU: Jalianwala Bagh 
has happened in Tamii Nadu. Not only 
that, · SO, 000 people were arrested in Tamil 
Nadu due to Bandh. Even journalists were 
assaulted in the presence of Police. I re-
quest you to order an Inquiry. 

MR. SPEAKER: I will get the facts. You 
give it to me. 

SHRI·N.V.N. SOMU: I have given an 
~dJoumment Motion. (InterruptIons) 

MR. SPEAKER: I will see to it. 

(Interruptions) 

SHRI DINESH GOSWAMI (Guwahati): I 

want to raise a serious matter. Certain ex-
CRPF men and present CRPF men have 
smuggled anns to the extremists of the 
North-Eastern Region. (Interruptions) 

MR. SPEAKER: I will find out and then 
come to you. 

SHRI DINESH COSWMtI: It is a very 
serious matter, Sir 

MR. SPEAKER: I will find out. let me 
get the facts and then I will see. 

SHRIINDRAJIT GUPTA (Basirhat): I am 
drawing your attention to the fact that the 
hone Speaker of the P .LO Assembly, who 
was your guest here two days ago has in a 
Press Conference openly advised the Gov· 
ernment not to ~nd the team to play in Is-
rael. 

MR. SPEAKER: We will see to it. 

SHRIINORAJIT CUPTA: Please find aut 
from the Government what they are cJoins. 
[Translation] 

MR. SPEAKER: I have heard it. 

(Interruptions) 

MR. SPEAKER: Mr. Saifuddin, you spoil 
everything. 

(Interruptions) • 

MR. SPEAKER: Mr. Saifuddin, you spoil 
the seriousness of the matter. 

[English] 

SHRJ SAIFUDDIN CHOWDHARY 
(Katwa): Why are they not responding? 

MR. SPEAKER: I have already initiated 
action. 

SJ1RIINDRAJIT GUPTA: You wiD be put 
in a very em)lanassing position. You are 
leading so many Parliamentary De~ 
to Inter - Parliamentary Meetinp. WI.-
will you do there! You do something abcQ 
it. 
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MR.SPEAKER: I have already taken ac-
tion. I have already written to them. 

SHRI BASUDEB ACHARIA: let them re-
spond. Tiley are not responding. 

SHRI N.V.N. SOMU: tormer Speaker 
of Tamil Nadu, Pulavar Govindan was also 
arr.ested ... (Interruptions) 

SHRI HANNAN MOLLAH (Ulubena) 
Sir, hundreds of Peerless Employees today 
courted arrest here demanding nationahsa-
tion of Peerless Insurance Company. It is a 
long-standing demand and. all the political 
parties have supported it. The Finance 
Minister should take action. (Interruptions) 

[Translation] 

MR. SPEAKE R: It usually happens. 

[Eng/ish] 

There is nothing new in It. 

(Interruptions) 

SHRI N.V.N. SOMU: The Former 
Speaker of Tamil Nadu, Pulavar Covindan 
has been arrested. (Interruptions) 

MR. SPEAKER: I have already wntten 
will find out the facts and let you know. 

SHRIMATI BASAVARAJESWARI (Bellary). 
The Maharashtra Chief Minister Shn S. B 
Chavan has made a Statement on the tloor 
of the House regarding Belgaunl, offenng 
Rs. 100 crores ... (Interruptions) 

[Translatjon] 

MR. SPEAKER: Statement will be made 
soon. 

[Eng/ish] 

SHRI T.V. CHANDRASHEKHARAPPA 
(Shimoga): This is highly condemnable. 
(Interruptions, 

MR: SPEAKER: We are getting a State-
ment right now. Sit down. Then you can 
have a discussion. 

SHRI T.V. CHANDRASHEKHARAPPA: 
The Chief Minister of Maharashtra Shri S.B. 
Chavan has made an annountement on 
the floor of the State Assembly ... 
(/nterrup,tions) 

MR. SPEAKER: You can give it to me. I 
cannot do anything about the State Assem-
bly here. 

(Interruptions) 

[Translation] 

MR. SPEAKER: You give it to me. I will 
look into it. 

(Eng/ish] 

SHRI P. KOLANDAIVELU: I have got 
personal grievance, Sir. (Interruptions) 

MR. SPEAKER: You can write to me. 

SHRI P. KOLANDAIVELU: How have 
these seats been allotted to Mr. Jagath~k­
shakan's group? You have to protect my 
right. I have got seven Members. 

DR. S. JAGATHRAKSHAKAN: We have 
six, Sir. 

SHRI P. KOLANDAIVElU: How can you 
allot, Sir? I have got seven Members. I 
have given notice yesterday. How can you 
allot to them 7 (Interruptions) 

SHRI N.V.N. SOMU: He is challenging 
your order, Sir. (Interruptions) 

MR. SPEAKER: Sit down. Don't get agi-
tated. Please sit down now. 

(Interruptions) 

MR. SPEAKER: Why can't you sit clown 
and listen to me? 

SHRI P. KOLANDAIVElU: I have got 
seven Members. I am ready for physical 
verification. How can you change the 
seats? 

MR. SPEAKE R: All right, all right; Please 
sit down. 



265 PHALGUNA27 , 1909 (SAKA) P.pets Laid 266 

SHRI P. KOlANDAIVEW: What is this, 
Sir? 

MR. SPEAKER: I am standing, and you 
are also standing. You should not stand 
when I am standing. That is what I say. 

SHRI P. KOLANDAIVELU: They are also 
standing. 

MR. SPEAKER: You'are all violating the 
rules, ana the decorum of the House. You 
are the people who make the rules. You 
make the laws, and you make the rules. If 
you do not behave, then it is your fault, not 
mine. 

i say that If you show your men, I Will 

recognize you. 

SHRI P. KOLANDAIVElU: Yesterday, I 
have gIVen notice. I have gIVen notice 
saying that I am ready to produce seven 
Members. 

(Interruptions) 

MR. SPEAKER Please Sit down Don't 
get agitated. They showed me the people, 
they paraded before me. I had It trom 
them In wntlng. 

SHRI P KOLANDAIVElU. i have given 
umpteen letters In writing. What did you 
do? (Interruptions) 

PROF. SAIFUDOIN SOl (Baramulla). I 
want to say something about Bal Thack-
eray/s actIVIties in Maharashtra 
(Interruptions) We condemn terronsm In 
Punjab. Nobody should be allowed to add 
fuel to the fire an Punpb. Sal Thackeray 
has organized a social boycott against a 
community, and now he will orgaOl~e 
picketing against ~e other members. 
That will generate tensaon In the country ... 
(Interruptions) 

[Tr."s/ation) 

MR. SPEAKER: Please listen to me. Mr. 
SOl. kindly sit down. We shook! speak 
with caution. Serious view should be taken 
If anyone attempts to divide the country on 
these lines. A we Sikh who has faith in 

the teaching of Guru Granth Sahib can 
never indulge in such vicious activities. 
Only a brute can do such. things. It should 
be condemned. You may be aware what 
happened in Karsan. On the Holi festival, 
people of all communities had gathered! 
These brutes came and ordered the Si~ 
and the Hindus to fonn separate groups so 
that they (ould shoot the Hindus. But do 
you know what was the reply of the people 
in the gathering7 They said that they were 
born together, they have lived together 
and they will die together That is why 
Punjab is surviving today. The Hindus and 
Sikhs have neither divided nor will they 
ever divide. Have you understood this 
fully? Hence, such views can be dangerous 
for the country and we should not allow 
anyone to speak in this manner. 

(Interruptions) 

12.08 hrs. 

PAPERS LAID ON THE TABLE 

[English] 

AnniW Report of and a Review on the 
working of International Airports 

Authority of India for 1986-87 and a 
statement showing reasons for delay in 

laying these papers 
THE MINISTER OF STATE OFt THE 

MINISTRY OF lABOUR (SHRI JACDISH 
TYTlER): I beg to lay o~ the TabIe-

(1) (i) A copy of t~ Annual Report 
~Hindi and Ellglish ver-
SIOns) 6f the International 
Airports Auttlonty of India 
for the year 1986-87 along 
with Audited Accounts un-
der sub-section (4) of selec-
taon 24 and sub-section (2) 
of sectIOn 2S of the Interna-
tional Airports Authority 
Act. 1971. 

(il) A copy of the Review (Hindi 
and English vetsions) by the 
Government on the WOI'k-
ing of the International Air-
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ports Authority of India for 
the year 1986-87. 

(2) A statement (Hindi and En-
glish versirDns) showing 
reasons for delay in laying 
the papers mentionecf at (1) 
above. (Placed in Ubrary 
See No. LT.5716/88] 

Annual Report of and Review on the 
working of the lChuda Baksh Oriental 

Public Ubrary for 1986-87 and a 
statement showing reasons for delay in 

laying these papers . 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE" MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI LP. 
SHAH I): I beg to lay on the T able--

(l)(i) A copy of the Annual Report 
(Hindi and English versions) of 
the Khuda Bakhsh Oriental Public 
Ubrary, Patna for the year 1986-
87. along with Audited Accounts. 

(ii) A copy of the Review (Hindi and 
English versions) by the Govern-
ment on the working of the 
Khuda Bakhsh Oriental Public u. 
brary, Patna, for the year 1986-
87 

(2) A statement (Hindi and English ver-
sions) sho\ving reasons for delay 
10 laying the papers mentioned at 
(1) above. [Placed in Library. See 
No. IT 5717/881. 

(3) A statement (Hindi and English ver-
sions) explaining the reasons for 
not laying the Audited Accounts 
of the Indian Institute of Man-
agement, Bangalore, for the year 
1986-87 within the stipulated pe-
riod of nine months after the 
dose of the Accounting years. 
(Placed in Library. See No. l T 
5~18/88), 

NotifICation under Major Ports Trust Act 
1963 and Annual Report of the Seamen 
Provident OrganisatiM for 1986-87 Md 
review on the working thereon and a 
statement showi .. the reasons for delay 

in laying these papers 
• 

THE DEPUTY MINISTER IN THE MIN· 
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ISTRY OF SURFACE TRANSPORT (SHRI P. 
NAMGYAL): I beg to lay on th,e Table ... 

(1) A copy of Notification No. G.S.R. 
82 (E) (Hindi and English ver-
sions) published in Gautte of In-
dia dated the 9th February 1988 
approving the Bombay Port Trust 
(Handling of Hazardous Cargo) 
Regulations, 1986, I.Inder sub-
section (4) of section 1~4 I)f the 
Major Port Trusts Act, 1963. 
[Placed in Library. See No. LT. 
5719/88). 

(2) (i) A copy of the Annual Report 
(Hindi and English versions) of 
the Seamen's Provident Fund Or-
gaRisationl Bombay, for the year 
1986-87. 

(ii) A copy of the Annual Accounts 
(Hindi and English versions of the 
Seamen's Provident fund Organi-
sation, Bombay, for the year 
1986-87 together with Audit Re-
port thereon. 

(iii) A copy of the Review (H indi and 
English versions) by the Govern-
ment on the working of the Sea-
men's Provident Fund Organisa-
tion, Bombay, for the year 1986-
87. 

(3) A statement (Hindi and English ver-
sions) showing reasons for delay 
in laying the papers mentioned at 
(2) above. [Placed in Ubrary. See 
No. LT 5720/88). 

MR. SPEAKER: Now Next item.".. Shn 
N.D. Tiwari. 

SHRI N.V.N. SOMU: On a point of or-
der, Sir. The Tamil Nadu Budget is being 
Submitted. The hon. Prime Minister IS 
Prime Minister for Tamil Nadu also, but he 
is not seen in the House. (/nte"uptions) 

MR. SPEAKER: This is no point of order. 
Sit down. 

SHRI N.V.N. SOMU: He should be pre· 
sent in the House, Sir .•. (Interruptions) 
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[Translation] 

MR. SPEAKER: Why do you behave like 
this? 

(Interruptions) 

TAMil NADU BUDGET 1988-89 

[English) 

TH£ MINISTER OF FINANCE AND 
MINISTER Of COMMERCE (SHRI 
NARAYAN DATI TIWARI): I rise to present 
the Revised Estimates for 1987-88 and the 
Budget Estimates for 1988-89 of the Gov-
ernment of Tamil Nadu. 

At the very outset, may I pay my tribute 
to the late ~harat Ratna Shn M. G. Ra-
machandran- M.C.R.J. who adorned the 
office of the Chief of Minister of T amal 
Nadu for more than 10 years? 

(InterruptIons) 

PROF MADHU DANDAVATE (RaJapur): 
Is it an obituary reference, Sir? . 

SHRI S. JAIPAl REDDY (Mahbubnagar) 
Is it an obituary reference to democracy In 

Tamil Nadu? (Interruptions) 

SHRI NARAYAN DATI TIWARI: from a 
very humble background he r~e to be-
come the Chief Minister of the State by 
dint of his gift of leadership, his compas-
sion for the poor, the underprivileged and 
the handicapped and his commitment to 
his ideals. He believed strongly in the in-

tegrity and unity of the nation and worled 
ceaselessly towards achieving a modem, 
secular and united India. 

As a mark of our shared commitment to 
the uplift of the poor-a cause dear to the 
heart of the departed leader -we have de· 
deled that all the social welfare schemes, 
including the noon meal scheme, intro- . 
duced by MeR would be implemented effi-
ciently by the present State Government. 

After the introduction of the President's 
Rule, t~ Government have been taking 
energetic steps to tone up the administra-
tion so that machinery of the State can act 
more effectively in the 1mplementation of 
projats and schemes and be far more re-
sponsive to the people's needs. Adequate 
powers have been delegated to the ad-
ministration and the supervisory proce-
dures have been strengthened. An earnest 
effort is being made to fulfil the Annual 
Plan for 1987-88. In particular, the Public 
Distribution System is being streamlined to 
ensure that consumers get essential sup-
plies in time and in quantities whic-h they 
are entitled to. The results of the efforts 
taken for toning up the State administra-
tion will be evident in the months to come. 

The drought has been severe and has 
left behind a serious burden on the fanning 
community. The State Government have 
shown, In the last few weeks, their readi-
ness to respond promptly to the genuine 
grievances of farmers who' have borne. the 
brunt of the drought. Government have 
postponed by SIX months the payment of 
electncity dues by tanners and ordered re-
connection of power to agricultural 
pumpsets even where only part payment 
has been made. There will be no distraint 
of property for collecting revenue and co-
operatrve loans. 

We are continuing the existing welfare 
measures and development schemes. In 
addition, we have recently taken certain vi-
tal deCISions and have identified some 
thrust areas. In some of these areas, new 
schemes are being Introduced and imple-
mentation of current schemes improved. 
I n particular, at the instance of our Prime 
Minister, more emphasiS is being given to 
the welfare schemes directly bP.nefiting the 
Scheduled Castes and Scheduled Tribes. 
Under the SpeCial Component Pian for 
Scheduled Castes, about Rs. 150 crores will 
flow during the year 1988-89 towards their 
welfare schemes.' 

SHRI S. JAIPAl REDDY (Mahbubnagar): 
I am on a point of order. 

SHRI ~lfUOOIN CHOWDHARV 
(Katwa): It has never happened like this. 
He can lay it DR 11le 1 able of the HO!JSe. 
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MR. SPEAKER: He is presenting the 
Budget. 

(Interruptions) 

. SHRI BASUOEB ACHARIA (Bankura): In 
the List of Business, it is said, 

"To present a statement of estimated 
receipts and expenditure of the State of 
Tamil Nadu for the year 1988-89" I but 
he is making a speech. (Interruptions) 

MR. SPEAKER: Over-ruled. 

SHRt S. JAtPAL REDDY: You have not 
even heard my point of order. How can 
you over-rule it? 

MR. SPEAKER: Whenever you are here, 
you behave in this way. Kindly sit down. 

(English) 

SHRt AMAL DAnA (Diamond Harbour): 
Let him lay the Budget on the Table of the 
House. That is all. 

MR. SPEAKEIt I have allowed him. 

SHRI AMAL DA IT A: 1Ft no other Cbse 
has it been done before. 

SHRI SOMNATH CHAITERJEE (Bolpur): 
On the Punjab Budget, they never made 
any speech. 

SHRI S. JAIPAL REDDY: How can Mr. 
Tiwary be allowed to make a pre-election 
budget speech in Tamil Nadu. It goes 
against all conventions. It was never done 
before. 

SHRI AMAL DATTA: It is unconstitu-
tional. Only Budget can be laid on the 
Table. There is no que5ttion of making a 
Budget speech. . 

SHRI I NORAJ IT GUPTA (Basirhat): 
When the Budget is taken into considera-
tion~ then he can make his speech. At this 
stase, he has only to lay on the Table a 
statement of estimated receipts and ex-
penditure of the State of Tamil Nadu for 
dMt)1*' 1988-89. In the List of biness, it 

is put like that. He cannot make a speech 
now. Probably it is only for getting more 
publicity. 

SHRI AMAL DATIA: Under what rules 
is he doing that? He has only to lay the 
Budget on the Table. 

[Translation] 

MR. SPEAKER: It will not make any dif-
ference whether the speech is made today 
or tomorrow. When do you want him to 
deliver it? Do you want it to be done to-
morrow? 

SHRI BASUDEB ACHARIA: We want 
him to deliver it later. 

[English] 

SHRI NARAYAN DATI TIWARI: Apart 
from this, an integrated package to benefit 
Scheduled Castes for drinking water supply 
schemes and link roads for their habita-
tions, as well as· a new design Fire Proof 
Housing Scheme called " Kamaraj New 
Harijan Housing Scheme" is being intro-
duced at a total cost of Rs. 27 crores. 
(Interruptions) 

MR. SPEAKER; There is no bar. He can 
do it. The objection is overruled. 

SHRt AMAl DAnA: We do not allow 
this to be a propaganda platform. 

SHRI SAIFUDDIN CHOWDHARY 
(Katwa) : You have to see the precedents. 

MR. SPEAKEIt My ruling cannot be 
challenged. I have overruled. He is goin.s 
to read. (/nteTTuptions). 

SHRI NARAYAN DATI TIWARI: Rural 
women have been suffering various hard-
ships over the years. We shall pay special 
attention to improving their welfare. 
19,000 destitute women and widows wil: 
be sanctioned old age pension and sarees 
thus clearing the long pending waiting list. 
An additional sum of Rs. 3 (rores will be set 
apart to provide employment opportunities 
for about 25,000 women. For the young 
vi1lase w~, we propose to start centres 
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whe" young unmarried girls as well as re-
cently married girls would be taught the 
basics of health, hygiene and nutntlon, 
apart from upgrading their skills in the local 
crafts. They will be trained to engage 
themselves in productive occupations and, 
in particular, unmarried girls will be en-
couraged . to postpone marriage and re-
cently married girls postpone child-birth 
As an incentive, the State would be con-
tributing a sum of money which will be 
handed over In one lumpsum to each 
trainee at the end of two year period. Fur-
ther, a sum of Rupees one c-rore IS bemg 
set apart for special schemes for the handi-
capped. (InterruptIons) 

~R. SPEAKE R: I have alre~dy told you. 
He is reading. 

(InterruptIons) 

MR. SPEAKER: I know what I am dOing. 
I know my Job 

(InterruptIons, 

SHRI NARAYAN DUn TIWARI. Gov-
ernment recogms~ the role of youth and 
propose to set apart adequate resourc~ 
for the welfare of the youth of the State. 
We propose to Introduce the "Jawaharlal 
Nehru SCience Talent Book Scheme" for 
college students from the academiC year 
commenCing 10 June 1988. Under thiS 
scheme, sCience text books Will be sup-
plied free to about 3,000 students admitted 
to sCIence degree courses 10 1988-89. Fur-
ther, we p.·opose to orgamse a number ot 
rural camps for college boys and girls. In 
these camps, the students will anteract With 
the villagers, learn about their problems 
and aspirations and educate the Villagers 
on subjects like health, hygiene, local ad-
ministration, national integration, etc. The 
s~dents would also ~ reqUired to con-
tribute some phYSIcal labour for creation of 
rural assets. The students would be enti-
tled to have some academic crt-dit for their 
work in such camps. 

We are aware of the various problems 
beinS faced by large, medium and small in-
dustries in the State. These problems wiU 
be considered on a priority basis and solu-

tions found as soon as possible. Special at-
tention will be given for the rehabilitation 
and strengthening of small scale and 
medium industries. In particular,. the 
problems of the sick units 10 the small scale 
sector. will receive prompt attention of the 
Government and every effort will be made 
to arrange integrated assistance to such 
units. Steps will also be taken to create the 
right climate for promoting new invest-
ments, accelerating the pace of industrial 
growth and expansion of employment op-
portunities in the State. 

Tamil Nadu is well known for its hand-
loom industry. A number of weHare 
schemes for hand loom weavel"$- are already 
being Implemented. We have also recently 
allotted seven million additional units of 
power from the State Grid to spinning 
mills. Together with other measures, ihe 
allotment of additional power has had the 
immedaate effect of reducing the price of 
yam supplied to the hand loom weavers. 
Viscose yam will also be supplied at re-
duced prices. Ounng the next year we 
propose to reactIVate .the Handloom 
Weavers' HOUSing Scheme and put up 
2000 new houses for the weavers. 

I n order to encourage the local capital 
goods, ancillary and electroniC Industries, 
we propose to rationalise the sales f5lX 
rates applicable to them .. 

The Government would like to give high 
pnonty for the development of Tamil lan-
guage and culture. (Interruptions) 

SHRI N.V.N. SOMU (Madras North)' 
You are imposing Hindi. You talk of giving 
hIgh priority for the development of Tamil 
~nguage and culture. It IS all crocodile 
tears. (Interruptions) 

SHRI NARAYAN DATI TIWARI: We 
propose to speed up the preparation of a 
revised edition of the l' amil Encyclopaedia. 
The Oduvars in temples who have been 
singing religious hymns find it difficult to 
continue their tradition due to penury. In 
order to help them, we propose to sanc ... 
tion a monthly pension of Rs. 250 to one 
hundred oduvars above the age of 60. 
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We propose to strengthen and expand 
tfl.e existing scheme of assistance to Tamil 
authors for publication of their works so 
that at least 50 new books-novels, drama 
and anthologies of short stories or poems-
are pUblished every where. 

We also propose to introduce a new 
scheme for sanction of financial assistance 
to writers to bring out translations of Tamil 
literary wori<s in other languages so as to 
redlise the dream of poet Bharath. who 
said and I quote II Temadura Taml/osal 
U1asamelam Paravum Vagal Chalthal Ven-
dum" (We shall spread the sweet sound of 
Tamil language throughout the world). 
(Interrupti~ns ) 

MR. SPEAKER: One minute. Sit down 
The hon. Members wanted a precedent. I 
a~ giving them. 

"During the 14th Session (Third lok 
Sabha) while presenting the Budget ot 
Kerala for 1966-67 to lok Sabha, on 
insistence of some Members, Finance 
Min~ter made hiS Budget speech 
instead of having a statement ot 
estimated receipts and expenditure on 
Table of the House." 

(Interruptions) 

SHRI BASUDEB ACHARIA (Bankura) 
Who is Insisting now? Nobody IS .nslsbng 
now. (Interruptions) 

MR. SPEAKER: I can gIVe you another 
instance if you like. I quote: 

liOn 19th March 1976, when Minister of 
Finance Stvi C Subramanaam rose to 
present Tamil Nadu Budget (1916·17), 
he was asked by Speaker to lay state-
ment on the table, as it was lengthy. 
However, after taking Speaker's per-
mission, Minister read out a few para-
graphs and there.fter laid the statement 
on the Table of the House." 

(Interruptions) 

MR. SPENCER: look here. I have pen 
him pennisIion. There is no IUIe apinst it 

• 

and your objections are overruled. Please 
sit down. 

(Interruptions) 

MR. SPEAKEF: You haye raised it and I 
have overruled. 

(Interruptions) 

MR. SPEAKER: I will nanle you if you 
behave like this. 

(Interruptions) 

MR. SPEAKER: Please order. I have 
overruled it. 

(Interruptions) 

SHRI BASUDEB ACHARIA: Have you 
grven him permission to read the whole 
speech? 

MR SPEAKER. Yes, I have gIVen him 
permission 

(Interruptions) 

MR. SPEAKfR You are crossmg your 
limits now Please Sit down. 

(InterruptIons) 

SHRI S. JAIPAL REDO) (Mahabubnagar): 
Why are you shouting? (InterruptIons) 

MR. SPEAKER: You are shouting and not 
me. It is you who are shouting more than 
me. Please Sit down. I have onlv made mv 
obsefVations louder so that you can hear. 

(/nterruptlOIlS) 

MR. SPEAKER: I have given my rubng 
That is all. 

'(lnterruptions) 

MR. SPEAKER: You are transgressing 
your limits. You are casti"8 aspersions on 
the Chair. Please sit down. 

(Interruption.) 
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MR. SPEAKER: Every time you are VIO-

lating the rules, not me. 

(Interruptions) 

MR. SPEAKER: He IS dOing it under thE-
rules, otherwise I could not have asked 
him. If there was no rule, I would not have 
done it. I am not prepared to make rules 
and I will not do ,t. I will do whatever IS 

under the rules. 

(InterruptIons) 

SHRI NARAYAN DATI TIWARI' We also 
propose to render assistance for the com-
pletion of the work on Kamban Manaman-
dapam and for the installation of the statue 
of Mother Tamil at Karalkudl 

With a view to Improving the lot of the 
pensioners draWing minimum penSion, we 
propose to Increase the minimum pension 
so that all pensioners are assured of a 
minimum sum ot Rs 350 per month inclu-
sIVe of all allowances 

Apart from the new InitiatIVes, the Bud-
get prOVides tor increased outlays under 
Water Supply, Education and Health 
Dnnklng water supply Will be a major 
thrust area directed to ensure at least 
minimum levels ot water suppJy to the 
pubhc In rural areas, mUnicipalities and 
Madras City We propose to Introduce 
Computer Science courses an I ndustnal 
T raining I nstltutes and SCience Colleges 
and advanced courses In Computer SCI-
ence In three Enganeenng Colleges. 110 
new pnmary health centres wtll be opened 
during the coming year. Further, a number 
of programmes for hospital buildings and 
Improvement at hospital facIlities are also 
envisaged In the Budget. 

Revised Estimates 1987.as 

Now let me tum to the detatls of the es-
tifMtes. The RevISed Estimates show total 
revenue receipts of Rs. 2945 crores and the 
expenditure on revenue account of Rs. 
3250 crores thus resulting In a revenue 
deficit of Its. 30S Cr0re5. Taka. into ac-
count the capital receipts at RJ. 882 crores 
and capital expenditure at 16. 894 crores 

and after incorporating the riet public ac· 
count trC!._nsactions, the current year is ex-
pected to show an overall deficit of Rs. 216 
aores. This will be covered to the extent 
of Rs. 13 crores by drawing down cash bat-
ance and the balal'\Ce of Rs.203 crores is 
carried forward: 

Budget Estimates 1988-89 

During the year 1988-89, the revenue 
receipts are estImated at Rs. 3188 crores 
and revenue expendiblre at Rs. 3405 crores 
resulting an a revenue deficit of Rs .• 217 
crores. On the Capital account, the re-
ceipts are estimated at Rs. 710 crores and 
expenditure at Rs. 700 crores. Taking into 
account the anticipated dOSing deficit of 
the current year and the transactIons under 
Public Account, the overall defiCit for 1988-
89 IS estimated at Rs. 124 crores and the 
cum~atlVe defiCit at the end of 1988-89 is 
expected to be Rs 327 crores However, 
we expect the deficit to come down to 
some extent through better collection and 
buoyancy of taxes and reduction of non-
developmental expenditure. 

Plan Outlay 

The State Plan Outlay for 1988-89 has 
been fixed at the ambatlous level of Rs. 
1457crores, a step up of 16.5 per cent over 
the current year's plan of Rs.12S0 crores. 
The Annual Pian proVides for an outlay of 
Rs. 502 crores for the Power sector, Rs. 
136 crores for Agnculture and aUted ser-
VICes, Rs. 247 crores for Water Supply, 
HOUSing and Urban Development, Rs. 118 
crores for Social Welfare and Nutrition, Rs. 
84 crores for Transport and Communica-
tions and Rs. 69 crores for Industry and 
Minerals. 

Vote on Account 

The Annual Farlancial Statement for the 
year 1988·89 has been laid before the 
House and the connected demands for 
grants are also being circulated to the hon. 
Members a10ns with other Budget papeIS. 
I am, however, at this stase, seeking only a 
-Vote on Account" for the first six months 
of the financial year 1988-89. 
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SHRI N.V.N. SOMU: This is mere elec· 
lion propaganda. We are walking out. 

MR. SPEAKER: The hon. Member is not 
allowed. 

(Interruptions)·· 

Shri N.V.N. Somu and are A Kalanidhi then 
left the House. 

DR. S. JAGA TH RAKSHAKAN: This is 
m~rety an ejection BUdget. We are walking 
out of the House. • 

Dr. S. Jagathrakshakan and some other hon. 
Members then left the House. 

12.26 hrs. 

SUPPLEMENTARY DEMANDS FOR 
~RANTS (TMtll NADU), 1988·89 

(English] 

THE MINISTER OF fiNANCE AND 
MINISTER OF COMMERCE (SHRI 
NARAYAN DATI TIWARI): I beg to present 
a statement (Hindi and English versions) 
showing the Supplementary Demands for 
Grants in respect of State of Tamil Nadu for 
1987-88. 

12.261/2 hrs. 
MESSAGE fROM RAJYA SABHA 

(English] 

SECRETARY GENERAl: Sir, I have to re-
port the fonowing message received from 
the Secretary-General of Rajya Sabha: 

'in accordance with the provisions of 
rule 115 of the Rules of Procedure and 
Conduct of Business in the Rajya Sabha, 
I am directed to inform the Lok Sabha 
that the Rajya Sabha at its sitting held 
on the 16th March, 1988 agreed to the 
followjng amendments made by the lok 
Sabha at its sitting held on the 2nd 
March, 1988, in the Authorised 

. Translations (Central Laws) Amendment 
Biil, 1987: 

•• Not recorded 

St. re: Strike by D. r;c 280 

Enacting Fonnu/d 
I 

. . 1. Page 1, line 1,.J 

for ''Thirty-eighth" substitute "Thirty-
ninth" 

2. Page 1, line 4,.+ 

for "1987" substitute "1988". 

12.27 hrs. 
PUBLIC ACCOUNTS COMMITIEE 

[English] 

Hundred and Seventh Report 

SHRI AMAL DAnA (Diamond Harbour 
I beg to present the Hundred and Seventh 
Report (Hindi and English versions) of the 
Public Accounts Committee on Tea Board. 

12.27 1/2 hrs. 

STATEMENT RE: ILLEGAL STRIKE BY DELHI 
TRANSPORT CORPORATION EMPLOYEES 

[English 1 
THE MINISTtR Of STATE OF THE MIN-

ISTRY OF SURFACE TRANSPORT (SHRI RA-
JESH PILOT): I would like to apprise the 
House about the situation In Delhi created 
by the Strike in Delhi T ran~port torpora-
tion. • Seven trade Unions In the Delhi 
Transport Corporation had on 18.2.1988 
and 19.2.1988 served strike notices on the 
Management that they would go on an in-
definite- strike w . e.t. 17.3.1988 to press 
their demands for extending the recom-
mendations' of the fourth Pay Commission 
to the OlC employees. I regret to state 
that despite the efforts by Go'Vemnlent, the 
Unions have persisted in their iII·advised 
move. 

As the Honourable Members are aware, 
there are a&out seventy-three public sector 
undertakings having Central Govemment's 
D.A. pattern for their employees. OTe is 
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one of them. On the writ petition filed by 
some unions belonging to this category of 
public sector undertakings, the Supreme 
Court had directed the Govemmpnt to ap-
poin~ a Committee to go iIlto the question 
of pay-scales and related terms· and condi-
tions of employees of all these public sec-
tor undertakings. Accordingly, the' Gov-
emment has on 14.3.1986 appointed a 
High Power Pay Committee. This Commit-
tee under Justice Ranganath Mishra is 
seized of the matter. Two Unions of the 
DTC also filed writ petllions before the 
Supreme Court and the Supreme Court in 
its Order dated 13.10.1987 observed that 
they are tentatively of the view that the 
employees of DTC are covered by the ref-
erence made to the High Power Pay Com-
mittee and that the petitioners should be 
do well to appear before the Committee to 
represent their case, i.e. they were entitled 
to special treatment in view of the histori-
cal facts including an assurance eartier held 
out by the Government to the petitioners. 
The" Supreme Court in their order dated 
11.3.1 ~H8 has also directed that 20'0 ot 
basic pay may be given as interim relief to , 
the employees of OTC subject to final ad-
justment and withdrawal of the strike. The 
dispute is under conciliation. As the House 
may be aware, the Delhi Transport Corpo-
ration has also been notified as an essential 
service under the ESMA. Therefore, any 
strike in DlC is illegal. Despite the above 
developments and despite the pronounce-
ments of the highest. court of.. law in the 
country referred to above, some unions of 
the oTe employees have persisted in their 
demand for making applicable to them the 
fourth Pay Commission's recommenda-
tions and have started an indefinite strike 
from today. 

The Delhi Transport Corporation is a 
public utility service and it carries about 50 
lakh passengers every day in the city of 
Delhi. Its functioning is essentaal for the 
maintenance of normal lite in the city. 
Government were hoping that the trade 
unions who have given the stnke notice 
will realise the crucial importance of the 
Corporation to the citizens of the city and 
would find their way to desist from strike 
move. I may also bring to the notice of the 
House that a number of examinations in 

schools are scheduled during the perioft at 
the strike and the strike, either by design 
or accident, is timed in such a away as to 
cause maximum degree of inconvenience-
and" damage to-rhe student community. I 
would like to assure the House that the 
oTC ~ement and the ~overnment 
have,taken necessary steps to face the sit-
uation created by the strike and alternate 
arrangements for dealing with the strike 
situation are already in operation and we 
hope to increase the level of bus services 
dunl'g the next few days. I would a.1so like 
to take this opportunity to reiterate Gov-
ernment's resolve to deal finnly with any 
violence or acts of intimidation by those' 
supporting the strike. The strike is unjusti-
fied; it is also illegal and we intend to deal 
with it firmly. The Government is also con-
sidering necessary steps for reorganisation 
of the present system with a view to giving 
to the citizens of Delhi safe and efficient 
transport services. I am sure that Govern-
ment will have' the support of the people 
of Delhi and of this House in their resolve 
to.meet the strike situation. 

12.28 hrs. 

(MR. DEPUlY SPEAKER in the chair] 
(Interruptions) 

SHRI SAlfUDDIN CHOWoHARY 
(Katwa): Sir, this is a very important sub-
ject. Please allow a discussion on this ... 
(Interruptions) . 

MR. DEPUTY SPEAI(ER: This is a state-
ment. I cannot allow a discussipn on this ... 

(Interruptions) 

MR. DEPUTY SPEAKER: No, I cannot. 
Shrimati Sheila oikshit. .. 

(Interruptions) 

SHRI BASUDEB ACHARIA: Please allow 
a discussion, Sir. 

MR. OEPUlY SPEAKER: You give in 
writing. 

SHRI SAIFUDUIN CHOWDHARY: We 
are giving a notice, Sir. • 

MR. DEPUTY SPEAKER: You give a no-
. tice, then I will consider it. 
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12.31 his. 

BUSINESS ADVISORY COMMITTEE 

[English) 

fiftieth Report 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF PARUAMENTARY AFFAIRS 
(SHRIMATI SHEILA DIKSHIT): Sir, I beg to 
move: 

"That this House do agree with the 
Fiftieth Report of the Business Advisory 
Committee presented to the House on 
the 16th March, 1988" 

MR. DEPUTY SPEAKER: The question is: 

"That this House do agree with the 
Fiftieth Report of the Business Advisory 
Committee presented to the House on 
the 16th March, 1988." 

The motion was adopted. 

12.32 hrs. 

MATTERS UNDER RULE 377 

rr rans/atlonJ 

(i) Need for fCI to open more 
purchase centres for wheat in 
different parts of the country 

SHRI HAfiZ MOHO. SIDDIQ 
(Moradabad): The wheat crop is ready in 
various States of the country and the Fel 
will shortly start proaJring' them. In view 
of the experience of the previous years, 
there is a need to open more purchase 
centres for wheat and timely payments 
should be ensured to the farmers. Besides, 
the farmers should be protected from the 
middlemen. It has been observed that the 
empJoy~es of Fel retum the wheat to the 
fanners on the plea that it is substandard 
and then purchase it through middlemen 

to whom the fanner is forced to sell his 
produce. As a result, the farmers have to 
suffer a~ incur huge loss. My demand is 
that the Central Govemment should direct 
the conc~med officials to ensure that 
wheat is purchased only from the fanners. 
Payments should be made in time and 
more purchase centres should be opened. 

(ii) Need to provide financial assis· 
tance to the proposed scheme 
for purchase of motor ltoats 
for inland water transport in 
Kerala 

·SHRI V.S. VIJAYARAGHAVAN (Palghat): 
Sir, Kerala is the land of rivers and back 
waters. Water transport is a very impor. 
tant part of thp transport system here in 
the Western parts of Kerala, water trans-
port is the chief means of transport. Water 
transport is comparatively cheap. but due 
to inadequate· attentl~n beang paid to it, 
thiS mode of transport remains undevel-
oped. 

The Water Transport Department, the 
KeraLi Inland Navigation Corporation, 
K.S.R. T.C., etc., which are the agencies of 
the State Government, are operating motor 
boats on the waterways in the State. The 
Government of Keraia, I understand, has 
fonnulated certain schemes for developing 
.water transport. A scheme for capital grant 
and subsidy for the purchase bf motor 
boats has been placed before the Central 
Government. 

I request the Union Government te give 
· sanction to this scheme and provide finan-

cial assistance at the earliest. 

[Eng/ish] 

(iii) Need to bring vacanes and 
sera under the Drug Prices 
Control Order 

DR. CHANDRA SHEKHAR TRIPATHI 
(Khalilabad): Sir, the drug prices control 
order was enforced with a view to having a 
control on the exorbitant prices charged by 

-1 ranslation of the statement originally made in Malayalam. 
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manufacturers and to make cheaper efhca-
cious medicines available to the country-
men. To achieve this object, Govemment 
had appointed the Kelkar Committee to 
examine this issue and to suggest remedial 
measures. It appears that the Department 
of Chemicals, without resorting to any ex-
amination of the recommendations of the 
Kelkar Committee, had decontrolled the 
prices of vaccines. The Committee, in its 
Report, without giving any supporting de-
tails, have come to the conclusion that 
there is a shortage of vaccines, while, in 
fact, there is ,surplus production of vac-
cines for Diphtheria, Tetanus, Pertussis, 
Triple Antigen, etc. The pnces of these 
vacCines, Including anti-snake serum, have 
gone up by m!lre than 200 percent, and 
the public is being made to pay through 
the nose, on account of acceptance of the 
recommendations of Kelkar Committee. 

Keeping in view the health and life of 
our people on one hand and the poor eco-
nomic condition on the other, , request the 
hone Minister of Industries, Government of 
India to put vaccines and sera under price 
control to give relief to the people of the 
country. 

(iv) Need to provide funds to 
States for drinking water 
schemes 

SHRI JUJHAR SINGH Ohalawar): Never 
in the history of our country has so much 
emphasis been laid and money spent on 
planned development of towns and citiet; 
as has been done after independence. 
Town Planning Departments are operating 
in every State including Rajasthan and de-
yelopment plans have been made for big 
cities and small towns. But planners have 
not been able to provide drinking water to 
the masses. This applies to almost ~II parts 
of the country. Non-availability of pure, 
hygienic drinking water has become a ma-
jor problem and this IS because of non-
availability of adequate funds with State 
Covernments. 

In Rajasthan, almost all big cities in-
dudin, Kota, where water is ~vailable in 
plenty from river Chambal, scarcity is felt 
because of poor planni~8 and non-avail-

• 
ability of funds with the result that majority 
of population do not get drinking water 
regu!arfy. Pipelines carrYing water from 
main water works to various parts of the 
city are too smaU. Water does not reach 
even the first floor, let about second and 
third floors. In the absence of pipelines of 
proper capacity, alternative arrangements 
for supply of water hav.e been made 
through old wells and 'bawris' causing 
stomach diseases. 

I therefore urge upon the Union"t;ov-
emment to provide sufficient funds for 
drinking water schemes to all States. Par-
ticularly to Rajasthan, which is always in 
the grip of famine and water scarcity so 
that people could get pure drinking water. 

tv) Need to install T.V. relay cen-
tre at Pusad, district Yavabnal 
(Maharashtra) 

SHRI UTIAMRAO PATll (yavatmal): 
T.V. Relay Centre at PUSAD in District Ya-
vitmal has been sanctioned and so is in-
cluded in the Seventh Five Year Plan. From 
the last six months, the local authority has 
constru~ed the necessary building as per 
prescription given by the Information and 
Broadca:,-ting Ministry officials. The Disc 
-antenna and some other material also 
reached the station before six months and 
lying unused. The area is not covered by 
any nearby TV relay centre. There is anxi-
ety among the people about the commis-
sioning of the Centre. The Ministry Of 
I & B is, therefore, urged upon to take im-
mediate action to instal the TV relay centre 
at Pusad, District Yavatmal (Maharashtra). 

[Translation ) 

(vi) Need to utilise the .......t 
proposed to be spent _ 
droupt relief sdaenaes _ 
works of pennanent nature 

SHRI BIRBAL (Ganganagar): Mr. Deputy 
Speaker, Sir, the Central Govemment is 
spending lakhs of rupees on various 
schemes for fighting the drought situation 
and for providins employment in the 
drought affected areas, but all this money is 
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going down the drain. If these funds are 
utilised on works of pennanent nature it 
will benefit more people for a longer pe-
riod of time. Therefore, I would suggest 
that funds which are proposed to be spent 
on drought relief measures, should be 
utilised on works of pennanent nature. For 
example, if these ful.lds are spent on the 
construction of canals and roads, they will 
be a permanent asset. The Sidhmukh and 
Nohar Canal projects in my constituency, 
are already approved and these two canals 
will cover an area in four T ehsils. I want to 
submit ~t construction work should soon 
start on these projects The four districts 
which will be benefitted are Bhadra and 
Nohar tehsils in Sriganganagar district and 
Taranagar and Sadulpur in Churu district. 
When the work on these two canals start, 
it will enable the people of the aforesaid 
districts to get employment and at least 20 
Iakh people will be saved from poverty and 
starvation. Therefore, the Government 
should ensure that such works are taken 
up under drought relief schemes .. 

(English] 

. (vii) Need to look into the com· 
plaints of licensed porters 
working at Samalkot railway 
station (Andhra Pradesh) 

SHRI GO PAL KRISHNA THOTA 
(Kaldnada): 34 licensed porters are work 
ing at Samalkot Railway Station of Ancfhra 
Pradesh. They pay monthly fee to the ad-
ministration for working as licensed 
porters. But, for some days now, 20 out-
siders have been working at this railway 
station depriving these licensed porters of 
their ~ eamings. The porters have repre; 
sented to the authorities against this injus-
tice, but so far nothing has been done. 
Even other agencies like Kakinada Fish Ex-
porters and Importers Welfare Association 
have written to the Railway authorities and 
requested that only reliable persons should 
be employed on loading and unloading 
jolts. I, therefore, request the Railway 
Minister to look into the matter and ensure 
removal of outsiders employed at Samalkot 
railway station forthwith. 

(viii, Need to IooIc into the ... 
sures adopted to·dtedc pr0-
duction and ·marlceti,. 01 
contaminated or adulterated 
food articles 

SHRI MOHO. MAHFOOZ All KHAN 
(Etah): Recent reports in Free Press Journal 
dated 12.2.1988 regarding detectiOn of a 
dead lizard in a baby food tin from batch 
number W-15 01 manufactured in October 
1987 purchased from a departmental store 
of Apna Bazar at Fort, Bombay, on '6.1.1988 
is very disturbing. 

Even though the Mumbai Crah;tk Pan-
chayat, one of the members of the Con-
sumer Protection Council, has demanded 
withdrawal of the entirE: batch suspected of 
contamination and an ExecutiVe of the 
Company has admitted presence of a dead 
lizard in the tin, no steps have been taken 
to freeze the stock. 

I would urge upon the Government to 
take immedaate steps to freeze the entire 
stock of the contaminated batch of the 
baby food, conduct an inquiry into the mat 
ter and take suitable action against the 
guilty. I would also request the Govern-
ment to Critically examine the working of 
the various medSUres, legislative and 
otherwise, to check the production and 
marketing of adulterated and contaminated 
food articles to remove the deficiencies, if 
any, identified and to take stringent mea-
sures against. the guilty who endanger the 
health and hves of the consumers. 

(ix) Need for takins steps to seUIe 
the demands of coal worken 

SHRI BASUOEB ACHARIA (Sankura): 
Sir, one-week strike of 7 lakh coal workers 
has entered its third day today (17.3.88). It 
has commenced from 15.3.88. All the ef-
forts of conciliation have failed. The JBCCI 
Meeting held in New Delhi had also failed. 

The unions (CllU, AITUC, BMS and 
HMS) had in the Calcutta CQnvention of 
20th January 1988, adoPted the decision to 
go on strike in the event of Govemnlent/s 
failure to accept the demands of the work-
ers. 
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The demands include (0 settlement 01 
the Joint Charter of Demands on minimum 
wap etc. and (ii) immediate implementa-
tion of NCWA-Ili. 

I demand that the Govemment should 
settle the demands with the trade unions 
and withdraw ESMA and wage alt order 
immediately for the smooth running of the 
coal industry. 

12M"'" 

GENERAL BUDGET, 1988-89-GENERAl 
DISCUSSION-CONTD. 

[English) 

MR. DEPUTY-SPEAKER: Now, we take 
up the next item.,. Further General Discus-
sion on Budget (General) for 1988-89. Shri 
Indrajit Gupta may speak. 

SHRI INDRAJIT GUPTA (Basirhat): Mr. 
~ty-Speaker, Sir, it is repo!'ted in the 
press that after the Budget was presented, 
duri .. the usual meeting which was held 
between the Finance Minisby officials and 
the briefing of the press by the Finance 
Ministry officials, one of them, Mr. Bimal 
Jalan, is reported in the press as having 
said: 'Fortunately for the public this BucJset 
is not made by economists.' May be he 
said it in a joke, I don't know, I read it in 
the papers. But I could not agree more 
with him. That this Budget has not been 
made by economists; it has been made 
primary by politicians for political pur-
poses. Sir, this Budget, out of all the Bud-
gets which have been presented in the last 
few years, particularly during the 7th five 
Year Plan period, 1$ in my opinion, the 
most escapist Budget that we have had 
and it is a budget which gambles with the 
future of the economy. None of ~he basic 
problems, none of the basic element ail-
ments which are affticting our economy 
which are not a matter of controversy at all 
and which are accepted by everybody 
which are there in every page of the Gov-
emment's own Economic Survey, none of 

those basic afflictions have been sousht to 
be tadded by this Budget. On the eve 01 
the Budget,. Sir, economic analysts and 
economic journals and everybody was ex-
pecting ... (Interruptions) 

MR. DEPUTY-SPEAKER: Please, Order. 

SHRIINDRAJIT GUPTA: Everybody was 
expecting that Mr. Tiwari...A. he definitely 
had unenviable job, I do not blame him-
would address himself to some of these 
basic problems. which are not problems 
simply recurring from year to year but our 
basic problems. The question of resources, 
of course, is the biggest problem of all; the 
resources crisis, the resources crunch; the 
deficit in the balance of payments, the 
problem of inflation, of galloping price rise. 
It was expected naturally that the Budget, 
which of course, cannot remedy all these 
elements in one year- that is obvious- but 
that it would address itself to tackling these 
problems because Without the solution of 
these problems gradually, step by step, the 
national economy is facing a prospect of 
insoluble crisis. None of these ailments 
have been attempted to be taclded. That is 
why, , call it escapist. 

In lieu of distributing some reliefs ~ 
concessions to various sections of the 
people, but· the bulk of them being in the 
agrarian sector and the corporate sector~ 
in lieu of all those reliefs and concessions-; 
nothing is said at all, no right is thrown at 
all on how the resources are going to come 
for all this. Where is the money going to 
come from 7 He has not addressed himself 
to this question at all. The poorest mobili-
sation of resources that we have seen in 
recent Budgets is in this Budget. 

In Part B of the Finance Minister's 
speech, the second sentence reads as f0l-
lows: 

"Every Budget has to raise some re-
sources for financing expenditure." 

I think, this is the classical under -statement 
of. the year. If the Budget has to raise some 
resources to meet the problems of an 
economy which is facing so many enor-
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mous deficits like revenue deficit,. ~ce 
of trade deficit, galloping price rise, 
mounting indebtedness, that means debt 
servicing burden is going up and up; non-
Plan expenditure, according to the Gov-
ernment itself, is mounting from year to 
year. But anyway, I congratulate the Fi-
nance Minister on making this very re-
strained, under-statement of the year..f that 
some resources, of course, have to be 
raised. This is how you deal with all these 
problems. But where are those resources, 
not to be found? That is why, I say, in the 
long-tenn, the basic ailments have been 
just bypassed, avoided. I agree that a cou-
ple of years ago, the Government has al-
ready to some extent, dosed its options, 
for raising resources due to the introduc-
tion of what is called the long -term fiscal 
policy which, I believe, was introduced by 
his predecessor Mr. Vishwanath Pratap 
Singh when he was in office, of course with 
the full approval of the Government. We 
protested very strongly against it and I con-
tinued to protest that this was an unprece-
dented thing by which the corporate sec-
tor, the private corporate sector was given 
an advance assurance for the whole period 
of the Plan that the burden of direct taxa-
tion on this corporate sector 'would not be 
increased. It means that the Government 
itself knowingly doses one of its most im-
portant options for mobilising resources. 
They have done it because they are fol-
lowinS a philosophy of encouraging and 
appeasing the big business private sector. 
They do not want to annoy them. They are, 
the most affluent class today in SOCiety, all 
the big companies belonging to the 
monopoly houses, on the basis of the fig-
ures that we have got from the Govern-
ment itself. All of them are increasing their 
assets by leaps and bounds. They are 
paying higher dividends on their shares 
than they have ever done before. Their 
rates of profit have gone up.' But they have 
been assured by the long-term fiscal policy 
that they are not going to be taxed during 
the period of this Plan. All right. 

That is their philosophy. Where are in-
ternal resources going to come from? Agri-

cultural sector is left out, not only this year 
because df drought. I appreciate the fact 
that drought has hit our economy very hard 
this year and in vast sections of the coun-
try, of course, the peasantry particularly the 
farmers, the rural population, has been 
very badly affected. I must point out that it 
is a well-known fact that all the spectacular 
increase in foodgrain production which has 
taken place during the so-called green rev-
olution is really, as Mr. Tiwari knows, lim-
ited to a small part of the country, is lim-
ited to three or four States only, to Western 
UP, to Haryana, to Punjab and a little bit of 
one or two adjacent States. This is the 
area in the whole country, where very 
spectacular rise in foodgrains production 
has taken place and certainly they have 
done a big job and they have contributed 
very much to the nation's granary .. There is 
no doubt about It. But over the country as 
a whole, you have deCided not now, but 
even in years when there was no drought, 
that the agrarian sector is to be left com-
pletely out of the tax.net. Agrarian sector IS 

a complicated concept. This Government 
consistentty refused to make any distinc-
tion or lay down any kind of definition of 
what is meant by small farmet5, poor farm-
ers, marginal farmers and well-off farmers 
and affluent farmers. Farmers are not the 
same. I am glad that the Hon. Speaker is 
not in the Chair because whene\'er I raise 
this point and every year I raise thiS point, 
he is very very annoyed with me. But there 
seems to be a curious idea that if you are a 
farmer, then you are a farmer, that is all, 
and you must be treated with kidgloves 

On the question of subsidies, for exam-
ple, on which you are spending so much, I 
do not say abolish all subsidies, but I say, is 
it not high times that there was some sort 
of gradation. Why shoold there be equality 
of subsidies given to the rich farmer as well 
as to the small farmer, who is of course, 
much more in need of it, whether it is fer-
ti�iser or electricity or water? Incidentally, I 
do not know what percentage of the small 
and marginal farmers are really able to go 
in a big way for all these new modenl in-
puts of agriculture. These are mainly en-
joyed by a small section of well-to-do fann-
ers. But the subsidies are given to every-
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body indiscriminately. Similarly, for exam-
ple, huse subsidies we ... re giving for im-
ported edible-oils, a part of which goes 
into the Public Distribution System, which 
is supposed to go into the Public Distribu ... 
tion System for distribution to the poor 
sections of the community. That, of 
course, has to be subsidised. There is no 
question about it. But why should the 
equal subsidy, benefit be given to those 
manufacturers who use this imported oil 
for manufacturing ghee and vanaspathi? 
They are making very high profits. There is 
no doubt about it. Some gradation, some 
selective approach in the matter of subsidy 
should also be there. You have given a 
disguised subsidy this time to the sugar ... 
mill owners by raising the administered 
prices of :evy-sugar. You do not want to 
give a higher price for the sugartane grow-
ers. But you have given a disguised sub--
sidy to the sugar-mill owners by putting up 
the price of levy sugar. It means that in the 
open market, the big traders also, they can 
put up their prices of sugar to any extent 
they like. So, what I am saying is that in 
the face of these huge expenditures which 
we are having to incur on subsidies and on 
non-Plan expenditure, in addition to the 
deficit which is already there, where is the 
revenue mobilisation? I cannot agree with 
my friend Shri H .M. Patel who seems to be 
still very much devoted to the economics 
of his former Swatantra Party. When I 
"heard his speech, I am reminded of those 
days which we sat here, listening to Shri 
Minoo Masani and Shri Dandekar. Even 
the, miserably and niggardly the amount of 
resource mobilisation which Shri N.D. Ti-
wari has put here saying that after all some 
resources have to be mobilised, even that 
is not liked by Shri H.M. Patel. I can un-
de~tand his complaint about your going 
back on your assurance on the surcharge 
which was brought last year on income-tax 
payers above a certain limit for providing 
drought relief and you had given an assur· 
ance that it would last only for one year. 
You have now, an one sentence, disposed 
of that by saying that it will continue. 
Anyway, he is complaining about it. He 
says, you have gone back on your assur-
ance, on your word. But, that is nothing 
new with this Covemment. We are accus-
tomed to it. I don't shed many tears about 

that because those incocwe-tax payers in 
those brackets, I think, can afford to pay a 
5 per cent surcharge. But not for ever. 
This year, you are conti~ing it. Next year, 
I do not know what you propose to do. 
But thP other thing. is about the 
introduction under a different name by the 
backdoor method of that Estate Duty 
which you had abolished, which I think, 
was a bad mistake you ma(e last time. In , 
that budget discussion, I had said that that 
was wrong to abolish the Estate Duty from 
the point of view of resource mobilisation. 
I think, perhaps, the Government has, to 

.. some extent, realised this mistake now and 
has tried to bring in this tax on the transfer 
of wealth in a different way. It is a kind of 
substitute for the Estate Duty tax. The net 
additional revenue which is budgeted for is 
only Rs. 615 crores including continuance 
of thIS drought surcharge. Customs duties, 
some have been increased and some have 
been reduced and the net gain from the 
customs duty comes to only Rs. 306.31 
crores; in excise duty, the net comes to Rs. 
239.38 crores and the net additional 
taxation by way of customs duty and excise 
duty is Rs. 545.69 crores. We are always 
opposing and we are not in favour of the 
emphasis being given more and more on 
indirect taxation, and reducing the direct 
taxation further and further. From direct 
taxation, you are going to get a net 
Increase of only Rs. 69 crores. 

13.00 hrs. 

Is this resource mobilisation? Where is 
the money going to come for all these 
wonderful things that you have promised? 
I have no objection to your giving these re-
liefs and concessions for the farmers. I do 
not know to what extent they will .really 
benefit or as I was saying that a section of 
fanners who are marginal farmers and poor 
fanners I do not know to what extent they 
will benefit. Some others will benefit to 
some extent. I do not grudge for their get-
tmg a little more water, or getting urea at 
SIX rupees a bag cheaper or getting some 
pump sets cheaper for their pumps and all 
that. It is a good thing. And of course, you 
have also not forsotten corporate sedor 
inspite of their already beif!8 insulated by 
the long Term fiscal Policy. They have 
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given some further concessions here in· 
cluding exemption of all export profits from 
taxation. Export profits have been made 
tax free. 

Then our NRls, the Non Resident Indi-
ans. Of cou;"Se, you want to attract their 
money to this country for investment pur-
poses. Nothing wrong in that. They are 
wealthy people. They are not poor people. 
I do l10t think you will find a Single Non 
Resident I ndian abroad who is a poor man. 
They are all very affluent people. Anyway, 
to attract their deposits here, you have to 
give incentives. So you have made it tax 
free. 

Then, higher exemption limit or income 
from dividends. All this has been done and 
the net result, I am afraid, I am not able to 
understand how you are going to deal with 
this salvaging this exemption from the 
condition it is having. Yesterday, the Min-
ister of State, when intervening in this dis-
cussion said very bravely and boldly that 
we are determined to contain the deficit. 
But the record for the last few years does 
not show any capacity of the Government 
to contain the deficit. Every time, the ac-
tual deficit, the r~ised figures at the end of 
the year show a bigger increase over the 
estimates at the end of the previous year. 
In 1985-86, the estimated deficit was 
Rs.3,316 crores and at the end of the year 
it became Rs.4,937 crores. In 1986-87, it 
was estimated that the deficit would be 
Rs.3,703 crores and at the end of the year, 
it became Rs.8,261 crores. In 1987·88, the 
estimated deficit was Rs.5,688 which was 
presented here by the Hon. Prime Minis-
ter, then he was the finance Minister, and 
at the end of the year it has come to 
Rs.6,230 crores. And this time ... 
(Interruptions) 

THE MINISTER OF FINANCE AND 
MINISTER Of COMMERCE (SHRI 
NARAYAN DATI TIWARI): Rs.6,080 crores. 

SH RI I NDRAJ IT GUPTA: All right, may 
be. In 1988-89, Mr. Tiwari has estimated, 
the current year's defidt will be the highest 

on record, I should say, Rs.7,484 crores. 
We do not know what the actual revised 
figure will be at the end of the year. But 
certainly, this trend does not show any 
capacity of the Government to con~n 
deficit. There is galloping money supply. 
Money supply is galloping in the economy. 
That means that the fires of inflation will be 
stoked. There is no other way. Inflation 
will go on increasing, prices will go on 
galloping. And there is no attempt here in 
this Budget at all to curb these forces of 
inflation and price rise. 

Sir, plethora of schemes, of agencies 
and schemes and programmes has been 
elaborated. . But the point is, these 
schemes and programmes and so on, I 
wish they will. But many of them, as expe-
rience shows, may flounder, may not reach 
the grass root beneficiaries for whom they 
are meant because of bureaucratic incom-
peten~e and corruption. For example, I am 
asking as to why have you proposed a sep· 
arate small industries development bank. 
Already there are so many of them. There 
are lead banks, there is lOBI and its sub-
sidiaries, there are state finance corpora· 
tions, there is small industries corporation, 
there are regional rural banks, etc. The 
lOBI and the IFel should be made to ex-
pand into these under developed sectors 
and into the infrastructural gaps. Who 
prevents them from expanding? Why does 
not the Govemment direct them to expand 
into that? 

He has not said anything, not a single 
word, about the tremendous rate at which 
industrial sickness is growing. When Mr. 
Rajiv Gandhi became the Prime Minister, 
according to the Government's own fig-
ures, the number of sick units lying closed 
was 93000 and odd. Now that figure is 
1,47,000. These are the figures given by 
the Government here in this House itself. 
out of these 1,47,000 units, between 400 
and 500 are really big large scale units. 
Then there are so many medium sized 
units and the majority dosed is small scale 
units. This ph~nomenon is growing. An 
enonnous amount of bank money of over 
Rs.4800 crores is locked up in these closed 
units. 
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The non-plan expenditure is growing at 
a faster rate than anything else; and it is 
growing from year to year. Now you also 
will say that how can we cut down non-
plan expenditure, can we cut down expen-
diture on Defence. Now you cannot cut 
down expenditure on Defence. All that 
you can try to do is to see that the money 
allocated for Defence is cost effective, is 
properly accounted for. In fact , am rather 
surprised that last year's Defence budget of 
Rs. 12512 crores has gone up only to Rs. 
13000 crores. I was expe~ing a much big-
ger rise. The explanation for this is not 
given here because on the face of it it is 
very difficult to understand. I am curious 
whether these figures include all the ex-
penditure on the IPKF in Sri Lanka. I don't 
know. Does it show the purchases which 
have been made? As we all know ,over the 
last year a great deal of modem and so-
phisticated equipment we had to contract 
for from outside. Ii all these things are in-
cluded, then I don't know how only 8.5% 
or something like that Increase has been 
shown in the Defence expenditure. 

The interest payments tnls year will go 
up by 32% to a figure of Rs. 14 100 crore5-1-
the interest that we hav~ to pay on our 
debts. Subsidies will go up by 31 % to Rs. 
7315 crores, and the general services will 
go up by 20% to Rs. 5213 crores. I thought 
that the Government would come forward 
with some suggestions, some measures 
and proposals in the Budget about how to 
reduce those parts of this non-plan expen-
diture which are really going beyond all 
control. Because the Government has vir-
tua��y lost all control over expenditure i 
that is the main problem now. I don't go 
into all the extravaganzas which have been 
indulged in by so many Government agen-
cies, Ministries and Departments. But 
something must be done about it; you can-
not go on spending at this rate on noo-
plan expenditure. 

I may point out to Mr. Tiwari if he does 
not mind that there has been a confusion 
created by him in his Budget speech a 
confusion between estimates at current 
prices and estimates at constant prices. 
The proposed outlay in the Central sector 
which is RI. 28715 crores ... because you 

have to measure It In terms ot what it was 
at the beginning of the Plan and if you re-
duce it to 84-85 prices- will come down to 
Rs. 18500 crores 

Mr. Tiwari in his speech has said 

'We would have achieved more than 
86% of the Seventh Plan outlay in 
real tenns." 

What do you mean by real terms? I n real 
terms its value will be depreciated to Rs. 
18,500 crores and to say we will have 
achieved more than 86% of the Seventh 
Plan outlay in real terms, I submit, is a 
complete confusion which is being created 
here. You please clarify this when you re-
ply. 

The estimated deficit of Rs. 7484 crores 
includes a surplus from the capital account 
of Rs. 2358 crores. After adjusting that the 
defiCit comes to Rs. 7484 crores. But I be-
heve that this capital account surplus is not 
meant to cover revenue defiCit. It is meant 
to create productIVe assets. It is not meant 
to be adjusted In order to cover revenue 
deficit. But that is what is being done. 
OtherwISe the deficit is much higher. 

So, Sir, the inflationary danger is being 
Ignored In my 9pinion and the pre-btJdset 
hikes I do not want to talk about. Mr. 
Gadhvi argued yesterday-that these are not 
revenue raISing measures at all. I do not 
want to enter Into a long discussion on 
that. The pre-budget hikes come s0me-
where to Rs. 2500 to Rs. 3000 crores taking 
all increases In prices of commodities, the 
railway freights and fares and postal hike 
and all that which was done on the eve of 
the budget. It is only against this back-
ground that Mr. Tiwari's budget has to be 
judged and that IS the only thing which en-
abled him to offer so called wide ranging 
reliefs and concessions to some sections of 
the people. . 

There IS reduction in the prices of 
sunna, Kajal, alta and so on for our devout 
and glorious womanhood. I join him in 
praising our womanhood with those adjec-
tives but as one lady member speaIdna 
from the Congress bendles said yester •. 
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day-I fully support he .... that perhaps 
higher priority should be given to the idea 
of providing something which we have not 
been able to provide in 40 years and, that 
is, in every village there should be some 
kiQd of-pucca of kucha-Gtrine facilities for 
women so that our devout and glorious 
womanhood is not compelled for all time 
to come to have to go to fields before it 
becomes day-break or while it is still dark. 

You are doing so many things. You are 
png to construct so many wells. You are 
going to put 60 W bulbs in the houses of 
the peasants and all that but I share your 
admiration and concern for our woman-
hood but the womanhood who is there in 
the rural areas please consider what are 
some of their priorities that they need. 

The rut in interest rates for crop loans 
by 1.5 to 2 per cent is a welcome rut but it 
is a marginal rut. ThE' real problem facing 
the kisan is of penal and compound rates 
which they are charged by scheduled 
banks and cooperative banks even in years 
when there are crop failures leading to 
huge accumulation of loan arrears and no 
relief has been proposed here at all. Why 
should they be charged penal and com-
pound rates? 

The external debt will reach a figure of 
Rs. 22539 crores in 1988-89 and the re-
payment of loans and interest will take 
away perhaps about 20-25 per cent of our 
foreign exchange earnings. So what I wish 
to say finally is that somebody has referred 
to it_as superbly iIIusionery. 

It is an illusion in the sense that all the 
basic maladies of the economy have been 
left completely untouct.d. This year you 
may get some applatae or perhaps you .-re 
banking on some votes. I don't know 
whether you are planning to hold eIec· 
tions. The country is .08 with rumours 
that this is an election budJet and so on. I 
don't know. It is up to you to decide. But 
the point is that for short-tf!nn populist 
pins, you should not sacrifice the Ions-
term interests of the economy. 

Somebody has said that if welfare 
schemes are financed through direct taxes 
or indirect taxes on luxury goods, then, of 
course, these welfare schemes for the poor 
can be financed largely by the richer 
classes-the better -off people. If they are 
to be financing through inflationary financ 
ing-a5 it is now going to be the case-
then the main burden of these welfare 
schemes will ultimately fall on the poor 
people themselves. So, what is the choke 
which the Govemment has preferred? 

I would like to s;\y that in spite 'of all 
that has been said about the agricultural 
sectorf if I am not wrong, the figures show 
that actually the total outlay for agrirulture 
is less and that is smaller share of the total 
outlay than it was last year. Allocations for 
all other sectors have been reduced or 
frozen in real terms. Fertilisers have been 
rut from Rs. 997 crores to Rs. 671 crores. 
Petroleum has been cut from Its. 3,415 
crores to Its. 3,3QS_ crores. This is despite a 
very disturbing declining trend in the d0-
mestic production of crude oil. There is no 
frontal attack on the unemployment 
problem. I was told that Employment 
Guarantee Scheme is there in Maharashtra. 
It may not be perfect but it does give some 
kind of relief to the unemployed people In 
the country side and it gives rural poor 
some barpining power. I am told that it 
was proposed by the Planning Commission 
to spend Its. 4,000 crores to extend this 
Maharashtra Employment Guarantee 
Scheme to other States also At least, it 
will give some partial relief. But . it was 
tumed down. Why was it turned down, I 
would like to know. Has it been substl· 
tuted by any other scheme covenng the 
country as a whole? I don't find anything 
there. 

MR. DEPUTY·SPEAKER: Wind up, Sir. 
Already you have taken lot of time. 

SHRIINDRAJIT GUPTA: I have taken lot 
of time and I wish I could take some more 
time. But I bow to your decision. 

My question in the end remains that 
these budaet proposals are ,.. .tv. be-
CIUIe they collect more from direct taxes 
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than indirect taxes. Secondly, they are dis-
criminatOty asainst the States. The bulk of 
the additional tax revenue is coming from 
the type of surcharges and imposts in 
which the States' share will be almost 
Rs. 28 crores. Out of Rs. 615 crores, only 
Rs. 28 crores! So, it is discriminatory 
against the States. Thirdly, the resource 
mobilisation is absolutely meagre as a 
result of which the deficit wilt increase. 
More borrOWings will have to resorted to 
by the Government. So, our interest 
responsibilities and burdens will increase 
during the course of the next year. As it 
has been pointed out, the entire Seventh 
Plan target - of the whole Plan - for deficit 
financing has been crossed in the first 
three years. The target for the whole 
Seventh Plan of deficit financing was Rs. 
15,000 crores. Already 10 three years, our 
deficit financing has Increased to Rs. 
26,876 cror~. What IS the trend? Which 
way we are gOing? Therefore, somebody 
has said that Mr. T Iwan' s budget may be 
good politiCS but IS very bad economics 
and it will land the count;y definitely In a 
morass, In a much worse rnSIS at the end 
of the year. We cannJt support the 
general perspective and general strategy of 
this Budget because .t IS, as I saId, an 
escapist budget. It IS gambling With the 
basic viability of the economy of thIS 
country. Thank you. 

SHRI DIGVIJAY SINH (Surendranagar). 
Mr. Deputy-Speaker, Sir, I rise to support 
the Budget and to comphment the hon. F,-
nance MinISter for having use all hIS inge-
nuity and Imagination and also to have 
given certain relief to certain sectors where 
relief was needed, despite the fact that the 
country is going through very difficult fi-
nancial constraints. The farming sector 
needed support and I think It was well 
thought out and well Imagined and gIVen at 
the ri&ht moment. By and large, I would 
like to say that despite the fact that my 
mends from the Opposition, whatever they 
may say, the corporate sector has got the 
best of the things. They Aid a lot of things 
on the Budset and even its im~ct in th~ 
international monetary system is a salutary 
impact. In fact, the compliments go to the 
hon. Finance Minister. AI this juncture, I 
waukllike to hiplight a few points which , 

think could have been taken into consider-
ation, which have been somehow or other 
overlooked or not given adequate stress. 

The first is something which I think no 
Member here, not even the Opposition, 
has spoken about. We all talk about 
poverty. We all talk about how we should 
mobilise resources, to overcome problems 
of poverty. But has anybody spoken about 
family planning? How will you overcome 
poverty Without Int~nsive fOCUSSing on 
family planning measures. Here, I must 
say that much more could have been allo-
cated. I won't take much time in my 
speech because I have been given a 
promise to raise the family planning issue 
under Rule 193 and there I will talk about it 
but I would like many more people 
amongst us to talk about how the family 
planning has performed Its role, where 
does the crunch he and where we have not 
been able to meet our targets, etc. I won't 
go deep Into the targets but I have other 
occasions to do so. I would like to say one 
thing that In a democratic country like ours 
for which we are proud of, you cannot 
have coercIVe methods of family planning 
as they have 10 China. They have been 
able to curb their birth rate successfully 
and we cannot have that but certainly we 
can allocate more funds or incentives, 
sometimes Even dISincentives but certainly 
IncentIves. No new incentives have been 
proVided In any of the Budgets Since I have 
been a Member since 1980. No extra or 
additional mcenbves have been given by 
the Government of India for any extra fam-
Ily planning measure which I thank is very 
dlSheartentng Two report has been sub-
mitted to the Govemment regarding the 
measures where incentIVes can be given. 
One is by a private foundation called the 
Family Planning foundatIOn of India and 
another by the Govemment itself. The 
Ministry of Health and Family Plannins has 
prepared various prospective sugestions 
~ incentives. None of them have been 
paid much heed to. 

The other commitment of mine at least 
is the environment. Many people have 
been talking about .environment and talk-
ing about what needs to be done to pro-
teet the forests. In this connection, I 



303 Genl. Budget, 88-89 MARCH 17, 1988 Gen/. Budset, 88-89 304 

(Shn Digvijay Sinh] 

would like to make at least two specific 
sugestions as far as the environment is 
concerned. 

One is that unless we tackle the prob-
lems of pollution, specially pollution ema-
nating from municipalities, you cannot 
tackle the problem of water contamination 
and the pollution that emanates from mu-
nicipal sources. Time and again, I have 
suggested the setting up of a special Cor-
poration, similar to that of HUDCO, called 
the Municipal Sewerage and Treatment 
Funding Corporation for funding individual 
municipalities, giving them loan on a very 
low rate of interest so that they can put up 
their sewerage treatment plants and pay 
back the loan with a low rate of interest 
say two or three per cent, to the Corpora-
tion. The hone Prime Minister has also 
taken note of it, but no such Corporation 
has been set up and no su£h provision has 
been made. 

The second suggestion is about the 
non-conventional energy. You cannot 
tackle the problem of deforestation unless 
you have alternative methods of providing 
firewood to the people and the best way to 
do so is to give funds to the voluntary or-
ganisations and to Panchayats to do so on 
the one hand. On the second hand, what 
you need to do is tq have more funds allo-
cated to non-conventional energy pro-
grammes so that the pressure on the forest 
is reduced. 

About Rs. 3,000 Cfores have been pro-
vided for the conventional energy produc-
tion programmes. As far as non-conven-
tional energy programmes are conc~, 
only Rs. 105 crores have been -provided. A 
request was made for Rs. 300 ctOre:', at 
least ten per cent, but that was not paid 
heed to. Unless more resources are given 
to your non-conventional enet'IY pro-
grammes, you will not be able to fund vari-
a.. programmes, whether it ts solar en-
eIIY, whether it is wind energy, whether it 
II reprdins pI-.ntations or vane-. other 
.-pedI of the erIeIJY. You win not be able 
to ~ these propmmes unless ade· 

quate finding is given, and, therefore, 
would request the hone Finance Minister 
that at least Rs. 300 crores should be pro-
vided as requested for the non-conven-
tional energy programmes. 

I would also like to talk of another as-
pect, which, I think, nobody else has 
talked about and that.is tourism. A very 
minuscule, may be a one-line reference, 
has been made to tourism in the BJ,adget 
and some little concessions have been 
given to hotels which import equipment 
from abroad; the import duties have been 
waived in their case. That is minuscule, 
that is inconsequential: 

In a country like India, we have such 
tremendous tourist potentialities that 
tourism in India can be number one foreign 
exchange eamer to compete with all the 
other export earners. I think, a massive in-
vestment programme is to be sought out 
whereby you can get the cooperation of in-
ternational funding institutes, whether It is. 
the World Bank or other institutions. We 
must promot~ our tourism programmes in 
a bigger and massive way, and thereby 
eam valuable foreign exchange. It is one 
industry which is non-polluting, where you 
are exporting nothing in exchange for for-
eign exchange earnings. This is an industry 
which can eam India a I~t of money, be-
cause many tourists all around the. world 
want to come here provided infrastructure 
is available here. This is something which 
you could develop. 

I would like to talk about two more 
sugestions. One is about the finance Bill 
ef 1988. 'think nobody has spoken about 
it. Throughout the Gujarat, whIch perhaps 
is little more capital formation minded than 
other States in I ndia, there has been vel') 
strong reaction .inst the fillilnce Bill ot 
1988. I think it is very ~propriate on be-
half of the bon.Finance Minister to have 
said in his Budset Speech that he is ~ait­
ins recommendations and sua_boOS 
from the debate that will initiate after hIS 
presentation of the Finance Bill on this par-
tieuaa, issue. I would like to say on bella" 
of the people all round ttw Cujarat that 
here iI a BiB which I think needs to be 
scrapped. 60 pet' cent of the income is be-
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ing taken away for a small private partner-
shi~ deal. It says somethinl( which will be 
totally counterproductive to any- capital 
formation even in the small scale sector. 
Therefore, this is something that needs to 
be scrapped for a moment and reveiwed. 

J 
Lastly Sir, I compliment the Hon. 

Finance Minister, for the thrust is given to 
the apia.alture. However, I would like to 
make one suggestion. Any farmer who 
wants to invest further in his. agriculture 
outlay and expenditure that he incurs in 
such investments may be offset against his 
income tax. This is something that needs 
to be looked into because that will give 
some incentive to make investments in 
agriculture and, therefore, be more produc-
tive for agricultural production. These are 
the two suggestions that I wanted to make. 
I once again thank the Hon. finance Minis-
ter for his Budget. 

SHRI K. MOHANDAS (Mukundapuram): 
Mr. Deputy-Speaker, Sir, I support the 
Budget. The Hon. Finance Minister has ren a lot of concessions to the farm sec-
tor. Reductions of inter~t rates on farm 
loans, rescheduling of repayment of loans, 
discount in the prices of fertilizer and the 
increase in the inflow of credit etc. are 
meant for giving a boost to the agriOJltural 
economy. Nobody will oppose the relief 
given to the farmers, particularly the small 
and marginal farmers. The Finance Minis-
ter deset'Ves our complimen~ for this. I 
also welcome the reduction in the excise 
duty on cement, sugar, tea, coffee, stainless 
steel utensils, kerosene etc. This conces-
sion is certainly going to help the common 
man. Those who feared a stiff dose of taxa-
tion g~ a pleasant surprise when the 
Finance Minister announced a series of 
concessions. 

But I am sony to say that the same lib-
eral a~ was not shown by the Finance 
Minister while dealing with direct taxes. 
The t:touse is aware that durins the -past 
two ~rs ~ exemption limits of incotne 
tax has not been raised. But, prices have 
risen very much and inftation has further' 
eroded the income of the people. The 
worst hit are the fixed income ,roup. But 
no stantficant relief .. been BiVen to thi5 

section. I n fact whatever the Government 
gaVe them with one hand has been taken 

. back with the other. Income tax has 
brought back to the Government much of 
the increase in the salary and allowances of 
the Government employees which was 
brought about by the Pay Commission. 
The salary earners deserve a little more 
sympathy by the Government. Therefore, I 
strongly demand that th~ exemption limit 
should be raised to at least Rs. 25,000. 

Sir, although the Budget contains non-
inflationary proposalS, the fact cannot be 
forgotten that In September, 1987 the 
Government imposed additional levy and 
raised the prices of selected commodities. 
It also got extra foreign aid. Altogether the 
Government raised Rs. 1800 crores on 
these counts.' Then the increase i~ the 
postal tariff. The prices are rising in the 
market and the government does not seem 
to have much control on prices. We have a 
planned economy and the purpose of a 
olan is to utilise the limited resources in a 
planned manner so as to develop the 
economy in a balanced way and make the 
lift! of the people better. In countries 
where there IS a planned economy the 
prices of essential items are brought down 
after each year. But in our country prices 
are constantly rising. After each five year 
Plan there was greater price rise and infla-
tion. Why has this happened? This has 
happened because of the control on t~ 
economy by middle men. India's economy 
has always been manipulated by the mid-
dlemen. It is this section which has se-
cured all the benefits of planned develop-
ment. I will just cite a very simple exam-
ple. Take the case of vegetables. Now let 
us take tomatoes. Today it is selling at Rs. 
7 a kilogram in the retail market in this dty 
of Delhi. How much is the grower getting? 
At any rate not more than one Rupee is a 
kilo. When it comes to the consuming cen-
tre its price goes up to Rs. 8. Who pts this 
huge profitllt is the middlemen. Now .... 
pose there is an arrangement uncia" which 
the producer gets Rs,,,! instead of Re. 1 and 
the consumer in the dty gets it at Rs. 3, 
how much benefit would So to both the 
producer as well as the consumed The 
consumer wiD be able to save •. 5 on • 
Idlopam of tomatoes. Tomato is just one 
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example. M, point is that saving and in-
temal resource generatiop is not possible 
bt:cause the middre man is taking away all 
the profit That generates black-money. 
You don't have surpluses to finance your 
plans because the income that has gener-
ated goes into the black channel. How are 
you going to tackle this situation? 

The Budget says that industrial produc-
tion has increased. I agree that production 
has increased. But what about industriali-
sation of States which are backward? After 
all one of the objects of planned develop-
ment is to bring about a balanced growth 
in the economy.by removing"regional im-
balance .• Take the case of Kerala. . T oday 
about 28 lakhs of educated young men and 
women are unemployed because there are 
no job C?Pportunities. I don't say that they 
should be absorbed in the non-productive 
selVice sector but they should be employed 
in the' productive sector where they can 
create wealth for the nation. But where 
are the industries 7 Kerala has got the least 
of cerltral investment. Apart from an age 
old FACT and a few small other units we 
have not got ~y major undertaking. Even 
in the case of FACT, we have lieen de-
mand .. its modernisation for a long time. 
But so far nothi,)g has come about. As a 
matter of fact the central investment has 
~ined over the years.' In 1978-79 the 
central investment was 2.44 per cent. It 
went down to 2.33 in 1979-80. It further 
went cbNn to 2.27 in 1980-81, 2.10 in 
1981-82, 1.02 in 1982-83, 1.84 in 1983-84, 
1.76 in 1984-85 and 1.6 in 1985-86. This is 
the sad story of industrial development in 
KeraIa. Therefore, ~ th~ occasi9n when 
we are discussing the annual budget, I 
would strongly demand that centre should 
make larJe ~nvestment in Kerala and take 
all steps to speed up industrialisation of 
the State. 

Another proWem is the crisis situation 
~.in. Jhe 'spices ~ Most of the 
.... like caIdamom, pepper, nutme& etc. 
are ~ mostly in Kerala. for the past 
three yea;. lhe price of cardamom has 
been dedini,. .. and this has ruined the car-
damom FOWers of KeraIa most of whom 

, 

are small and marginal farmers. Then the 
drought too has damaged the crops which 
has increased their miseries. Dema'nd was 
made that_price support operations should 
be undertaken to save the cardamom 
growers. But no sincere efforts have been 
made by'the Government in this r~rd. 

Kerala is facing a crisis situation on the 
power' front. Accordins to an assessment, 
by the middle of th~ year 40 per cent 
power cut will have to be imposed on in-
dustries in Kerala. The impact of this 
power cut on the economy can very well 
be imagined. I thank the Government for 
sanctioning a thermal power plant in Ker· 
ala. But the press reports suggest that the 
Government has not included this project 
in the Eighth Plan projects. If it is true then 
this project will not come up even in the 
Eighth Plan. This only shows the lack of 
serious concern about the problem of Ker· 
ala Therefore, I would request the Gov-
ernment to allocate enough amount in the 
budget to set up this power plant. 

The Budget on the whole has been soft 
and there are some good conces~io~ 
given to the farm sector, the weaker sec-
tions etc. Relief should have been glve{' to 
certain other ne('riy sections too. I once 
again welcome thr- good feature of the 
budget and hope that the Govemment will 
pay attention to the problems of my state. 

Supporting the Budget once again, 
conclude. 

SHRIMATI D.K BHANDARI (Silklm): 
Sir, the Finance Minister desPrves praise 
for the dexterity he has shown in his first 
budget presented 10 thiS House a few days 
ago. The main thrust has been given for 
the vitalisation of the agncultural sector 
This was necessary and Indeed obVIOUS 
due to severe drought conditions in the 
country as a resuk of the failure of the 
monsoon. 

A number of reliefs and concessions 
have been stYen to boost aaricultural pro-
duction. The exemption given to a.number 
of essential commodities of common con· 
sumption from sur-ctwse. is i ~p in the 
risht direction, .Reduction in .,tcultural 
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inputs like fertilizers or exemption from ex-
cise duty of a larg~ number of pesticides in-
tennediates or some agricultural machinery 
would help to boost production. 

A number of reliefs and concessions 
given to cooperatives, small industries and 
village arid Khadi indostries should help to 
produce their commodities in larger quanti-
ties to meet greater demand. Care has also 
been tak~n to ensure flow of credit at re-
duced cost. The special programme called 
'Jaldhara' wil. help marginal farmers in 
drought prone areas. Another pro-
gramme called .'Kutir Jyoti' to lighten the 
houses of rural people below the poverty 
line also deserves encomiums. The em-
phasis given for rural hOUSing is alsQ 
praiseworthy. Insurance coverage pro-
posed for landless labourers, artisans and 
the like is to be commended. 

On the industrial front relief given to 
the drug, cement and textile Industry and 
exemption of excise duty from certain do-
mestic and electrical appliances, children's 
toys and other recreational ,items are to be 
welcomed. 

The raISing of income-tax ceiling from 
10,000 to 12,000 rupees will benefit the 
lower middle class people. 

Our working journalists must be happy 
at the thought given by the Finance Minis-
ter for a pension scheme and here I would 
like to request the Finance Minister to give 
a frank thought to the demand of non-
working journalists who are demanding 
such pension schemes, before britlJing the 
bill in the House. 

A hiper alloation for the implementa-
tion of the new education policy and also 
allocations for energy, transport and com-
munications mentioned in the Budpt, if 
fruitfully utilised will accelerate the devel-
opmental process in these fields. The im-
portance pen to rural water schemes, ru-
ral employment schemes and also the rural 
eIectrtftcation schemes should strenPen 
the Nral economy. 

All these reliefs and concessions, I 
hope, would help, boost apiculturists, 

help the poor and generate more employ-
ment investment and growth as expressed 
by the honourable Finance Minister in his 
Budget speech. 

All these are good as far as they go and 
they are brighter side of the Btldget. The 
huge uncovered deficit of about 7,500 
crores of rupees does not give a comfort-
able and healthy picture of the country's 
economy. Also the provision of 800 aores 
of rupees as Dearness Allowance to Gov-
ernment employees next year does not 
show that the Government would "be able 
to contain inflation and the rise in the 
prices. The increasing Government ex-
penditure is an~ther dark sign~ SO also are 
increased estimates on subsidies and inter-
est. 

The pre-budget various levies and im-
position in this Budget will come to about 
Rs. 3,900 crores. All these, I am afraid 
would finally lead to higher rate of inflation. 

Keeping all these facts into considera-
tion, what is urgently needed is pruning of 
the Government expenses, rationalisation 
and reallocation of plan priorities, timely 
completion of projects in hand 'and taki .. 
all measures to reduce cost. 

There should be more generation of 
employment opportunities. At present the 
number of unemployed persons in the 
country is stagg.ering. This. must be ~ 
almost on a ~ar footing .. by creating more 
jobs to absorb them in various sectors of 
economy. This is one of the important 
ways of increasing the production. 

More incentives- have to be given to in-
crease our export so that the adverse bal-
ance of trade is reduced to a large extent. 
The trend of the growing industrial sick-
ness must be halted. 

The performance of the public sector 
enterprises must be streamlined so that 
they become more enterp~~ rather thin 
continui. to remain as h&Yy burden an 
the economy of the country, 

The economic scenario is such that the 
country needs bold and ifnaIinatIve steps 
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to ·boost the economy of the country. ~o 
amount of . patch work woulCt do or will be 
helpful. I earnestly hope and' wish that 
there will be good 'monsoon tIlis year and 
stress and strains on ~e agiicultu~1 front 
will lessen. AIs'o it is hoped that several 
measures taken by the Government would 
start showing results, which in the long run 
would help rejuvenate the economy of the 
country. Some of ttle steps taken in the 
Budget in this direction are therefore most 
welcome. But something more needs to 
be done. The Government must be fully 
conscious about this. 

Sir, before concluding, let me quote 
what the honourable Finance tv\inister has 
said in his Budget speech. 

"The Challenges before us are many 
and it is only through hardwork, 
thrift and sacrifice that we can build 
a setf-reltant, strong and a socialist 
economy". 

Thank you. 

[Translation] 

SHRI ASH KARAN SAN KHAWAR' 
(Ghatampur); Mr. Deputy Speaker, Sir, the 
Budget for the year 1988-89 presented by 
hon. Shri Tiwari is a very good Budget and 
is in many ways the best Budget presented 
so far. 

In this Budget, provisions have been 
made for extensive improvement of the 
backward areas, the poor and the harijans. 
For examples, there is insurance schemes 
against accidental fire, 7 per cent discount 
on fertilisers, repayment of loans within 22 
years and other developmental schemes. 
Yet the Opposition has to criticise the poli-
cies on one account or the. other. 

You may be aware that the Hon. Prime 
Minister has full support of the people of 
the entire nation. But when he stands up 
in the House to make a point the Opposi-
tion Objects to even that. They neither 
have the support of the people nor do they 
have any positive ideoIo&Y. They raise all 

sorts of vulgar sJogans. It does not behave 
them well as· Members of the Lok Sabha. 
Similarly, whenever an hon. Minister 
stands up to give a reply, he is also not al-
lowed to do so and is interrupted. What-
ever they do is in bad taste. 

Now I want to submit about my own 
constituency Ghatampur. This area is very 
backward. . 

13.51 hrs. 

[SH RI SHARAD DIGH E in the Chair] 

The area of my constituency, which is 
situated on the banks of the river Yamuna, 
measures 140 kms. in length and 40 kms. 
in breadth. The seeds do not sprout in this 
area because of acute scarcity of water. 
The area is divided in three division, viz., , 
Etawah, Fatehpur and Kanpur. .Hardly 15 
per cent of the area is irrigated. The Ya-
muna which flow~ across our area is a 
perennial river. If lift irrigation is provided 
through a canal which can onginate from 
Guruyan ghat the problem could be solved 
to a great extent. 50 per cent of the tube-
wells in our area are Iyang out of order. If 
irrigation facilities are provided it will help 
in solving this problem to a great extent. 

You may be awar~ of the Dastampur 
and Behmai carnage in my constituency. 
Dacoits are active in this area and have 
spread' panic. The Govemm~nt must look 
into thIS problem. Beside!., the work re-
lated to clearance of ravines should also be 
undertaken. State tube-wells should be in-
stalled in these areas. Such a move will 
help in weakening the hold of dacoits 
which are currently thnvlng In the area. 
People in the area also find it difficul\ to go 
to Ghatampur and Mughal Road. If every 
village is connected to Mughal Road with a 
Unk road, travel will become much easier. 

The third point which I want to mention 
relates to Harijan welfare schemes. These 
schemes have certainly helped in improv-
ing the lot of Harijans. But there are some 
officials, whether they are in banks, Harijan 
welfare offices or anywhere else they do 
not let the money ruth the poor. Some-

.. where along the way these officials siphon-
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off the money that is meant to reach these 
poor people. I would request the Gov-
emR1ent to thoroughly examine the entire 
process and ensure whether the money 
reaches the Harijans. It would be better if. 
this money is handed to the Harijans in the 
presence of Paragana or District Officials; 
M.LAs. or M.Ps. 

I do not want to prolong my speech. 
With these words I conclude my speech. 

SHRI ZAINUl BASHER (Ghazipur): Mr. 
Speaker, Sir, I can clearly recall my sharp 
criticism of the 1985-86 budget presented 
by the former Finance Minister Shri V. P. 
Singh in 1985. I remember that I had said 
it was an off-beat Budget, far removed fro,,! 
the principles that the C;:ongress Govern-
ment had always followed. I had also said 
that the Budget had shifted from Ileft-of-
the-centre' to 'right-of-the-centre'. That 
Budget had been rightly called income-tax 
.payers Budget and it did not concern itself 
with other areas. 

Today, I am happy to note that the 
1988-89 Budget, presented by the hon. 
,Finance Minister, is based on our basic 
policies, unlike the Budget of 1985-86. 
Nothing less eould have been expected 
from a person like Shri Tiwari. I have 
known Shri Tiwari for years. The Congress 
and Soc.alltst movements have moulded 
his personality We wanted that he should 
reflect the basiC policies of the Congress an 
the Budget. This Budget clearty reflects the 
various facets of Shri Tiwari's personal-
ity--his clean and dedicated political life, 
deep faith in socialism, his untiring efforts 
to lift the poor and weaker sections of s0-
ciety out of ecOnomiC depraVity, his deep 
concern for the weak and down trodden 
and his leaning towards farmers and vil-
lagers. But even then the Opposition did 
not spare this Budget. What else can one 
expect from those who are against socialis .. 
tic principles and upliftment of the poor? 
Just now I heard Shri Indrajit Gupta of the' 
Communist Party, who, at the moment, is 
not present in the House. I respect him 
very much and it IS always a joy to hear his 
views. 'But I feel that his criticism of the 
Budget today was JUSt for the sake of criti-
cism. He spoke of the. long term obi~es 

ot the Budget and. where it would lead 
I India in the long run. Why did the new and 
fresh ideas infused in the Budget escape 
his attention? How has he failed to notice 
this new dil"ittion which has been given to 
this Budget. He has not appreciated the 
Budget's greater emphasis on the common 
man, fanners, Harijans, Adivasis, weavers, 
weaker sections and particularly people 
living in villages? 

I have not been a student of Economics 
and dlerefore, I shall not go into the details 
of economic principles. Either the Gov-
ernment or my other hon. colleagues will 
reply to his queries. I felt sad because he 
did not mention anything 'about the provi-
sions made in the Budget for the farmers, 
craftsman, Harijans and Adivasis, whereas 
the entire country has welcomed this Bud-
get on this ace",nt. 

I do not have the time to go into the 
finer points of the 8uClget so I shan restrict 
myself to certain imp9rtant issues. Shri 
Tiwari is an able administrator. I am sure 
he will try his utmost to implement what-
ever he has announced in the Budget. Our 
poverty .eradication programmes are well-
intended and ,have been formulated for the 
betterment of the weaker classes, espe-
cially ~hose who live in villages. But these 
programmes are not benefitting the people 
to the .desired extent. The poverty eradica-
tion programme is like the sacred river 
Ganga. It is pure when It emerges from its 
source. But as it flows through the plains, 
dirty drains ftow into it and pollute ~e wa-
ter. The pollution is upto 25 per cent at 
some places and upto 40-50% at other 
places. Similarly, these programmes are. 
drawn up with tygh hopes and Me well in-
tended but when they are actually imple-
mented we find that corruption has perco-
lated to all levels. At the district level, it is 
tfle worst. These programmes become in-
effective. At some places the conuption is 
25 " and 'at other places it is 40 to 50' "-
There is a scheme for deansi"l the Ganga 
but I want to know whether ~ Govern-
ment has any scheme to check corruption 
in these poverty eradication programmes. 
People at the district level have not been 
able to fully ava~ of benefitS under schemes 
like NREP, RLEGP and tROP. People are 
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suffering a lot due to rampant corruption. 
The workers are not getting tlle minimum 
wagrs under . the rural employment pro-
grammes and we have raised this matter in 
the House a number of times. 

There is nexus between the officers and 
contractors and they pocket the lion's 
share, thereby depriving the poor of their 
rightful claim. 

facilities provided by banks are no dif-
ferent. The primary aim of such facilities is 
the economic betterment of the poor. 
There are two agencies which undertake 
this work. One is the State Government 
and the other is the bank. The names of 
the people selected from various blocks 
are sent to the banks. A poor man has to 
make nOmerous trips to the block and after 
lining the pockets of the concerned peo-
ple, he is able to get hIS name included in 
the list which is sent to the bank. Now, it 
is the bank which verifies the details The 
poor man has to repeatedly visit the bank. 
Working on a daily wage 01 Rs. 15-20, he 
suffers a lot by way of loss of wages, as he 
has to spend 5 to 7 days in this useless ex-
ercise. In order to get Rs. 4000 to Rs. 5000 
from the' bank he has to shell-out Rs. 1000 
as bribe. Of wt}at use will that amount be 
to him which he would get after so much 
delay and hardship? How is the Govern-
ment going to plug the loop-hofes in these 
programmes? I do not think that the sys-
tem existing at the district level will un-
dergo any change. The district Magistrate 
is made all in all. He is made in-charge of 
the DROA All the work under the distrirt 
plan has been entrusted to them.' The Zila 
Parishads and Municipal Corporation are in 
!Upended animation in Uttar Pradesh and 
elections' have nOt been conducted. 
Therefore, these officials are looking after 
the adminIStration of both these bodtes, 
and they are responsible for all its func-
tions. They are already in cbarge of routine 
work of law and order in the district. Dur-
ing the British rule, the District Magistrates 
acted as ·a representative of the Govern-
ment and used to supervise all work under-
taken in the dIStricts. The masses particu-
larty the poor people used to go to them 
with their grievances and the Magistrates 
used to take necessary steps for redressal. 

When he has himself taken the chatp of 
everything, that of sanctioning the money, 
supervising the work, issuing the cheques, 
scrutinizing the bills, where' shall the poor 
people go with their ·grievances7 The d.!d-
sion to decentralize planning is wise. 
Planning at district level is quite apprecia-· 
ble. But the question is whether it would 
be decentralization of planning alone or of 
powers also. The state Covernments have 
become very sensitive now, and are de-
manding more powers from the Centre. 
But they themselves are not willing to au-
thorise the district authorities. There. is no 
public· involvement at district level. I haVe 
gone through the diStrict council Act, en-
acted by the Karnataka Government. I ap-
preciate it. The President of district board 
in Kamataka has been granted the statUs of 
Minister of State and the Mandai President 
has the status of a Deputy-Minister and 
there is a prol>osal to entrust all the deve-
lopmental works to people's representa-
tIVes. I think that .t is a very good scheme 
and wish that the-same pattern should be 
adopted in other States as well, because I 
feel that unless the public representatives 
play an important role in its implementa-
tion, these schemes will remain unfulfilled. 
We may spend crores of rupees but we 
shall neither achieve success nor serve the 
purpose well. We may achieve partial suc-
cess say 60 or 70 per cent but we will not 
be able to achieve cent per cent success. 
So it is necessary to give special attention 
in this direction. 

MR. CHAIRMAN: Sir, the other issue I 
want to raise IS that. .. 

SHRI "4ArtilNC SURYAWANSHI (Bldar): 
Basherji, Kamataka has gone bankrupt. 

SHRI ZAINUl BASHER: I have gone 
through the Act. I am not playing any poli-
tics. I am just revealing the truth before 
you. Implementation might be defective, 
but you will have to agree that it has raised 
the status of the Presidents of Zila 
Panshads. You might not have under-
stood. 

MR. CHAIRMAN: Sir, the scheduled 
castes and scheduled tribes are the weak-



317 Cenl. Budget, 88-89 PHAlGUNA 27, 1909 (SAKA) Cenl. Budget, 88-89 318 

est section of our society. Most of the eco-
nomic policies of the Congress Govem-
ment are meant for the upliftment of these 
sections. 

SHRI RAM DHAN (Lalganj): Mr. Chair-
man, Sir, there is no quorum in the House. 

SHRI ZAINUL BASHER: You have raised 
the question of quorum when I am speak-
ing about scheduled castes. 

[English] 

MR. CHAIRMAN: Let the C'uorum bell 
be rung .. The bell is being rung. · 

MR. CHAIRMAN: Yes, now there IS 

quorum. Please go on. 

[Translation] 

SHRI ZAINUl BASHER: Mr. Chairman, 
Sir, I was submitting that the main objec-
tive of our plans is to uplift the scheduled 
castes and scheduled tribes. Though the' 
Covernment has made a number of 
schemes, but it has been found that the .. 
~Ie have not been benefited to the de-
sired extent. The surplus IantJ has been 
distributed among the scheduled castes 
and scheduled tribes for the construction 
of houses and for agriculture under 20 
point programme. I" a few cases only they 
have got ownership rights. In most of the 
cases the land has been acquired forcibly 
by others and in some cases the matter is 
either pending in the court or the court has 
given stay orders. The scheduled castes 
and scheduled tribes have not been able to 
get the physical possession of the land 
provided \0 them for shelter and agricul-
ture in most of the cases. It has remained 
on paper and has not ~n actually imple-
mented. There is need to pay attention in 
this direction. I would urge the Covern-
ment to make a provISion or enact a Ia\V 
which could prevent people from ap· 
proaching courts and getting stay orders 
against distribution of land to the sched· 
uled castes and scheduled tribes. Unless 
such a law is enacted, they would nor get 
possession of the land already allotted to 
them. In some cases they have not got 
possession for the last 10 years. I n other 

cases they have been fighting for p0sses-
sion for the last 15 to 20 years. Therefore, 
~ law should be enacted in order to give 
them the possession of the land for agricul-
ture and construction of houses. 

Similarfy, the target of electrification of 
areas predominantly inhabited by Harijans, 
has not been fully met. We have gained 
from experience that most of these electri-
fication schemes have remained on paper 
whereas in reality nothing has been done 
in this regard. YoU can ask the Rural Elec-
trification Corporation to enquire whether 
there are a number of Harijan Bastis which 
have been declared as electrlfied on paper, 
but in reality electrification has not been 
done at all. Some four or five years back, a 
Central Minister was taken round a Village 
and then he realised that though the village 
had been electrified on paper it was not so 
in reality: There is need to pay attention in 
this direction. 

The Finance Minister has launched KU· 
TIRJYOTI and JAlDHARA schemes. Both of 
th~m are good schemes. But we would be 
successful only when the benefits of KU-
Tt RJYOTI and JALOHARA reach the Hari-
Jans. I feel that KUTIRjYOTt would help in 
boosting rural electrification. 

I also want to submit that drinking wa-
ter should be made available in the Harijan 
Bastis through handpumps and other 
means. 

Mr. Chairman, Sir, weavers are the 
weakest section of our society, and weav .. 
ing is the second most important occupa-
tion after agriculture in our country in 
which maximum people are engaged. This 
trade is in critical condition. The prices of 
cotton and silk yam are rising exorbitantly 
while the prices of finished product i.e. tex-
tiles is not rising. You will be surprised to 
know that five lakh weavers protest~ in 
Banaras in such a way which was unique in 
history. They gathered in Banaras and 
prayed to God to save them from the crisis. 
YOU Will be surpnsed to know that whereas 
the minimum wages of a worker range be-
tween Rs. 8 and Rs. 15 in villages and W\-
OO National Rural Schemes also they set 
wages between Rs. 10 to Rs. 12; a weaver 
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does not eam more than Rs. 3 daily. About 
a year or year and a hal back, he used to 
eam Rs. 20 to Rs. 25 from one saree. Five 
members of the family used to weave 3 to 
4 sarees in a day. But now a weaver earns 
only •. 3 a day. 

I congratulate the Finance Minister for 
'increasing the price of Janata Saree by 7S 
paise per mette. But even this is quite in-
sufficient. It must be increased at least by 
Re. 1. This will enable him to earn at least 
Rs. 11, to Rs. 1S per day. It is good that 
'yotI have accepted the long stand ins de-
mand of the weavers in this regard and 
Biven them a hike of 7SP per metre. But I 
would request you to increase it by Re. 1 at 
least. I urge the hone Finance Minister to 
resolve the problems of weavers and 
thereby save them from starvation. There 
are Iakhs of weavers all over the country 
and they do not have any work. They have 
dosed down their looms. Therefore, the 
price of Janata Saree should ~ increased 
by Re. 1 at k!ast to enable them to reope,n 
their looms. Besides, you must provide 
them cotton and silk yam. Concession has 
been Biven on Polyester yam and we we'-
come it but similar concession has not 
been given to cotton and silk yam which is 
traditionally used by the weavers. It is true 
that Polyester yam is also used at some 
places but mostly cotton and silk yam is 
used. Cotton and silk yam are used in 
weaving Banarasi sarees which are famous 
the world over. The weavers are not able 
to make their both ends meet. Most of 
them are weaving bed-sheets and pillow 
covers with cotton yam and thereby eking 
a living. Yau must provide facilities t9 
them. They should be provided yam at 
cheap rate and they should let remunera-
tive price for their finished product. I hope 
that the hone finance Minister will pay at-
tention towards this matter. 

I also want to draw your attentton to-
wardS another issue. No doubt, rapid eco-
nomic development in our country has 
provided some benefits to the people but 
it has also aeated regional imbalance. We 
find that there is concentration of indus-
tries ~ some areas and they are nol 

reach;", tM lMdcwarrJ c1INS. Similarly, 1M 
distribution of money by the Pfanni,. 
tommission to the backward areas is 
comparatively less than the deveiopeCf 
areas. There is need to change the GadgU 
fonnula. It is true that it has been modified 
and 25 per cent weightage is given to the 
backward States, but this is not sufficient. 
You should distribute money not according 
to the capacity but according to the re-
quirement. Regional imbalance cannot be 
removed unless you distribute the money 
according to requirements of an area. 
Same is the case with the States. Some ar 
eas in the States are well-developed while 
otherS are under-developed. Backward 
States should not be ignored in the matter 
of setting up public sector industries. 

Recently, two public sector factories 
which were proposed to be set up in Uttar 
Pradesh were shifted from there. A diesel 
component plant, which was to be set up 
in Banaras and for which land had also 
been acquired, was shifted to Patiala. The 
other, a railway coach factory which was to 
be set up in Allahabad, was shifted to Ka-
purthala. There may be political reasons 
for shifted them and I do not want to criti-
cize it but , want to submit that similar 
other factories should be set up in Uttar 
Pradesh. There is no hope of commis-
sioning the petro-chemicals factory, which 
was to be set up in Salimpur near Aligarh. 
There are rumours that this factory may 
also be shifted. It is often observed that 
the factories sanctioned for backward 
states like Uttar Pradesh, Bihar, Orissa etc. 
are subsequently shifted to other places 
and God knows which lobbies, pressures 
and considerations play a role in this re-
gard. Instead of reducing regional imbal-
ance this will help in increasing it. The 
people of Uttar Pradesh and other back-
ward States do not agitate in the interest of 
the country, but if a sinsle factOf)' is shifted 
from developed States, they resort to aaita-
lion. This does not mean that those who 
do not .agitate should suffer. It is quite 
possible that in future the people of these 
States may agitate. 

Therefore, modifications in Gad&iI for-
mula are necessary and this resional imbal· 
ance can be removed only, if ~ Stat~ 
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were pen resources according to their re-
quirements instead of their capacity to 
utilise funds. 

Sir, hon. Shri Tiwari has paved a new 
w1JJt/ for the country in this Budget. for the 
first time, attention has been paid to the 
villagers and fanners. We all praise him for 
this historic step and hope that the provi-
sions in the Budget would benefit 75 to 80 
per cent rural populace and these pro-
grammes will continue in future and we 
will make progress in this direction. 

[English] 

SHRI CHARANJIT SINGH WAlIA 
(Patiala): Mr. Chairmah, Sir, our. hone 
finance Minister has presented his Budget 
to this House with a pomp and show, with 
no . substant1al and solid proposals to 
bridge the gap. The Government has re-
sorted to deficit financing for the last so 
many years. And this is the main reason 
why the Inflation is not checked and there 
is 'Jninterrupted upward rise in the graph 
of price. The Government has always tried 
to play to the gallery as our Finance MinIS-
ter has done it thIS time too. 

The practice of the Government to 
make pre-Budget hikes in vanous products 
as in petroleum products, in postal articles 
and other things. They have created this 
impression that the defiCit in this year's 
Budget will also be covered up at the end 
of the year by such measures. So, unless 
and until Government comes up with solid 
proposals to cover this gap of Budget with 
hard measures, we cannot stop this trend. 
The country needs harsher and stem mea-
sures towards black-marketeers, towards 
economic offenders/profiteers who are the 
real enemies of the country, who play with 
the lives of the peopAe, who play with the 
economy of the country. I do not know 
why the Government is soft towards these 
people. As our country is committed to 
peaceful co-existertee, I think the Govern· 
ment has made this policy of not disturbing 
the peaceful and cordial relations between 
the real money and the black-money. Both 
are movi"l hand in hand and black money 
economy Is almost equal to the .. money 
economy and real black money is equal to 

the real worth of the money. Unless and 
until dIis partnership and friendship is br0-
ken, our ec:onomy cannot stand on stron& 
footing. So, I think, the Government must 
rise to the occasion and take some stem 
action so that this inftation, this price rise 
which is eating up the whole community, 
whole nation, should be stopped. This 
cannot be stopped unless there is a bal-
ance budget So long as Government re-
sorts to this deficit financing, I think, Gov· 
ernment cannot be successful in a.arbing 
this tendency. 

My friend from the Treasury Bench Mr. 
Basher was just telling that DCW Work-
shop has been shifted from 8ar1arc& and 
Allahabad to Patiala and Kapurthala in 
Punjab. What we in Punjab feel-and this is 
a fact also-is that in all spheres Punjab is 
given a stepmotherty treatment, that we 
are discriminated against in all walks of 
life-whether these are industrial projects, 
big or small or other thi~. 

So far as Punjab is concerned, there are 
unusual circumstances prevailing there. In 
such cirrumstances I would ask the Gov-
ernment to declare Punjab as 'no industry 
area', so that entrepreneurs would ~ at-
tracted and persuaded to invest their 
money in Punjab and in this way some 
economic relief would come to the people 
of the State. 

I was referring to .my friend Mr. Basher. 
Patiala is given DCW worbhops; but there 
are three main parts of that project which 
are in the process of being shifted. Instead 
of giving something new, instead of Bivins 
some heavy industries to Punjab those 
two-three parts which are already there, 
portions of them are also in the process of 
beins shifted. The three parts of the pr0-
ject DCW-the Rubber Shop, the Cylinder 
Uning Shop and the Crank Shaft Shop-are 
beins shifted, as I have come to know, 
from Patiala to Gwalior. The Government 
must know better wIk~r it is a fact. If it 
is correct, then they should stop it. 

Unless and until Punjab is given 'no in-
dustrf area' 5tatJ.IS as ls pen to Himachal 
Pradesh, J&K and the Dehradun district of 
Uttar Pradesh, the problem fA unempIoy-
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ment which is one of the reasons of the 
preserat turmoil in the State cannot l)e 
solved. 

Of course, unemployment is a country-
wide phenomenon. Unemployment is 
going on increasing just due to the faulty 
policies of the Government. It is also see-
ing an upward trend. I request the Finance 
Minister to start some schemes for eradi-
cating unemployment - whether it is urban 
educated unemployment or rural unem-
ployment and under employment. They 
should come out with substantial and con-
crete proposals and schemes, so that the 
problem of unemployment is eradicated 
from the country. Because people with no 
work are more dangerous and harmful to 
the country than anything else. 

I request that the right to work should 
be incorpwated as a fundamental right In 
our Constitution, so that nobody starves, 
nobody dies and nobody feels that he is 
not given. ",ork. 

Sir, India is primarily an agricultural 
country and its economy is based on agri-
culture but the farmers do not get the' re-
munerative prices for their produce. I pro-
pose that the prices should be linked with 
the cost of production so that the farmer 
must have the satisfaction that if price rise 
is there in other things tbey will get auto-
matically rise in the prices of their produce. 
Further the fanners who actually work in 
the field should be associated in the for-
mu�ation of agricultural prices at different 
levels. 

In Punjab we have exhausted almost all 
the hydro electric resources and we have 
two thermal plants also but because Pun-
jab is far away from the coalfi~lds it in-
volves lot of cost to bring coal to Punjab so 
I suggest that atomic power plant should 
be established in Punjab as early as possi-
ble to meet the increasing power demand 
of the State. In 1977 the proposal to set-
up an atomic power plant was mooted and 
a site seeing committee went there and 
they proposed--two sites--Chamkaur Sahib 
in Ropar district and Patran in Patiala dis· 

trict. They preferred Patran in Patiala dis-
trict for the establishment of atomic power 
plant. As I have come to know everything 
is clear but I do not know why Govern .. 
ment is holding up establishment of an 
atomic power plant in Punjab. If there are 

"any political considerations then I would 
request the Government not to take into 
account the political considerations and 

\ they should think in the interest 'of the 
country as well as in the interest of Punjab 
and set-up an atomic power plant there. 

PROF. N. C. RANCA: What about 
proximity to the border? 

SHRI CHARANJIT SINGH WALIA: In 
this atomic age no area is near or away 
from the border. Everything can be done 
at any place. So my learned old friehd 
should not take these considerations into 
account: In atomic age there is no considr 
eration of one thousand or two thousand 
miles. Nobody is Sclfe from these atomic 
weapons. This is a lame excuse that Pun-
jab is nearer to border. Rather they should 
encourage instead of bringing forward such 
lame excuses. They should try to build 
Punjab and be generous toward Punjab so 
far as these things are concerned. Then, 
Sir, almost C:t negligible mention has been 
made about sports. 

Our country with a population of about 
80 crores is far behind as compared to 
other smaller countries in the field of 
sports. My suggestion is that the whole 
country should be involved in sports activi-
ties. Young boys, especially those going to 
schools and colleges, shot-lid be diverted 
from other things towards sports. We 
should try tQ create sports culture in our 
country. This will be a healthy trend. At 
least, one percent of the budget should be 
earmarked for sports activities. A healthy 
mind in a healthy body, is the proverb. 
Mu~h emphasis is laid on sports in oth«!r 
countries. That's why even small countries 
are far ahead in so far as performance and 
achievements in the field of sports are con-
cerned. I would also suMest that one day 
namely a every Saturday, should be ear-
marked as a sports day to create sports 
consciousness and healthy trend in the 
field of sports throua:hout the country. 
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As far as Punjab is concerned, I ask the 
Central Government that it should be very 
liberal in providing funds. I n view of the 
unusual circumstances and grave situation 
prevailing in that State, most of our budget 
is consumed in tackling the law and order 
situation and in feeding our security forces. 
Whether it is a Government in Punjab or at 
the Centre, they consider Punjab as a law 
and order problem, which is not correct. 

,Punjab is not a law and order problem. It 
is a political problem. They think it is a law 
and order problem. Therefore, they are 
deploying security forces, police adminis-
tration and other agencies to concentrate 
only on this aspect. That's why our re-
sources are being consumed by them. To 
compensate, in other fields also, the Cen-
tral Government should give liberal grant$ 
whether it is industry, electrification power 
or energy or for other things. 

I don't object to the small concessions 
',given to the fanners or some other sec-
tions of the socie.ty. But they are unrealis-
tic. They are not substantial. It is said in 
the country that these concessions have 
been given keeping in view the elections. 
Whether the Government is holding mid-
term elections, it is for the Government to 
know. But these concessions are unrealis-
tic and only small benefits. They are trying 
to play to the gallery. In these circum-
.stances, I oppose the budget proposals 
brought forward by our Finance Minister. 
Thank you very much. 

[Translation] 

SHRI JAGDISH AWASTHI (Bilhaur): Mr. 
Chairman, Sir, I praise the hon. Finance 
Minister for presenting a good Budget in-
spite of terrible drought in some states this 
year. Special attention has been paid to 
the fanners, weaker sections of SOCiety and 
unorganised workers in this Budget. De-
spite resource constraints the efforts made 

,for the progress of the country are quite 
commendable. Besides boosting agricul-
tural production, the proposal of achieving 
10 per cent industrial growth in this Budget 
is commendable. I hope that we would be 
~Ie to achieve the targets. Exports have 
nsen by 25 per cent in the first nine 
months of the current year and it is in itself 

a great acttievement. I hope that if we 
continue like this, our Budget, will be suc-
cessful. ' 

The proposal of 40 per cent increase in 
respect of agriculture and irrigation in the 
plan outlay is laudable and I am of the. finn 
belief that Government will achieve this 
target. 

Special attention has been paid to en-
courage small, khadi and Village industries 
and this will help in generating more em-
ployment opportunities in villages. It is a 
good effort. Fanners are very happy with 
the 7.5 per cent discount in the fertilizers, 
which has been provided for boosting agri-
cultural production. It appears that for the 
first time, the hon. Minister has presented 
a rural-oriented Budget. 

The poor will be benefited by the new 
scheme - KUTI R JYOTI and I hope that you 
will also be successful in the programmes 
proposed for the scheduled castes. 

The people in hill areas will be bene-
fited by the dKision to provide kerosene 
and LP.G. cylinders on the rates existing in 
the plains. The construction of 10 IaIch 
wells under the National Rural Employment 
Programme and Rural Landless" Employ-
ment Guarantee Programme, is commend-
able. This will solve the problem of water 
in the rural areas, to a great extent in ap-
proaching summer months. I am sure that 
this m"oney will be spent on this pro-
gramme. 

The allocation for Defence has been 
raised from 12,000 crores to 13,000 crores. 
It is a commendable step. It was vital for 
the country's security. The entire country 
has welcomed it. You may be aware that 
danger is looming large over the country 
and there is disturbance in the entire sub-
continent. We cannot therefore progress 
without a strong defence. 

Electric motors used in pumpsets have 
been exempted from excise duty. It is a 
welcome step as it would encourage agri-
rulture and agro-based industries. With a 
view to promoting modernisation of hOfti.. 
culture, poultry and bee-keeping fuU ex-
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emption has been provided to the equip-
ments used in these activities from excise 
duty. The fanners will be immensely bene-
fited and they wiD feel joyous over it. Elec-
tric bulbs, soaps and steel utensils have 
been exempted from excise duty in order 
to give relief to the middle class con-
sumers. 

I would like the hon. Minister to explain 
in detail the way a deficit of Rs. 8120 crores 
In the Budget will be covered. He has 
levied some taxes, but what is needed to-
day is to accelerate the campaign against 
smuggling. 

As a resuk of this, black money is being 
generated and a parallel economy is- being 
run. Your budgetary exercise has little ef-
fect on them. Besides, the Government 
has been unable to check the generation of 
black money all these forty years. As a re-
sult, inspite of numerous foreign exchange 
regulations, they are siphoning the money-
abroad and depositing them in foreign 
banks. The Government is unable to check 
this drain of money. I would like to submit 
that the Government should take strong 
action against the smugglers and the black-
marketeers. If the Covernment is able to 
seize their money, there will be no need to 
levY more taxes. 

Beside, non-plan expenditure should 
also be reduced. Many schemes have been 
formulated to achieve this but in vain. I 
hope that the hone Minister will try to re-
duce the non-plan expenditure, so that the 

. 8udget is balanced. A demand was raised 
by some hon. Members last year and it has 
been repeated this year also that the limit 
of income tax s:,ould be raised from Rs. 
18,000 to 25,000. I would urge the hone 
Minister that if this limit is raised, the mid-
dle income group would get some relief. 
Today, even a peon has to pay income tax. 
I hope that the hon. Minister wiU consider 
it and raise the limit of income. tax to Rs. 
25,000. The problem of unemployment in 
·our country Ii gigantic. On the one hand, 
we launch I'Unef'OUS welfare schemes and 
developmental propammes, but on the 
other, unemployment is ever increasing. It 

is paradoxical that development is taking 
place and unemployment is simultaneously 
increasing. The Govemment makes 
schemes and fixes targets to provide jobs 
to unemployed people, and it provides 25 
per cent subsidy to the industrialists for 
setting up industries in the No-industry dis-
tricts. Bu~ what is happening in Kanpur 
dehat and many other districts today is that 
industries are being set up but the local 
people are not being employed therein. 
The industrialists take full advantage of 
subsidy, but they do not give jobs to the 
local people. I hope that the hone Minister 
will ensure that those industrialists, who 
establish their i~tries in No-industry dis-
trict are given maximum assistance. Be-
sides, I hope that to provide Imployment 
to the people in the No-industry districts 
particularly Kanpur- dehat-to which I be-
long--new industries shoiJlti be established 
there. 

Finally, I w~t to submit that though we 
have huge stocks of foodgrains to fight 
drought and we supply them so that peo-
ple may not starve, but there is a acute 
shortage of fodder for cattle. During the 
drought, pastures are nowhere to be seen, 
there is no stock of fodder and as a result, 
animals perish. I would suggest that as 
you supply foodgrains from a central pool, 
similarly, there should be a central pool of 
fodder, from where it could be supplied. 

14.52 hrs. 

[MR. DEPUlY SPEAKER in thea.air] 

I shall conclude my speech after high-
lighting one thing. Subsidy provided to the 
weavers and farmers is like leech which 
survives on human blood. On the one 
hand we provide subsidy whereas on the 
other we impose tax on people. I would 
like to request you to gradually reduce the 
subsidy because it is being misutifesed. 

I would also like to point out one thing 
more. Our public sector industries have 
been the basis of our socialism. We have 
d~ their functioning several times in 
thIS House. They have been in the red and 
therefore, we are maid. efforts to pull 
them out of this situation. We have to 
provide them subsidy &y taxing tfie 
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public. Therefore, I demand that the 
Covernment should ensure the proper 
utilisation of subsidy as well as check -the 
growing inefficiency of public sector. With 
these words, I support the Budget and 
thank the hone Minister for presenting it. 

[English] 

SHRI S.B. SIDNAL (Belgaum): I rise to 
support the Budget. When a Budget is 
presented, all the sections of the society 
always look into it, generally to see 
whether it is an 19riculture-oriented' pro-
duction-oriented or an industry-oriented 
budget. A study is made in such a manner. 

I specially congratulate our beloved 
Prime Minister for having given an agricul-
ture-oriented Budget, and the Finance 
Minister who has gone so much anto detail 
and covered everybody, right from the 
small person to the biggest person e.g. 
agriculturists, industnahsts and the Hari-
jans and all the weaker sections. 

Droughts and floods ,egularly affect our 
country. Our agnculture is always depen-
dent on the monsoon. T Q do away with 
this situation and to reduce the depen-
dence of agriculture on the monsoon, we 
have to start dairy farming, fishery fanning, 
seri-culture, bee-keeping and other profes-
sions allied to agriculture. They exist to-
day, but whether they have been institu-
tionalized properly, is the question. 

Dairy farming can be started in any part 
of this country. I have calculated that f,om 
one acre, a minimum of Rs. 15000 to Rs. 
20,000 tan be eamed by the agriculturiSts, 
if they start dairy farming. Equally, fisheries 
are also Important. They are a part and 
parcel of agriculture, where watch-and-
ward is not required, where pesticide is 
not required and where the inputs are very 
little. So, this also should be started. Bee-
keeping should be encouraged, as also 
sericulture, wherever it is possible. Horti-
rulture ~ been totally neglected in this 
country. This country has a beautiful clt-
mate,. and thousands of rivers and other 
water sources are there. 

When we look into the educational in-

stitutions, we find that there are 150 uni-
versities catering to 20% of our population 
which lives in urban areas. When we see 
the number ci agricultural universities, we 
find that there are only 23 of them for the 
80% of our population. This is not proper. 
This position has to be considered seri-
ously. Otherwise, we will not solve our 
problems. We have conceived a produc-
tion of 170 million tonnes of foodgrains. 

There IS only one university in the 
whole country, if I am not mistaken, for 
horticulture. Why are we so late in starting 
them? They have to be started in each dis-
trict; and each taluka or block level should 
have a horticultural institution where 
training and diplomas have to be given. If 
we do that, we will save a lot of money and 
food, because Nature takes care without 
any input. 

I have worked out that ten Papeeta 
trees are equal to an income of Rs. 400 
crores per annum. When we take 100 
houses in a village, the backyard of each 
house having ten Papeeta trees, it will 
come to 1000 trees. And those trees will 
yield, at the rate of ten fruits per tree, 
10,000 fruits. One-third of them will be 
ripening every day. Thus, the number of 
fruits ~comes 3,000. In a lOO-house vil-
lage, the population will be between 500 
and 1000. They can eat this' protein-rich 
fruit as a substitute. There are 6 akh vil-
lages in the whole of the country. The 
number of lOO-house villages will be 
around 28 lakhs. If a unit of 100 houses is 
taken as a village the calOJlation comes to 
an income of Rs. 400 crores per annum 
from one type of Papeeta production. -I 
have taken Papeeta into account, specially 
because it grows from Himalayas to Ra-
jasthan, in all the regions and in all the cli-
mates. 

15.00 hrs 

Uke that we have to study the culture of 
plantation. That will also help us in bring-
ing down environmental balance and in in-
creasing greenary in the country. There-
fore, each district, each taluka should have 
horticultural and agricultural training cen-
tres. 
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When we think of unemployment, it is 
really a heart-burning problem and we 
have been attempting to solve it all these 
da)5. But when we give employment to 10 
people, 100 people still remain unem-
P¥d. This is the proportion in rural and 
urban areas. I congratulate the Finance 
Minister for having given a thought to the 
villages after having given a thought to the 
asrirulture. But, there are still things which 
are not taken into consideration. 

Now, the lands have been sealed by 
legislation like land-reforms. When we 
have made fragmentation. we cannot em-
ploy machines. When w.e cannot mecha-
nise the land, we cann!>t get the expected 
yield. So, what is the via media to. impro.ve 
the yield per unit? It is not pOSSible With 
the present circumstances with erratic be-
haviour of the monsoon. Therefore, my 
request is to mechanise it. So, now, ~ith 
the available mechanisation, ,we are getting 
a tractor which costs a huge amount of 
more than Rs. 3-4 Iakhs; we have to invest 
this money for a tractor. What is the return 
here for five' acres or 10 acres per head? 
How can we employ mechanisation? It is 
impossible. This economy will go very bad 
in future if we do not think of mechanisa-
tion. Either we must produce a small trac-
tor where a medium and' small and 
marginal fanner can empl?y it or .else we 
have to go for a cooperatIVe fanning; and 
that has to be encouraged. 'again con-
srabJlate him that the cooperatives have 
been given, for the first time, a very imp,or-
tam role in this budget. Therefore, to can-
vass and to publicise this cooperative 
farming, we not only produce 170 milliorr 
tonnes of foodgrains as conceived but also 
thousands of tonnes of foodgrains. This 
amount of production we can have in this 
country becaaase we have climate, we have 
rains, we have scientists and we have fN-
erything \vitb us. 

# In so far as Khadi and other industries, 
..... scale industries are concerned, they 
are wonderfully taken up and they gener-
ate our economy and solve our employ-
ment in nnI as well as urban areas also 

slum areas which are the product of con· 
centration in the big cities like Bombay, 
Caleutta and Bangalore. Uke that, if we b) 
to get back into the villages and for that my 
suggestion is that we have to open a publ!t 
sector unit in each district; then thIS will 
have an ancillary effect and relative effect 
economically and industrially and industrial 
culture can go into the villages and that will 
solve so many problems like ecological 
balance and slum areas pollution; so many 
things it can solve. Therefore, satellite 
cities should be built and spedally de-
Signed. Therefore, when 500 districts are 
there, 500 public sector units are to be 
started. We have achieved the target of 
300 and still 200-300 more have to be 
started especially in Karnataka. We have a 
public sector at 'Bangalore and in now~ere 
we have any public sector. Bangalore IS at 
the end of Karnataka where Tamil Nadu 
begins and it is of no benefit to the Kama-
taka population. Inside northern Kamataka, 
there is no pUblic sector unit and coopera-
tive factories are also not being that much 
encouraged. There are many proposals 
before the Government of I ndia, before 
N DC for clearance, but nothing has been 
done. Therefore, I request the Minister to 
help this industry where immediate help 
can be given to the fanners. Than~ you 
very much for giving me an opportunity to 
speak and I support the Budget. 

DR. A KALANIDHI (Madras Central): 
Mr. Deputy-Speaker, at the outset, I would 
like to thank you for permitting me to 
speak on behalf of the D.M.K. Party to ex-
press my opi~ion about the Budget pre-
sented in this august House. 

It appears to be rosy for your eyes only 
whereas it is a paper rose without any fra-
grance or charm. 

Unlike the Finance Minsters of the past, 
the pcesent Finance Minister and ~ 
beloved friend Shri Narayan Dan TiwaFi' is a 
shrewd ~nd clever politician ~ has not 
thoupt about the economy or inflation but 
only about the votes and submitted the 
Budget with a populist measure: • The Fi-
nance Minister is clever enough -in an-
nounang the sweepi,. increases in the 
Railway fares, Post and Telegraph tariffs,' 
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sugar, coal, steel and other commodities 
amounting to about Rs. 3150 crores prior 
to the budget and other taxes about 
Rs.1535 crores and presented a deficit 
budg~t of about Rs. 7500 crores. He has 
given a paltry concession of Rs. 920 crores 
as a relief measure. This is like a sugar 
coated tablet given to a patient. Once the 
sugar coat is removed the bitterness will be 
felt by the patient. 

In the same way Rs. 920 crores is just 
like a sugar coat compared to the tax of Rs. 
4685 crores. He has fleeced the people of 
this country without ant rhyme or reason 
by way of Rs. 3150 crores prior to the Bud-
get and Rs. 1535 crores in the Budget. 

It has been rightly pointed out by my 
I~ader Dr. Kalaignar M. Karunanidhi that 
the Govemment has already inflicted in-
juries and as a relief measure is applying 
ointment now to the wounds. I n other 
words, you have pinched 'the baby to cry 
and now you are rocking the cradle. 

It has also been correctly pOinted out by 
the former Union Finance Manister Mr. C. 
Subramaniam that we run a single com-
mand democracy and we have a central 
command economy. the time has come 
now for. a serious re-examination of what 
we have all along been doing and advo-
cated a policy of decentralisation. He has 
atso mentioned that the Budget is full of 
juggling with figures and would be of no 
avait if efficiency was not improved. ~ 

Regarding the amount we have spent 
for the defence h~ has said that we need a 
policy of aggressive peace so that, the ex-
penditure, in this would be brought down. 

It has been well said by the fonner 
Chief Secretary to Tamil Nadu Govern-
ment, Mr. Karthikeyan, that the Budget has 
no adequate incentives for saYi,. an in-
vestment and did not have a proper grip 
on the non-Plan elCpenditure. It would ag-
gravate inflation also. I would like to en-
dorse the opinion expressed by Mrs. Re-
vathi Srinivasan, who has said that the tax 
on transfer of assets meant entry of estate 
duty through the back door. On the 
whole, in my opinion tt.e budpt is un-

inspiring, deceptive and devoid of any 
note-worthiness. The standard deduction 
for salaried employees has been raised 
from Rs. 10,000 to Rs. 12,000 which is not 
adequate and the income-tax exemption 
limit should have been raised at least to Rs. 
25,000. 

I request the hon. Finance Minister to 
reconsider my request. I have a feeling 
that the Government is unnecessarily 
committing itself for the increase of na-
tional debts, amounting to total liabilities of 
the Union Government which would come 
to about Rs. 22,000 crores and interest 
burden would be about Rs. 14,000 crores 
including the further borrowings of Rs. 
27,000 crores in future. So this is going to 
make more and more harder for the c0m-
mon man and the Government until they 
go on borrowing from other nations aRd 
from our citizens of this country. 

I tell you, the Government is dependms 
too much on foreign aids. As a doctor I 
warn you further about evil effects of AlDSI 
So, an effective cut in the defence expendi-
ture and the expenditure incurred by the 
various departments and Ministries and the 
heads of the Government will only bring 
down the national debts to greater extent. 
Otherwise we will be forced to print more 
currencies. This has been long back pre-
dicted by the late lamented leader, Perat-
ingnar C.N. Anna who rightly said that the 
sufferings, miseries arid tears of the people 
of this country cannot be wiped out by 
mere printing of currencies. 

I n this context it is worthwhile to men-
tion the opinion of the well-known 
economist and tax expert .and eminent ju-
rist, Mr. Palkhiwala, that there is no sign of 
any detennined effort on the part of the 
Government to chec~ watage and extra-
vagancy. On the contrary, in the last eiBht 
years, non-Plan expe.,diture has increased 
with. an annual compound interest of 18 
per cent. The 16 per cent increase in non-
Plan expenditure if pruned would have' art 
down the deficit and with some more 
planning there would have been some re-
lief to the common man. 

Here one thins I would like to mention 
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about the comment made by the Finance 
Secretary of the Government Mr. Venki-
taraman, that the defidt can easily be 
brought down if there is going to be better 
industrial growth during 1988-89 and a 

.sood monsoon. It is only his imagination 
and I do not understand why he has not 
understand what will happen if the mon-
soon fails. One has to anticipate this also. 
The increase in fertilizer subsidies by Rs. 
1000 crores will only benefit the fertilizer 
industry, which is sitting on mountains of 
unsold stocks. It will only increase the 
profitability of the fertiliser companies be-
cause all subsidies go to them only. The 
Budset will be considered as pro-farmer 
only when the levies are drastically cut. 
The import of edible oils and cotton are 
severely rurbed. The remunerative prices 
should be fixed up immediately for wheat 
and other commodities at a reasonable 
level, then only it will benefit the farmers. 

It is also worthwhile to mention that 
the deficit Budset amounting to ten per 
cent of the total budJet· willead to general 
financial indiscipline besides causing infla-
tion. 

It is a surprise to know that one hun-
dred per cent of the export profit is ex-
empted from tax and fIVe year tax holiday is 
extended to one hundred per cent export 
oriented units. 

Here, I would like to bring to the 
knowledge of the Finance Minister that 
many of the export oriented companies are 
exploiting and looting the nationalised 
banks money. When a common man is 
paying tax from his salary, while the export 
oriented people, who are leading a luxuri-
ous Me and enjoying crores of rupees are 
exempted. · Should they be exempted from 
tax? I have no objection in giving them 
concessions, but ,not one hundred per 
cent. Please give concessions to the pe0-
ple, who are paying the income-tax regu-
laity. 

I am requesting the finance Minister to 
reconsider the- continuation of surcharge 
for one ~ year, which is unwarranted. I 

request him to suspend it or withdraw it 
forthwith. 

The Government is able to give excise 
duty exemption for big companies. I re-
quest the Finance Minister to give excise 
duty exemption for small scale industries 
which are making jam, jelly and piCkles, in 

, the urban and rural areas, instead of ex-
tending the concession only to the Villag_ 
Khadi Boards. 

I request the Finance Minister to re-
move the excise duty in totol instead of re-
ducing the excise duty from Rs. 1.50 to 
1.00 for bulbs of sixty and more watts 
which Me used by a common man. 

It is really welcomed that the excise 
duty for drugs category No. 1 has ~n ex-
empted. The Govemment should totally 
exempt the duties on third generation 
cepholosporin group of drugs and should 
allow this medicine to be used freely in this 
country so that many patients would be 
benefited and be saved from severe ill-
ness. Here, I request the Finance Minister 
to increase the excise duty reduction for 
the jndigenously manufactured hospital 
equipments. And I request the Finance 
Minister to extend the concession on ex-
cise duty from forty per cent to twenty per 
cent to the imported medical equipments. 
Both Government and Government recog-
nised hospitals in the udlan and rural area 
may need these equipments for the welfare 
of the humanity. This concession should 
be extended to the private nursing homes 
and hospitals, as they are also doing yeo-
man service for the welfare of the common 
rnan of the country. 

The excise duty on colour T.V. measur-
in& 36 c.m. and more, from b. 1750 to Rs. 
2000 is unwarranted and I request the Fi-
nance Minister either to have the status 
quo or to reduce it to one thousand rupees 
because it is one of the powerful media 
throuah which the literacy can be propa-
gated. 

The excise duty exemption given for the 
yams upto the count of 35 should be ex· 
tended to all the COO"", so that the 
weavers can be benefited totally. The ex-
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cise duty on counts more than 35 reduced 
by three paise per count is not adequate. 
More and more concessions should. be 
given to them because they occupy the 
next p~ition to the fanners in the country. 

The export of cotton and silk yam 
should be banned. The power should be 
given at a reasonable rate for spinning mills 
so that the local demands.can be met with 
and the weaving industries will not be-
come sick. 

The Finance Minister cannot proudly 
claim that no fresh burden on common 
man Me imposed. One thing that he 
should not forget that aI~ady they have 
levied Rs. 3150 crons prior to the Budget 
and in addition to the present Rs. 1535 
crores. 

On looking at the deficit, one tends to 
think that the evil effect of Satan is still 
hovering round the Indian people. So, the 
deficit of Rs. 7484 crores is definitely going 
to add to the inflation and the common 
man's life harder. 

It is totally disappointing that the basic 
., exemption limit for excise duty for small 
industries products has not been raised 
while impottance was given to village, rural 
and agricultural sector. As an M.P. coming 
from an urban area, I am totally disap-
pointed that not much of relief had been 
given for urban oriented industries. Do not 
forget that people belonging to the urban 
areas also have voted for you. The very 
fad that the F::lance Minister has men-
tioned that the need for strengthening the 
public distribution system clearfy indicates 
the state of affairs in the distribution is in 
chaos. Here, I request the finance Minis-
ter to take measures for effective public 
distribution system. 

It is very unfortunate that the Finance 
Minister for anything and everything com-
pared the statistics of 1979-80 with 1988-
89. Here, I request the Chair to pennh: me 
to compare the prices of ~tial com-
modities of 1976 with that of 1988. 
Croundnut oil per kilo which was sell .. at 
Its. 7.20 in 1976 is sell;,. at Rs. 24 in 1988. 
Simllarfy, the comparison of other thinp 

are like this: Cinger oil Rs. 8.30 and now 
Rs. 26, Coconut oil was Rs. 13 and now Rs. 
42, DaIda was Rs. 11 and now Rs. 26, Ben-
gal Gram was 15. 5 and now Rs. 13, Black 
gram was Rs. 4.20 and now Rs. 8, Chillies 
were Rs. 6.50 and now Rs. 14, Tamarind 
was Rs. 6 and now Rs. 12, Sugar was Rs. 
2.70 and now Is. 6.40, Brook Bond Coffee 
dust was 15. 14 and now Rs. 33, Mustard 
was Rs. 6 and now Rs. 20, Horlicks was Rs. 
12 and now Rs. 22. I request the hone Fi-
nance Minister to make note of this price 
rise. 

You have mentioned that the prQCluc-
tivity in the Railways has shown sipificant 
improvements. If so, what made you to if\. 
aease another Rs. 620 crores of additional 
taxes on the current year's Railway Budget. 

The Finance Minister has said that mon-
soon have failed during the last four suc-
cessive years. It clearly indicates that you 
do not have a long tenn perception and 
policies which will take our country to the 
21st century. 

The Finance Minister has said about the 
sickness in the industrial area. It is be-
cause of the banking sector which do not 
help the industries in the right time and 
too many formalities are to be fulfilled be-
fore taking financial assistance from the 
banking institutions. . ' 

It is very unfortunate that the Final'lCe 
. Minister has said that unavoidable compul-

sions made the Govemment to have higher 
expenditure on Defence. If you do not use 
your political acumen properly and unnec-
essarily get entangled in Sri ~nka by sign-
ing an unworthy agreement by putting the 
cart before the bullock,' then naturally you 
have to spend more for defence on a for-
eign soil to wipe out own race. I request 
the 000. Finance Minister to consider this 
and cut down the expenditure on defence. 
(Interruptions) 

You have announced welfare schemes 
like NCP, 'ROP, etc: 'warn this G0vern-
ment that the real benefit will not go to the 
common man, downtrodden, needy, poor 
sections of society, because you have more 
middlemen in your pocket. Please try to-
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keep them away from your'vicinity so that 
the country can be benefit~ and the 
common man be satisfied and you can also 
have a clean iMa8e. 

As you have 'decided to establish small 
industries Bank of India which will be a 
subsidiary of the Industrial Development 
Bank of India, I think, you have some peo-
ple in your mind to satisfy and for that you 
are creating more corporations and banks. 
Instead of that, kindly expand the activities 
of the existing Industrial Bank of India. In-
stead of allotting Rs. 250 crores to Small 
Industries Development Bank of India, 
please allot more to the lOBI so that the 
industries ~n be benefited. 

The Financ~ Minister has mentioned 
that the Prime Minister had announced last 
year to 'set up a separate board to regulate 
the stock exchanges and necessary legisla-
tion is under preparation. It is really sur-
prising to know that it has taken a year for 
this Government to consider the Prime 
Minister's request. If this is the case with 
the Prime Minister, I think, an ordinary 
Member's request may take many years. 
Please wake up from your deep slumber. 
00 not be a Rip Van Winlde. 

I welcome the move of the Government 
for providing reasonable pension scheme 
for working journalists. On behalf of DMK 
I support and welcome this. But it is sur-
prising that on the one hand you are help-
ing them and on the other, through your 
fist you are punching the press reporters 
on their faces. On 15th March of this year 
a photographer of ·Junior Viketan" and an- _ 
other photographer of ·Dinalcaran Daily" 
were assaulted in the presence of the p0-
lice. Three -people were arrested and a 
Congress (I) jeep was seized. Please rectify 
yourself. 

You have mentioned about kisan viIcas 
pan, Indira vikat patra and so many other 
patras. But the people are developing 
more and more doubts about the pnuine-
nell tI your bonds and patras because you 
ptaniIe inceIdives in the momins and 
wiIhdnaw the conte •• ions in the eveniftK. 

It is really heartenins to hear that the 
Government is providing IG. 420 crores for 
rural water supply and sewage. As a 
Member representing Madras Metropolitan 
area, I request the hone Finance Minister to 
set up more de-salination plants and take 
up Veeranam Project and T elegu Ganga 
Project without any p~liti£al motivation to 
fulfil the demands of drinking water supply 
which is frequently threatening the people 
of the Madras city. 

Kindly increase the allocation from one 
per cent to at least ten percent of the total 
budget for Health and Family Wetfare. This 
was represented by Dr. A L Mudaliar 
Committee long back. As it is one of the 
important components for the promotion 
of the health of the people, I request the 
Finance Minister to increase this to ten per 
cent so that the slogan "health for all by 
2000 A.D." will have a real meaning. 

15.21 hrs. 

(MR. SPEAKER in the Chair] 

The allocation of Rs. 3,963 crores for 
power sector is not sufficient and in this 
also Tamil Nadu is totally neglected: 

I request the Finance Minister to allot 
more funds for power generation tn Tamil 
Nadu. 

It is also surprising to know that the 
coal production has reached 180 million 
tonnes, compared to 160 million tonnes 
last year. In spite of this, we are not able 
to get enough coal for thermal stations in 
Tamil Nadu. Please do not have partisan 
attitude and see that more and more coal is 
prcwided to Tamil Nadu. 

It is very funny to note that the non· 
plan expenditure has increased to Rs. 
7,892 crore5. If you try to cut down the 
unnecessary non-plan expenditure, I think 
it can be brought down tq a pat extent. 

I request tbe finance Minister to extend 
the concessional rate of excise. duty to the 
people who want to import machines for 
bindins and for multicoloured offset print-
ins- Instead of extendins this co~ 
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only to the ~ newspapers, it 
should be extended to private persons and 
to unemployed youths who like to enter 
into this industry. 

to promote tourism in the country, the 
Finance Minister has promised to extend 
the concessional rate of QJStoms duty of 90 
per cent for equipments for the hotels. In 
this regard, I request the Finance Minister 
to remove the luxury tax and sales-tax from 
the hotels, by which we can attract more 
tourists. , 

Out of every one rupee that comes to 
the Government, twenty-two paise and 
nineteen paise are coming as revenue from 
excise and customs duty respectively. So, 
this dearly shows that the men of Excise 
and the Customs Departments are the 
people who really take the credit in bring-
ing a major source of revenue to the Gov-
emment. But it is a pity that they are not 
looked after well and their grievances are 
not heard. Hence, I request the Govem-
ment to take up this matter and do the 
needful urgently. 

I really sometimes feel sony to know 
that the Non-Resident Indians are given 
more benefits than the people working in 
this country who are toiling and moiling 
from morning till night, since the Finance 
Minister has said that the bonds and de-
posits from them would be exempted from 
Inco~ Wealth-tax and Gift Tax. 
/' 

MR. SPEAKER: Please conclude now. 

DR,..A KAlANIDHI: I request the fi-
.,ante Minister to extend similar conces-

r; sions - thoush not fully, at least partially -
to our citizens also who are wilting to save 
money in bonds and deposits ... (Interrup-
tions) 

SHRI AJAY MUSHRAN: He has taken a 
very Ions time, Sir ... {lntenuptions) 

DR. A. KAlAN I DHI: I will complete in 
OtIer minute, Sir. Please. give me only one 
minute. Opposition should be P'en more 
tIme. •• (lntemlptlons). I wish to brin& to the 
Idnd notice of the hone Finance Minister 
aba,tt • Non-Resident Indian who Is resid-

ing in the United States. She wants to start 
a Trust in India to help the poor girls who 
cannot continue their studies for financial 
constraints. She was a student of mine. 
With a great difficulty she finished her M.D. 
and DA and settled in United States as an 
anaesthetist in gynaecology. She is -earning 
a lot and has applied to the Govemment of 
India for giving her pennission to start a 
Trust. The Govemment of India has per-
mitted her to remit the amount in dollals in 
the Chrompet Branch of the Indian Bank in 
Tamil Nadu, but they have prevented her 
from operating it. It is just like keeping a 
plate full of food in front of a person who is 
very hungry, but while he attempts to eat 
it, you are tying the hands and mouth of 
that person. Hence, I request the Finance 
Minister to reconsider her request and if 
any irregularities happen, they can check 
them up and freeze the Trust, for which I 
have no objection ... (lnterruptions). 

MR. SPEAKER: It is O.K. now sit down. 
Shrif'1ati Usha Choudhari ... 

(Interruptions) 

DR. A. KAlANIDHI: Regarding the elec-
tions to the cooperative societies, these 
should be conducted by an elected gov-
ernment and not by the present govern-
ment of Tamil Nadu under President 

-Rule ... (/nterruptions). 

MR. SPEAKER: What is he doing? Have 
you got any decency? .. 

(Interruptions) 

DR. A. KALANIDHI: finally, Sir, before I 
conclude, the bandh in Tamil Nadu went 
on peaceful on 1 Sth of March. The 
Congress Party, who had given their 
promises on rent for shops, could not per-
suade them to close down their shops on 
the day of bandh. That clearly shows that 
the people accepted the bandh and c0op-
erated with the bandh orpnisers, ex-
pn!SSins their -wer on soarinJ price rise, 
growing unemployment, sickness in the 
industrial sedor, and COI'Nption every-
where. This is a dear verdict apinst the 
Covemment. 

I oppose this budpt tooth and nail. 
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SHRIMATI USHA THAKKAR (Kutch): 
Hon. Speaker, Sir, while supporting the 
Budget of 1988-69 which has been pre-
sented in the House I would like to thank 
the Hon. Prime Minister and the. Hon. 
Minister of Finance for having bome in 
mind the interests of every section of the 
society and rendering reliefs to them. Spe-
cial attention has been given to women in 
the Budget and they have been offered 
many incentives to ensure them equal sta-
tus in the society. However, I would like 
you to pay more attention to women in the' 
coming years so that they may get equal 
status to men in the society. This should 
be done if we want to save the Aryan cul-
ture of our country. All round development 
of our country is not possible without ac-
tive participation of women. 

I would now like to point out to the 
unprecedented drought that the country is 
facing for the first time in this century. I 
would like to restrict myself to Gujarat 

·which is worst hit by drought. Gujarat has 
been facing drought for the third succes-
sive year and my own area is hit for the 
fourth year. It did not rain at all this year 
but I would like to thank the Central Gov-
emment and the Gujarat Government for 
providing food to the people and fodder 
for the cattle. 

Shrimati Indira Gandhi was determined 
in 1967 not to import foodgrains from for-
eign countries. Today we are moving in 
this direction and are progressing. 
Through Technology Missions and other 
modem techniques, we are providing ex-
pertise to the farmers so that they can 
bring about green revolution. We are also 
making arrangements .for drinking water 
throush Technology Mission. My con-
stituency is very larse and it has been fat· 
inS drought for fourth successive year. But 
in spite of that drinking water has been 
made available to every village, thanks to 
the Technology Mission. J also thank the 
Central Government and the Cujarat Gov· 
envnent for it. 

Hon. Prime Minister has himself visited 
my vast constituency twice and he realised 
the extent to which it was reeling under 
teVere chu&ht He IMmseIf paid attention 

and saw to it that drinking water was made 
available. 

Mr. Speaker, Sir, now I would also 
submit about fanners. Ceiling of land for 
the marginal farmers in Gujarat is 17 acres. 
I would- like to point out that in my area as 
well as in the area of Mr. Gadhvi 17 acres 
of land yields very little. The yield is not 
even equal to what one gets from 2 acres 
of land in other areas. Therefore, special 
programmes should be launched to help 
the marginal farmers and loan facilities 
should also be extended to them. 

\. 

, 
My sugestions reprding the fishermen 

is that those having small boats should be 
provided the same assistance as the fish-
ennen having big boats. Small fishennen 
must be provided the same assistance as to 
the big trawlers costing 25 to 30 lakhs. 
The trawlers get a subsidy of only Rs. 4000 
whereas the boat and net costs Rs. 25,000. 
Therefore, I would like to request that 
these fishennen must be provided at least 
30% subsidy. 

Sir, I would now like to say something 
about textile industry. Our Government is 
gravely concerned about it and it has set 
up a committee to look into how more 
employment opportunities could be 2ener-
ated in the field. I would like to draw the 
attention of my fellow coun\ymen to what 
Mahatma Gandhi had said in this regard. 
He had said that workers would get em-
ployment only if we wear khadi. There-
fore, I would appeal to our countrymen, 
through this House, that they should wear 
khadi or adeast the cloth manufactured in 
our own country and not foreign clothes. 
If they are detennined to do so the prob-
lem of sick mills would be solved. 

About backward areas, I would like to 
submit that atleast one Government under-
taking should be set up there. for example 
a soda-ash-plant should be set up in my 
constituency Kutch where larse number of 
salt units are located. Today when the 
Hon. Prime Minister is Pn!Sent here, , re-
quest him to set up a soda ash-plant in 
Kutch. This would not only hetp in revivin& 
sick salt........., but ., provide men 
employment opportwHtIes to the locals in 
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my large constItUency DeSIOes ooosting 
other industries in the area. Railway facility 
should be improved in my areas. Our so-
ciety discriminates between son and 
daughter because son earns for the family. 
Prior to me while referring to Family Plan-
ning one of my colleagues, Shri Digvijay 
Sinh Jhala suggested and I am repeating it 
that saving certificates worth Rs. 10,000 to 
Rs. 15,000 should be gifted to the parents 
having one or two daughters so that they 
do . not go in for the third child - in the 
hope of a son and are able to sustain their 
life in old age. ~ also suggest that the Gov-
ernment should do something for those 
parents who go in for family planning ~fter 
having one daughter. 

15.30-hrs 

STATEMENT RE. LAUNCH OF 
INDiAN REMOTE SENSING 

SATE LUTE -lA, (I RS-1A) 

[English) 

THE PRIME MINISTER (SHRI RAJIV 
GANDHI): India's first in~igenous Remote 
Sensing Satellite (IRS)-lA has today been 
successfully launched from Baikanour 
Cosmodrome in the Soviet Union. The 
spacecraft is functioning normally. It is re-
volving around the earth in a polar orbit 
once every 103.2 minutes. 

After separation from the VOSTOK 
launcher, the automatic deployment of the 
satellite'S solar panels has been success-
fully accomplished. They are maintaining 
the temperature within the stipulated 
limits. 

The satellite is being controlled from the 
main ~cecraft Control Centre at Banga-
lore. ISRO sround stations at lucknow and 
Mauritius are ako being used in thts mis-
sion. In addition, at the initial stages of the 
mission, ground stations of foreign space 
agencies located in "Kenya, the United 
States and the federal Republic of Ger-
many are assisting in monitorins the 
Propess of the satellite. 

All systems and subsystems of the In-
dian Remote Sensing Satellite have been 
designed and fabricated indigenously. IRS-
1A weighs 975 kg. and carries two sets of 
state-of-the-art cameras. One camera will 
provide imageries with a resolution of 72 
metres over a longitudinal strip of 148 ian 
as the spacecraft sweeps over India. The 
second camera will provide imageries with 
a resolution of 36 metres over the same 
area. The spacecraft orbit will be continu-
ously adjusted to ensure that all irnaseries 
are taken every day, around 10.25 a.m. 

The successful launching of I RS-1J1\ is a 
major milestone in our remote sensing 
.programme. India now becomes the fifth 
nation in the world - after USA, USSR, 
France and Japan - to have accompliShed 
the remote sensing of the earth's resources 
from Space. 

I am sure the House'would wish to join 
me in extending our heartiest congratula-
tions to the team of scientists, engineers 
and supporting staff of the Department of 
Space whose dedicated efforts over the last 
5 years have brought this great success to 
the nation .. 

15.34 hrs. 

GENERAL BUDGET, 1988-89 - GENERAl 
DISCUSSION --Contd. 

(Translation) 

SHRI MOHO. AYUB KHAN Uhunjhunu): 
Mr. Speaker, Sir, the democracy flourishes 
and ~es progress and the Government 
g'ows with happiness when the farmers 
are prosperous. 

MR. SPEAKER: T<Jday, you have left 
even Shri Balkavi Bairagi far behind in 
speech making. 

SHR' MOHO. AYU8 KHAN: At the out-
set, I think it is my duty to congratulate the 
Hon. Prime Minister, Shri Rajiv Gandhi for 
having kept his word and fulfilling the 
promise made to the people in this Budpt 
Even the poorest of the poor is happy with 
this Budset. Besides, our Finance Minister 
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deserves congratulations tor havi"l carried 
&.It his duty well. This is the Budget of the 
poor and the workers. In spite of such a 
Budget, our opposition colleagues are nat 
present. It seems that they do not love 
their nation, their people and their voters. 
That is the difference between them and 
us. The new schemes proposed in this 
Budget like 'KUTIRJYOTI' and 'JAlDH~RA', 
should be Implemented effectively. We 
will achieve success only if these are exe-
ruted effectively. Besides, we will have to 
pay attention to the things which have 
been neglected so far. 

Now t come to Rajasthan. Out of 27 
districts of Rajasthan, 26 districts are af-
fected by severe drought. 208 tehsils out 
of 211 tehsils, are facing drought. Out of 
38,901 villages, 36,200 villages are reeling 
under drought and out of the total popula-
tion of 4.2 trores in the State 3.17 crores 
are badly affected by it. Keeping this In 
view, the assistance provided to Rajasthan 
is meagre. Therefore, I urge that this assis-
tance should be increased. 

Now, I want to say something about 
Jhunjhunu and Sikar are~. This area is 
predominantly inhabited by fanners and 
soldiers. People of these areas are toiling 
hard and are struggting for survival. Now, f 
would like to make a submission about 
'JALDHARA' scheme. I would like to know 
how this scheme will be implemented in 
Rajasthan? I would like to appeal to the 
Government that exemption from payment 
of electricity charges should be made under 
jAlOHARA scheme in those areas where 
tubewells have been installed, particularly, 
in areas which have been affected by 
droupt for the fourth or fifth successive 
year. Besides, all their debts should be 
written off and other concessions provided 
to them. The scheme 'KUlI RJYOTI' which 
has been launched should also be imple-
mented effectively. It will benefit the poor. 

Khetri and Udaipurvati are hilly areas in 
rrry constituency. They should also get 
sinIIar fadfities, which are granted to other 
hIIy ~15 in the countly. Udaipurvati 
and ctiIdava have been declared as dark 

zones. This would ena,ble them to get sim-
ilar facilities as availed by other areas. 

There is a railway line from Dabra to 
Singhana. This is meant for Khetri Project. 
Only a goods train plies on this line. No 
passengers compartment is attached to the 
train. Therefore, there is need to attach a 
passenger compartment to this goods 
train. This would enable the people of this 
area to avail of railway facility to reach the 
project site at Khetri. 

We have been continuously demanding 
aT. V. tower at Jhunjhunu and Sikar. The 
people of this area should be provided this 
facility. The fanners face a Jot of problems 
from Patwaris. They have to go to Patwaris 
every now and then. I would suggest that 
if the fanner is able to satisfy the patwar; at 
the time of measurement of his land, and 
gets a document to this effect it would hefp 
the farmer a lot. The Government should 
ensure that the fanner does not have to go 
to the patwari every time he IS provided a 
facility. 

Khetri Copper Project is 13 kms away 
from the Haryana border. 9 million gallons 
of water is ~onsumed by this project. This 
9 million gallon of water is drawn from un-
derground. Due to lack of l'ains the water 
level had already receded and now be-
cause of drawing water from underground, 
the fanner has been left high and dry. The 
Jawahar Lal Nehru canal flows only 13 k.m. 
away from this proj~. This is a Central 
Govemment project. Water can be drawn 
from this canal for the project. 

Indira Gandhi canal flows near Jhun-
jhunu and Sikar. Water from this canal 
should also be supplied to our area so that 
the farmers have a sigh of relief. This is an 
area where blood is cheaper than water. 
The allocation for defence in this Budget is 
inadequate. Very little attention has been 
paid to defence. More provision should be-
made for defence so that our defence per-
sonnel are equipped with better tanks, 
aeroplanes and military hardware. As re-
gards the formula of commutation of the 
pension for army jawans the period should 
be 10 years instead of 15 years. Besides, 
same pension should be prOVided to the 
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persons retiring on the same rank. What is 
happening today is that a person retiring 
on a particular rank is getting thousands of 
rupees more than the perstllJt who retired 
from the same rank somel~ear; back. To 
remove tl\is anomaly mere shoufd be a 
provision of one rank~e pension for the 
defence personnel. 

I will appeal to the Government to stop 
payment of subsidy. Subsidy is the only 
thing which leads to corruption. If corrup-
tion has to'be checked, subsidy should be 
provided in kind and not in cash. Corrup .. 
tion will continue till subsidy is provided 
like this. 

15.42 hrs. 

[MR. DEPUTY SPEAKER in the Chair) 

Every fanner should be issued a booklet 
so that he could easily get loan from the 
bank and the problem of Patwari and 
T ehsildar is also removed. We are contin-
uously pressurised for loans. We had sub-
mitted application for loan to the people of 
our area. We had completed most of the 
formalities but because of change in the . 
portfolio of our Minister, we had to face 
great difficulty. I hope that loans would be 
approved to J hunjhunu area once again. 

Further, I would like to add that Jhun-
jhunu district has the distinction of sending 
maximum number of young men to army as 
compared to other districts. Therefore, 
Army Recruitment camps should be organ-
ised in our district. You will get healthy 
young men for recruitment there. Now-a-
days very few people want to join the anny 
but the people of Jhunjhunu feel proud in 
joining it and thereby serving their mother-
land and sacrificing their lives for the 
country. When I was myself in the army, I 
used to think that those sitting in the Par-
liament might be concerned about the de-
velopment of the country, but now when I 
am here, I am disappOinted at the way the 
opposition Members speak and behave. 
Our soldiers are defending every inch of 
their motherland and they are always ready 
to sacrifice their lives for it. 

On this occasion, I support the Budget 

whole heartedly and appeal to the Gov· 
ernment that' more funds and more faCili-
ties, should be provided to our brothers "in. 
the anny. Thank you. 

[English] 

THE MINISTER OF STATE IN THE DE· 
PARTMENT Of REVENUE IN THE MIN· 
ISTRY OF FINANCE (SHRI A.K. PANJA): 
Mr. Deputy Speaker, Sir, I am thankful to 
you for giving me·this opportunity'" to· inter-
vene at this stage. In fact, by this time 
hon. Members of this House numbering 
more than 6O .. have spoken on various as-
pects drawing our attention to various as-
pects of the Budget. Some of the hoo. 
speakers from the side of the Opposition 
probably forgot the Document - known as 
Seventh Plan Document. On the 4th De-
cember, 1985 the hone Prime Minister 
placed in this House the Seventh Plan 
Document which received the blessinp of 
this House and it is being implemented. 
On the same day, this was placed by me in 
the Rajya Sabha. In the Budget emphasis 
has been placed on agriculture sedor and, 
th~refor~, some of the Members opposite 
said that this Budget 1s a pre-election Bud-
get. Probably, the Members of the Oppo-
sition could not find time even to open the 
pages of the Seventh Plan DocUment 
which, in the very first page, starts with 
stating and I quote: 

"Development programmes and policies 
will be directed not only to accelerate 
growth of agricultural production with 
stability but also to reduce regional dis-
parities, create large-scale employment 
opportunities in the rural areas and im-
prove the income of the rural poor." 

Sir, even the first page itself puts that 
emphasis and it is very surprising that the 
hon. Members found that emphasis is be-
ing given for some other purposes. The 
emphasis is being siven dearly for the pur-
pose boosting the apiculture. All of lIS 
know that 78 per cent of our population is 
now residing in the rural areas. The whole 
population lives on the agricultural produc-
tion of the country. Therefore, this yur's 
budget laid emphasis on it mIcin& every-
thing into consideration. the performance 
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sin(e the first year of the Seventh Plan and 
also ~ng into consideration various fac-
tors which came into operation in the 
meantime. There are several constraints. 
The first tor$traint is the Act of God, the 
nature: These things were new.. thought of 
or enVISaged when a Plan is made. The cal-
amity is of such a type and in spite of that, 
cUing the course Cif the }oumey towards 
the end of the Seventh Plan, certail' correc-
tive measures have to be taken and one of 
those corrective measures at the present 
juncture is a th~t of agriculture on . 
the production of our foodgrains. The pur-
chasing power of the people Increases -
majority of the people's purchasing power 
is inaeasing - in such a manner they are 
able to buy goods which are available in 
the market. Therefore, the sloMn was 
growth and emphasis on growth: That is 
why so much emphasis has been put on 
the fanners and the benefits go to the rural 
areas. 

Sir, during all these four days since the 
beginning of the discussion on the Budget, 
I have been here and it pained me to find -
I find some of the Opposition Members 
present here - that most of the time when 
~ debate was going.oo, the entire Oppo-
sItJOn Benches w. empty. They atped on 
some points of so much importance. They 
came out with the charges apinst the 
Covemment The answers are being given 
by the various Members from this side and 
they have dealt with some d the points. 
But there was none from that side. Even 
today, for complete three hours, the entire 
Opposition bench was empty. This is the 
manner by which they are thinking of their 
participation if' the growth of the country. 

SHRI C. ·MADHAV REDO. (Adilabad): 
Do you mean to say that the Congress 
Benches are aU full? 

SHRI Ale. PANjA:· , am not sayins all 
are fuI. But the Congress Benches were 
not empty. (lntfmlptions) 

StiRI V. TULSIRAM (Nagarkumoo~: 
How many out of four hundred Members 
of Congress Party are present? Even the 
quorum is not maintained, quorum bell has 
to be rung again and again... (Interrup-
tions) ... 

(Erwlish) 

SH RI A. K. PANJA: Sir, even on the 15th. 
on a completely different issue, they came 
to the Pariiament, participated in making 
some unruly scenes and they remained ab-
sent. They came in Bandh against the 
~ighest. fOlUm on which people are repos-
,ng their confidence ... (/nte"uptions) . . This 
is not the Government that is functioning 
here. Here, the Parliament is functioning. 
You are the custodians of the entire House' , 
in fact custodians of the entire democracy 
functioning through this House. It is this 
House which was also boycotted by them 
in the name of the so called Bandh. Why I 
am putting emphasis on this point is the 
growth of the country cannot be taken up 
only by the Government. It is achieved 
through the participation of the people 
there. The responsible Opposition can 
only act with responsiveness and if they 
participate in the debate and articulate 
their points, that would be useful. So far as 
the emphasis on agricultural production is 
concerned, some Members said: "Why we 
are giving so much emphasis". The em-
phasis is for the reason that 150 million 
tonnes of foodgrains in 1984-85 has been 
produced by our fanners. It has been 
stated by Mr. Indrajit Gupta today - unfor-
tunately, even today, ~fter his debate he is 
absent. .. (/nterruptions) 

PROf. SAlfUDDIN SOZ (Baramulla): 
am representing. · 

SHRI Ate. PANJA: 
(Interruptions) 

Since when? 

PROF, MADHU DANDAVATE (Rajapur): 
He has gone to the Upper House. 
(Interruptions) 

SHRI A.K. PANjA: Therefore, about the 
Creen 1CevoIution, Mr. Cupta sarcastically 
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commented that it was located only fo two 
or three States and not to the -other parts 
of the country. Mr. Gupta, knowing fully 
well that the infrastructure of irrigation and 
fanning Which was there for Haryana and 
Punjab at that time, to make it ava;labl~ he 
admitted "yes" production was there. Now 
again, it appears, Mr. Gupta did not even 
care to go through the fourth page of this 
Document - not even the first page, nor 
the fourth page. This was envisaged in the 
Plan itself when the Ptan was preparect' 
And I argued this in this very House, in the 
debate which took place that it was being 
shifted now from one particular region to 
the Eastern region and that is in writing in 
the Plan Document itself. With your per-
mission, may I read out? 

"The experience of the past perfor-
mance of Indian Agriculture has brought 
out certain major issues which would re-
quire attention in the Seventh Plan. The 
past performance of agricultural growth 
has given rise to entire crop and entire re· 
gional disparities. These disparities are 
largely reflected in: 

1) low yield rice in the Eastern region; 

2) low yield and coarse grain in all 
States except Maharashtra al1d 
Gujarat; 

3) Poor performance of coarse grains; 

4) Poor perfonnance of pulses in areas 
of unfavourable weather. 

Another feature of the past performance 
has been the ii1SQbility in asricultural pro-
duction. The key to the production stabil· 
Ity lies primarily in the Seneration and 
adoption of more location specific tech-
noIo&ies for wkIerabIe regions and crop 
supported by the necessary orpnisatioMl 
frarriew~ for making ript kind of seeds 
and fertilizers as also irrigation facilities to 
the fanners in time." 

Therefore, ~ Eastern U.P., Parts of 
Madhya Pradesh, West 8enpI, Bihar, 
Orissa, Allam and other rice 8fOWinI areas 
In the sister States have been pen full 

thrust and that started since the Seventh 
Plan came into operation. 

The main thrust, as it has been stated 
by the Hon. Finance Minister is ROZBari, 
Roti, Kapra and Mabn. For that reason, 
you "Will find that this has not only been in-
sisted from the very beginning of the plan-
ning process s.ince it started, but compara-
tive chart at the end of t~e First Five Year 
Plan, if it is compared, the Hon. Members 
of the Opposition who go through this, 
certainly know, if it is compared, rapid de-
velopment of the country would be seen. 
It is true. Not that all has been attained. 
Many more things could have been done. 
I disagree with Somnath Chatterjee when 
he made a statement that except fot few 
years, Congress was in power, there has 
been total failure in the development of 
this country. 

On foodgrains, if you compare the fig-
ures of 1950-51, that is, three years after 
Independence, production of foodgrains 
was 50.8 million tonnes. This has become 
in 1986-87 144.1 million tonnes. There-
fore, these are not the mean achievements 
of the planning process that has been un-
dertaken so far as India is concerned. 
(Interruptions) 

SHRI BIPIN PAL DAS (Tezpur): It was 
150 million tonnes earlier. 

SHRI AI<. PANJA: I am not taking that. 
I am taking it later. 150 million tonnes was 
in 1984. I have said that. ~ I am taking 
the figure.of 1986. I am tryi"8 to project a 
picture to them in such a manner that they 
would. understand it. 

SHRI BIPIN PAL DAS: That was a sreat 
achievement. 

SHRI A. K. PANJA: I know; that I have 
already mentioned. 

We compare the other figures that have 
been giv~n. Just look at these figures; they 
will show the development that has taken 
place so far as India isconcerned. 

Before coming to these ftgUre5, let me 
just deal with one or two points of Mr. In-
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drajit Gupta who was the main speaker 
from the Opposition today. The comment 
of Or. Bima' Jalan was quoted by him at the 
very outset of his speech. I have ascer-
tained that this was just a comment made 
jokingly and Dr. Simal Jalan made this 
statement when a sort of negative com-
ment was sought to be made by another 
economist while they were discussing. 
This was not relating to the Budget in gen-
eral. But the point that Dr. Jalan wanted to 
make was quite clear, 

It is true that there are economists to 
help us. But the political will, the vision 
and the mandate that we received from the 
people certainly we will give our ideas and 
try to explain to the economists the feel-
Hlp and the aspirations of the people. 

It is the vision of Gandhiji for talong 
'progress to the villages. I don't under-
stand ~how each of th~ Members of the 
Oppositiop--except Qne or twe Mem-
bers-said not a single word that this was 
good. Their point was that this is good, but 
from where you are going to get money; 
this is good, but from where you are going 
to do this. If taxation is increased, the Gov-
ernment is attacked. If it is reduced, they 
say from where you are going to get this 
money. Therefore, we have formulated the 
Budget in such a manner that the inflation 
shall be contained. The price rise shall have 
to be contained. It can only be contained, 
the economic history of India shows, if 
there is proper production in our fields, if 
the foodgrains production and distribution 
are property looked into. 

That is why Indiraji in her great vision 
thought of the G."een Revolution and made 
it a success. Since then, Since the period 
the Green Revolution started, the entire 
pattern of economic deve~ment of India 
got a total change in its entire perception. 
In fact, India is going towards other coun-
tries of the wortd for discussing various 
subjects and talking across the table with 
the powerful wortd leaders and never s.ts 
with a begging bowl for the purpose of 
coming to any condusion or negotiations. 
It is because of the hard work, the sweat 
and blood of our lannell. 

That is why t~e purchasing power of 
the people improved. It is everybody's 
knowledge that if the consumption basket 
of the individual common man increases, if 
the consum~tion and the purchasing 
power of the people increase; he gets the 
idea to buy more. When he gets the idea 
to buy. more, he buys things which are 
produced by other sectors . whether it is 
cottage industry, the small scale sector or 
the big industry - according to the needs of 
the people and their purchasing power. 

Therefore, knowing for certain that a 
correct and a major thrust has been given 
in the correct direction, Mr. Madhav Reddi, 
inspite of his great knowledge, charged us 
by saying that this is a Budget without any 
direction. Giving light In the huts by way 
of Kutir )yoti - is it a lack of sense of direc-
tion? Giving pesticides to the 'farmers who 
produce and take care of the crop at a 
lesser rate - does it now show a sense of 
direction? Trying to improve the lot, look-
ing into the needs of the consumption bas-
ket of the common man - every morning he 
goes to the market and wants to buy some· 
thing - and if Ule consumption basket and 
the calorific intake increases and if he takes 
good food, that is the whole object of the 
entire planning. Parts of these are the aim 
of the yearly budgeting according to the 
various factors that are coming in the 
meantime. 

16.00 hrs. 

That is why corrective measures are 
taken to reach a goal. As H5>n. Prime Min-
ister today declared and we are so glad 
that today our own manufactured satellite 
has gone up. While going up we all know 
if there be any deviation because of 
weather conditions corrective steps are 
taken to put it in proper course. This 
years budget gives so many indications 
and so many steps have been taken for the 
purpose of having correct course to 
achieve the aims and objects of the Sev-
enth Plan. Corrective measures have been 
taken. One of them IS the thrust o~ agri-
cultural production. 

The second point made by Mr. Indrajit 
Gupta today was that the budget is an es .. 
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capist one. I categorically and strongly 
deny that there !S any feeling of escapism. 
There is arrangement made for financing 
asriculture and small industries. I do not 
knoW wh.her the party and philosophy to 
which Mr. Indrajit Gupta belongs calls it 
escapism. Arrangements have been made 
for setting up of more rural banks in such a 
manner that a group of Villages can get 
help of bank loans and get rid of usurious 
money-lenders. The statutory bank is 
coming in and stepping in. It is not only 
for the purpose ()f giving loans to the peo-
ple in a cluster of villages but also to save 
their property and to give them loans in a 
proper manner so that they can utilise 
those loans for the purpose of more pro-
duction in agriculture and small scale sec-
tor. I do not know whether the party to 
which Mr. IRdrajit Gupta belongs calls this 
escapism. 

[Translation) 

SHRI TULSIRAM~ Mr. Deputy Speaker, 
there is no quorum in the House. He said 
that the Members of Opposition do not 
remain present, but I would like to ask him 
how many Members of his party are pre-
sent now? There is no quorum in the 
House. 

[English] 

MR. DEPUlY SPEAKER: The bell is be-
ingrung. 

Now there is quorum. The Hon. Minis-
ter, Shri A K. Panja may continue. 

SHRI A.I<. PANJA: Sir, I was placing 
before this House the steps that have been 
taken. I do not think the charge of Mr. In-
drajit Gupta that the budget is an escapist 
one stands a momen's scrutiny. 

The next charge made by Mr. Indrajit 
Gupta is that private corporate sector has 
not been taxed. He also commented that 
this is because of the philosophy which our 
party believes. Sir, Mr. Indrajit Gupta is 
having a long experience in Parliament and 
he should have known that the corporate 
tax in 1980-81 was b. 1377 crores. In 
1988-89, this will SO up to Rs. 4,099.cnns. 

Therefore, it is not true that so far as the 
corporate tax is concerned, this 'Govern-
ment is not taking steps. Mr. Gupta also 
did not mention - while mentioning this -
that the surcharge on corporate tax is stil 
continuing. 

While commenting, Mr. Chattelji said 
that nothing has been done. I think that 
this is the high time that I might put certain 
facts before the hone Member so that the 
charge against this Government in the 
planning process proves to be absolutely 
baseless. 

Sir, the population in 1950-51 was 
361.2 miIGon which has gone up to 781.4 
million. The growth is 2.2 times. The COP 
at factor cost was (Rs. in crores) 17,536 in 
1950-51. This has gone up - because of 
the great endeavOCM' in planning process 
and good budgeting by the Congress Gov-
ernment - to 72,785. The growth is 4.2 
times. Per capita net national product was 
Rs. 466 in 1950-51. This has gone up to 
Rs. 838 in 1986-87. The increase s 1.8 
times. The rate of gross savings was 10.2% 
of G.D.P. in the year 1950-51. This has 
gone up to 21.7% of G.D.P. and the growth 
is 2.1 times. 

Regarding certain production, I have the 
figures. The finished steel was 1.0 miHion 
tonnes in 1950-51. In 1986-87, it was 9.7 
million tonnes that is, growth is 9.7 times. 
Cement production, 2.7 million tonnes in . 
1950-51 i.e. a few years after Indepen-
dence - has now gone up to 34.8 million 
tonnes. The growth is 12.9 times. 

I need not mention all this. But I would 
like to mention crude oil. Crude oil in mi1-
lion tonnes was 0.26 in 19S0-51 and now it 
is 30.5. 

PROf. P.J. KURIEN (Idukki): There is no 
Opposition Member to hear this. It is un-
fortunate. . 

SHRI ~.K. PANJA: Now it has gone up 
to 34.S MT. The g~ rate is 117.3 
times. I must mention another item, 
petroleum products. Kindly note that 
petroleum products 0.2 milion tonnes in 
1950-51 have &one up in 1986-87 to 42.8 
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MT. The growth is 214 times. Therefore, 
these are the figures which are all in the 
book. The Opposition leaders will find 
time during this week-end to go through 
this so that they can find out the progress 
made by India. 

I need not go only by the figures as 
such. Kindly take what is the condition of 
our people. In 1950-51, the death-rate 
was 27.4 per thousand. It has gone down 
in 1980-81 to lL5, that is, 0.46 times de-
crease. The life expectancy at birth in the 
case of males in 1950-51 was 32.45 years. 
It has gone up in 1980-81 to 54.1 years 
for female it was 31.66 years. Can you 
imagine now in 1988, that in India an In-
dian lady to die was 31? It has gone up to 
54.7. How did it go up? Unless the 
calorific intake increased, unless the per 
capita income increased, unless the GOP 
increased, unless the consumption basket 
increased in quality and quantity also in 
calorific intake, it would not have gone up. 

The literacy rate was 16.7 in 1950-51 
and it has gone up to 36.2 in 1980-81. The 
increase is 2.2 times. I can be citing hun-
dreds of examples like this for the purpose 
fA ~nting out the arguments of the Op-
position are baseless. The point made by 
Mr. Indrajit Gupta today was that rich 
fanners are not being taxed. Rather the fa-
dlity of subsidies is going to all, and why 
not you make the subsidy only to the rich 
and not to the poor? So far as taxation of 
apicultural sector is concerned, those are 
for the State Lists and it must be known to 
Mr. Gupta. Perf1aps, he might have forgot-
ten at ~t time ~ the same has nothing 
to do With the UntOn List. No income-tax 
as such is charpable on agriculture, fann-
ers and others. 

Mr. Gupta pointed out about the·indus-
trial sickness as his last point that when 
this Government came to power, there 
were about 8SOOO closed and sick indus-
bies. Now, he save of his own that it has 
aone up to 1,50,000. I do want to disagree 
with him. AItbough industrial sickness is 
theni of which we are lIWare of, it is untNe 

.and not corred that nothing has been 

done to increase industrial production. Mr. 
Gupta did not recognise the unp~ 
dented growth in the industrial sedor. The 
average growth in industrial sector has 
been 8 per cent per annum in the last four 
years. It is ~ that we are aware of sick-
ness taking place. So, certain steps have 
been taken. first is monitoring mechanism 
which has been taken up earnestly and in 
banks as well as in the financial institu-
tions, they are taking timely action, before 
it becomes sick. It is a sort of preventive 
action which is being taken so that timely 
action can be taken before it falls sick. The 
Government did not wait there. Last year, 
as it is known to the hon. Members, a 
Board for Industrial and financial Recon-
struction was made to have a focus and in-
tensive care, wherever such sickness is 
coming up and various steps have been 
taken and powers have been given to the 
Board so that this sickness can be identi-
fied immediately or when there are signs of 
sickness, the Board can go into the opera-
tion of the schemes, of which the details 
are known to the ~Aembers. so that the 
sickness could be prevented. I do not 
blame Mr. Gupta. He is coming from the 
same State from where I am also coming. 
Most of the sickness is because of the inef-
ficiency of the State administration. The 
reason is not only they observe bandh for 
one day but every day. You can come With 
me. I can take you. 

SHRI SAIFUDDIN CHOWDHARY 
(Kalwa): In a written statement, even ac-
cording to the Government submission 
only 2 per cent are caused by labour un: 
rest. What is he lalla,,! here? You read 
your own statistics. (Intenuptions) 

MR. DEPUlY ... SPEAKER: You can speak 
when you are given time. 

SHRI A.K. PANJA: In a State, whether it 
is jute industry or in fact, any industry, at 
the cost of the worbrs, the so-called trade 
union leaders are coming and takins 
money from them making a facade of 
trade-unionism and totally exploiti,. thole 
very workers in whose Game they' have 
formed the trade union. 
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SHRI NARAYAN CHOUBEY 
(Midnapore): Who is Mr: Subrotham 
Mukherjee? (Interruptions) 

SHRI A.K. PANJA: I know this will ex-
cite the Members ... (/nterruptions). They 
think that their only aim is to somehow or 
the other, by some process, rigging or: the 
other, win the elections and after winning 
the elections go to the Writers Build~ng and 
thereafter show their finger to Delhi for all 
their failures. On all the walls of Calcutta it 
is ,,'litten that nothing is being given by the 
Centre to the State. They come to power 
and after coming to power, they only 
blame the Central Government for their 
own total failure in every respect. 

I have placed before this House the 
facts relating to Sixth Plan and no one 
could contradict In which it will be clear 
that the State of West Bengal could not 
spend Rs. 1200 crores. In labour sector, in 
inigation sector, in agrirulture and com-
munity development sector. There the 
money was not spend by them. I was then 
the Planning Minister. When I pointed this 
to the hone Chief Minister when he came 
for Plan discussion, he himself was sur-
prised and suddenly thereafter there was 
some change in the West Bengal set up 
and some improvement took place be-
cause the Chief Minister started monitoring 
himself. These are the facts on record. 
Therefore, it does not lie in their mouth 
that not only one day they call the 
bandh ... (/nterruptions) ... 

You must be knowi., Sir, that whetber 
it is Bharat bandh or a call for a 12-hour 
bandh, the West Bengal Government 
comes out with a full support and says that 
they are supportinS the bandh. In fad, 
they declared a Iock-out on that day and 
the entire thins was locked by the Cov .. 
emment officers themselves. This is the 
condition there. It is really sad that Shri 
Gupta comes here and awes some arp-
ments, which do not bear a moment's 
scrutiny. This is the reply so far as Mr. 
Cupta's alJUments are concerned. 

So far as the revenue is concemed, it 
was as¥d what are the thnats of1he BUd-
pt. I can erunerate in short the thrust of 

the Budget. I hope thIS will be liked by the 
Ron. Members of the Opposition. 

SHRt SAl FUOOIN CHOWDHARY: 
Giving more-rnoney? 

SHRI A.I<. PANjA: That does not arise, 
because that goes into somebody else's 
pocket and not to the people. 

First one is to provide far-reaching 
package of measures to stimulate the agri-
rultural sector and bring about swift recov-
ery from the losses caused by the drought. 
When there was drought and severe floods 
in West Bengal aftd Assam - there were se-
vere floods almost at the same time - the 
money had to be given; proper accounting 
was to take place, the Central Government 
was to be fed in what manner the losses 
had taken place. Th~ year, the Budget has 
come out with a thrust for the purpose of 
development talring place, and the swift 
recovery taking place, so that the act of 
God does not make us suffer much. You 
must have seen that unc.lf'r the direction 

.and personal care of our Prime Minister, af-
ter the losses took place because of the 
drought and floods, immediately because 
of the farsightedness of the Agricultural 
Department and under the leadership of 
the Prime Minister, the work on the rabi 
crop was taken up and as you must have 
seen, Sir, proper..seeds, manures and other 
things were given to the farmers and the 
farmers of India also took up the challenge 
and as much losses could be recouped as 
possible. I am sure that this year also with 
the harvesting taking place, our farmers 
will again show how they could stand the 
challenge and not depend all the time on 
the vagaries of the nature. 

The next point is the special relief to the 
poor. They come here and call themselves 
leftists and communists. But whenever in 
the Budget we come forward with propo-
sals to provide light to the poor, gave water 
to the poor, foodsrains, pesticides, ma-
nures, etc. to the fanners .t a cheaper rate, 
the opposition come fOlWard and try to 
stop the progress of the country. 

The third point is about If3duaIIy ex-
teneJins social seariy for the weaker sec-
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~ of the people. The major thrust is on 
housing in rural areas. The next one is 
givins a momentum for ~evelopment 
throush a substantial expansion of Central 
outlay. About re-vitalizing agriculture, I 
need not repeat things, but I have to re-
peat them after hearing the arguments· 
from the side of the Opposition. I will 
point out only four things, for which I want 
answers from the speakers coming next. 

The rate of interest on crop loans, i.e. 
for loans upto Rs. 7,500 are being reduced 
by 1 1/2% to 2 1/2%. Is this for the benefit 
of the poor, or not? I want an answer. 
fertilizer companies both in the public and 
private sectors are to give a discount of 
7.5% over notified prices, for the coming 
kharif and rabi sowings. 

SHRI NARAYAN CHOUBEY: For whom 
is it meant? The first one is not for the 
poor. The second one is. 

SHRI A.K. PANJA: Is the second one .. 
not for the poor? Is fertilizer not required 
tor the poor? I am sony ... 

SHRI NARAYAN CHOUBEY: Is it only 
for the poor, is it not for the rich? 

SHRI A.K. PANjA: Who consumes more 
fertilizers ? 

MR. DEPUlY SPEAKER: They are for 
everyone. 

SHRI A.1e. PANjA: A distinction was 
5CJUIbt to be made. Mr. Gupta also made 
the~. He made four types of dis-
tinction: poor farmers, marsinal fanners, 

, rich farmers and the afIIuent farmers. 
~ eo.nmun.ts also, there are poor 
Communists, matpaal Communists, rich 
Communists and afI1uent Communists. 
What can I dol (interruptions) 

What a 

been increased by 40"- These are all there 
in the papers. So, I need not deal with 
them in detail. 

Now about expansion of social security, 
e.g. when there is fire in thatched huts, or 
fire affecting the crops. These are the eco-
nomic measures thought of. 

Sir, you will find that most of the time, 
that side is empty. Whenever a speech is 
made, they will find something or the other 
to talk about for 10 to 15 minutes, for the 
purpose of talking itself. Up till now - you 
were present here throughout, Sir - what 
have been the concrete suggestions given 
to the Government by saying: "Do this, and 
you will be able to achieve this?" 

Now they ask why we have not put in 
more direct taxes. They say we have not 
brought in more taxes. If we do so, they 
will go back to their States i.e. where there 
are non-Congress Governments, - take a 
table and a chair In a street and start tell .. 
people: 'Look here; Government has put in 
more tax burden on you.' This is the type 
of attitude with which they are trying to 
participate ie\ the development of the 
country. 

On the expansion of SOCial security 
measures, I need not dilate. This has been 
argued oUt already. The thrust 'On housing 
has been taken as a major step. In this re-
gard, I will request the hone Members to 
go through, if not the whole Budget, at 
least the blue book - it is not a Red book -
which has been published as a synopsis of 
the Budget in which items ... (/nterruptions) 

PROF. ~fUDDIN SOZ (Baramulla): 
'Budget at a Glance'l 

SHRI A.K. PANJA: That is right. Thank 
you very much. At least you have 80t it. I 
know you will get one. I know they cannot 
produce any Budget at a Clance now. 
Even now , challenge and say that they 
cannot. They have not got even a 'Budaet 
at a Glance.' 

Therefore, I am thankful to the hone 
Member cominS from ... (lnterruptions) 
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PROf. SAIFUDDIN SOZ: I will make 
them read this. 

SHRI A.K. PANJA: If some more copies 
are requited, please ask me. I will send 
them. 

MR. DEPUlY SPEAKER: Mr. Soz is a 
professor. He will definitely make every .. 
one to read - not onl")' those Members. 

SHRI A.K. PANJA: Therefore, so far as 
this matter is concerned, I want to give 
some of the facts and fiSUres, because 
though it was not said directly, Mr. Cupta 
and some of the Members touched upon 
them. 

They stated that so far as revenue is 
concerned, nothing is being done by the 
government. So far as thIS . Department is 
concerned, I give some of the figures to the 
hon. Members. So far as checking of eva-
sion of taxes IS concerned, steps are belOit 
taken in this manner. In 1984-85, searches 
conducted throughout t~e country were 
4345. The value of the as .. ~ets seized was 
Rs. 25.08 crores. The average value of 
search per seizure was Rs. 57,000/... In 
1986-87, it had gone up .. the total number 
of searches conducted - 7054. The value of 
assets seized was Rs. 100.70 crores and 
the average value per search was Rs. 1.43 
lakhs. The total amount surrendered - be-
cause the new law came Into operation .. at 
the time of these searches as admission 
was Rs. 36.85 crores. In 1987·88, upto 
31st of January - other figures have not yet 
been collected from throughout the coun-
try • the total searches conducted upto 
31st January, 1988 were 6915, but by this 
time, Rs. 102.60 crares value of assets 
were seized. The value of the assets 
seized, the value of average seizure per 
search from 57,000 in 1984 .. 85, it had gone 
upto 1.48 Iakhs. The total amount surren· 
dered at the time of seizure is Rs. 74 
crore5. This is a provisional fiaute which I 
am Bivin, at this stase. \Nhy I say • the 
hon. Members will Idndly appreciate the 
value of per seizure is increasing - this is 
commendable, so far as officers are con-
cerned. That means the infonnation com-
ing in is bei,. cross-dlecked and proper 
steps aN taken. This pes a plus point. 

Innocent people are not bothered and they 
are not tortured. 

SHRI NARAYAN CHOUBEY: What 
about in Bombay? (Interruptions) 

SH RI A. K. PANJA: That is why the value 
has increased from 57,000 to "!.48 Iakhs. 
Immediately after the Finance Minister 
made his speech in this House on the 
Budget, it was stated by him that drastic 
action would be taken against these smug. 
glers, hoarders; and for that reason, on the 
9th and 10th of March, two days, in the 
night operation, which was given a secret 
code name 'SEA ROCK' in which in one 
night 173 persons were detained who had 
a bad history of FERA violation, ClIfTeIlCY 
smuggting, drug trafficking and gold smug-
gling; and out of that, 93 were gold smug-
glers, who were trying to attack the entire 
economy of the country. It is unfOrtunate 
that none ot the Opposition members 
mentioned about it. 

I can assure this House that with the vi-
sion of Candhiji, the dream of Panditji, the 
mandate of Indiraji and the care taken by . 
givjng a proper direction by our present 
Prime Minister Shri Rajivji, we are goins to 
make a headlong attack on the smugIers 
and are going to smash the ring .of the 
drug trafficking. We are going to get tdd 
of tax evaders. But we are going to change 
the entire evaluation ~em; it is not a sort 
of dragnet or a net; we have to expand the 
tax base gradually but firmly taking all the 
care that innocent does not suffer and 
'1lembers of tax -payins family int.rease. 

For that, our whole attemp't is two 
fold. First, the measures I have already 
stated. The 'SeCond is to make people par-
ticipate and become members of tax pay-
ers family, the members of our whole fam-
ily in which they come and participate on 
their own so that they pay taxes on their 
own. It is true that out of as aores of 
people only 62 Iakh people are the rep.. 
tered tax payers, so far as income-tax is 
concerned. We are gains to broaden the 
tax structure so that those people who are 
not col1lin8 out now, bec:ue of isnorance 
or because of some fear *0 come for .. 
ward. We are ... to have some system 
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by which people on their own come for .. 
ward and pay the taxes. 

SHRI NARAYAN CHOUBEY: Why were 
your people chased in the night by smug .. 
siers? (Interruptions) 

SHRI AK. PANjA: The question has 
been asked in Bengali why at some places 
our people \\-ere thrown out. Similar 
things happened in West Bengal when the 
people of that very particular party, sup .. 
ported the drug tra~e~support~ the 
smugglers, in Midnapore itself and if the 
hon. Member wants the details, I win be 
able to supply them. It is the State of West 
Bengal, of fll the States in India, of all the 
25 States and seven Union Territories, 
which have accepted that if we find any 
~ or drug trafticke(S they are 
wiIins to issue the COfEPOSA order, but it 
is only the State ~ West Bengal which is 
A!fusing to issue the COfEPOSA order. 
And what is happening. I am teUing them 
staaightaway and charsing them, what is 
happening is that we are getting informa-
tion and telling them that this is the infor-
mation we have, and you have to send the 
papers. But the message is being sent to 
those drug traffickers and smugglers and 
,,'hen we go there we do not get them. 
This is the only State, the State of West 
Bengal, which has not cooperated and all 
srnugfing cases or orders which are re-
quired to be issued for the purpose of 
those people who are wanted so far as 
drop are concerned, or medicines are 
concemed, or children's medicines, those 
are also refused by the State of West Ben· 
pl. It is on record. This cooperation is 
refused by only one State. 

With these wordS, ..... Iy support the 
1Judeet, that 50 far as the Opposition's ar-
....... is concemed, that there is no 
~ of direction it is catesorically denied. 
The lludset has shown the sense of direc .. 
tion and there is no escapism. 

Another point of attack was that they 
caIed it an escapist budset and it is 41"'· 
tu~ I cannot have any explanation for 

.. rgOOrance. Ignorance, 50 far as the 0ppo-
sition is concemed, ignorance is a bliss for 
them, probably. 

16.33 hrs. 

(SHRI N. VENKATA RATNAM in the Chair] 

PROF. SAlfUDDIN SOl (Baramulla): 
Mr. Chainnan, I appreciate the hone Minis-
ter's stamina with which he orpnised a 
rebuttal. 

Mr. Chainnan, I find that this Budget 
has some good features. There is no doubt 
that this Budget has some good features. 

[Translation] 

SHRI SULTAN StA.lABUDDIN OWAISI: 
Urdu is the language of Kashmir. 

[English] 

PROF. SAlfUDDIN SOl: You under-
stand English also. 

(Translation] 

Urdu, English and Kashmiri are spoken 
in Kashmir. 

(English] 

Mr. Chairman, this Budget has some 
good features, no doubt. Relief to the 
people in the agriculture sector, that relief 
is there. Although the relief that has been 
organised for provision in the agricultural 
sedor that will go predominantly to the 
zamindars and big land owners. 

SHRI SAlfUDDIN CHOWDHARY: Us· 
ten to hi"'. The Minister is not attentive. 
You repeat it. 

PROf. SAifUDDIN SOl: He can hear. 
But I cannot repeat. I am sony, I cannot 
repeat the wonderful speeches that IYve 
been made from this side. If I have under .. 
stood Mr. Panja's speech correctly, he paid 
a tribute to Shri Indrajit Cupt.1 who has 
made vety relevant points. I have seen the 
synopsis 01 the speech delivered by Shri 
Somnath Chattetjee yesterday, and I am 
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not going to repeat it. But what I want to 
say is that although the reliefs that have 
sone to the apicultural sedor, will go pri-
marily to big Zamindars and Ian" owners; 
and tile rnaazinal ~rs will not be 
touched by these reliefs directly. 
(Interruptions) 

You do not interrupt me. I wiA give you 
the correct assessment of the Budget as far 
as I am concerned. 

Still I feel the kind of funding that will 
be pumped into the agricultural sector, will 
give help to the rural economy, I admit 
that. Since I have said, I will not Tepeat 
even the good points that have been made 
about the Budget and the criticisms that 
have been made from this side, I will not 
dwell deep into it. Therefore, I say that 
this Budget has given some help to the ru-
ral economy. There is no doubt about it. 
But, I find some drawbacks in the Budget. 
I Will only enumerate those drawbacks. 

When I saw the synopsis of the 
speeches delivered by the members from 
the T re,asury Bench, which have reflected 
the common man's aspirations, I felt very 
happy and I also welcome the suggetions 
made by them. 

Sir, actually the Finance Minister is the 
only person who ~Ied all kinds of re-
forms in the economy .. So, my complaint is 
that, the Finance Minister has not tackled 
some problems which are very important. 

One of the problems is, the sickness in 
the industrial sector. AS I said earlier, I 
read some synopsis of the speeches deliv-
ered here very carefully. Shri Somnath 
Chatterjee mentioned that there are one 
hundred and fifty thousand industrial es-
tablishments which are sick. I cannot sub-
scribe to that fiaure because I do not have 
die statistics now. The~ is sickness and 
the Finance Minister has not traced it. I 
sfve one example of my pet"SOfY' experi-
ence. How many incketrial establishments 
are slcld Mr. Prime Minister once made a 
very bold statement - we cannot criticise 
our Prime Minister for everythi .... he made 
a iood atement - and we should appreci-
ate that. He said, 'ii you have side units, 

this sickness cannot be allowed to eat into 
the vitals of the nation'. So, you have to 
tackle the sickness. Some day, you have to 
dose some industries. So, you cannot 
generate unemployment. That is different. 
I raise a point before you now. There is 
one Beeco Lawrie ,ndustry, which did not 
give anything to the nation, and even it is 
not being supervised by the Ministry of 
Power. It has become just nobody's baby. 
The Ministry of Petroleum is not concerned 
with 8eeco lawrie, which is involved in the 
manufacture of switch gears. Why the 
Ministry of Petroleum has not concerned 
with that Industty for a decade? There is 
no answer for this question and the" Min-
ist:')' is sitting idle. I am tell"" you, Mr. 
Chairman, that the losses of Beeco Uwrie 
Industry have acrumulated to Is. 200 
crores and most of the Members may not 
know, what is 8eeco Lawrie? I was also 
not knowing about it. This drama of sick· 
ness of industrial units must be looked 
into. Who will look into it? It is the Fi-
nance Minister to look into it. Now, what 
do you do with that Beeco Lawrie Industry? 
It has to be closed down. There is a plan 
whereby it can be closed down without . 
generating any unemployment. There is a 
formula for tha~ but nobody cares. 
Therefore, this Budget does not attach this 
sector where you have this industrial sick-
ness. Another problem connected to this 
i5 that, some of the public sector under-
takings are comfM!ting with each othet in a 
cut-throat competition unnecessarily. I 
wish Mr. Panja and the elder Ministet5 
were here, but my colleague, the Partia-
mentary Affairs Minister is here and she 
will tell them. 

Now, I am communicating to Shri TI-
wari, a drama of useless competition by 
public sector undertakings. See how IOPl 
and Hindustan Antibiotics are comped,. 
with each other. Sometimes, IDPllowers 
the price, sometimes, Hindustan Antibi-
otics lowers the price as if they are in the 
priv.te sector. We, could demarcate ..as 
and then the industry could Nn better. I 
tell you another example of Oil India and 
ONce. Oil India w~nls to expIcft oil in 
Andaman & Nicobar Islands and so also 
ONGC. ONCe soes to Rajasthan. Oil In-
dia also pes to Rajasthan. We should tel 
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them as to why they should compete. 
They have to call)' the infrastructure; they 
have to cany the social assets. It is a na-
tional loss. Whatever be the committee 
which looks after those sectors, there is 
sickness, there is cut throat competition 
within the public sector and there is a na-
tional loss. You can save lot of money. I 
aftl a student of economics. But I do not 
know as much economics as Mr. Panja 
knows. Just now, he has made a very good 
speech. We can improve quality of life for 
70 crores of people in I ndia within the re-
sources that are available. We are ",fasting 
SO much of money. See how much of oil 
you ~re burning. Ask Oil India and ONCC. 
You do not organise and plan well so that 
no gas is burnt. You can talk of sickness. 
But you may not do anything in the Budget. 
Eveh though you have mentioned about 
sidcness, you did not del\fe deeper. 

The second point which the Finance 
Minister has found out of his operation is 
black money. We have parallel economy of 
black rnoneywhich is more than Rs. 40,000 
aore5. If you talk about black money in 
the Budget, it is not sufficient. You have to 
give us a tool with which you have to fight 
out this menace of black money. But even 
the main document of the Budget does not 
give us any infonnation how the Finance 
Minister will fight that parallel economy 
and how black money will be out of circu-
lation. 

There is a very great price spiral. I m-
perceptibly these prices are moved up-
wards and we do not take notice of that. 
For example, when you presented the 
Budget, the same day in· Khan Market 
'Thums Up' was selling at Rs. 3/-. There is 
no explanation for that. Even before the 
Budget is presented, the shopkeepers and 
the traders will increase the prices.· It is a· 
psychology .. Even you do no, know what 
happens. Three months ago I purchased a 
IciIcJsram of meat in Khan Marketfor Rs. 28. 
Then it became Rs. 30 and now Is. 32. We 
have to pay Is. 32. There is no mechanism 
for controlling the prices at aU. You will say 
that t am talking only of meat and I am not 

talking of articles of mass consumption. 
Meat is a protein diet. Meat is not only for 
rich people but half-a-kg. or one-fourth of 
kg. of meat is necessary for as-member 
family because they have no protein. So, it 
is an essential part of diet. There are many 
art~cles of mass consumption and there 
also there is imperceptible upward 
trend in prices and we do not, have any 
control. With whose authority meat is 
being sold at Rs. 32/- a kg? With whose 
authority Thums·Up is being sold at Rs. 37 
We have not allowed any increase in the 
Budget for these items. So the price spiral 
is a killing situation for the common man. 
Sometimes, I wonder how a 5-member 
family with Rs. 1000 per month is living 
honourably. It cannot live. If there is a 
chance, I can draft a family budget and go 
to T ewanji, Panjaji and others and will 
prove that within Rs. 1000 per month a 
5-member family cannot get calories 
required by the body. And this has not 
been touched 10 the Budget. 

, Th~n, Sir, I come to the levy of direct 
taxes and indirect taxes. Mr. Panja seems 
to have worked very hard. He was refer-
ring to the document. I will invi~e his kind 
attention to one fact - this is a confinned 
fact and he can (.onsult hiS colleagues - that 
indirect taxes are ,1 great burden on the 
common man. It is. only the direct tax 
which will be paid dired1y. For Instance, 
you have the Cift Tax, you have the In-
come-tax, you have the Estate Duty, you 
have the Wealth-tax. These are taxes to be 
paid directly by the people on whom you 
levy them. But the indirect tax IS a tax on 
the common man. And wha[ is the ratio 
between direct and andirect taxes in the 
budget? You have raised the gross tax rev· 
enue. I was just now checkmg up the fig-
ure with Madhu Ji. He was sitting here. 
Shri Somnath Chatterjee was telhng me 
~hat they have levied an indirect tax of Ri. 
33,960 crores. I was asking Madhu Ji 
whether it was a fact because I had not 
calculated it. Now I have calculated it and 
I find from, your own document that the 
gross tax revenue is Rs. 42,552 crores and 
out of that, indirect taxes are RI. 33,961 
crores. So, the direct taxes are only Rs. 
8,591 Cr0re5. These indirect taxes are a 
great burden on the common man and it is 
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the common man who will be hit the hard-
est. Price spiral is there, indirect taxes are 
there ... (Interruptions) 

SHRI A.K. PANJA: Is that also in the 
document itself? 

PROF. SAIFUDDIN S02: You can see 
that. The document is there. 

SHRI BIPIN PAL DAS: It is because the 
number of assessees is smaller in the case 
of direct taxes. . 

PROr=. SAIFUDDIN SOZ: Correct. I put 
a question. Are not Indirect taxes to be 
borne by the common man? You answer 
this point. Indirect taxes are borne only by 
the common man. So, he will be hit the 
hardest. We can justify direct taxes, we 
can justify these indirect taxes also, but 
when you say that you are protecting the 
common man, I may tell you for your con-
sideration that the common man will cer-
tainly be touched by the indirect 
taxes ... (lnterruptions) 

SHRI A. CHARLES (Trivandrum): Are 
not these to be spent on the welfare 
schemes for the common man? 

PROF. SAIFUDDIN SOZ: I can organise 
a seminar for you and invite you and prove 
my point there. You wait for that. 

AN HON. MEMBER: Because you are a 
Professor. 

PROf. SAIFUDDIN SOZ: No, I am a 
student only. 

Mr. Chainnan, I have to say a word 
about the administered prices. As the hon. 
Minister knows, the administered prices -
the price of coal, sugar, petrol and other. 
items ... give your resources to the tune of 
Rs. 2,769 crores, and levies such as on 
telephone, telegrams and postal tariff, yield 
further Rs. 1, 171 crores. These adminis-
tered prices have hit the common man, 
there is no doubt about that. You cannot 
dispute that. My main objection to the 
administered prices is that you have no 
men prestige for the Partiament because 
administered prices remain outside the 

budgetary exercise. There is no hurry. 
PaHiament is there. You can come before 
the Parliament and improve th~ situation. 
But when you administer the prices outside 
the Parliament, you lower the Parliament's 
prestige by that. The common man bas 
been hit by the prices because I find petrol 
price touching the common man, particu-
larly the people living in Himachal, Jammu 
and Kashmir and the North-Eastern sector 
where we have to pay more because of 
trall$portation. All these commodities are 
articles of mass consumption. 

Then, Sar, there is the question of 
growing poverty. We refer to poverty line. 
I have heard the hon. Minister - everybody 
heard him with rapt attention. He talked 
of slums. But there was no proposal to 
clear these slums. Sometimes they say 
Bombay is the Asia's biggest slum and 
somet!mes they say that Calcutta is the 
biggest. We can compare the slum in 
Bombay with the slum in Calcutta, but we 
reconcile with the situation. We see the 
poverty, we see the poverty line, we see 
people below the poverty line, we see 
slums growing, but there is no fonnula for 
that. When a proposal was brought up 
here for establishing a Housing Bank, I had 
said that this Housing Bank will help only 
the middle class, this will help only the 
down people, who are just from lower 
middle class or upper middle class or mid-
dle class. What about the teaming millions 
in India? This budget does not directly at· 
tack the slums. It does not eradicate the 
slums. Some day you will have to come 
with a budget proposal here and you will 
say "we declare that there will be no 
slums". At some point of time in history it 
was declared that there should be no slav-
ery although it was a very difficult situation. 
As Abraham lincoln said in America, you 
will have to come forward and say that 
there will be no slums in I ndia. You will 
say in the Budget that there will be no 
slums and you will say in the budget that 
there will be no relief to middle class, no 
relief to upper middle class and upper class 
but there will be relief only to the people 
who are below the poverty line and you 
will say that India will not tolerate any slum 
forset about Calcutta and forset about 
Bombay. But, Sir, slums are 1fOWi"l in as 
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near as in R.IC. Puram. You can come with 
me and I can show swine and human be-
inp living together around gutters. If you 
are interested in removing slums, you will 
have to have a policy. Where is your policy 
document on slums for dearance of these 
slums? These were the drawbacks in the 
budget. 

5«, my seventh· point is that there is no 
relief so far as fixed income group is con-
cerned. I mean the Government servants 
particularly are concerned. You have given 
an exemption upto·Rs. 18,000. I am pos-
inS the question to the Finance Minister 
Md kindly consider this sugestion. We 
are not opposing this. We are telling you 
that you could throw some light on these 
areas and you can pay more attention. 
Now, exemption upto Rs. 18,000 is noth-
ing today. See the price spiral, see the in-
Iation in the country and see the srowing 
tJend_of prices. So, it should be raised to 
Is. 30,000. Now, you draw a budget for a 
penon who has an income of Rs. 18,000 
per ,,_ and you charge income-tax from !-' and he pays throush his nose. His pay 
IS known to you. But there will be the 
business community who earn Iakhs of 
rupees. They evade taxes. But the 
Covernment servants cannot avoid tax. He 
has to pay tax at source. So, I will appeal 
to you and you wi kindty share this 
IhinIcing with your senior colleague, to 
please raise this exemption level to Rs. 
30,000. 

Now, I will come to my own State -
Jammu and Kashmir State. I ~ also to 
say that you wanted to orpnise relief pro-
pamme for the rural sector. You want to 
orpnise relief measwes throush the bud-
pi. But I want to invite your attention to 
die public distribution systems. You ensure 
!hat their public distribution system is very 
FOCL But it n!qUires a lot of improvement. 
Then only the finance Minister can feel 
an .... these benefits wit trtdde down to 
the ~ man. Alrfwllf, Sir, Jammu Ie 
~ State ...... special attention. 
1"heN • a a..e in the Constitution olin-
cia pins ....... under Article 370, 

to the Jammu & Kashmir State. fortu-
nately, the Sarlcaria Comrrtission has aso 
upheld that although Bharatia janata Party 
had pen a Memorandum that the Article 
370 should be abrogated. But the Sarkaria 
Commission says that that Article will re-
rMin as an integral part of the Constitution-
of India. But today r am not discussing 
politics with you. t am asking for a special 
attention 50 far as the economy of Jammu 
& Kashmir State is concerned, and in one 
respect the Finance Minister will kindly re-
spond later. He has not so far thought it 
proper to bracket Jammu & Kashmir State 
with other hilly States and the ratio of as-
sistance, grant and loan to Jammu & 
Kashmir State is totally unjustified. You 
give us 70% as loan and 30% as grant. But 
other hilly States in India receive ~ as 
grant and 10% as loan. We raised this 
point with the Planning Commission and 
with the Planning Minister and my informa-
tion is that the Planning Commission has 
sided with us. The people of Jammu & 
Kashmir State represented and the State 
Government represented and I also repre-
sented that we deserve to be on equal 
footing with the other hill States. But I 
don't understand why the Planning Com-
mission and the Planning Minister has not 
pleaded with you and why can't the Fi-
nance Minister come to terms with the 
Planning Ministry and settle this issue? We 
deserve a better deal. Some people say 
"you don't worry, you may get as loan or 
you may get grant, and ultimately the 
money is coming from the Central Gov-
ernment." But I am on this question: Why 
this discrimination? Because we belong to 
the same hill areas and we have justafied 
our case before the Planning Commission. 
So, this time the Finance Minister will have 
to respond very quickly. 

Then, Sir, I urge upon the Finance Min-
ister that because of the mountaneous ter-
rain, it may be that the train has not lone 
to Srinapr and Kashmir Valley, we have to 
cany tnaddoads of articles of mass c0n-
sumption and on every item whether you 
adminittered the prices recendy or throush 
the Budset you levied taxes, wherever an 
article of common consumption is taxed, 
the man IMns in the Jammu and Kashmir 
State wII have to pay men beta_ fI 
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transportation. Not only that. Because of 
bad weather, the road gets dosed for days 
together and they pay more prices there. 
The t~ders increase the prices there be-
cause the trader is a trader 
... (/nterruptions). And, therefore, we want 
a special cover. You may call it subsidy, but 
I personally hate subsidy. COl'lSt:lmer sub-
sidy was finished by Sheikh Mohammad 
Abdullah. No subsidy should be there on 
consumer goods, but subsidy should be 
there to the State for covering the charges 
of transportation so that a citizen in Delhi 
or Maharashtra or Kerala receives the 
goods at the same price and we should 
also receive th~ goods at the same price 
in Srinagar or in other parts of Sri naga r . 

Sir, the Jammu and Kashmir State has 
the resources for generation of electricity 
and that position is unparallel in India. No 
State in India can compete with Jammu 
and Kashmir State so far as hydro-electric 
power is concemed. (Interruptions). We 
enter into a dialogue. We have capacity to 
senerate electricity to the tune of 20,000 
MW and up to this time, I feel ashamed 
sometimes when I look into the charge, al-
though it is a fact that the .Prime Minister 
has now responded to the situation and 
Mr. Sathe is also trying very hard that Salal 
and other projects are coming up. We are 
very happy with that. But I am reminding 
you that as of now it is not more than 250 
MW that has been harnessed for the peo-
ple of Jammu and Kashmir State.. I say, 
harness this electricity on a war tooting, 
not only for Jammu and Kashmir State, but 
Jammu and Kashmir State has a capacity to 
supply electricity to the whole of Northern 
India and you can make use of that for the 
country's benefit to harness it, come for· 
ward with a sizeable investment in that 
sector. 

Then tourism. Sometimes tourists come 
and you tell them to SO to Agra, I have no 
objection. But Agra's outskirts are very 
dirty, they see sabar etc., there. Why dOn't 
you tell the"" 'on preference, go to Jammu 
and Kashmir State, So to Srinagar, it is one 
hour's.joumey by air, and the charaes are 
not that muchl Take them to CuImalJ and 
Pahalpon. Tourism has improved re-
cently. (lnterrupfions). We are very happy, 

I thank the concerned Ministry for pro. 
mbting tourism, but our tourism potential 
is far greater, as compared to other States. 
So, we want an area of thnist for a tourist. 

MR. CHAIRMAN: Please conclude. 

PROF. SAlfUDDIN SOZ: One minute. 

MR. CHAIRMAN: One minute? Too 
much. . 

PROf. SAlfUDDIN SOl: Why I SlIf 
tourism? It has improved, but I teU YQU, if 
one lakh of people from Japan visit India, 
at least 10 per cent should go to the 
Jammu and Kashmir State. Therefore, this 
is an area of thrust. 

Then, Sir, I remember a Persian couplet, 
but I will not translate that. 

-Tan hama dag daB shud 
Panba kuja kuja na hum-

How many things can I tell you? Now, I 
remember that the public sector industries, 
Mr. Chairman, ... (lnterruptions) 

THE MINISTER OF STATE IN THE DE-
PARTMENT OF REVENUE IN THE MIN· 
ISTRY OF FINANCE (SHRI A.K. PANjA): 
Kindly translate. How do I understand 
that? 

PROF. SAlFUDDIN SOZ: I don't want 
to injure your feelings, not Mr. Panja's, but 
the Minister of Finance. 

SHRI A. K. PANjA: Please give the 
translation. 

PROF. SAlFUDDIN SOl: I wiI pe you. 
I will translate through the proposition I 
have. 

SHRI ,4..1<. PANJA: Injuring our fee" 
is an ocrupational hazard. You can go 
ahead! (Interruptions, 

PROF. SAlfUDOtN SOl: Sir, we don't 
have a public sector. Mr. Panja, you WMt 
a public sector. 
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SHRI A.K. PANJA: What is the meaning 
dthatt 

PROf. SAIFUDDIN SOl: 

'Tan hama dag dag shud 
Panba. kuja kuja na hum H 

It is a story that as you find sometimes, 
it may sound a little exageration to you. 
You have so many wounds, you may go on 
putting balm, but there are so many things. 
So, you have patience; put the balm 
everywhere. 

17.00 hrs 

SHRI A.K. PANJA: If you cannot explain, 
you can tell me outside. 

PROF. SAIFUDDIN SOl: We want 
public sector industries, as we want to be 
put on the railway map of India. You must 
try for fuller integration. That is necessary. 
We want public. sector units. One day, Mr. 
Pranab Mukherjee was sitting there and I 
posed one question: What is the share of 
Jammu and Kashmir State in the invest-
ments that have been made during the last 
30 years in public sector industry. He then 
said: That total amount was Rs. 25,000 
cron!S and the share of Jammu and Kash-
mir in HMT, comes to Rs. 6.07 crores and 
it came to O.O7%. So, I am complaining 
only for one thing. It is not an organised 
neglect. I can never attribute that. You 
must have done something in other sec-
tOlS, sizeable however must be there. As I 
said, recently the Prime Minister re-
sponded to the generation of electricity 
and improving tourism there. But I am 
telling, we have not got public sector units. 
Indiraji promised us and here also, she said 
that Himachal, Jammu and Kashmir States 
and other hilly Staes would have capital 
lipt and pollution free industries such as 
~ics. So, the Finance Minister must 
COllIe fOlWard to do something, especially 
for:Jammu and Kashmir State. Our share in 
public sector is 0.07%. If you want to cor-
rect it, you can do later. 

My final point is, I have explained the 
scene 01 ......... and Kashmir. As we have 

special clause in the Constitution ()f India, 
now a. special attention to JClm~ and 
Kashmir State for a qualitative chanse 
should be given so that next time, when I 
stand, I will wholeheartedly thank you. 

17.02 hrs 

PROF. N.G. RANGA (Cuntur): Mr. 
Chairman, Sir, I do I"ot wish to go into all 
details, as most of the details have already 
been dealt with in the House by the two 
Ministers and the Finance Minister would 
take the House into his confidence and 
deal with the Budget in the manner in 
which it could be dealt with in great detail. 

But I would like to answer the point 
raised by my hon. friend, Prof. Soz that it is 
not in the common man's path. 

PROF. SAIFUDDIN SOZ: I never said 
that. 

PROF. N.C. RANCA: It is certainly in 
the direction of the common man. He 
knows the significance of the word. For 
the first time, this Budget has broken new 
ground. All these 40 years, I have been 
fighting for this and at long~ last this Budget 
has come in that direction - direction of the 
rural people, poor people, cottage indus-
trial people, agricultural workers and hut-
ment wallahs. My hon. friend is talking 
about slums. All this time, slums people, 
poor people, ktsans and agricultural work-
ers, Harijans and other people were not 
made to expect from the Govemmental au-
thorities that they have the right to expect 
anything at all from the Govemment. The 
Budget never bothered about them. But 
today this Budget has raised the hope in 
their hearts to get zinc sheet and other fire 
proof roof on their sheds. Several State 
Governments are now trying to provide 
them with house-sites, first of all, in the 
villases . and then building also small 
houses. How can Government alone do all 
these things? But if the poor people them .. 
selves build their own mud walls with un-
bumt bndcs, even bumt bricks, then Gov .. 
ernment comes forward and U1en says, 
sometimes, probably, if not this year, in 
years to come, the Government would 
come to their rescue and help them to 
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have zinc sheet on their houses. Then also 
there will be fire insurance. All these 
hopes are being created here for the first 
time. t1itherto, these hopes were not 
there for them. That is why I say that the 
Budget breaks new ground and it reaches 
the poor and the common people. 

My han. friend has said that he would 
speak in a Seminar and convince people 
that the Budget is not for the cOlnmon 
people. He asked us to wait till then. Why 
should we wait till then? Here and now, 
we are here to listen to you. We have lis-
tened to you. 

PROF. SAIFUDDIN SOZ: My level of 
expectation is high. 

PROf. N.G. RANGA: We know that you 
are speaking over our heads. 

PROF. SAIFUDDIN SOZ: I dccept these 
words of wisdom. 

PROF. N.C. RANGA: The common man, 
the ordinary villager, now hopes that some 
day we would get electricity in his hut be-
cause this makes a beginning. It creates in 
his mind the hope as well as a se~e of 
right over the Government to go on asking. 
The Budget creates many hopes. The 
Finance Minister as well as the Prime 
Minister create many hopes for the people. 
How have they come to make these bold 
decisions? It is because the Prime Minis-
ter, as a young man, has gone round and 
he is still going round the countryside, vis-
iting the poor and thanking about the poor, 
for the first time as it were, and the Prime 
Minister was shocked by the signs of 
poverty and want and helplessness of the 
ordinary masses. Therefore, the Prime 
Minister begins to think about these things 
whereas we are ftyins all the time to Kash-
mir and to the North-East Frontier and 
other places thinking that the fares ~ not 
very high and not beyond our means. We 
have, somehow or the other, managed till 
now to -ignore these things. The Prime 
Minister could create these hopes among 
the people. 

We are ~I doin& it at the time of elec-
tions. How are we loinS to do itl We tell 

the electorate "If you would only elect us, 
all these wants would be removed?" A 
new hope is being created by no less a 
person than the Prime Minister, by no less 
a person than the Finance Minister not 
through speeches here but through the ac-
credited Budget document which is placed 
before this House. That is the biggest con-
tribution. 

. If you look into my speeches of lOose 
days in 1935 when I was inveighing against 
the British Government, you would find 
that I used to complain in the manner in 
which my hon. friend would have com-
plained before he joined here half-way, 
even less t~n half-way with us. 

There was Shrimati Indira Gandhi. She 
gave a new direction saying that it is the 
duty of the Government to think of the 
poor. 

· Eartier we had our own master and pn -
ceptor, guide and God among men, if there 
could be God among men and that Wa! 
Mahatma Gandhi. He said 'Caribi Hatao' 
He told us to tum towards him. 

Shrimati I ndira Gandhi said "Yes. Our 
Government would go and try and help to 
liberate the-poor from being the Daridra 
Narayana." 

That is why, all this time, we have given 
a weapon to the Opposition." I used to be 
in the Opposition also. I used to taunt her. 
"In what way are you achieving the objec-
tive of Caribi Hatao? 'too said so but you 
have not been able to achieve." Shrimati 
Indira Gandhi took some definite steps like 
the N RI and she inaugurated all the various 
rural reconstruction programmes and they 
are implemented. 

That was the dn-ection that was giVen to 
us by Mahatma Gandhi through the All In-
dia ViUase Industries Organisation which 
'1t14S only a non-official organisation. later 
on, the Govemmt'nt treated all these other 
organtsations. 

Shri Rajiv Gandhi, the Prime MinSter, 
goes much farther. He is now creating a 
kind of a shaclde for the Covemment,. a 
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standard by which this Govemment can be 
judpd possibly condemned in the years to 
come. It may be in so many years to come 
bec3use of its failure to live upro these 
hopes which are being created today 
through this budget. That is why I con-
gratulate the hone Prime Minister. I con-
gratulate our hone Finance Minister also for 
being a vehicle through whom this hope is 
beipg held out to our poor people. 

Sir, so many of our friends have been 
saying a lot of things about inflation and 

. rise in prices. Just now, my hon. friend 
was saying and so many other friends were 
also saying that the exemption limit is not 
high enough and I am also inclined to 
ape with them. 

PROF. SAlFUODIN SOl: Can you sup-
port it7 (lntenuptions) 

PROF. N. C. RANGA: But then, where 
the money has to come froml It has to 
come through somebody or the other. 
These capitalists were saying only the day 
before yesterday that this is not big 
enough; that is not good enough for them. 
True, it is not expected to be good enough 
for them. On the other hand, there are 
people and there must be people who 
would say that the capitalists have been let 
go through this budget; they haye not been 
hit very badly and not enough and so on 
like that. If it is not the capitalists then 
who else is there? If it is not the haves 
who can be expected to contribute to-
wards the sinews of the Government, then 
Who else is there? They have profited 
themselves, aU this time. 

Sir, one ,. our friends from the OMK, I 
~ was saying that so many of these . 
people ~ Iivins itt posh hotels and five-
star hotels and why not catch them. True, 
this Government would have to move in 
that direction. But they are not very many. 
So, ,ou would not be able to collect so 
many aores.. Even if we do somethin& 
more crores are escaping. Just now, our 
friend ..... was taIkin& about the black .. 
tROlleY and aI these rich people are ~ 
to acape their payment on taxes ..... 

expected from them. That earlier friend, 
the then Finance Minister has ~ 
come to realise that it is a crime and 
therefore it should be made punishable. 
There is the Criminal Law Act. When he 
was the finance Minister, he did not think 
of it somehow. Afterwards, he became 
very wise. But, even then how many pe0-
ple are there? But you have got to reach 
the people in a large sweep, in a biger 
and wider enough net so that what you 
gather would be big enough. That is 
where the price question comes up. 

Sir, some of our friends there made a 
special disaJssion about the administered 
prices. Where is the hann7 They were de .. 
cIared by the Covemmenl We are here in 
this House to debate them. So, the GoY 
emrnent has not escaped ... (/ntenuptions) 
They have not imposed these administered 
prices in such a surreptitious manner that 
this Parliament cannot take them to task. 
let them, by all means now criticise the 
administered prices ... (lnterrupbons) Vote 
them down, if they wish to though they are 
in a hopeless minority here, there is the 
Press to back them. The ,press is with 
them with a great majority. 

PROf. SAlfUDOIN SOl: With you also. 

PROF N. G. RANCk It is very powerful. 
throUgh the Press also, they can attack the 
Covemment. Therefore, it is only when 
they are at a loss as to how to condemn 
the Government that they raise this kind of 
puerile objection. Are administered prices 
necessary or not? They are necessary. But 
whom would they hit? They would hit 
right from the industrialists down to the 
common man. It is quite true. But, never-
theless, the incidence of our common man 
is the smallest. There are so many tiers of 
social groups. They aU have got to pay. 
They will be paying. He was talking about 
Railway fare, the bus fare and the rest of it. 
It is so sman that people would not feel 
about it; and would not cry out. That is 
how taxation has got to be imposed. You 
have lot to impose it in such a manner that . 
the people who have got to pay need nbt 
have to suffer, need not have to feel too 
much of pains. It is a terrible wit( of .wing 
tax revenue and they may not call it tax 
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~. It is administered price. There 
are dwee types of prices in our country. 
One is the administered price, the other is 
the essential conunodities -~ are being 
subsidised at State-level as well as at the 
Central level. That is why we are asking 
them to orpnisins COI'ISI.HIIef' movement 
First of all, there is consumer resistance, 
then there is consumer control and then 
the consumers' councils. ,We are orpnis-
ins them in order to see that these sub-
sidised commodities actually reach the 
poor people at the prices at which they are 
expected to reach and the middlemen and 
all those other people do not make too 
much profit. But for whom are they in-
tendedl They are intended for the poor 
people. 

So far as poor people are COI.cemed, 
they are not expected to sa.dfer too much. 
They do Sl6r from hip prices. But not so 
much because the consumers' utilities are 
bein8 subsidised by the Covemment. Why 
do we forget that? In Russia, for the last 
forty, fifty years, they have kept those 
prices at a partiaJIar level. They would not 
aIow that to • higher. We are not able to 
do aI that Nevertheless, we prevent them 
from pMng higher. Ancf we control them. 
For whose benefitl For the common pe0-
ple. Thereby they are gains to the market 
themselves and through their consumers' 
capacity, they get themselves beMfitecL 
They are being protected. Quite true,· 
there are gradations. RanI people do not 
benefit so much as urban people. But nev-
ertheless, poor consumers are beins bene-
fited. Why do we forget that? 

Then there are the Others, the middle 
dasses. Who are the middle d'JS5'esl Even 
my own fellow Icisans, they feel very 
happy if one of their men comes and is 
appointed as a peon or clerk -in a ~. 
Even if he is appointed as the ~ 
empIovee or the juniormost dettt he 
considers himself to be atremetfb1unate 
and they pt .. income of Is. 200, Is. 300, 
Is. 400, upto Is. 1,000 a month. Ale they 
Icisans now? And their sons who are as-
sured of a monthly income of not more 
thin- Is. 200 in etvery .. except p0ssi-
bly in a prasperous I\mjab, ale they 
.... , No. n.t is why, so."'IIIY c:hM .. 

of Icisans are landless people. Even landed 
Icisans also, the three acre-wallas, the five 
acre-wallas, they get their children em-
ployed in these smallest and lowest of ur-
ban services. It is those people and all the-
people of higher tiers who have got to pay 
these higher prices. Do they grudge for 
that1 Should they not be made to payt 
Then you are asking for Rs. 18,000 limit. 
Up to Is. 30,000, exemption limit from in-
come-tax. Where should our kisans get Is. 
SO,OOO of net income after having made to 
meet the cultivation expenses? No, they 
~ not there. They are prosperous in a 
year when they get good rains and they are 
able to get two oops from that. Only such 
people are getting all this. Under whose 
protection 1 It is under the protectiOn ~ 
the Government and the society. ShbuId 
they not be made to pay this higher pricel 
Where is the hann? 

That is why, along with our national 
professols, who at that time, happened to 
be one of the Ministers at the Centre, Dr. 
V.K.R.V. Rao, thirty or forty years .0, I 
myself pleaded for deficit financin&. And 
ever since we have been going OIl. How 
else the developed countries cany on and 
balance their Budgetl Quite a number of 
our friends have sot a very easy way ~ 
5a)'inI ret the Budget be balanced. How is 
it ever possible? For the hishIY 
industrialised countries of West, it may be 
possible. Even there, it has not become 
possible. In EnsJand itseI, it has not been 
possible all the time. In America, ~ are 
in morass deficit economy. At that time, 
the total revenue of the Government of 
India in those days was only k 3SO 
crores.. Today, it is k 30,000 aores, I 
suppose. Therefore, we need not be afraid 
of deficit economy. I hM been asking the 
Coven;ament and I am &lad that the Prime 
Minister fortunately, dees not happen to 
be so much of an economist, he has only 
seen the sufferinp of our ~; their 1'0". needs, their powin& troubles a.d 
so on. As Mr. Soz has said, swines as wei 
.. slum people ~ Iivin& side ~ side, 
jostIiIw each other. Seeq them, he was 
.ae to l!I the PIannins Commission. .It 
\WIIf afteraII the child of 50 many of us of 
those cJaYi who wanted a ........ Cora-
missiOll: But wafortunateIy many of thaw-
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I don't say all of them; but many of them -
have come to dream of ethereal things; 
with the result, they have got to be brought 
tJown to earth. Because he was harsh 
enough to ask them to come down to 
earth as the Chairman of the Planning 
Commission, some of those high-browed 
people begun to raise templainis. Oh! he is 
looking down upon the Planning Commis-
sion. The Press snatched at it and began 
to say that this Prime Minister has no re-
spect at an for the Planning Commission. 
No, the Prime Minister has only asked 
them, to be realists and to have respect for 
the common map. He made them think of 
it and they were good enough to do it. 
Afterall, they are all experts, capable 
people. They were good enough to help 
the Finance Minister to prepare this 
Budget 

They are good enough to prepare any 
kind of a Budget in the past the other kind 
of a Budget for the very rich people and 
now this kind of a Budget for the very poor 
people. But the direction has to be there. 
Therefore, the new direction has come 
from ouyPrime Minister. Thank Cod, he is 
not an old man, old man in an old sense, of 
a millionnaire sense, of the 5 ~ sense. 
He is young enough to go down and learn 
about the poverty and sufferings of the 
people. That is how he gave direction to 
those people that the transport expenses 
have-got to be cut down, hydeI power has 
got to be developed, some industries have 
got to be created and so on. He is fun d 
hopes, full of demands and fuR d people's 
needs, lJec:ause he has regard for what the 
people are feeling. 

But at the same time he is not a free 
agent. He is cauP.t up here by this Gov-
ernment, caught up by aM these ofher ex-
perts and also caught up by the rich people 
in this country as well as our own poor 
people who do not know what is lood 
enough for them, how Ions they wi have 
to wait and be patient with the Covent-
ment itself. 

This is how this Budpt has come. 
Three types cI prices \Ye have • admit. 

tered prices, inftated prices and subsidised 
prices. Let us be clear about It. Let us be 
ready to accept these three tiers of prices. 
No good thinking only in terms of one type 
of price. 

The other criticism of it which I would 
like to. take up is, is there any direction. I 
don't know why they say like that. I was 
also in the Opposition. But I never made 
any such mistake that there was no direc-
tion. In those days there was the capitalist 
direction. In these days, today especially, 
this is the poor men's direction. Mr. Gad-
hvi has gone into details and our friend 
Shri Panja has also given you all the per-
centages of development. They said that 
there is no development and therefore Shri 
Panja took the trouble of taking us back to 
what prevailed about 30 years ago. What 
'the country was like in 60s and now what 
it is today? Have we not made progress? 
Is anybody so blind as to say that India has 
not made any progress? 

I need not go to the rest of the wortd. 
Our own people have made such prognss 
with their own political clout that is one of 
the States - your own State, Sir, and in my 
State - rice is being subsidised for the poor 
folk. They say ·it is the populist Budget. 
Then, what is that measure?" Is that not a 
populist measure? But is it not good? Is it 
not necessary? It is good and necessary. 

And they say the Budget is an e1ection-
eering Budget. Every year there is an elec-
tion. Every month, in fad everyday for a 
responsible Prime Minister it is an election. 
The Budget is the forecast for the plan for 
the next year. Why? any moment we may 
go to the polls. Your friend in opposition 
were on a spree. 

. They asked all the people to SO on a 
bandh. Fortunately, most of the people did 
not {OOpeI'ate with them because their 
hearts are with the Prime Minister. 
Supposing they had agreed and 51 per 
cent of the people had gone on a bancIJ 
and supposing we are defeMed then there 
wiD be another Budset. For an economist 
and for a seasoned politician there is no 
substance in these acalSations that this is a 
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populist budget or an electioneering 
budget and so on. 

8u4set is a piece of weapon in the 
hands of the Covemment of the day to tell 
people if you want us to run the show for 
the next year this is how we are going to 
run. Now you make your own decisions. 
If they decide against this we will go to the 
polls and vice Vet'Scl. 

Sir, most unfortunately our friends have 
taken to the bazars. They have turned Par-
liament into a bazar. We are not able to 
know what they are saying. A bazar is 
much better than the zero hour in Parlia-
ment becate;e you go to the hazar to make 
some purchases say of cloth or anything 
else. You come back with the piece of 
thing you cared to purchase and pay the 
price that you accepted to pay. You do 
some business in a bazar whereas in Par-
liament during 'zero hour' we do no busi-
ne5S. •• (/ntemJptions) 

Mr. Acharia gets up. M~. Saifuddin 
a.owdhary gets up. All of them are lead-
eIS in the 'zero hour'. After the 'zero hour' 
is over we ask them what is it that your 
coIeape was saying. He does not know. 
He only knows what noise he has made. 
This is how they have come to demoralise 
our democracy. If it is by noise and distur-
bance and confusion of the hazar that you 
want to run the democracy in this country 
then I can assure you, old as I am, I would 
be the biggest resistor against your process 
eX cJe.stabilisation. In a demoaacy I expect 
them to maintain law and order, to _go by 
the book as our Speaker says. Sometimes I 
pity our Speaker. They get up. He gets 
up. They shout. He is obliged to shout. 
Since they are so many he is unable to 
over-shout to them and we are helpless on 
our side. It is such an infectious disease 
that some of my friends on this side also 
aeate such confusion. Sometimes they run 
into my seat and make people fear that 
Ranp has also joined them. I do not join 
them. 

. 
It is a democratic 8ucJ&et. It is a poor 

man's Budaet. This is a budget which 
haIck hope to the people. It autes c0nfi-
dence in their hopes. What is more this 

budget places a temble weapon in their 
hands to beaf. the Government with and 
also to beat the people in the Opposition. 
Thank you. 

SHRI BIPIN PAL DAS (T ezpur): Mr. 
Chairman, Sir, after listening to a very illu-
minating speech full of wisdom knowledge 
and experience, I don't think, I will take 
much time. I only rise to congratulate the 
hone Finance Minister, an old friend of 
mine, for presenting a very realistic and 
forward - looking budget. I must also con-
gratulate the Prime Minister for providing 
correct and dear ideas, direction and 
meaningful initiatives for formulating the 
budget proposals. 

It was interesting to observe that when 
the Finance Minister was reading his bud-
get speech, evervbody was taken by sur-
prise. As he was reeling out one by one the 
various concessions to various sections of 
the people, the ~ntire Opposition was 
stunned on that day, not today. They were 
caugJtt off their guards. They just did not 
know at that moment how to react to the 
budget proposals. They did not know 
what kind of budget it was going to be. 
later, of course, they tried to make up 
some points and made debating points 
here and there and made speeches. But 
on that day, they were all stunned and 
completely perplexed. They did not know 
how to read. That was the nature, in fact, 
of this budget on that day because all their 
doubts and apprehensions were proved to 
be baseless and without any foundation. 

The Opposition expected that the 
deficit of the OJrrent year would go up to 
Rs. 8,000 crores or more. It didn't. They 
anticipated a deficit of about Rs. 10,000 
crores or more in a new budget for the 
next year. It was not so. Therefore, they 
did not know how to read to this budget. 
They and a section of the Press predicted 
very harsh and hard ~ this year 
becate;e of the extensive drought situation 
an the COURtty. But they were 
disappointed. They were completely 
outwitted by the hone Finance Minister in 
fonnuIatin& his budget proposals-

This budpt is unique in more sense 
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than one. In spite of devastating drousht 
and vety difficult economic situation in the 
country, the deficit of the current year was, 
rnot'fI I)f' less, contained - increase of only 
about Rs. 392 crores or so - and the pro-
jected deficit of the coming year has been 
kept at a level much lower than expected 
by many. 

Sir, the combined eft'ec:t of outlays on 
dnJu&ht (Its. 1,200 crores), fertilisers 
subsidy (Rs. 600 crores), IPIeF operations in 
Sri L1nka (Rs. 700 aores) - this alone was 
enoush to throw out of gear any effort at 
bucfset-making. But the Finance Minister 
and the Government have proved to be 
expert in tight rope walking and have done 
it with a great expertise and excellence. I 
must congratulate them again. 

It is also unique because the c0nces-
sions offered to the agria.IIturai sector and 
n.nI sector, aimed at raising overall eco-
nomic growth, are a departure from the 
usual and traditional belief that growth can 
be achieved only by offering toncessions to 
the industrial sectOr and big business. It is 
*!». ooique because it seeks to give a p0si-
tive and vigorous thrust to the anti-povertY. 
prosrarnmes. I support Prof. Ranpji that it 
has raised new hopes and new aspirations 
amoIlg the vast masses of people of this 
country. This bucfset has 40ne that for the 
first time, at least in my life. 

Sir, one single bucfset cannot solve all 
the problems and cannot bring about revo-
lutionary changes in the society. But this 
IJud&et has made a conscious, positive and 
.......... attempt towards that end. That 
is the beauty of this budget. 

The budget is a reftection of the overall 
sodo-economic thinkins 01 the Govern-
ment. This budget makes very dear in 
which cIiredion. the Ccwemment is think· 
.. 50 far • economic policies .e con-
cemed. n. budget pes a very dear indi-
cation of the ciledion in which the Prime 
Mil .. and his Ccwemment want to take 
the country. Newedhele .. I would are to 
....... on strudInI chanps ~ society 
..... the lind ....... and ather ... 

suns in order to pnerate a new m0men-
tum for productive activities in the counby 
as a whole. My friend, Mr. Madhav Reddy 
said that the Budget does not indicate any 
directions. Mr. Cadhvi and Mr. Pania have 
answered it very effectively and I need not 
go into that I wiD only place before, frienck 
.e Mr. Madhav Reddy a proposition. If a 
man does not bow in which direction he 
is movin& he would never WKIerstand in 
which direction the other mal) is movin&. It 
is impossible. Since· the Opposition is in 
complete disarray, a lot of confusion and a 
bundle of confusion is there. Today they 
may move in one direc.tion and tomorrow 
they may move in another direction. I do 
not want to bring politics into it. It is 
without any direction. Then!fore, it is very 
difficult for them to undeistand in which 
direction the Government is going and that 
is the problem. I do not want to 80 much 
further. 

Sir, somebody ,eferred to growins un-
employment. Yes, unemployment is a se-
rious problem in the country. But which 
country is free from this problem of uner. 
pIoyment? fOlpt the socialist countries. 
They have got a resimented economy. I do 
not want to go into that I am swprised 
that Mr. Madhav Reddy emphasised on 
unemployment. A vast country like OUIS 
with a huge "population wiD have such a 
problem. It is a problem because the 
country is vast, the resources are limited 
and we have had only 40 or 50 years time 
for development. We were exploited by 
the British for 200 years. Ours is a ccudry 
whose man land ratio is hish, which has to 
function in a democratic system with all 
chedcs and balances anfI has had very lillie 
amount of time unlike countries like Ame-
rica. For such a country to have such a 
problem is not unnatural. It is quite natu-
~. I would Ike to emphasise that: the ..... 
employment problem ~ this country G1I1 

be solved only by enccuaainI ....... 
for _ and not·by pnwidirw 
jobs. Necessary infrastrudure fatIIties 
should be created 50 that people can SO 
more and men for ~ The 
tinandaI inIdIuIions nut help theM, 10 
that IRCft ... more·"... people F.far _It. OtherwIse, no Cot .... 
meN, • .., line, In ... CIDURIIy .. be 
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I do concede two...... One is the 
deficit. Deficit is quite hiJh this time. But 
we have not to be scarecL laIt year, I said 
in my Budpt speech that without some 
dose .. deficit, no clew""" economy can 
go ahead. Aft« aI, if)UI want to pun a 
cart, )UI have to bend. Otherwise, the 
cart wiI not be puled. And this is within 
&mit. Uptil now, it is within the limit; and 
at the same time, we must make eIorts to 
contain it within the limit. So, some dose 
or some element of deficit financing is at-
ways necessary for a cIeveIopins economy. 
There is no doubt about it. You must not 
be scared. After aI, what is the situation in 
Americal How aboUt the developing c0un-
tries and developed CCU'l1riesl I am sub-
ject to conedion. Mr. Natwar Singh and 
Mr. A;. Panja, both are here. I think 
America is having a much larser deficit 
than India. But we must regard it ~ a 
warnin& sipL I must carwatuIate the 
Government that they could contain the 
current year's deficit IIlOn! or less. There 
was an inaease ~ Is. 392 Q1ftS or so. 
They have done it ... they can do better. 
I must point out that even if the deficit d 
one year is ... , it does not nee 55 arily 
mean that it wiI always be ... in subse-
quent years. In 1980-81, the deficit was 
Is. 2Sn aons, but in the very next year, it 
came down to Is. 1392 crores. Apin in 
1982-83, the deficit was Rs. 3399 aores 
and the very next year, that is 1983-84, it 
came down to Is. 1817 aons, and so on 
and so forth. The t.;pest deficit in recent 
years was in the budpt of SIvi V.p. Singh 
in the year 1986-87 and that was Is. 8261 
crans. I do not think the country feD to 
pieces, the country could stand it, swallow 
it and absorb it. Our _ ...... economy 
could absorb it very wei. If ~ could ab-
sorb Is. 8261 crans last ,...., why can't 
we absorb. IL seven ... a hal thousand 
aans next year. 1heI8oR, there is no 
ause far anxiety. 

SH. WRJODlN CHOWOHAIY: How 
Ions an a CXIIMIIOft .... clfaestll 

SH •• PIN PAl. D\S: It is not .... 
........ .... ., the CIDIIIIIat ....,. It II 

a question of the economy itself digesting 
it. If the economy is resilient, if it is Vib-
rant, if it is vigorous, if it is dynamic that 
nudt deficit wiD not bother it. Aft« all a 
bia country like ours wiI absorb it. 00 not 
worry about it. 

There has been a talk of curtaiIin& ex-
penditure on defence preparedness and 
edlacation in order to reduce our CIeficit. 
There is no need to think in tenns of ow-
taiIins expetlClibft on defence or educa-
tion. They say that it is an unproductive 
expencfdure. Well, it is the need of the 
country. We need a very IaIp arncud: for 
educating the people and we need defence 
preparedness to a Iarp extent I need not 
explain that; everybody knows that. We 
should not be caught unprepared. In· the 
interest of the sovereipty of the country, I 
we spend a little more on cidence, that 
should be permitted. And if to enable the 
country to march forward, the people to 
march forward, we spend a little more on 
education, that should be tolerated. I do 
not approve of these ideas of cutting de-
fence expendibR or edlecation expend-
11ft. 

But, I think. the Covemment should 
carefuIy examine where such cuts in ex-
penditure caR be brouJht about without 
adversely alit:diill CO' development pr0-
grammes and defence preparedness. That 
is my general comment. 

About administered prices many people 
have said many...... I need not go into 
that. Under certain circumstances, we 
have to do that. 

Then, certain' people are objediI'I to 
a+sidis We C3mOt help it. In a country 
like OUtS, we are doin& certain thinp 
which are a compulsion of the socia ec0-
nomic situation of this country. Under 
these compulsions, we have to do ceItIin 
thinp and my penonII hope is thai GIIr 

economy is res."e"" it is dynamic enouah 
to be able to ~. these thinp in the 
coune aI its GWft stride. 
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knocks at the door of double diRit fiRUre. 
there is nothing to wony about. Today,. it 
is 9.8 per cent. Therefore, this is a danger-
ous signal. We have to be very careful and 
have to fight inflation. We have got expe-
rience. I remember in early 1975 when In-
diraji was there, the rate of inflation went 
up to 26 per cent. Then they applied their 
mind and took very strong measures. Shri 
Subramaniam was the Finance Minister at 
that time. I remember taking part in some 
of the disaJssions with the M.Ps. He took 
very strong steps and the rate of inflation 
came down to minus zero. Then Shri Sub-
ramaniam said that minus zero is very bad, 
we should think of reflation. For the first 
time I heard the word reflation. I know in-
flation. I know deflation, but Shri Subra-
maniam said that we should think of refla-
tion now. 

oJ MR. CHAIRMAN: Please conclude, you 
have already taken 15 minutes. 

SHRI BIPIN P-'\l DAS: Yes, Sir. So, I 
was referring to that. I t was brought 
dQwn. Then for some years we went out 
of power. Then during the Janata regime 
again the rate of inflation went up to 21 
per cent, when we were there, at that time 
it was aboUt 4 per cent or so. But during 
the Janata regime it went up to 21 per 
cent. When I ndlra;i again came back, it 
was brought down. So, we have the expe-
rience of fighting the Inflation and we can 
fight Inflation even now. I request the 
Hon. Finance Minister to take measures 
and chalk out some programmes to fight 
inflation. I think he can do it. 

The main point is, raise production and 
productivity. I think all the concessions 
and incentives given by the Finance Minis-
ter in his Budget proposals aim at that. 
Today our growth rate of industry is quite 
good. We have to raise the growth rate in 
agriculture. Therefore, all the efforts 
shourd be towards raising production in 
the agriculture sedor. All the incentIVes 
are not just saviours. All these incentives 
are economic measures not for those who 
think in tenns of small things, having a nar-
row oudook. All these incentives are given 

to the agricultural sector in order to raise 
~he production and productivity. And that 
alone would help us in fighting the inflation 
apart from fighting the hoarders, black 
marketeers, profiteers and so on and so 
forth. That must be there. It is a continu-
ous process. But you have to raise produc-
tion and productivity mainly in agricultural 
sector, more so after what we have lost 
during the drought season in the last 2 or 3 
years. So, that is all about the inflation. 

We have also to control and regulate 
money circulation and I think the Finance 
Ministry is aware of that. They will take 
sufficient steps so as to match the produc-
tive and developmental programmes in our 
country. 

Now, there are other danger signals 
also. For example, the non-Plan outlay has 
gone up by 16 per cent. I have heard the 
explanation given by Shri Gadhvi the other 
day. Whatever it may be, one must be 
careful about this, the non-Plan expendi-
ture rising by 16 per cent. The Budget al-
location for the Central Plan stepped up by 
16.6 per cent. And, what is more, out of 
the total allocation for the Seventh Plan, 93 
per cent of the money has already been 
spent in three years. If I am correct and if 
that is true, then it is really something to be 
worried about. 93 per cent of the total al-
location for the Seventh Plan has already 
been spent in three years. So, we have to 
be careful about these things. I think the 
s~rt Members of the Finance Minist')' sit-

..a.tg"'ere will be very vigilant and take ap-
propriate steps in the right direction. 

MR. CHAIRMAN: Mr. Das, you please 
give us some time. Now, the Minister will 
make a Statement on Sri Lanka. You can 
continue your speech later on. 

17.50 hrs 

STATEMENT ON SRI LANKA 

[English] 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRI K. 
NAlWAR SINGH): I rise to bring. the 
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Haase abreast of recent developments in 
Sri Lanka. . 

10 debates in this House, Members 
have rightly stressed the importance of 
legislation by the Sri Lankan Parliament for 
giving effect to promises of the Sri Lankan 
Govemment to create Provincial Councils 
and to devolve powers to them so that the 
Tamils of Sri lanka can exercise provincial 
autonomy. 

The Sri Lankan Parliament enacted the 
13th Amendment to the Constitution and 
adopted a Provincial Councils Act between 
November 87 and January this year. Al-
though thiS legislation does not meet all 
the demands of the Tamils, it IS a major 
and positive piece of legislation in the con-
text of the unitary constitution of Sri Lanka. 
Apart from providing for the creation of 
provincial councils, it provides for an 
elected Provincial Government headed by 
Chief Minister. Each Province will have its 
own High Court and a Provincial civil ser-
vice. 

A large measure of autonomy has been 
granted to the proposed provincial gov-
ernments including control over law and 

, order and their own high courts. The leg-
islation ensures provision of adequate fi-
nances for the functioning of the Provincial 
Governments and a Finance Commission 
has been provided for this purpose. 

Despite some of the more specific Tamil 
demands not having been met, the devolu-
tion package provided for in the new con-
stitutional arrangements, is far better than 
anything offered to the Sri lankan Tamils 
by the Government of Sri lanka in previous 
arrangements and arrangements which 
were made but not implemented over the 
last 40 years. 

The present arrangements are guaran-
teed by a bilateral agreement bet Neen the 
Governments of Sri lanka and India and, 
what is more important is the fact that the 
autonomy and devolution offered in this 
package have for the first time been en-
shrined in the Sri lankan constitution by a 
formal constitutional amendment and con-
sequent leplation. 

We have also been assured that this de-
volution package ~n lle further improved 
at a later stage Once Provincial Councils 
have Jeen set up and the benefits of de-
volution are realised by all communities, 
this should not be a diffia.dt task. 

As Hon'ble Members are aware, the 
President of Sri lanka visited New Delhi in 
the last week of January as the Chief Guest 
on the occasion of our last RepubliC Day. 
The opportunity v.-as utilised to have wide-
ranging and in-depth discussions with him 
about the implementation of the Indo-Sri 
lanka Agreement. During the course of 
discussions with President Jayewardene 
and his delegation, the Govemment of In-
dia conveyed to them Tamil concerns 
about charges of fresh colonisation by Sin-
halese in the Eastern Province. Also about 
the need to further improve the devolution 
package, as well as the need to expedite 
the return of refugees we emphasised the 
importance of the early restoration of p0-
litical processes in the Northern and East-
ern Provinces so that the aspiratiOns of the 
Tamils can find democratic expression. 

President Jayewardene assured us that 
once the new provincial councils come into 
being, Improvements in the devolution 
package could be forged and implemented 
through the new institutional process en-
visaged in the 13th amendment to the Sri 
Lankan Constitution and the Provincial 
Councils' Act passed by the Sri lankan Par-
liament. 

He also reaffirmed his commitment to 
implement the Indo-Sri lanka Agreement 
in letter and in spirit and to strengthen and 
expand Indo-Sri Lankan cooperation. . 

His visit provided a useful opportunity 
to review the critical developments in Sri 
lanka and to chart out a broad cooperative 
approach between India and Sri lanka to 
meet the evolving situation. 

Members would recall that on Novem-
ber 20. the Government of India an-
neunced a unilateral 48 ·hour ceasefire to 
enable the lITE to give up violence and 
join the political process. 
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Unfortunately, the hopes and confi-
dence expressed by many sections of this 
House that l TTE only needed an opportu-
nity to make this transition were belied. 
Since then we have repeatedly urged L ITF 
to give up violence and, in the broader in-
terest of the Tamil people of Sri lanka and 
for securing the long-tenn aspirations of 
the Tamils, to cooperate with the Govern-
ment of India in implementing the Indo-Sri 
lanka Agreement. 

Once again, the lITE has concentrated 
on propaganda rather than substance. 
This is most regrettable. While they keep 
on issuing statements and letters an-
nouncing peaceful intentions, their actions 
tell a different story. 

Their violence not only against the IPKf 
but even against peaceful and innocent 
Tamils continues unabated. The murder of 
the 76-year old and highly reSpected Tamil 
leader, Shri S. Nadarajah, is only the latest 
example of their callous disregard for Tamil 
interests. Mr. Nadarajah, one of the 
founder members of the Federal Party of Sri 
Lanka and an elected senator for many 
years, was a dose associate of the 
renowned Sri lankan Tamil leader, Mr. 
Chelvanayagam, who was perhaps one of 
the best known advocates of Tamil aspira-
tions in Sri Lanka. 

Apart from indulging in such ads 
against prominent Tamil leaders in order to 
terrorise the Tamil population, the L TTE 
has indulged in a systematic decimation of 
those Tamil civilians in the Northern and 
Eastern Provinces who refuse to tow their 
line. 

They have also systematicallY killed Sin-
haIa and Muslim civilians in the Eastern 
Province with the obvious intention of 
sparking off communal strife. They do not 
seem to realize that their actions are also 
endangering the long term prospects of the 
merger of the Northern and Eastern 
Provinces. "They pretend to a Candhian 
high-mindedness and distort his teachinp 
by maIcing others fast unto death on their 
behalf." 

Apart from carrying on this ferocious 
campaign of physical violence, Lm has 
been consistently disrupting normal civilian 
life in the North and East by preventi"B the 
civil administration from fundioning 
threatening Govemment officials with 
death if they attend to their duties and 
even canying out these threats as evi-
denced in the assassination of Government 
Agent in Mannar, merely because he was 
efficiently rnafla8ing the retum of Tamil 
refugees from India to their homes in Sri 
Lanka. 

They have tried to PA!Yent pensions 
being paid to nearty 30,000 Tamil pension-
ers. They are preventing the distribution of 
food stamps to the poorer sections of the 
Tamil population in rural areas. They have 
disrupted rail and road communications 
causing incalaJlable suIering to the T ami! 
people whose interest they claim to repre-
sent and prote<.t. 

Several members have in the past ex-
pressed the anxiety that we should talk to 
the lTTE and encourage them to lay down 
their weapons and cooperate in the im-
plementation of the Indo-Sri Lanka Agree-
ment 

let me assure the Members that chan-
nels have always been kept open to the 
LITE and we have been constantly on the 
lookout for any sign of wilingness on the 
part of Lm to give up violence and join 
the demoaatic process. So far we have 
not found that willingness. The LTTE 
makes statements which give the impRs-
sion that they are wiling to lay down arms 
and accept the Indo-Sri L1nbn Apeernent, 
but when tested these statements have in-
variably been found to be misleading. It is 
dear that tJK. LITE wkh to establish their 
~~y over one-third of the country by the 
sheer force of arms, by the brutal exclusion 
of all other Tamil parties and without going 
through the democratic political proces&. 
To do so is to break the ~ Evi-
dently the LITE'S statements are made for 
internationaI~. President 
Jayewardene has repeatedly reiterated that 
if the LITE r)Ie up vioIeIK:e and suppOrt 
the Apeement. they \ViI be .. Ited 
amilcsty under the Indo-Sri Unb ,.,,_... 
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ment so that they can join the political 
process. 

So far, as I have said, it has not been· 
possible to make any progress because, 
while propagandistic statements have been 
made by LITE, subsequent contacts show 
that L TTE's position remains inflexible. 
When this is so, the IPKF must continue in 
its pilant task of pewenting the Agreement 
from being disrupted. This it does with the 
minimum of force and with exemplary de-
votion to duty. We salute our soIdie_!s. 

Hon'bIe Members would also be aware 
that the Sri Lankan Minister for Lands and 
Mahaweli Development, Mr. Gamini Dis-
sanayake Yisited Delhi on the 16th for dis-
0ISSi0ns with us. He came specifically to 
expt'5S his Government's anxiety at the 
~ of violence apinst cWilians in 
the Eastern Province. We also took advan 
taF of the visit to ascertain from him the 
eYOIving political situation in Sri Lanka and 
to disalSS with him further steps necessary 
tor the implementation of the Indo-Sri 
lMlka~t. .. 

It Is in this context that we are dealing 
with the complex situation in Sri Lanka. 
We remain fully committed to imple-
mentins the Indo-Sri Lanka Agreement so 
that all communities in that country can 

'live in peace, honour and dignity. 

(InterruptioRS) 

MR. DEPUTY SPEAKER: No, no, on the 
statement, I cannot allow any discussion. 
Nothing witl BO on record. 

(Interruptions)· • 

MR. DEPUTY SPEAKER: No, no, I cannot 
allow. 

(Interruptions)·· 

TH(MINISTER Of "STATE IN THE MIN-
ISTRY dF PARLIAMENTARY AFFAIRS 
(SHRIMATI SHEILA DIKSHln: If we stay 
upto 7 p.m. then the staff will be having a 
problem. It is not? 

MR. DEPUlYSPEAKER: Yes. 

(Interruptions)·· 

MR. DEPUTY SPEAKER: I cannot allow 
any elisa-ion on the ~t. That is 
all. This is the IUIin& The rule is not per-
mitting. I am sony, I cannot aHow any dis-
a_ion on the statement. 

(Interruptions)·· 

MR. DEPUTY SPEAKER: Nothing win So 
on record. 

(Interruptions)·· 

SHRiMATI SHEILA OIKSHIT: You allow 
him to finish his speech. 

MR. DEPUTY-SPEAKER: You try to finish 
your speech. Order please. 

18.00 In. 

GENE~ BUDGET, 1988-89-GENERAL 
DISCUSSION-Contd. 

[English] 

SHRI 81P1N PAl.. DAS: Whether this 
Budget will yield the desired results or not 
depends upon - I hope Mr. Panja will 
carefully note down all these points -
mainly whether or not the benefits and re-
liefs offered by-the hone Minister percolate 
down to the actual beneficiaries. That is 
the crux of the whole matter. If the farm-
ers and the rural people, even those en-
saged in sma" scale Industry get the bene-
fits, then the ~ production will 
rise, productivity wiD rise, the overal 
growth wiD go up and we shall be able to 
contain deficit financing and inftation. It is, 
therefore, the duty and responsibility of the 
Finance Minist~ to supervise and monitor 
very carefully almost every movement, the 
whole operation so that ieliefs aild the 
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benefits ~ by him actually reach the 
actual people on the pound and are not 
grabbed by SOMe middle men on the way, 
whether political or non-poIiticaI men or 
administration or businessmen. 

The Budget itself amot improve eco-
nomy or rectify the abenations, in the eco-
nomy unless the entire planning process is 
guided on corred lines. The whole trouble 
with our ~ Cu II SIOn is - excuse 
my saying so-dIat they hav~ not ~ been 
able to wonc 'out a cemid model towan.ls 
which our sodo-economic policies and 
programmes and schemes should lead us, 
a model relevant to the socio-economic 
situation in this country. We cannot imit-
ate the model of the western countries; we 
cannot even, tor varidus reasons, imitate 
the model of the socialist countries. We 
have our own problems; we have our own 
difficulties, our own limitations. Therefore, 
we have to work out our own model, that 
is a model towards which we have to take 
this country, that is a model of socialist s0-
ciety towards which we want to take this 
country. If that model is clear, taking into 
account our population, taking into ac-
count our financial resources, taking Into 
account our natural resources, taking Into 
account socio-economk factors, then only 
we can work out correct programmes and 
schemes and all that. Excuse my saying 
this that I have been fighting since 1952 
with the Planning Commission's strategy. 
Once I had to write an article on it. Then 
the Planning Commission and the Planning 
Minister Shri Mohan Dharia indicated that 
they would examine that very seriously, but 
nothing has been done. 

Planning Commission's outlook has not 
changed even today. The other day we ex-
amined some officers of the Planning 
Commission, in the Estimates Committee 
and I discovered the same trend in them. I 
asree that through planned effort we have 
made tremendous prop-ess and no country 
in the world can ~ .x having made 50 
much of progress in 40 ,.us that we have 
done. In indusby, in apicuIbn, in educa-
tion and heatlh, in transport, in science 
and technoIosY, tremendous prosress has 

been made. There is no doubt about II. 
But while on the one hand we have ..... 
this tremendous progress in all fields, in all 
directions, it is a matter of deep regret that 
37 per cent of our population are still be-
low the poverty line. Why is thisl Why is 
this situationl Tremendous prop-ess on 
the one hand and 37 per cent of our pe0-
ple living below the poverty line or: the 
other. Why is this so7 This is the outcome 
of so many Plans. Now the Seventh Plan is 
gains to be over. Six and a half Plansl 
There must be somethins wrong with ow 
planning process. There must be 
somethin& wrong somewhere with our I 

planning process, and if, the PlaIn .. 
Commission is wrong, if our rnethodoIosY 
and policy is wrong, then the policies, 
economic policies which flow out of the 
planning stratezy also become wrong. I 
would only advise and request the hone 
Finance Minister and the Finance Ministry 
to go deep into this matter. Where have 
we gone wrong? We have made so much 
progress on one side, there are fanners, 
teachers, working classes, doctors, 
scientists, everybody, technicians, en-
gineers, who have helped in this effort, 
everybody. While on one hand we have 
made so much progress why is it that 37 
per cent of our population still live below 
the poverty line? Why? This question has 
to b~ answered by the Planning Commis-
sion. This question has not been an-
swered. I have asked this question several 
times in the last 20 to 30 years and be-
cause it has not been answered and a cor-
rect answer has not been given, I think 
that the Planning Commission has not 
been able to follow the correct path. This 
is my grievance and my grouse and I hope 
that the finance Minister will take it in the 
spirit in which , have said this and will see 4 

that something is done about it. 

It is not simply a question of equitable 
distrjbution of wealth. It is basically a 
question of integrating the requiremenIS of 
growth and the needs of social justice into 
one single model of sodo-economic devel-
opment. In one sentence I have put it. 

I repeat, it is not simply a question of 
dtstribution of we'" in order to remove 
poverty. No. T akin& a Ion& term .. 01 it, 
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it is a question of integrating two aspects: 
One the requirement of growth and the 
other, the needs of social justice. Both 
these two things must be integrated into 
one single model of socio-econon,ic devel-
opment. Then only something wiD 
emerge. 

My last point is, regional imbalance. 
Another phenomenon which exposes the 
faults or mistakes of our planning process. 
Why is this regional imbalance? Why is it 
that some part of the CCUltry have deve-
loped faster and some other parts are lying 
stiI backward? Is it only because some 
areas are endowed with natural resources 
and others are not? No, let me come to 
my State, onty for example. 

We are in the frontline in the produc-
tion of tea. We produce 56 per cent of In--
dian tea. We earn a huge amount of for-
eign exchange by exporting tea. We are in 
the frontline of production of oil, natural 
ps. As a nYtter of fact, I can boast of my 
State being the first in the world to have an 
oil refinery, long before and it is still work-
ing, that is in Digboi. Thereafter, after in-
dependence so much has been discovered. 
We are in the frontline of oil and natural 
~, the golden liquid of today, oil! Still we 
~ very backward! We produce five mil-
lion tonnes of oil and quite a few millions 
of cubic feet of natural gas. lot of that is 
burning. Today it is burning, not being 
used. 

And thirdly, we are, I think first In this 
country so far as hydel potential is con-
cerned. In the matter of hydel potential 
we are number one in this country, as a 
State - and still not developed! Experts say 
that we have gol a potential of 2S,OOO 
Megawatt to 30,000 Megawatt of power in 
Msam. But today, we produce only 250 
Megawatts? We have a huge forest wealth 
and a lot of it ... remained unexploited. If 
it is exploited, it will benefit the nation's 
economy. Similarly, in other ~tes, all 
these n5OlU'CeS have not been utilised 

properly. As far as my State is concerned, I 
can very clearly say that we are not IacIcins 
in natural resources and the resources are 
there. I do not know what the Planning 
Commission has been doing. Why can't 
we make use of these resources, exploit 
these resources for the development of 
that area ¥ well as the whole country, and 
thereby narrow the gap of regional imbal-
ance? 

Sir, my friend Shri Narayan Datt Tiwari, 
a old comrade of mine, and both of us 
were in the SodJlist; Party long .0. I want 
to just say a word to him. As a socaIist, it 
is his duty to aim at two objectives - one, 
narrOYJ the gap between man and man in 
society and another, nafTO\N the gap 
between region and region in the country. 
80th these are the socialist objectives and 
that is the task of..-the Planning Commis-
sion. I hope, that the finance Minister will 
play an effective role in this matter. He is a 
Member of the Planning Commission and I 
hope he will guide the Planning Commis-
sion, and see ~ effective measures and 
proper programmes are carried out in or-
der to IlCIfTO\N the gap between rnan and 
man in society and narr~ the gctp 
between region and region in this country. 
Only then, the whole economy will be cor-
r~ed, aberrations will be corrected and 
we shall be able to move faster towards 
our objective. 

Thank you very much. 

MR. DEPUTY SPEAKER: Now, the 
House stands adjourned to re-assemble 
tomorrow at 11 a.m. 

18.12 hrs. 

1h~ Lok Sabha then adjc,.Jmed till Eleven of 
the QocJc on Frjday, March 78, 1988/ 
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